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REPORT

Ref: Report of the Joint Committee in compliance to the Hon’ble NGT’s order
dated 29/07/2024 in the matter of Apoorv Dwivedi V/s Ruchilife Scapes
Welfare Association & Ors. (OA No. 176/2024 (CZ).: -

Hon’ble NGT has issued following instructions on 29/07/2024 in the
matter of Apoorv Dwivedi V/s Ruchilife Scapes Welfare Association & Ors.
(OA No. 176/2024 (C2).: -

“l. The issue raised in this application is extraction of groundwater
without any authority in violation of Environmental Rules. Ruchi
LifeScapes, a densely populated residential township located in
Jatkhedi, Hoshangabad Road, Bhopal, consists of approximately
1000 independent units and 400 flats. Surrounded by other
prominent townships like Swastik Grand, Mahindra, Golden City,
and Village Jatkhedi, this locality is highly populated within a radius
of 2.5 kilometers.

2. Despite this centralized water supply, residents have increasingly
begun extracting underground water independently. This trend, if
continued, poses significant risks to the water table, potentially
leading to severe water scarcity. This issue has been exacerbated
over the last two summers, where the township already faced a
critical shortage. The unregulated extraction could trigger a domino
effect, encouraging similar behaviors in neighboring clusters, and
escalating to a crisis level in the thickly populated Jatkhedi area.

3. Despite availability of Narmada Water Supply, RuchilLifeS capes and
neighboring societies have failed to secure a Narmada water supply
connection, which would alleviate dependence on borewells. This
failure has led to visible structural damage within the township,
including split cemented roads and damaged boundary walls due to
soil sinking.

4. On 20.04.2024 up till 30.06.2024, Ruchi LifeScapes residents
continued to drill bores during this ban, a violation ignored by the
Welfare Association and Brightstar Infrastructure. Concerns were
raised with the SDM Bhopal and Regional Director CGWA on
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24.06.2024 but went unaddressed, leaving these bores, prima facie
illegal, unsealed.

5. The contention of the applicant is that the extraction of groundwater
is in violation of SoP issued by the Central Ground Water Authority
and in violation of Public Trust Doctrine established in the case M.C.
Mehta vs. Kamal Nath & Ors. AIR 1996 SC 711 and the order of
NGT passed in Original Application No. 176/2015 titled as Shailesh
Singh vs. Hotel Holiday Regency & Ors. and Arti vs. Central
Groundwater Authority & Ors. 2017.

6.The uncontrolled and unmonitored extraction of groundwater may
cause further risk as follows: -

i. The residential township is adjacent to an open sewer (Nala).
Unregulated groundwater extraction in proximity to such an
open sewer poses severe risks to the soil structure and increases
the likelihood of soil contamination and subsidence. The
environmental impact could be catastrophic, potentially
leading to health hazards and structural damage to properties.

ii. Multiple borewells can lead to over extraction of groundwater,
causing a drop in water tables and eventual depletion of local
aquifers. This is particularly problematic in urban areas where
recharge rates are low due to extensive concretization and
reduced natural infiltration.

iii. Over Extraction of groundwater can lead to land subsidence,
where the ground sinks due to the collapse of empty aquifers.
This phenomenon has been observed in cities like Jakarta,
Mexico City, and parts of California. In India, cities like
Chennai and Kolkata are also at risk.

iv. Excessive drilling can result in contamination of groundwater
sources. In coastal areas, over extraction can cause seawater
intrusion, making the water saline and unfit for consumption or
agriculture.

v. In residential townships, the sinking of land due to groundwater
depletion can damage buildings, roads, and other
infrastructure, leading to increased maintenance costs and
potential safety hazards.
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7. A substantial issue of environment has been raised.
——————————————— et D

10. The matter requires consideration and requires SoP be prepared by
the State Authority to regulate the extraction of groundwater.

..11. Accordingly, we direct the State Respondent and constitute a
following committee to consider the matter and suggest for
preparation of any draft SoP by the State. -

i. One representative from the Secretary (Environment) of State.
ii. One Representative from the Central Ground Water Authority.

iii. One Representative from the Central Pollution Control
Board.

iv. One Representative from the State Pollution Control Board of
the State.

...14. Standard Operating Procedure (SoP) prepared by the
Department of Environment, Govt. of NCT of Delhi in light of the
order dated 15.05.2020 passed in Original Application No.
685/2019, titled as Rakesh Kumar vs. Govt. of NCT of Delhi, may
also be considered for guidance. If any SoP is applicable in the State,
the committee may reconsider in light of the decreasing groundwater
and excessive extraction of groundwater and in case of want of any
SoP in the State, the committee may also prepare a standard SoP to
regulate the uncontrolled extraction of water. The report so prepared
may be filed within three months.

In compliance to the order of Hon’ble NGT dated 29/07/2024, a joint
committee consisting of the following officials of the concerned department
has been constituted: -
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No

Name of the Officer Representative Department

Smt. Anita Verma, Principal | Secretary  (Environment) of
Architect, EPCO, Environment | Government Of MP
Department, Bhopal

Smt. Paisnee Patel, Scientist C | Central Ground Water Authority,
and Dr. Sarita Tiwari Scientist C, | Bhopal
CGWA, Bhopal.

Dr. Ranu Chouksey Verma, | Central Pollution Control Board,
Scientist C, CPCB, RD, Bhopal. | Bhopal

Shri Brajesh Sharma, Regional | MP Pollution Control Board,
Officer, RO, MPPCB, Bhopal. Bhopal

As per order dated 29/07/2024 of Hon’ble NGT, the committee has
identified following points as ToR (Terms of Reference) of the
committee to proceed as per order: -

a) To review the provisions of existing Standard Operating
Procedure (SoP) of Ground water extraction.

b) To examine and resolve the issues related to decreasing
groundwater and excessive extraction of groundwater in
the area.

A. INFORMATION PROVIDED BY CGWA

2.

Joint committee members organized a meeting on above points on
22/10/2024 and on 29/10/2024. During the discussions, the
representative of Central Ground Water Authority (CGWA) informed
the committee that a published Standard Operating Procedure (SoP) is
available. The SoP is published in Gazette Notification dated
24/09/2020. A copy of the Gazette Notification is enclosed herewith
Annexure-I. The guidelines were amended and published in Gazette
Notification dated 29/03/2023. The copy of Gazette Notification dated
29/03/2023 is enclosed as Annexure-II. The SoP consists of guidelines
to regulate and control ground water extraction in India. The committee
reviewed the salient features of SoP mentioned in the gazette
notification, which are mentioned as below: -
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2.1 Salient features of Gazette Notification dated 24/09/2020: -

o The categories of consumers exempted from seeking No Objection
Certificate i.e. NOC for groundwater extraction are as follows: -

(1) Individual domestic consumers in both rural and urban
areas for drinking water and domestic uses.

(11) Rural drinking water supply schemes.

(ii1)Armed Forces Establishments and Central Armed
Police Forces establishments in both rural and urban areas.

(iv) Agricultural activities.

(v) Micro and small Enterprises drawing ground water less
than 10 cum/day.

o State / Ut Governments shall be responsible for registering drilling
rigs operating within their jurisdiction and for maintaining the
database of wells drilled by them.

o The notification covers sectors like Drinking & Domestic use for
Residential apartments/ Group Housing Societies, Agricultural
sectors, Industrial Use, Mining Projects, Infrastructure Projects.

o The specific conditions regarding the drinking & domestic use for
residential apartment/ group housing society/ government water
supply agencies in urbans areas for which No Objection Certificate
shall be granted are as under:

= Installation of Sewage Treatment Plants shall be mandatory
for all residential apartments/ Group Housing Societies
where ground water requirement is more than 20 m3/day. The
water from Sewage Treatment Plants shall be utilized for
toilet flushing, car washing, gardening etc.

=  The No Objection Certificate shall be valid for a period of
five years from the date of issue or till such time local
Government water supply is provided to the project area,
whichever is earlier. In case the project proponent receives
water supply from the concerned local Government Water
Supply Agency during the validity of the No Objection
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Certificate, intimation regarding availability of public water
supply shall be sent by the project proponent to CGWA and
No Objection Certificate will be cancelled by the Authority.
In other cases, the project proponent will apply for renewal
of No Objection Certificate, 90 days (ninety days) before the
expiry of No Objection Certificate.

=  Proponents shall be liable to pay ground water abstraction
charges for the quantum of ground water proposed to be
extracted, as per rates mentioned in SoP.

o All residential apartments/ group housing societies/ Government
water supply agencies in urban areas shall be required to pay
ground water abstraction charges. All industries/mining/
infrastructure projects drawing ground water in safe, semi-critical
and critical assessment units will have to pay ground water
abstraction charges based on quantum of ground water extraction
and category of assessment unit as per details given in this
guideline. The rates of Ground water abstraction /restoration
charges for different categories based on the quantum of
groundwater withdrawal are mentioned in the gazette notification.

o All private tankers abstracting ground water and using it for supply
as bulk water suppliers will now mandatorily seek No Objection
Certificate for ground water abstraction. The “bulk water
suppliers” through tankers drawing ground water in safe, semi-
critical and critical assessment units shall pay groundwater
abstraction charges as mentioned in the gazette notification.

o The general compliance conditions in NOC are as under:

= Installation of digital water flow meter (conforming to BIS/ IS
standards) having telemetry system in the abstraction
structure(s) shall be mandatory for all users seeking No
Objection Certificate and intimation regarding their
installation shall be communicated to the CGWA within 30
days (thirty days) of grant of No Objection Certificate through
the web-portal.

= Proponents shall mandatorily get water flow meter calibrated
on from an authorized agency once in a year.
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= Proponents shall install roof top rain water harvesting &
recharge systems in the project area.

= Proponents shall pay Ground Water Abstraction/ Restoration
Charges based on quantum of ground water extraction as
applicable as per the rates.

=  Construction of purpose-built observation wells (piezometers)
for ground water level monitoring shall be mandatory as per

Section 15. Water level data shall be made available to CGWA
through web portal.

= Proponents shall monitor quality of ground water from the
abstraction structure(s) once in a year. Water samples from
bore wells/ tube wells / dug wells shall be collected during
April/May every year and analysed in NABL accredited
laboratories for basic parameters (cations and anions), heavy
metals, pesticides/ organic compounds etc. Water quality data
shall be made available to CGWA through the web portal.

= [fthe existing well becomes defunct due to mechanical failure
within the validity period of No Objection Certificate, the user
can construct a replacement well under intimation to CGWA
on web portal. The defunct well shall be properly sealed. The
user will be required to submit documentary proof in this
regard. However, if the existing abstraction structures fails to
yield water and the proponent desires to drill another tubewell
in the same premises, prior permission of the Authority shall
be required. If the replacement well is to be drilled in some
different place, the proponent shall obtain fresh No Objection
Certificate.

= Wherever feasible, requirement of water for greenbelt
(horticulture) shall be met from recycled / treated waste water.

= In case of change of ownership, new owner of the industry will
have to apply for incorporation of necessary changes in the No
Objection Certificate with documentary proof within 60 days
of taking over possession of the premises.

= (Central Ground Water Authority has appointed the District
Magistrate/ District Collector/ Sub Divisional Magistrates of
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each Revenue District/Sub division as Authorized Officers,
who have been delegated the power to seal illegal wells,
disconnect electricity supply to the energized well, launch
prosecution against offenders etc. including grievance
redressal related to ground water in their respective
jurisdictions.

2.2 Salient features of Gazette Notification dated 29/03/2023: -

o The guidelines were amended and published in Gazette
Notification dated 29/03/2023. The main amendments related to
ground water extraction are as under:

“2. In the said guidelines, in the paragraph 1.0, after clause (v),
clauses (vi), (vii) shall be added namely: -

“tvi) All industries/ mining projects/ infrastructure projects
drawing ground water only for drinking/ domestic purposes up
to 5 Cum /day in all assessment units.

(vii) Residential Apartments and Group Housing Societies:

(a) For drinking water and domestic uses, drawing ground water
upto 20 m3/day subject to the conditions mentioned in Para
2.0 of the guidelines.

(b) Dwelling units for Economically Weaker Sections (EWS) under

»

Government schemes.”.
3. In the said guidelines, in the paragraph 2.0: -
(1). Sub-para 2 shall be added namely-:

“Installation of digital water flow meter (conforming to BIS/ IS

standards) in all abstraction structure(s) shall be mandatory
for all Residential Apartments and Group Housing Societies.
All Residential Apartments and Group Housing Societies
having swimming pools drawing ground water shall be
mandatorily required to seek No Objection Certificate.

(iii). for the clause (e), the following clause shall be substituted,
namely: -
“e) Copy of Rain Water Harvesting Plan submitted to Government
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agency by the applicant or a proposal for rain water
harvesting/ recharge in the project premises as per the
prevailing Model Building Bye Laws issued by Ministry of
Housing & Urban Affairs, Government of India.”.

12. In the paragraph 9.0: -

(i). for clause (i), the following clause shall be substituted, namely:

“(i). Installation of tamper proof digital water flow meter/ Pre-
Paid Meter (s) (conforming to BIS/ IS standards) having
telemetry system in the abstraction structure(s) shall be
mandatory for all users seeking No Objection Certificate and
intimation regarding their installation shall be communicated
to the CGWA within 30 days of grant of No Objection
Certificate through the web-portal.

In case the ground water extraction is from multiple bore/tube
wells within the same premises, tamper-proof digital water
flow meter(s)/Pre-Paid Meter (s) with telemetry can be
installed at common outlet point(s).”

o  The Annexure- VIII of amended rules in Gazette Notification
published in 29/03/2023 lists the States/Union territories
where ground water extraction is being regulated by Central
Ground Water Authority which has State of Madhya Pradesh
included in it.

o  After reviewing the above guidelines, the committee is of the
opinion that the existing SoP covers all the relevant issues
regarding the excessive ground water extraction thoroughly.

o As per SoP in the paragraph 1.0, in clause (1), “Individual
domestic consumers in both rural and urban areas for
drinking water and domestic uses’” are exempted from seeking
No Objection Certificate for ground water extraction.

B) THE SITE VISIT

o The joint committee members visited the township Ruchi
LifeScapes, Bhopal on 22/10/2024. The Ruchi LifeScapes is a
residential township located at Jatkhedi, Phanda Block,
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Hoshangabad Road, Bhopal. Apart from the joint committee
members following officers namely Dr. V.K. Kulshrestha, Scientist
C, CGWA Bhopal, Ms. Prakamya Tiwari, Assistant Engineer,
Regional Office, MPPCB, Bhopal, were present during the field
visit. The committee first visited the site office located inside the
Ruchi LifeScapes residential township. It is informed by the
representatives present at the office that this is the site office of
builder company M/s Bright Star Infrastructure (P) Ltd., Bhopal.
During visit Shri Hemant Kumar Saran, Accounts Officer, and Shri
Sarvesh Mishra, Civil Incharge were present in the office. The
Geographical locations, photographs and visual observations were
recorded during visit. The Photographs are enclosed as Annexure-
III. The information provided by the company representative
during visit are mentioned as below: -

o The township Ruchi LifeScapes is located at Jatkhedi,
Hoshangabad Road, Phanda Block, District -Bhopal.

o The geographical location of the site is latitude 23° 10' 27.68"
N and longitude 77° 28' 44.70" E.

o The township spreads over approximately 85-acres land
having approximately 504 flats, 221 plots and 714 duplexes,
flats and plots.

o Currently, the water supply of township is managed by M/s
Brightstar Infrastructure Private Limited. It is also confirmed
by the representatives that some of residents have installed
their own tube wells in the colony.

o M/s Brightstar Infrastructure Private Limited informed that
they have not provided any permission for individual
residents for digging of tube wells.

o As per representative of M/s Brightstar Infrastructure Private
Limited, the township will be handed over to RuchilifeS
capes Welfare Association up to December 2024.

o The representatives of M/s Brightstar Infrastructure Private
Limited provided the approval dated 15/05/2008 from Town
and Country and Planning Department, NOC dated
15/12/2008 from Central Ground Water Authority,
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C) ACTION

registration certificate dated 04/08/2007 from Nagar Palika
Nigam Bhopal, colony development permission dated
08/10/2008 from Nagar Palika Nigam Bhopal. Copies of
above permissions are enclosed herewith as Annexure- IV.

There are 2 underground tanks each having capacity of 1.368
lakh liters for use of flats/apartments. For the remaining area
3 underground tanks having capacity of 3.72 lakh liters, 3.72
lakh liters and 3.36 lakh liters respectively with 3 overhead
tanks having capacity of 1.2 lakhs liters each.

There are 3 tube wells for water supply and water recharging
facility has also been provided along the road side using 12
pits present for ground water recharge.

During field visit, some pits were found filled with silt and
garbage.

It is informed by the representatives of M/s Brightstar
Infrastructure Private Limited that sufficient water supply is
provided to the township by individual connections through
overhead tanks.

The NOC was given to the M/s Brightstar Infrastructure
Private Limited by CGWA, Bhopal dated 15/12/2008. A
copy of the NOC is enclosed herewith as Annexure-V.

TAKEN BY CENTRAL GROUND WATER

AUTHORITY: -
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In reference to the complaint received from Shri Apoorv
Dwivedi dated 24/06/2024, a letter vide letter no. 146 dated
15/07/2024 was issued to District Collector, Bhopal by
Central Ground Water Authority (CGWA), Bhopal regarding
the unauthorized groundwater abstraction by residents of
Ruchi LifeScapes, Jatkhedi, Hoshangabad Bhopal to take
enforcements measure. A copy of the letter is enclosed
herewith as Annexure-VI.
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e A Showcause Notice bearing no. 207 dated 28/10/2024 was
issued to M/s Brightstar Infrastructure Private Limited
regarding ground water abstraction 15 days were given to
furnish an explanation to M/s Brightstar Infrastructure
Private Limited. A copy of showcause notice is enclosed
herewith as Annexure-VII.

D) DYNAMIC GROUND WATER RESOURCES OF MADHYA
PRADESH, 2023

Joint committee also reviewed the report titled as "Dynamic
Ground Water Resources Of Madhya Pradesh, 2023" jointly
prepared by Ground Water Survey, Water Resources Department,
Government of Madhya Pradesh and Central Ground Water Board,
North Central Region, Bhopal. In this report the status of ground
water extraction is given for the whole State of Madhya Pradesh. A
copy is enclosed herewith as Annexure-VIII. The annual status of
ground water recharge and extraction is given as under:

1. Total Annual Ground Water Recharge (BCM) : 35.47
2. Annual Extractable Ground Water Resource (BCM): 32.85
3. Annual Ground Water Extraction (BCM) :19.30
4. Stage of Ground Water Extraction (%) : 58.75

In the Chapter 6 of the report, the recommendations for the recharge
of ground water resource are given at point no 6.2. The same is
reproduced as under:

"6.2 RECOMMENDATIONS

The dependency on groundwater has increased many folds
during the recent years and the groundwater extraction for
irrigation, domestic and industries have resulted in lowering of
water levels, long-term water level declining trend and even
drying up of wells. The best option lies in improving the recharge
component in any well-defined administrative or natural
boundary (Block/ Water shed) by an integrated scientific
approach with people participatory program. Such program also

12
Hon'ble NGT, OA 176/2024



needs to include cost effective structures and best practices
possible without deteriorating the existing surface and ground
water resources in terms of quantity and quality. In order to
regulate the groundwater extraction, Central Ground Water
Board in association with Ground Water Survey, Water Resource
Department has computed Dynamic Groundwater Resources and
categorized blocks as Over Exploited, Critical, Semi Critical and
Safe. Hence, there is an urgent need to implement artificial
recharge schemes to augment ground water so that artificial
recharge would be a part of Sustainable Management of ground
water. The guidelines which can be used in the formulation of
scheme proposal can be enumerated as follows.

Criteria for selection of priority area

1. Area characterized by significant declining post monsoon
long term water level trend

2. Area characterized by deeper post monsoon water level.

3. The area having high stage of groundwater extraction and
categorized as Over Exploited, Critical ground water
assessment units.

4. The aquifer under stress needs to be considered for
artificial recharge specially the weathered, fractured and
jointed basaltic formations of malwa regions and priority
also be given for recharging at the recharge area of the
confined aquifer, viz., crystalline sedimentary contacts,
palaeo-channels, upstream side of fractures/lineaments.”

E) OBSERVATIONS OF THE JOINT COMMITTEE: -

Joint committee has reviewed the Standard Operating Procedure (SoP)
published in Gazette Notification dated 24/09/2020 and amendment
dated 29/03/2023 and also reviewed the report of Dynamic Ground
Water Resources Of Madhya Pradesh, 2023. It is observed that the
relevant provisions have been made in the SoPs for the conservation

and extraction of ground water. The implementation mechanism is also
defined in the SoP.
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The report of Dynamic Ground Water Resources of Madhya Pradesh,
2023 has addressed the issues related to the extraction of ground water
and its recharge. The same may be considered for conservation of
ground water.
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rae, 9 99 e S el [@fre @iei™ 92i § @ & o0 a3 e e i
TEATIEE Terere AT T FeraT ST AR

I oY ot e &= # 900 & o S $i o10ar g o Rafq & et o= || & 9
ITAs 7 g o Hael H 10/-%. % AT-ATIAF T GIT IT TF ZAFRATHTI

T i iR e & et i 10 .y, &t affer & e Faror & oo afentaa e st
& ITASH 7 B o Hael H TN USTET F THTTI]|

FTIOTTST TART % o0 st It 7 Tt AT o e § T Tl STATId Toie T 7 ST
F ITASH T ZI9  Hael § THTT T

AEATEA ST MBI FE FATAT FIRT THT Jied qaq SU-(A7HT F TG & F HAae quisrer
/A F forT yeqra)

FATINT TATR F TorT aR=swor/aienfad ST & q9: START (ATSTE Y37 & forg 92 gr =ht
SATETHT TATSTATEA o6 AT H) FT A § T@d g0 AP 79 &iE, 2016 (AqaAus-1) F T
T ST SATA9AHAT T AT

TSI TART F oI STt T Ara9T=haT aATell e d TRarsHTat  forg defaa usier & 9@
I T JHTITI
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5.0 i fAerh/EuRa ™R

TELT & | FHT LSS (T AATEHE/ AT BTSET HIATZE /TR AT TS (441 T T [HAHTET & o
ST AT AYTErT R

T, o AT ST T srRerd IRel § oqerer B R A v el SRR a /s

TRATSATSN &l T (ARl il AT &7 =4 fRerm-fEer § fRu 10 420 & A e e &r Ao %
AT IT ST THHTET THTE T ST FAT R

AfaIfed ahaT Ml § o At [l 1 a9 THuauas 9igd qe #iSET a9 /sy
TRASETAT Y HIS[ET I &7 ot el 7 7T F e 9% Joid 900 U9 a9 gl 306
gfafier, afasifzd 8o & 70 THUauHs, 7% AaETEAT S TS @A TASHTEr F 19T ISl SUE0 TR
T ETATH FEAT TUTAT ZIITI

TAATHT I THT STAAT IHeh AATH0T o6 AT AISE o feer-[Aaen & Rgiia oat & g § [ve
HISET SN, AT Al ST T TRASTA F FET (AT 639910 gearaa/Aaa 6 g, &
ST THTET T9/ 9T 0 91 | 50 wfaerd it ge ferft, aad & I Fr [eare siT =
AT 2Tl

TEATAT STl THRTE/EIZ0 T | Fiord Toied e [ATrg IUh AR1/ATI T % FTA1 6 HIAG9T 8q
e fafer # v strowm)

5.1 ¥oTet TAahTEI/EIgUr T i 3

L gl &= § WheRee e gt aerdiamr s it & g 3 stk ==y
T

FAA TI/HL TART % o0 ST i Araeaavar ater aoft S et srarede/ QT gr3 e qrarsdt H uass’
= % forg arferser 5.1 § &t 75 a0 F ATHE S [HHrHT TATL AT 2R

qrfernt 5.1 § 37 i A AR & g sporer Rt i

AT T S 7= (S UATR) STt AR ST T <
(=. A T fiey)
0-25 HIE TAR T
26-50 1.00
>50 2.00

LR AT USTOT 3T ALRTET AT TrATs=Tat & 0.50 &. T saaHie? i 3T & oI HahTet
ST T AT FAT SR

. e g gHe

qTerd, o7el Y Sl 9T st el § Hidqag 95 IAel & (U Sorel (Harl TATT it &< qrferat
5.2 F ¥ ¥ < g AT AT ITed AFwad ISt § T FAE0T THX qTferahT 5.2 @ &R aw g
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qIHT 5.2 F: HiASE AT AT & T sorer [MahrET TR it & (. i wweiey)

.. fReTer T ot i 9T
ZER IR 50 51§<200 200 #<1000 | 1000 & 5000
i) | wiefeE | R | 5000 AT
' , | e/ ﬁ;@i‘{
g
TR
1. | Tefem 1.00 3.00 5.00 8.00 | 10.00
2. | wd-sfE 2.00 5.00 10.00 15.00 | 20.00
3. |wfiw 4.00 10.00 20.00 40.00 | 60.00

AT 5.2 @ Hiag 9IS fAEl & [T oo TEREE T A X (T, T T 1ex)

FEH. | & A AT [EEIERIE EE IR I
l 50 51 #<200 | 200%<1000 | 1000 % 5000
aadtey | ey e | aienE | 5000 HAH e/
s | /e ﬁ;;f
TART fars
1. |ufediRa (Faer|  8.00 20.00 40.00 80.00 | 120.00
RIS CUEEIR)

L =Y AR A AT TRASATY

AT, ATTHIT T AT e ISt | e IR ST AT TRATSHATS & oIy sfaster (At
THT T &L qTTrHT 5.3 F § &I T ¢ AT ATAled e (el H qord U THA qriersr 5.3 @ | 7y
7 2l

TTFAHT 5.3 F: 7T SN ST ST TRATSTSN % g o Fardt swwe it (5. vf awefie)

F.A. | & AT et U st i JrE
v < 200 | 200 ¥<1000 | 1000 & 5000 =i/
fa=
qfireT > qAH e/

Rl f
1. qefera 1.00 2.00 3.00 5.00
2. et 2.00 3.00 5.00 8.00
3. URES 4.00 6.00 8.00 10.00
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Tt 5.3 @: =T TN ST AT TRATSHTRH * g ot fRepret o it <X (2. wf swefieR)

w.H. | e Er Aoy f=Ter 0 Syt i wrET
< 200 | 200 <1000 | 1000 & 5000
N AR/ THERT | 5000 ERCICAVECEIRS
EG e/ I Afaw
CIEEERRILES 5!
1. |afasigd (Fdw 6.00 10.00 16.00 20.00
fRem-FAze ¥ sqEr
LISE SENT/AT
IR
IV. @9 RIS

qIErd, SA-THIT 3T THT A (el § oA T aret @ o o1 sfrer (Hhret TH it a2
TATTHRT 5.4 F H & T2 ¢ i ATARIRd AT ZAel § oI [HahTele aret TRATSTATSA % qTHA H

IS HUgYT THTL ATl 5.4 & & &t 13T 3l

TIAHT 5.4 F: @A & [T oI AR TR HT X (2. I THiex)

F.&. | & Ay Al fAaTer U st i w4
<200 200 <1000 | 1000 & 5000 FaHie< faT
FrHIX] | FTHTIRT | 5000 EIREL LIS IPED
faT
v W gTHze
o > T
1. qfera 1.00 2.00 2.50 3.00
2. ER Ry 2.00 2.50 3.00 4.00
3. LIRS 3.00 4.00 5.00 6.00
qIET 5.4 @ @A & T sorer Rt T it X (2. I aHiex)
F.&. | & T A { THehTel T ST T AT
<200 200%<1000 | 1000 & 5000 g7HizlfaT
FrHIX| | FTHTIRT | 5000 EIRELEIEIPED
faT -
v oSt
T T
1. Ffa-area 4.00 5.00 6.00 7.00
6.0 X ST

T T 3T IHehT MY e ATl T THS(T dae, ST Y9 STATYId Fd 8, I oI (MRl % o
AT YT FIAT S TRLT G| Grord, AG-THT 37 T e sawredl § oo Haras ol &

26



[\ I—=0E 3(ii)] HTL T (ST TETLTIOT 13

HATEAT | THL TATIS FLA AT AT RAT FH ATIART 6.1 F ATETE A [HHTET THTE FT SEATT HAT
BN SATT-M(ed MHAT SHIEAT § oI (HEwrad arel TG AT § FTATLdharal & qrersl 6.1 @ &
ATETT ST FURT TATT T SIATT FHLAT gHIT| THT SFLT § ITehl FAH/FH & df FHeT & g
sirfroer s freew weermfog A grm

THL/EHT TATL o [T TASATHT ST ol 20l FHTF STOTTAT TIST/E T &A1 6 AT TIHET Feh qITE Al
STTIRIT 3T 26 Taer | I9eh fRaT-fAser aome fohu STust s 39k forg srerr & Sy o St

ATAHT 6.1 F T EFT FTATYI o (AT oIl ATt THIC

Syoft gfa T HTex #7 32 (= )
e 10
TF-THT 20
UE:IES 25

AT 6.1 @ TR/ SF TATY(T & (AT ST ATt THR

yuft g =aeHie #i1 32 (5. H)
Ffaared 35
7.0 FAUN [Tt <t ARt

Afa-qred &= § FRaa e d / @A TRATSATsl FIT IR/ RATear T Y30 % o arer st
T ST AT TEIEAT I AAU(T A AAAT AT AT AT STA & § AT A 6l qiehe | 7
Th &A1 H A@UT T i HaHrEr F7 TeATied 6T SToAruH SR &1 i Haret T &7
AT A & e & AT

THATHE ST HHTE & AT eATh & ATET THT TN T AT A ATAT UHT SheA sl
THISAT T CAT HIS(SeeqU FIT IAHT qF€TEe I IqAsd Fll5 ST TATMT, IAST T FigeTa &
e % 9y § T37d 9T QAT SITuIT qrieh ST (AT Sl STasqdl &0 Tgur & F=747 57 9o

=0 gaeg H faeqa fRem-fder o w2 o 1w ¢ i orent & S R [Ru T g
8.0 TTx S[f¥ &= T Feor
T H G W &1 9gd Fgcdq0l 2Id § FAIh o gt UH &1 § oI hl SUTeATd & TAeT T(afad 2 gl
e I ITTERTT IRT S& 1 &1 il GReAT T TaLaTd T F a7 ST T 81 9 g GiF &= &
Afeqed & o0 oI aga Tgcdqul 21aT & SAT 3F S &= § felt off qorer faswmer iy afafafer & 59
& H ST M {IAT TATET gt gl

A 9 &= HF 500 Wex qiRfer & 7 F HaY o aret TRASETet # AHard ' § UF faega
TEATE T HEAT R (SHH I AT g T TRATSAT T&dqmas g MHaret ST arel ot &1 |eferd
g I & T T AL TR THE STATET, HiSeeedU | Aqufd O F Tget, TRATSHT &9 § 1o
TRATSATSAT T TATIAT FTA (o107 ST A A TR FEHTS/ATHIGT AT T

9.0 SATIRY THTOMTS & AT SATATAT $T A

i TSN YTH FA AT oot ISuanrRare i Rfvee ater worr e (Semdua/srsua qeet &
ATET) T TITMAT FLAT 3T TSHSFIA HL=AT (37) H A oeq a9 Afeard 2R & uasrs T
3 % 30 T&AT & Haw aa-q1Ea & ATeqq | HiS(ieseqU &l SEahT ST % I | Frog Har o
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Vi.

Vii.

viii.

TEATAHT GIT ST TaTg HIe< il SATehd USiH ! & STHard &9 | T 99 | Uah J7¢ 1 HLTe SATUI|
TEATE TATSTAT & | T I AT ST A T AT TUTeAT AT |

TEATES g7 6 | & T T 6 AT o (HSHUTT 6l HIAT & ST T ST (HRTAn/TTHIT o
T ST He0|

It €T AT % 32 & A gt Tl (arestiie?) 1 AR gy 15 % g afard
ERITI STl ¥ T 1T HIS{1geeqU il 9 Tee 6 WIEAH & ITee FAT ATUIAT| TIESTHIEL F A0
F forw faeqa fRenfAder sEy- || § faw o €)

TEATEHI A a9 H UF J7 TR 6T (3) F g9 Hf qurEr o FeRer wAr g
FEAA/TATAN/ETE T F3A & STA o6 AL I gL TTA ATA/HE 6 T U (03T STTUAT 3T IS
HAAFT (I T AqM3), W oTqell, fedrersi/ Stasw FARH TAame 1 uaudiud ateeda
ST H AT 3T ST ST 37 I[OTaT & SAhESl &l a9 qIed & A1eqH § Hiseeed &l
IITSE FIAT SITUIT

T TAATHT T TEAT TS o AT AT [SHAdT 6 HILOT HIS[AT Fl Aeqed § qgl 1@ S1aT 8, ar
STANTRAT aF Ted q¥ HiS(eeeqU Fl AT T THI dg & AL FT HT HHT FT FHaT gl
AT FoAT 36 & H AT ST (SAqag VI FT 929 )| STINTHAT & o9 dae | Feqrasit
THTOT SEQd FAT AE@eTF T TS AISET HEHRUT §3a9T0 S T2 e § fawe T2t g &Y
TEAT® JHT TAT | TF 3T S[Fad (3 Fed 6l T=a1 T@aT gal S0 fif 9d SAqafd o1
sTOferd R Ife Iiaeamas FU &1 AL SR Sg 97 3o T ST 2aT S=aras &l 931 UAssr
TTH AT T

STET Fel AT 79 21, a8 N-Arsfehes/srafarg S omved & fiddee (FETETt) § S 6 Ara97=hvar it
T AT ST

FATHA TREd & T §, SART o 70 ATferd g IRE 92 Fsall o & 60 & & fiqe searash

STHTOT o |7 UAATHT § 9T Tade] T ATHA LA o o7 e HLAT1 2R

10.0 TSR SIdT & FATATAT ht FATCAT

TAATHT FT ol % AqITAT I AT & ushala s[orer YTieeor sfiT Ta/H@e anferd &= & i
grfersreer Meferfaa wew 3T

.

9.

9.

T T % o I vweE e e T st

ST FerFe /3T (ST / ™ET Afeee (F10H) AF{9Fd o MU §Ta-T1si |l JId HLAT,
ATt TeAT, TASAHT HT AqT FT Ie@dd FIA ATAl § AT ATHATST & FAT S TG0
AL T FTLATS SIE FTEAFRTET JUTAT T FLA o [o1T ATFHA 2|

TETH TTIEEHRTT & ATHIET F HISt[Secqdl/ HSeseq Ui TS oI TISAT o qdhet [e0] STTERTAT Fl
AT ST strarterss ALTeror i rars Fed & forw stterspa T STrar gl

TAATHT ot § T It T3 & Iocred & A §, TEqTad g0 16 F TIA & 1 A HA &
o STaTt g

11.0 TN T T IHHTT

TAATHT T THI-THT T T 00T AT ST, Rred Faferfad oat &7 qarer T STo:

i. STSE AT ST TG T T & 7 F FH 90 &7 Tger UAAHT & TdHI0T & o7 srerae w7 g
ii. TSI o T LT T SATAIT ATATAT (XATe & T ZT
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i, TATATHLOT TGTT FA | TgA, Fai T o ATTAFHOT AT TF / HH T & TAHIT Fl FaF F TG
T T TSI T o1l T SATATA 6T 3T 2

iv. TR ot § aRada & ATeer |, 7 AviT § etfa ordt & arer qerwor it At &F Srus|
v. MTEE ot & SIgam AT ST o o7 Uit 7 Tai= 0T Merare BT STos:

Sofy ST T it st
T, I 37 SV ST U AT e i uS et 5 9%
T i & foro gffamd gi=m RS
qefera EE 37

g 299
afa afea afa-arfza &=t & 79t STaHRar 299

vi. I THR LT FT AT 9T 9T & 691 T 8 ST "istiesequ / Gafaa 57 / 69 75T &7 %
TTTEROT, AT IT ATAG T TThAT Fl AN T | AT 8 ATUAET T UASHEHT F AATHT 6] T T
FTETAT STTAT /AT ST

vii. Tf JEdqTaS® UAAET £ FHIE F aE 7 3 7 F Jiq¥ w0 F o srered w3 § e wgar
ST ST O UASATHT 6l THTH 6l qTra o S g qTell STATe 3T TAT TR FIT Ta A 60T oy
ST T AT a9 T a0 fdqfd & S &1 STarl 2l

12.0 TS T A

T gedqTas® arEatas O UAAET 6 Jgar datd § FU (A7) w1 [A00r F27 § 97T wgar gar
TEATa I UAHT o fAFare & o srea w3a7 grm &eqe & sieeT § f@ea & F1n w1 a&dqrasii &
AT 9¥ 2 Tt ST =Tt ueetEt wr e U S f o ord, 7 TSy & q9I @t gl
UAHT T ATAHAH T FUT 6 1T FETAT SATUIT| TH FETS T8 TS il GHTH % 978 TOH Fls A< [&Hed
Tel foar ST Ut oty ®, sraas 7 Ut o & forg /U A ¥ e wAr gl

13.0 3 S ATt & feeTe ket &1 S

FET T ATTIFIOT F TF Tored ot/ qa8 Rfesme & e afege/er waTe/ a9 R
AfSreeet 1 wferga stferawrt s T g, e oy et &1 |ier w2, Fai &1 foae arer fosret #ir
FTed, Iedd FHLA ATAT & [EATE ATHATS TATE & FHLA =0l of<h & it T2 g, RrEd 39+ gafaa
ATEFHTLET | oI F Hated [HTaai H7 Harr g g

TEerT-fAaert o SIga AT Sl TaTe o &7 37 A8 fAvardd i JsTea aar & forw, Tsai/d9
T[S &A1 o TSI SAI¥ IR o Ha T [T o SATERTRAT T TST/ET TS AT il TR 6 TLHeT T
ST STTerTl & &9 § (A6 AT ST

HSeeeqU g1 UAAET UAhed qled (UAAEIudl) § S UAsidr & & 9 gafeq [er
ASTEee /ST ctae 1 WS(l STTUIT| ot oTer TTIEHTor o fHaert & Ieerae o UAsd’ § =eifed ordi
QAT T FA 67 Forfa Awrferaa srfaardy, watawor (Feeqor) stferfaam, 1986 #it amT 15 & 21 % dgd
ST AT/ AEE e 3M=d =Tl § A w0

14.0 &1 & At At

IS T2 Al (AT o o a8 TRESET Tearashi (10 S/t & e sere Haret) & s+ 9Ew
& AT SAaTd ®T T qTESIH e (ATATHT F3h) AT A7 FIAT T2aT g1 SATATAT 9T it UHT A€ T Tg
Hqfafaa #eT & forw aare ¢ & a6 22 ag aRaSmr 8 § syoter & i AT A7 e
T ST &6 28 Hay § TS TR g IIES(HIET & HIEH § S & A Rt o araea®
qTEET T arfersT 15.1 § fa= 1w 2
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fAator oo S arer Tt siT S wa< R 95 3 weRTe A arfersT 15.1
e FARTTT SroTTett
.| g (AT i ' I’
.. (o) s '.ﬁ <X et esqu STesqUAsTH a1
e TATT Exipexal
1 <10 0 0 0 0
2 11-50 1 1 0 0
3 51-500 1 0 1 0
4 >500 2 0 1 1

TTESIH e ST & F T F7aT ST e qresties § o 67U T Sy & it g89=dr 9% §0
& FHT AT g1 9l
15.0 warfeuity ey

ST T & T TAAHT [T [T I2NM, SHTECFAT el 3 G TSIl ZIT ATad T4
STANT & {10 IoTe [T srerer AT SO 3 26 998 & Hard ot (Sardl 6 77 & o g7qiawr
ffaqfd & qIa & forg Iaeart g T Sfeatad s gyguor === are (Hdre) grr qgiia
ATAEST AT START TATFLU(T AT =l T0ET % forw R Srosm:

EHiStesey = YAfad o @ud x T3 iaww fiaqfd a2 (SHremsiesey) x faq &t dear x Fawr @2s
STEl 5T @aq = #iey/ o o7 eftarsiiesey =/ fiqua § 2
15.1 qataceiiy gfaqfd fi %

AT THISAT Al (Ao STl H SeT-3T STANTRATA i qAA0T eATadid (SEisisiiesy) Hf 3%
Tt 15.1 7 15.3 § &7 1% 2|

ATt 15.1 : Tohse UASTA THISAT & (AT SHIATS €ee]

.4, & e ST T | (Frea/E)
<200/ | 200to<1000| 1000 to <5000 5000 &

above

TN ATagid 3% (SHTSEsey) /9 A .
e 12 18 24 30
2 Fg-Ifw 24 36 48 60
3 7T 36 48 66 90
4 | sfrafea 48 72 96 120

feoquit.-=gaaw seisiieseq 1,00,000/- ¥9T & FH q5! gl




[T &% 3(ii)]

HILT =T TSI . AT

17

qTereT 15.2: @AH/ZwhRTEaT R-arefiaT afasHrst & o SHreamsiesy

FEH. [T A ST FIq (/)
<200 200 to 1000 to 5000 & above
<1000 <5000
IO ATAOd 3% (SHTeTsiIesey) /99 HIH .
1 et 15 21 30 40
2 |[wgfie 30 45 60 75
3 LK RS 45 60 85 115
4 EIGEAIE) 60 90 120 150
feoquft:-~gaaw SEisiteseq 1,00,000/- 9T & FH Tol T

qrieret 15.3: = TH1SAT & T SHismsie sy

.. & (1T T S T gaq (HuA/E)
<200 200 to 1000 to 5000 & above
<1000 <5000
IO A &% (SHTsiiesey) ./99 HiH .
1 e 20 30 40 50
2 FL-THIT 40 60 80 100
3 LIRS 60 80 110 150
4 Afa-ared 80 120 160 200

feoquft:-~gaaw SEisieseg 1,00,000/- 9T & FH Tol RIT|

15.2 THFA SR qqiaoiT afa i s & o Rars F:1F (GFse taee gfcd, @a9, I &

TRTEEFAT H =T TR * o)
qIY oI [ARUOr FT afy F g 9 Fefofag Fams FE f TR e @&t afd 7
qTITE 7 faraor qrferr 15.4 & faam mm &)
qTereT 15.4: Sorer T 6T ATAT ST sty Tt o a9t il F&AT & e 92 [aws
.. SEEIRCRL] [GEIEEEARET
<2a¥ 2-599 >5 99

1 <1000 FUAST 1.00 1.00 1.25

2 1000-5000 FUAST 1.00 1.00 1.50

3 >5000 FUTST 1.00 1.25 2.00

feoquft: et — Frefie wfafe=
16.0 3 T TTaem

ST TTTAFRTET FIRT ST UAAET ordT &7 9T 7 Fe il forfd & y=aqrashi 9% AT SR ST
TASATHT T [ATS Tt 7 I qal HLd i TeaTiad &€ #hl &% qrfersl 16.1 § &F T g1 ST af<h §o1ad |
AR YTTAFRTE o SATHIGT o G 1 G0 0 THT-THT T FHEAT T SATUIA)
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JTAT 16.1: TASIHT AT T STTATAT T LA I I T TTEATH

#.9. LS [ TO0 |
1 TATHET TRreed o 97 TI1UT qg! g 71/ Il e atet w&r Hiex 200000
2 TR oTer SR YUT HEAATSAT T TR [T/ AT

F) F-FATHF HCAATT
@) Ty tera/ TRea<h 200000

feoquit: <7 T2 & -t/ St/ TR JeadTal & o gl 100000

qTha 3 & 1T =8 q¥g & SCa-Tall il Tt §EAT & 912 34 I a7

ST
3 qATST ST &=t it AT srarae # sferer/daorar &= & &9 7 | 200000
4 TTESTIH e &1 T T a1 ST 200000
5 T SIS UAAT [ TATHET STTAT / TATIOT Tl gieT 100000
6 AT T ATATH SHAT / ST HLLT FLAATA /T AT 71 g7 500000
7 TAHLOT HIAATA T L@@ 7 g7 200000

QTTtere / faeT oTTfara Stet ol STers=t Jorredt § Tg=ATeTl

T AT & FATAT, T AT (Heqm) srferf=a+, 1886 % 1000000
8 TTALTAT o AL TATT LT AN dge FHIT
9 ST T / ST [OTEAT STET T T&qd qgl HeAT| 50000
10 ST T e MR/ ARy ATweT 6T T G FT T@eETd Tl HLAT| 50000
11 TAHLIT HLFAT (AF) FT TENT T TET FLATI 50000
12 AT ST R TFqd 7 FAT 100000
13 STterd/aastiaa fefert fag (afa dv=mret) gy o Aewto 100000

HEAATEA FT (AT
14 AT ST T TS HL0T F FHEATI 500000
15 AT AT / 9T &7 100000

HISET ST UASATET 957 § AT/ AT % {70 g[eeh T qErar 91 FTAT S| UH S[ehl 1 (AT qriersht
16.2 ¥ feam AT 8

ATFerRT 16.2: ST HIS[ET UAATET § T/ HIMGT oI S=qrrad o

.. LS 9 TqT H
1 TAHLOT /AT § F@dd 10000
2 SUARTHAT A ST H aivads| 5000
3 EH o 917 § FEAra 5000
4 UFSATHT T ALTAT ST 5000
5 THAHT FT IfawT § S FAT 5000
6 TAATHT & TS HI ST AT 5000
7 FIE T 7S / T AT 5000
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17.0 T Tgaqut <1 (¥t 9 A):

i. T ST ATS/ ST ST TN F ST gI ATeAT el UASAET o faT et SAA/TSHT &l e aht
forsfT F2e i srwfa 87 2l

ii. STRTECEAT TRATSIHTA HSTA FHTAIH/HSTXOT EATHT Fd F o ag / ITiT & &l el /
fRfed et a7 sea Suaeh SUTE % 97 FEv G ST =R

iii. TTREFAY TRATSATSAN & AT |, BH/HET, TRATSETE | gl STATId Tl & HIeaa= &l
FEATET FE(T| THHRT ATATAT o TN F TR F T&qd [o0AT SITUIAT|

iv. T § Ifeafad ordt FT AT T Fed 2 TG 6l T2 UFAET 6 T g / TAAHT o TH 00 7
B T TATH HILOT T ST T T g

v. Faterd Aot § e qear gearasti & &ET et @7 srae 9% T= a5t o s

vi. fRser fv=ET (o) i afrsEr Fufty oiew F saw fRug gET Azl
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MINISTRY OF JAL SHAKTI
(Department Of Water Resour ces, River Development And Ganga Rejuvenation)
(CENTRAL GROUND WATER AUTHORITY)
NOTIFICATION
New Delhi, the 24th September, 2020

S.0. 3289(E).—WHEREAS, on the directions of Hon’ble Supreme Court vide its order dated
thelOth December, 1996 passed in Civil writ Petition No 4677 of 1985, MC Mehta Vs Union of India, the
Central Government congtituted the Central Ground Water Authority (hereafter referred to as the
‘Authority’) vide notification number S.O. 38 (E), dated the 14" January, 1997 to exercise powers under
Section 5 of the Environment (Protection) act, 1986 (29 of 1986) for the purposes of regulation and control
of Ground Water management and development and to exercise certain powers and perform certain
functions relating thereto;

AND WHEREAS, the Authority has been regulating ground water development and management
by way of issuing ‘No Objection Certificates’ for ground water extraction to industries or infrastructure
projects or Mining Projects etc., and framed guidelines in this connection from time to time in twenty two
States and two Union territories, where ground water development is not being regulated by the State
Government Union Territory administration concerned;

AND WHEREAS, some of the State Governments or, Union territories enacted legislations and
issued regulatory directions or orders for regulating ground water devel opment and management;

AND WHEREAS, the Hon’ble National Green Tribunal, New Delhi vide order dated the 15" April
2015 in OA Nos. 204/205/206 of 2014 has issued directions to the Authority to ensure that any person
operating tube-well, or any means to extract ground water shall obtain permission from the Authority and
shall operate the same subject to the law in force, even if such unit is existing unit or the unit is yet to be
established;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 09™ July, 2015 in OA Nos. 34
and 37 of 2014 directed al industrial units which are members of the Common Effluent Treatment Plants
(CETPs) to approach the Authority through State Pollution Control Board for obtaining ‘No Objection
Certificate’ in accordance with the law;

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 13™ July, 2017 in
OA No 200- of 2014 directed that every industry should be directed to pay for extraction of such water, that
too, subject to the conditions stated in the order permitting such extraction;

AND WHEREAS, the said Hon’ble Tribunal vide its order dated the 28" August, 2018 in
O.A. Nos. 176 of 2015 and 59 of 2012 respectively directed the Ministry of Water Resources, River
Development and Ganga Rejuvenation to forthwith review the existing mechanism so as to ensure effective
steps for conserving the groundwater resources;

AND WHEREAS, in pursuance of the directions of the Hon'ble National Green Tribunal and
powers conferred by sub-section (3) of section 3 and section 5 of the Environment (Protection) Act, 1986
the Authority, with aview to protect the ground water resources had circulated the draft guidelines for grant
of “No Objection Certificate’ on the 11™ October, 2017 inviting comments and suggestions from all the
stakeholders;

AND WHEREAS, all objections and suggestions received in response to the said draft guideline
have been duly considered by the Central Government, the Authority notified the guidelines to regulate
groundwater over-exploitation and to conserve the groundwater resources in the country vide notification
number S.0. 6140 (E), dated the 12" December, 2018;

AND WHEREAS, the aforesaid Hon’ble Tribunal vide order dated the 03" January 2019 in the
OA No. 176 of 2015 directed that the above mentioned notification dated the 12" December, 2018 may not
be given effect to as it is unsustainable if tested on ‘Precautionary Principle, Sustainable development as
well as Inter-generational Equity Principles’ and if implemented, will result in fast depletion of
groundwater and damage to water bodies and will be destructive of the fundamental right to life under
Article 21 of the Congtitution of India;

AND WHEREAS, the said Hon’ble Tribunal vide order dated the 11™ September, 2019 constituted
a committee to deliberate on steps for preventing depletion of groundwater, robust monitoring mechanism
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against unauthorised extractions and fulfillment of ‘No Objection Certificate’ conditions, environment
compensation etc and to submit areport;

AND WHEREAS, the aforesaid committee submitted the report along-with draft guidelines to
regulate groundwater extraction and groundwater conservation in Hon’ble Tribunal on the
16" March, 2020;

AND WHEREAS, the above said Hon’ble Tribunal vide order dated the 20™ July, 2020 directed to
comply with certain points for sustainable groundwater management while issuing ‘No Objection
Certificates’ to commercial establishments by the Authority;

Now therefore, in pursuance of the directions of Hon’ble National Green Tribunal and the powers
conferred by sub-section (3) of Section 3 read with Section 5 of the Environment (Protection) Act, 1986 (29
of 1986), the Department of Water Resources, River Development & Ganga Rejuvenation, hereby notifies
the guidelines to regulate and control groundwater extraction in the country in supersession to this
Ministry notification vide S.O. 6140 (E), dated the 12" December, 2018 as per the Schedule below:

SCHEDULE
Guidelines to regulate and control ground water extraction in India
(with immediate effect)
INDEX
ITEM Page No.
Preamble and Background
1.0 Exemptionsfrom seeking No Objection CertifiCate............covvrerererienienieneneneseeseeee 35
2.0 Drinking & Domestic use for Residential apartments’ Group Housing Societies/ Government water
SUPPlY 80ENCIES IN UrDEN @rEBS.......c.ceuiriireisie e 35
GO o g o U (U == (o SR 36
4.0  COMMEICIAl USE.....ocuiiiiiieiiieiesiee ettt b et 36
R 1 o L1 (= £ 36
4.2  MINING PrOJECIS ..ottt st s r e s r e s reens 37
4.3 INfrastrUCIUre PrOJECES.......coeiuirtiriiriesiesie ettt 38
5.0 Ground water abstraction/ restoration Charges..........c.ouuererereriereieesese e 39
5.1 Rates of Ground water abstraction /restoration charges...........ccceevvveeeeveeeecieenens 40
6.0 BUIK WELEr SUPPIY ..ottt 42
7.0 Abstraction of Saling ground WaLEX ..........cccieeeiiieeiie e 42
8.0 Protection Of WELIANT ATEBS...........ceiieiiiieiiieirieis et 42
9.0 General compliance conditionsin No Objection Certificate...........ccooeverierierienirenenenns 43
10.0 Monitoring of compliance of No Objection Certificate Conditions............ccccceveeeeenennee 43
11.0 Renewal of NO Objection CertifiCate..........ccuvireere i 44
12.0 Extension of NO Objection CertifiCale...........curireerirerinise e 44
13.0 Delegation of powers against illegal groundwater withdrawal ............cccooeoeiiiieinnene 44
14.0 Ground Water Level MONITONG.......ccoiririiriiieieieeeiesiesie st 45
15.0 Environmental COMPENSELION ........c.cririirierierieieieeeesiesie st sresne e sne e 45
15.1 Rates of Environmental ComMPeNSatioN: ..........coceveeeereneeeese e 45
15.2 Deterrent Factors to compensate losses and environmental damage (for packaged drinking water
units, mining, industries and infrastructural dewatering projects)........cocoeeeeereeeereennene 46
16.0 ProviSion Of PENAITY ....ccoviiiiiieeenr e 46
17.0 Other important Conditions (Applicableto al): ... 48

[F. No. CGWA-21/4/2020-CGWA]
ASHISH KUMAR, Director
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ANNEXURES

Annexure I Estimation of water requirements for drinking and domestic use.

Annexurell: Guidelines for construction of piezometers and monitoring of groundwater levels and
quality.

Annexurelll: Measures to be adopted to ensure prevention from pollution in the plant premises of
polluting industries/ projects.

Annexure |V: Outline of hydro-geological report for obtaining No Objection Certificate for
industries.

Annexure V: Format of the Report on ground water conditions (for mining projects).

Annexure VI: Indicative list of Infrastructure projects.

Annexure VII: Supreme Court Order in Civil Writ petition 36 of 2009 regarding measures for

prevention of fatal accidents of small children due to their faling into abandoned bore
wells and tube wells.

Annexure VIII: List of States/ Union territories where ground water extraction is being regulated by
Central Ground Water Authority (CGWA)

Annexure 1X: Glossary of technical terms used

Annexure X : Annual water audits by the industries

Guidelines to regulate and control groundwater extraction in India

Preamble and Backqground:

On the directions of Hon’ble Supreme Court vide its order dated 10th December, 1996 passed in Civil writ
Petition No 4677 of 1985, MC Mehta Vs Union of India, the Centra Government had constituted the
Central Ground Water Board as Authority vide notification number S.O. 38 (E), dated the 14™ January,
1997 to exercise powers under sub section (3) of section 3 of the Environment (Protection) act, 1986 (29 of
1986) for the purposes of regulation and control of Ground Water Management and Development and to
exercise certain powers and perform certain functions as per the said Act.

The Authority has been regulating ground water development and management by way of issuing ‘No
Objection Certificates’ for ground water extraction to industries or infrastructure projects or Mining
Projects etc., and framed guidelines in this connection from time to time applicable in twenty two States
and two Union territories, where ground water development is not being regulated by the State Government
and Union territory administration concerned.

To have sustainable management of water resources in the country groundwater abstraction guidelines have
been prepared to regulate groundwater extraction and conserve the scarce groundwater resources in the
country.

These guidelines will come into force with immediate effect from the date of Gazette Notification and will
supersede al earlier guidelinesissued by the Central Ground Water Authority (CGWA).

These guidelines will have pan India applicability. Ground water abstraction in States/ Uts (which are not
regulating ground water abstraction) shall continue to be regulated by Central Ground Water Authority.

Further, wherever States/ Uts have come out with their own groundwater abstraction guidelines, which are
inconsistent with the CGWA guidelines, the provisions of CGWA guidelines will prevail. However, in case
the guidelines followed by such States/ Uts contain some more stringent provisions than CGWA
guidelines, such provisions may also be given effect to by the States/ Uts Authorities in addition to those
contained in the CGWA guidelines. States may be at liberty to suggest additional conditions criteria based
on the local hydro-geological situations which shall be reviewed by CGWA/Ministry of Ja Shakti,
Government of India before acceptance.

All new/existing industries, industries seeking expansion, infrastructure projects and mining projects
abstracting ground water, unless specifically exempted under Para 1.0 below, will be required to seek No
Objection Certificate from Central Ground Water Authority or, the concerned State/ UT Ground Water
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Authority as the case may be. The entire process of grant of No Objection Certificate shall be online
through aweb based application system.

Water management plans shall be prepared by al the State Ground Water Authorities/ Organizations for al
Over-exploited, Critica and Semi-critical assessment units starting with Over-exploited units. Water
management plans shall be reviewed and updated periodically. Water management plans, data on water
availability and scarcity and policy framed in this regard shall be placed on the websites of Central Ground
Water Authority/ State Ground Water Authority.

1.0 Exemptionsfrom seeking No Objection Certificate:

Following categories of consumers shall be exempted from seeking No Objection Certificate for
ground water extraction:

() Individual domestic consumers in both rural and urban areas for drinking water and domestic
uses.

(if) Rural drinking water supply schemes.

(iii) Armed Forces Establishments and Central Armed Police Forces establishments in both rural
and urban areas.

(iv) Agricultural activities.
(v) Micro and small Enterprises drawing ground water less than 10 cum/day.
1.1 Registration of Drilling Rigs

State / Ut Governments shall be responsible for registering drilling rigs operating within their jurisdiction
and for maintaining the database of wells drilled by them. Appropriate link shall be provided in CGWA
portal for making the data available to CGWA.

2.0 Drinking & Domestic use for Residential apartments’ Group Housing Societies Gover nment
water supply agenciesin urban areas

For grant of No Objection Certificate for ground water extraction, the project proponent has to furnish the
details as per the guidelines issued by the CGWA in proper format as available in CGWA website. No
Objection Certificate for new /existing wells shal be granted only in such cases where the loca
Government water supply agency is unable to supply requisite amount of water in the area.

No Objection Certificate shall be granted subject to the following specific conditions:

i) Instalation of Sewage Treatment Plants shall be mandatory for al residential apartments/ Group
Housing Societies where ground water requirement is more than 20 m*day. The water from Sewage
Treatment Plants shall be utilized for toilet flushing, car washing, gardening €tc.

ii)  The No Objection Certificate shall be valid for a period of five years from the date of issue or till
such time local Government water supply is provided to the project area, whichever is earlier. In case
the project proponent receives water supply from the concerned local Government Water Supply
Agency during the validity of the No Objection Certificate, intimation regarding availability of public
water supply shall be sent by the project proponent to CGWA and No Objection Certificate will be
cancelled by the Authority. In other cases, the project proponent will apply for renewa of No
Objection Certificate, ninety days before the expiry of No Objection Certificate.

iii)  Proponents shall be liable to pay ground water abstraction charges for the quantum of ground water
proposed to be extracted, as per rates mentioned in Table 5.1.

Documentsto be submitted with the application

a) Details of water requirement computed as per National Building Code, 2016 (Annexure 1), taking
into account recycling/ reuse of treated water for flushing etc.

b)  Affidavit on non-judicia stamp paper of Rs. 10/- by the applicant, confirming non/ inadequate
availability of public water supply in case of users requiring ground water up to 10 m% day for
drinking/ domestic use.

¢) Certificate of non-availability of water from local government water supply agency in cases requiring
ground water in excess of 10 m*/ day for drinking/ domestic use. Government water supply agencies
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applying for No Objection Certificate shall submit copy of government approva of the scheme/
project proposed to be implemented.

d) Ground water quality data of existing bore well/ tube well/ dug well from any National Accreditation
Board for Testing and Calibration Laboratories (NABL) accredited |aboratory or Govt. approved
laboratory (in case of existing projects applying for no objection certificate)

€) Proposa for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

3.0 Agriculture Sector

Agriculture sector is the backbone of the Indian economy. As per Minor Irrigation Census 2013-14, 87.86%
of wells are owned by marginal, small and semi-medium farmers having land holding up to 4 hectares (ha).
Around 9.18 % of wells are owned by medium farmers having land holding 4 — 10 ha and 2.96% of the
wells are owned by big farmers having land holding more than 10 ha.

Considering the number of ground water abstraction structures, regulation of ground water in agriculture
sector through a ‘command and control’ strategy will prove to be an arduous task. Therefore, a
participatory approach for sustainable ground water management would be more productive.

States/Uts are advised to review their free/subsidized electricity policy to farmers, bring suitable water
pricing policy and may work further towards crop rotation/diversification/other initiatives to reduce over-
dependence on groundwater.

Agriculture sector shall be exempted from obtaining No Objection Certificate for ground water extraction.
4.0 Commercial Use

No new major industries shall be granted No Objection Certificate in over-exploited assessment areas
except as per the policy guidelines.

Availability of ground water resources shall be given due regard while considering applications for grant of
No Objection Certificate for commercial use.

Commercia entities extracting ground water shall be required to submit online annual water audit report
including an audit of water use as mentioned in the relevant sections. CGWA/ State Ground Water
Authority (SGWA) shall publish all such audit reports online.

CGWA/ SGWAs shall engage independent agencies to verify the compliance of No Objection Certificate
conditions periodically.

4.1 Industrial Use

In Over-exploited assessment units, No Objection Certificate shall not be granted for ground water
abstraction to any new industry except those falling in the category of Micro, Small and Medium
Enterprises (MSME). However, No Objection Certificate for drinking/ domestic use for work force, green
belt use by these new industries shall be permitted. Expansion of existing industries involving increase in
guantum of ground water abstraction in over-exploited assessment units shall not be permitted. No
Objection Certificate shall not be granted to new packaged water industries in Overexploited areas, even if
they belong to MSME category.

No Objection Certificate for ground water extraction by industries shall be granted subject to the following
specific conditions:

i) No Objection Certificate shall be granted only in such cases where local government water supply
agencies are not able to supply the desired quantity of water.

ii)  Allindustries shall be required to adopt latest water efficient technologies so as to reduce dependence
on ground water resources.

iii)  All industries abstracting ground water in excess of 100 m*d shall be required to undertake annual
water audit through Confederation of Indian Industries (Cll)/ Federation Indian Chamber of
Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit
audit reports within three months of completion of the same to CGWA. All such industries shall be
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required to reduce their ground water use by at least 20% over the next three years through
appropriate means.

iv)  Construction of observation well(s) (piezometer)(s) within the premises and installation of
appropriate water level monitoring mechanism as mentioned in Section 15 shall be mandatory for
industries drawing/ proposing to draw more than 10 m*day of ground water and. Monitoring of
water level shall be done by the project proponent. The piezometer (observation well) shal be
constructed at a minimum distance of 15 m from the bore well/production well. Depth and aquifer
zone tapped in the piezometer shall be the same as that of the pumping well/ wells. Detailed
guidelines for design and construction of piezometers are given in Annexure I1. Monthly water level
data shall be submitted to the CGWA through the web portal.

v)  The proponent shal be required to adopt roof top rain water harvesting/ recharge in the project
premises. Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes,
pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, daughter house, explosives
etc.) shall store the harvested rain water in surface storage tanks for use in the industry.

vi)  Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye,
Chemical/ Petrochemical, Coal washeries, other hazardous units etc. (as per CPCB list) need to
undertake necessary well head protection measures to ensure prevention of ground water pollution
(Annexurelll).

viii) All industries drawing ground water in safe, semi-critical and critical assessment units shall be
required to pay ground water abstraction charges as applicable as per Tables5.2 A and 5.3 A.

iX) All existing industries drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as applicable as per Tables 5.2 B and 5.3 B.

Documentsto be submitted with the application

(@ An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from
local government agenciesin cases where ground water requirement is up to 10 m*/day.

(b) Certificate regarding non/ partia availability of fresh water/ treated waste water supply from the local
government water supply agency in cases where requirement of ground water is more than 10
m’/day .

(c) Ground water quality data of existing bore well/ tube well/ dug well from any NABL accredited
laboratory or Govt. approved laboratory (in case of existing projects applying for No Objection
Certificate)

(d) Water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL
accredited |aboratories/Government approved laboratories.

(e) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

(f) Impact Assessment report: All projects extracting/proposing to extract ground water in excess of
100 m*day in Over-exploited, Critical and Semi-critical areas shall have to mandatorily submit
impact assessment report of existing/ proposed ground water withdrawal on the ground water regime
and also socio-economic impacts report prepared by accredited consultants. Pro-forma for the report
isgivenin AnnexurelV.

4.2 Mining Projects

All existing as well as new mining projects will be required to obtain No Objection Certificate for ground
water abstraction. Since mining projects are location specific, there will be no ban on grant of No Objection
Certificate for abstraction of ground water for such projectsin over-exploited assessment units.

No Objection Certificate for mining projects shall be granted subject to the following specific conditions:

i) It shall be mandatory for all the mining industries to ensure that water available from de-watering
operations is properly treated and should be gainfully utilized for supply for irrigation, dust

51



38 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

suppression, mining process, recharge in downstream and for maintaining e-flows in the river
system.

ii)  Construction of observation well(s) (piezometers) along the periphery in the premises, for monthly
ground water level monitoring, shall be mandatory for mines drawing/ proposing to draw more than
10 m*/day of ground water. Depth and aquifer zone tapped in the piezometer shall be commensurate
with that of pumping well/ wells.

iii)  In addition, the proponent shall monitor ground water levels by establishing observation wells
(piezometers) in the core and buffer zones as specified in the No Objection Certificate.

iv) In case of coa and other base metal mining the project proponent shall use the advance dewatering
technology (by construction of series of dewatering abstraction structures) to avoid contamination of
surface water.

V) In addition to this, al mining units shall also monitor the water quality of mine seepage and mine
discharge through NABL accredited/ Govt. approved laboratories and the same shall be submitted at
the time of self compliance.

vi)  All mining projects drawing ground water in safe, semi-critical and critical assessment units shall be
required to pay ground water abstraction charges as applicable as per Tables5.4 A.

vii) All mining projects drawing ground water in over-exploited assessment units shall be liable to pay
ground water restoration charges as per Table 5.4 B.

Documentsto be submitted with the application
(@) Mining plan approved by the concerned Govt. agency/ department.

(b) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

(c) Comprehensive report prepared by accredited consultant on ground water conditions in both core and
buffer zones of the mine, depth wise and year wise mine seepage calculations, impact assessment of
mining and dewatering on ground water regime and its socio-economic impact, details of recycling,
reuse and recharge, reduction of pumping with use of technology for mining and water management to
minimize and mitigate the adverse impact on ground water, based on loca conditions. Format for
reportisgivenin Annexure V.

4.3 Infrastructure projects.

Since infrastructure projects are location specific, grant of No Objection Certificate to such projects located
in over-exploited assessment units shall not be banned. New infrastructure projects residential buildings
may require dewatering during construction activity and/ or use ground water for construction. In both
cases, applicants shall seek No Objection Certificate from CGWA before commencement of work.
However, in over-exploited assessment units, use of ground water for construction activity shall be
permitted only if no treated sewage water is available within 10 km radius of the site. New as well as
existing Infrastructure projects shall also be required to seek No Objection Certificate for abstraction of
ground water.

No ‘No Objection Certificate’ shall be granted for extraction of groundwater for Water Parks, Theme Parks
and Amusement Parks in over-expl oited assessment units.

Indicative list of Infrastructure projectsis given in Annexure V1.

The No Objection Certificate for ground water abstraction will be granted subject to the following specific
conditions:

i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out
regular monitoring of dewatering discharge rate (using a digital water flow meter) and submit the
data through the web portal to CGWA/SGWA as applicable. Monitoring records and results should
be retained by the proponent for two years, for inspection or reporting as required by CGWA/
SGWA.
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ii) Instalation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground
water requirement is more than 20 m%day. The water from STP shall be utilized for toilet flushing,
car washing, gardening etc.

iii) For infrastructure dewatering/ construction activity, No Objection Certificate shall be valid for
specific period as per the detailed proposal submitted by the project proponent.

iv)  All infrastructure projects drawing ground water in safe, semi-critical and critical assessment units
shall be required to pay ground water abstraction charges as applicable as per Table 5.3 A.

v)  All infrastructure projects (new/ existing) drawing ground water in over-exploited assessment units
shall beliableto pay ground water restoration charges as per Table 5.3 B.

Documentsto be submitted with the application

(@ In cases where dewatering is involved, submission of impact assessment report prepared by an
accredited consultant on the ground water situation in the area giving detailed plan of pumping,
proposed usage of pumped water and comprehensive impact assessment of the same on the ground
water regime shall be mandatory. The report should highlight environmental risks and proposed
management strategies to overcome any significant environmental issues such as ground water level
decline, land subsidence etc.

(b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any
other source in case water is required for construction in safe and semi critical areas.

(c) Certificate from a government agency regarding non availability of treated sewage water for
construction within 10 km radius of the sitein critical and over-exploited areas.

(d) Certificate of non-availability of water from local government water supply agency in respect of al
categories of assessments units for commercial use.

(e) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws
issued by Ministry of Housing & Urban Affairs.

(f) Details of water requirement computed as per National Building Code, 2016 (Annexure 1), taking
into account recycling/ reuse of treated water for flushing etc. (in case of completed infrastructure
projects for commercial use).

(g Completion certificate from the concerned agency for infrastructure projects requiring water for
commercial use.

5.0 Ground water abstraction/ restoration charges

All residential apartments/ group housing societies/ Government water supply agencies in urban areas shall
be required to pay ground water abstraction charges.

All industriesmining/ infrastructure projects drawing ground water in safe, semi-critical and critical
assessment units will have to pay ground water abstraction charges based on quantum of ground water
extraction and category of assessment unit as per details given in this guideline.

All existing mining/ infrastructure projects and existing industries including MSME drawing ground water
in over-exploited assessment units will have to pay ground water restoration charges based on quantum of
ground water extraction. Further, new MSME, new infrastructure and new Mining projects in over
exploited areas shall aso be required to pay ground water restoration charges.

Existing industries, infrastructure units and mining projects which have installed/constructed artificia
recharge structures in compliance of the conditions prescribed in the groundwater guidelines prevailing at
the time of grant of No Objection Certificate or its renewal shall be eligible for a rebate of 50% (fifty
percent) in the ground water abstraction charges/ground water restoration charges, subject to their
satisfactory performance and verification.

The revenue generated from the proposed water abstraction/ restoration charges shall be kept in a separate
fund for implementation of site specific suitable demand/ supply side interventions.
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5.1 Ratesof Ground water abstraction /restoration charges

l. Drinking and domestic use for residential apartments group housing societies Gover nment
water supply agenciesin Urban areas

All residential apartments/ Group Housing Societies requiring water only for drinking/domestic use
requiring No Objection Certificate would pay ground water abstraction charges as per rates given below in
Table5.1.

Table 5.1 Ground Water Abstraction chargesfor Drinking & Domestic use.

Quantum of Groundwater withdrawal Rate of ground water abstraction charges
(m*month) (Rs. per m?)
0-25 No charge
26-50 1.00
>50 2.00

Government water supply agencies and Government infrastructure projects shall pay Ground water
abstraction Charges @ Rs. 0.50 per m°.

1. Packaged Drinking Water units

Rates of ground water abstraction charges for packaged drinking water unitsin safe, semi-critical and
critical assessment units are givenin Table 5.2 A and those for ground water restoration charges in over-
exploited assessment units are givenin Table 5.2 B.

Table 5.2 A: Rates of ground water abstraction charges for packaged drinking water units
(Rsper m®)

S.No. Category Quantum of ground water withdrawal
of area Upto 51 to <200 200 to <1000 1000 to 5000
50m°/day m°/day m°/day m*/day
v <§OOO and above
m-/day
Ground
water use

1. Safe 1.00 3.00 5.00 8.00 10.00
2. Semi-critical 2.00 5.00 10.00 15.00 20.00
3. Critical 4.00 10.00 20.00 40.00 60.00

Table 5.2 B: Rates of ground water restoration charges for packaged drinking water units

(Rsper m®)
S.No. Category Quantum of ground water withdrawal
of area Up to 50 51 to <200 200 to <1000 1000to 5000
. m®/day m®/day m®/day <5000 m’/day
m¥/day and above
Ground
water use
1 Over-exploited 8.00 20.00 40.00 80.00 120.00
(existing
industries only)
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I11. Other Industries & infrastructure projects

Rates of ground water abstraction charges for other industries and infrastructure projectsin safe, semi-
critical and critical assessment units are given in Table 5.3 A and those for ground water restoration charges
in over-exploited assessment unitsare given in Table 5.3 B.

Table 5.3 A: Rates of Ground Water abstraction charges for other industries & infrastructure
projects (Rsper m°)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m*/day and
. m’/day m’/day <5000 above
m’/day
Ground water
use

1. Safe 1.00 2.00 3.00 5.00
2. Semi-critical 2.00 3.00 5.00 8.00
3. Critical 4.00 6.00 8.00 10.00

Table 5.3 B: Rates of ground water restoration chargesfor other industries & infrastructure projects
(Rsper m®)

S.No. Category Quantum of ground water withdrawal
of area <3200 200 tg <1000 1000 to 5000 m*/day and
v m-/day m/day <5000 above
m°/day
Ground water
use ,
1 Over-exploited (existing 6.00 10.00 16.00 20.00
industries/ new
Industries as per the
present Guidelines)

IV. Mining projects

Rates of ground water abstraction charges for mining, which are drawing ground water in safe, semi-critical
and critical assessment unitsare given in Table 5.4 A and those for ground water restoration chargesin case
of projects drawing ground water in over-exploited assessment units are given in Table 5.4 B.

Table 5.4 A: Rates of ground water abstraction chargesfor mining (Rs. per m®)

S.No. Category Quantum of ground water withdrawal
of area < 200 200 to <1000 1000to 5000 m*/day and
. m’/day m’/day <5000 above
Ground water m'/day
use >
1. Safe 1.00 2.00 2.50 3.00
2. Semi-critical 2.00 2.50 3.00 4.00
3. Critical 3.00 4.00 5.00 6.00
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Table 5.4 B: Rates of ground water restoration chargesfor mining (Rs. per m°)

S.No. Category Quantum of ground water withdrawal
of area <200 200 to <1000 1000 to 5000 m*/day and
' m’/day m’/day <5000 above
Ground water m/day
use >
1 Over-exploited 4.00 5.00 6.00 7.00

6.0 Bulk Water Supply

All private tankers abstracting ground water and use it for supply as bulk water suppliers will now
mandatorily seek No Objection Certificate for ground water abstraction. The bulk water suppliers through
tankers drawing ground water in safe, semi-critical and critical assessment units shall pay groundwater
abstraction charges as per the Table-6.1 A. The bulk water suppliers drawing ground water in over-
exploited assessment units shall pay the groundwater restoration charges as per the Table-6.1 B. All
tankers will have to install GPS based system for their monitoring of movement/area of operation.

Modalities for issue of No Objection Certificate for bulk/tanker water supplies shall be worked out in
consultation with States/Uts and suitable guidelines in this regard will be framed and issued separately for
the same.

Table-6.1A: Groundwater abstraction chargesfor Bulk/Tanker water supplies

Category Rate per m3 (in Rs.)
Safe 10
Semi Critical 20
Critical 25

Table-6.1B: Groundwater abstraction chargesfor Bulk/Tanker water supplies

Category Rate per m3 (in Rs))

Over Exploited 35

7.0 Abstraction of Saline ground water

Abstraction of saline ground water in areas having either saline ground water at all depths or pockets of
saline ground water in an otherwise fresh water area for use by industries/ dewatering by infrastructure/
mining projects including those located in over-exploited areas would be encouraged. Such industries shall
be exempted from paying ground water abstraction charges.

The list of such assessment units having saline ground water at al depths as per the latest assessment of
dynamic ground water resources will be made available by the CGWA in their website. However, due care
shall be taken in respect of disposal of effluents by the units so as to protect the water bodies and the
aquifers from pollution.

Detailed guidelinesin this regard shall be prepared and issued separately.
8.0 Protection of Wetland Areas

The wet land areas in the country are very crucia as they are direct reflection of the presence of ground
water in such areas. The protection of the wetland areas is being separately handled by the Wetland
Authorities. Since ground water is very crucial for the survival of the wetland area, any excessive ground
water devel opment within the zone of wetland area would affect the volume of water in that wetland.
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Projects falling within 500 m. from the periphery of demarcated wetland areas shall mandatorily submit a
detailed proposal indicating that any ground water abstraction by the project proponent does not affect the
protected wetland areas. Furthermore, before seeking permission from CGWA, the projects shal take
consent/approval from the appropriate Wetland Authorities to establish their projectsin the area.

9.0

vi.

Vii.

viil.

General compliance conditionsin No Objection Certificate

Installation of digital water flow meter (conforming to BIS IS standards) having telemetry systemin
the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and
intimation regarding their installation shall be communicated to the CGWA within 30 days of grant
of No Objection Certificate through the web-portal .

Proponents shall mandatorily get water flow meter calibrated on from an authorized agency once in
ayear.

Proponents shall install roof top rain water harvesting & recharge systems in the project area.

Proponents shall pay Ground Water Abstraction/ Restoration Charges based on quantum of ground
water extraction as applicable as per the rates given in Section 6.

Construction of purpose-built observation wells (piezometers) for ground water level monitoring
shall be mandatory as per Section 15. Water level data shall be made available to CGWA through
web portal. Detailed guidelines for construction of piezometers are given in Annexure-I1.

Proponents shall monitor quality of ground water from the abstraction structure(s) once in a year.
Water samples from bore wellg/ tube wells / dug wells shall be collected during April/May every
year and analysed in NABL accredited laboratories for basic parameters (cations and anions), heavy
metals, pesticides/ organic compounds etc. Water quality data shall be made available to CGWA
through the web portal.

If the existing well becomes defunct due to mechanical failure within the validity period of No
Objection Certificate, the user can construct a replacement well under intimation to CGWA on web
portal. The defunct well shall be properly sealed (Refer Annexure VII). The user will be required to
submit documentary proof in this regard. However, if the existing abstraction structures failsto yield
water and he proponent desires to drill another tubewell in the same premises, prior permission of
the Authority shall be required. If the replacement well is to be drilled in some different place, the
proponent shall obtain fresh No Objection Certificate.

Wherever feasible, requirement of water for greenbelt (horticulture) shall be met from recycled /
treated waste water.

In case of change of ownership, new owner of the industry will have to apply for incorporation of
necessary changes in the No Objection Certificate with documentary proof within 60 days of taking
over possession of the premises.

10.0 Monitoring of compliance of No Objection Certificate Conditions

To monitor the compliance of No Objection Certificate conditions, Central Ground Water Authority and
State/ UT Ground Water Authorities shall take the following steps:

a
b.

Suitable MIS will be developed for compliance monitoring.

Digtrict Collectors/Deputy Commissioners (DCs) /District Magistrates (DMs) are authorized to take
enforcement measures like sealing of unauthorized ground water abstraction structures,
disconnection of eectricity, launching of prosecution against those violating the No Objection
Certificate conditions and taking action for imposition of Environmental Compensation.

Technical officers of CGWB/ CGWA and State groundwater organizations are authorized to take
actions with respect to monitoring and periodic inspections with the approval of competent
authority.

In case of violation of any of the No Objection Certificate conditions, the proponents shall be liable
to pay the penalties as per Section 16.

o7



44 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

11.0 Renewal of No Objection Certificate

No objection certificate shall be renewed periodically, subject to the compliance of the conditions
mentioned therein:

I The applicant shall apply for renewa of No Objection Certificate at least ninety days prior to
expiry of itsvalidity.

ii. Application for renewal of No Objection Certificate shall be accompanied by the Compliance
Report.

iii. Before granting renewal, Central Ground Water Authority or State/ Ut Authority shall satisfy itself
that the conditions of No Objection Certificate have been complied with.

iv. In case of change in category of the assessment unit, renewals would be granted with conditions as
laid down for new category.
V. No Objection Certificate will be renewed for the terms specified for various uses as follows:
Category Use Term of renewal
Critical, Infrastructure projects for drinking & domestic 5years
Semi-critical use and urban Water Supply Agencies
and Industries 3 years
safe Mines 2 years
Over exploited All users in ‘Over-exploited areas’ 2 years

vi.

Vii.

If the application for renewal is submitted in time and the CGWA/ the respective State/ Ut Authority
is unable to process the application in time, No Objection Certificate shall be deemed to be extended
till the date of renewal of No Objection Certificate.

If the proponent fails to apply for renewal within 3 months from the date of expiry of No Objection
Certificate, the proponent shall be liable to pay Environmental Compensation for the period starting
from the date of expiry of No Objection Certificate till No Objection Certificate is renewed by the
competent authority.

12.0 Extension of No Objection Certificate

If the proponent is unable to construct the well(s) during the validity period of No Objection Certificate for
genuine reasons, the proponent will have to apply for extension of No Objection Certificate. Application
for extension should be supported by documents justifying the reasons for delay. Other conditions for grant
of extension of No Objection Certificate will be the same as that for fresh No Objection Certificate.

Extension of No Objection Certificate will be granted for a maximum period of two years. No further
extension will be granted after the expiry of the extended period. In that case, the applicant will have to
apply afresh for grant of No Objection Certificate.

13.0 Delegation of powersagainst illegal groundwater withdrawal

Central Ground Water Authority has appointed the District Magistrate/ District Collector/ Sub Divisiona
Magistrates of each Revenue District/Sub division as Authorized Officers, who have been delegated the
power to sedl illegal wells, disconnect electricity supply to the energised well, launch prosecution against
offenders etc. including grievance redressal related to ground water in their respective jurisdictions.

In order to further decentralise and strengthen the monitoring and compliance mechanism as per the
guidelines, officials of concerned Departments of Revenue and Industries of the States/Uts shall be
appointed as Authorised Officersin consultation with the State/Ut Governments.

A copy of the No Objection Certificate issued by the CGWA in the No Objection Certificate Application
Portal (NOCAP) will be forwarded to the respective District Magistrate/ District Collector. In case of any
violation of the directions of Central Ground Water Authority and non-fulfilment of the conditions laid
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down in the No Objection Certificate, the Authorised Officers will file appropriate Petition/Original
Application etc under sections 15 to 21 of the Environment (Protection) Act, 1986 in appropriate Courts.

14.0 Ground Water Level Monitoring

All the project proponents (drawing ground water more than 10 cum/d) have to mandatorily construct
Piezometers (observation wells) within their premises for monitoring of the ground water levels. Such a
mechanism of compliance conditions has been made to ensure that every month the ground water level in
the project area can be monitored and observed. In this regard the necessary criteria for monitoring of water
levels through piezometers by the project proponentsisgivenin Table 14.1.

Table 14.1 No. of Piezometersto be constructed & Typeof Water Level Monitoring M echanism

SNo, | Quantumof Ground water | el:gho;ter Monitoring mechanism |
.No. withdrawal (cum/d) required Manual DWLR D_Iy(\allérl?1 evtvr| ;h
1 <10 0 0 0 5
2 11-50 1 1 5 5
3 51-500 1 5 1 -
4 >500 2 0 T :

The piezometer shall be suitably located to ensure that zone of aquifer tapped in the piezometer is the same
asthat of the pumping well.

15.0 Environmental Compensation

Extraction of ground water for commercia use by industries, infrastructure units and mining projects
without a valid No Objection Certificate from appropriate authority shall be considered illegal and such
entities shall be liable to pay Environmental Compensation for the quantum of ground water so extracted.
The norms prescribed by Central Pollution Control Board (CPCB) shall be utilized for calculating the
Environmental compensation as mentioned below:

ECew = Ground water consumption per day x Environmental Compensation rate (ECRgw) X No. of days x
Deterrence factor

where ground water consumption isin m3/day and ECRgy in Rs./ cum
15.1 Rates of Environmental Compensation:

Rates of Environmental Compensation (ECRgy) for various types of users in different categories of
assessment unitsare given in Table 15.1 to 15.3.

Table 15.1 : ECRgyw for Packaged Drinking Water units

S.No. |Area Category Water Consumption (cum/day)
<200/ 200 to <1000 1000 to <5000 5000 & above
Environmental Compensation Rate (ECR,,,) in Rs./m3

Safe 12 18 24 30
2 |Semi critical 24 36 48 60
3 Critical 36 48 66 90
4  |Over- exploited 48 72 96 120

Note :-Minimum ECgy shall not be less than Rs 1,00,000/-
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Table 15.2: ECRgyw for Mining/ infrastructure dewatering proj ects

S.No. Area Category Water Consumption (cum/day)
<200 200 to 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECR,,,) in Rs./m3
1 | Sdfe 15 21 30 40
2 |Semi critical 30 45 60 75
3 | Critica 45 60 85 115
4 | Over- exploited 60 90 120 150
Note :-Minimum ECg,, shall not be less thanRs 1,00,000/-
Table 15.3: ECRgw for Industrial units
S.No. Area Water Consumption (cum/day)
Category <200 200t 1000 to 5000 & above
<1000 <5000
Environmental Compensation Rate (ECR,,,) in Rs./m3
1 Safe 20 30 40 50
2 Semi critical 40 60 80 100
3 Critical 60 80 110 150
4 Over- exploited 80 120 160 200

Note :-Minimum ECg, shall not be less thanRs 1,00,000/-

15.2 Deterrent Factors to compensate losses and environmental damage (for packaged drinking water
units, mining, industries and infrastructural dewatering projects)

The following deterrent factors based on the duration of illegal ground water extraction shall be levied to
compensate for the losses and environmental damages as detailed in Table 15.4.

Table 15.4: Deterrent factor based on quantum of ground water withdrawal and number of years of

illegal withdrawal
S.No. Water Consumption Deterrence Factor
< 2years 2-5 years >5 years
1 <1000 KLD 1.00 1.00 1.25
2 1000-5000 KLD 1.00 1.00 1.50
3 >5000 KLD 1.00 125 2.00

Note: KLD — Kilolitre per day

16.0 Provision of Penalty

Penalty shall be imposed on the proponents for non-compliance of No Objection Certificate conditions
issued by the appropriate authority. Rates of penalty proposed for non-compliance of various conditions of
No Objection Certificate are given in Table 16.1.The rates of the penalty shall be reviewed periodically
with the approval of competent authority in Ministry of Jal Shakti.
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Table 16.1: Penalty provision for non Compliance of No Objection Certificate conditions

S. No. Items Chargesin Rs.
1 Non installation/faulty Digital water Flow meter with telemetry system. 200000
2 Non disclosure/ construction of additional groundwater abstraction structures

a) Non-functiona Structures.
b) Defunct/Abandoned 200000
Note: Given rates are for unit non-functional/defunct/abandoned structures. 100000
This shall be multiplied with total such structures to arrive at consolidated
penalty.
3 Reporting of fresh water zones as Brackish / Saline zones in application. 200000
4 Non Installation of Piezometer. 200000
5 Non Installation/faulty DWLR/Telemetry system 100000
Non Construction/Inadequate capacity of Recharge / Water conservation
6 structures. 500000
7 Non maintenance of Recharge structures. 200000
Injection of treated/untreated water into the aguifer system.
Note: In addition to penalty, the proponent shal bear the cost of aquifer 1000000
8 remediation as per the provisions of Environment (Protection) Act, 1986.
9 Non Submission of Water level/Water quality Data. 50000
Non-maintenance of log book of daily withdrawal/non submission of
10 Groundwater abstraction data. 50000
11 Non submission of photograph of recharge structure(s). 50000
12 Non Submission of Self Compliance report. 100000
Construction  of  groundwater  abstraction  structures by  un 100000
13 authorized/unregistered Drilling Rigs (per structures).
14 Non registration of water supply tankers. 500000
15 Submission of false information/ undertaking. 100000

Charges shall aso be payable for correction/modification in the existing issued No Objection Certificate
letter. The details of such charges are givenin Table 16.2.

Table 16.2: Proposed Charges for correction/Modification in the existing issued No Objection

Certificate
S. No. Items Chargesin Rs.
1 Change in recharge quantum 10000
2 Changein User ID. 5000
3 Changein firm Name 5000
4 Extension of No Objection Certificate 5000
5 Issuance of duplicate No Objection Certificate 5000
6 Issuance of corrigendumto No Objection Certificate 5000
7 Any other itemg/corrections etc 5000
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17.0 Other important Conditions (Applicableto all):

i. Saeof ground water by a person/ agency not having valid no objection certificatefrom CGWA/State
Ground Water Authority is not permitted.

ii.  Ininfrastructure projects, paved/parking area must be covered with interlocking/perforated tiles or
other suitable measures to ensure groundwater infiltration/harvesting.

iii.  In case of Infrastructure projects, the firm/entity shall ensure implementation of dual water supply
system in the projects. Compliance of the same shall be submitted through the web portal.

iv.  Non-compliance of conditions mentioned in the No Objection Certificate may be taken as sufficient
reason for cancellation of no objection certificate accorded/ non-renewal of No Objection
Certificate.

v. No application shall be entertained without supporting documents as specified in relevant sections.
vi.  Abstraction structure(s) should be located inside the premises of project property.

vii.  Sdf compliance of conditions laid down in the no objection certificate shall be reported by the users
online in the web portal of Central Ground Water Authority/state Ground Water Authority.
viii.  Processing fee prescribed, if any, from time to time shall be charged for various services.
Note:

1. Guidelines are subject to modification from time to time.

2. In case of any discrepancy between Hindi and English versions of this document including the
annexures, the English version shall prevail.

Annexurel
Estimation of Water Requirementsfor drinking and domestic use
(Sour ce: National Building Code 2016, BI S)

a) Residential Buildings:

Accommodations Population
1 Bedroom dwelling unit 4
2 Bedroom dwelling unit 5
3 Bedroom dwelling unit 6
4 Bedroom dwelling unit and above 7

Notes:

1) The above figures consider a domestic household including support personnel, wherever
applicable.

2) For plotted development, the population may be arrived at after due consideration of the
expected number and type of domestic household units.

3) Dwelling unit under EWS category shall have population requirement of 4 and studio
apartment shall have population requirement of 2.

As a genera rule the following rates per capita per day may be considered for domestic and non-domestic
needs:

a) For communities with populations up to 20,000:

1) | Water supply through stand post: 40 Iphd (Min)

2) | Water supply through house service: | 70to 100 Iphd
connection
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b) For communities with: 100to 135 Iphd
population 20,000 to 100,00 together with
full flushing system

C) For communities with popul ation: 150 to 200 Iphd
above 100,000 together with
full flushing system

Note—The value of water supply given as 150 to 200 litre per head per day may be reduced to 135 litre per
head per day for houses for Medium Income Group (MIG) and Low Income Groups (LIG) and
Economically Weaker Section of Society (EWS), depending upon prevailing conditions and availability of
water.

Out of the 150 to 200 litre per head per day, 45 litre per head per day may be taken for flushing
reguirements and the remaining quantity for other domestic purposes.

A. Water Requirementsfor Buildings Other than Residences

S Type of Building Domestic litres Flushing Total Consumption
No. per head/ day | Litres per head/ day | Litres per head/ day
1 Factories including canteen where 30 15 45
bath rooms are required to be
provided
2. Factories including canteen where 20 10 30
no bath rooms are required to be
provided
3. | Hospital (excluding laundry and
kitchen):
a) Number of beds not
exceedi ng 100 230 110 340
b) T cl)JOmber of beds exceeding 300 150 450
c) Out Patient Department 10 S 15
(OPD)
4, Nurses’ homes and medical 0 45 135
quarters
5. | Hostels 90 45 135
6. Hotels (up to 3 star) excluding 120 60 180
laundry, kitchen, staff and water
bodies
7. | Hotels (4 star and above) 260 60 320

excluding laundry, kitchen, staff
and water bodies

8. | Offices (including canteen) 25 20 45

9. Restaurants and food court
including water requirement for

kitchen:
a) Restaurants 55 per seat 15 per seat 70 per seat
b) Food Court 25 per seat 10 per sest 35 per seat
10. | Clubhouse 25 20 45
11. | Stadiums 4 6 10
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12. | Cinemas, concert halls and 5 per seat 10 per seat 15 per seat
theatres and multiplex
13. | Schools/Educational institutions:
a) Without boarding facilities
b) With boarding facilities 25 20 45
90 45 135

14. Shopping and retail (mall)
a) Staff 25 20 45
b) Vidtors 5 10 15

15. Traffic Termina stations
a) Airports 40 30 70
b) Railway stations (Junction) 20 20
with bathing facility 40
¢) Railway stations (Junction) 15 45
without bathing facility 30
d) Railway stations (Intermediate) 20 45
with bathing facility 25
€) Railway stations (Intermediate) 10 o5
without bathing facility 15
f) Interstate bus terminals 25 20 45
g) Intrastate Bus TerminalsMetro 10 5 15
Stations

Notes:

1. For calculating water demand for visitors, consumption of 15 litre per head per day may be taken.

2. The water demand includes requirement of patients, attendants, visitors and staff. Additional water
demand for kitchen, laundry and clinical water shall be computed as per actual requirements.

3. The number of persons shall be determined by average number of passengers handled by stations, with
due considerations given to the staff and vendors who are using these facilities.

Consideration should be given for seasonal average peak requirements.

The hospitals may be categorized as Category A (25 to 50 beds), Category B(51 to 100 beds), Category
C (101 to 300 beds), Category D (301 to 500) and Category E (501 to 750 beds).

Annexurell

Guidelinesfor construction of Piezometersand monitoring of Ground Water Levelsand Quality

Piezometer is a borewell/tubewell used only for measuring the water level by lowering a tape/sounder or

automatic / digital water level measuring equipment. It is also used to take water sample for water quality

testing whenever needed. Genera guidelinesfor installation of piezometers are as follows:

The piezometer is to be installed/constructed at the minimum distance of 50 m from the pumping
well through which ground water is being withdrawn. The diameter of the piezometer should be

about four inches to six inches.

The depth of the piezometer should be the same as that of the pumping well from which ground
water is being abstracted. If, more than one pumping wells are constructed tapping aquifers at
different depths, more than one piezometers shall be required to be constructed tapping different

aquifers asin the pumping wells.
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The measurement of water level in piezometer should be taken, only after the pumping from the
surrounding tubewells has been stopped for about four to six hours.

The ground water quality has to be monitored once in a year during pre-monsoon (April/ May)
period by industries and mines drawing ground water. Samples of ground water should be analyzed
from NABL accredited laboratory.

A permanent display board should be installed at Piezometer/ Tubewell site for providing the
location, piezometer/ tubewell number, depth and zone tapped of piezometer/tubewell for standard
referencing and identification.

Any other site specific requirement regarding safety and access for measurement may be taken care
off.

Annexurelll

Measures to be adopted to ensure prevention from pollution in the plant premises of polluting

industries/ projects

It has been observed that ground water in and around polluting industries like Tannery, Slaughter Houses,
Dye, Chemical, Coawashery, other hazardous units, etc., is polluted. In order to prevent further
deterioration of ground water quality, it is essential to take all necessary measures for well head protection.
All industries/ projects faling under this category are hereby directed to follow the under mentioned
procedure both for existing and new category.

1

No tube well/ bore well / dug well should be constructed in the vicinity of the processing unit. Tube
well/ bore well should be constructed at the place which is hygienically maintained.

Only Mild Stedl pipe should be used for assembly/ casing and PV C (Poly Vinyl Chloride) or similar
pipes should not be used. The tube well/ bore well having PV C or similar pipes should be abandoned
and filled back.

Around the tube well/ bore well, RCC (Reinforced Concrete Cement) grouting of 3 meters (length) x 3
meters (width) x 2 meters (depth) must be provided. The pipe of the tube well/ bore well must be
raised 1 meter above ground level (1 magl). The tube well/ bore well must be surrounded by RCC wall
of 0.5 meter height and 1.5 meter depth to prevent any surface contamination to enter the constructed
tube well/ bore well. Plan/Sectional diagram is enclosed for reference (Appendix 1 and 2).

The tube well/ bore well must be fitted with NRV (Non Return Valve) in order to ensure that the
constructed tube well/ bore well is exclusively used for abstraction of ground water only.

At no point of time there should be any injection of any water or fluid into the constructed tube well/
bore well/ Piezometer.

The industries projects under this category should not implement any recharge measures within the
plant premises.

Any tube well/ bore well located/ constructed in the vicinity of STP (Sewage Treatment Plant) or ETP
(Effluent Treatment Plant) should be abandoned and filled back.

The piezometer to be constructed for monitoring purpose should follow the same procedure as that for
tube well/ bore well for such industries/ projects.
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Appendix 1
Plan/ Sectional diagram showing well head protection
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Appendix 2
Plan/ Sectional diagram showing well head protection
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Annexure-1V

Outline of hydro-geological Report for obtaining No Objection Certificate for industries

1. Brief about the proposed project giving location details, coordinates, google/ toposheet maps, etc.
demarcating the project area.

2. Ground water situation in and around the project area including water level and quality data and maps
along with quality issues, if any. In case of mines, ground water conditions in both core and buffer zone
should be described.

3. Details of the tubewells/ borewells proposed to be constructed. This includes the drilling depth,
diameter, tentative lithological log, details of pump to be lowered, H.P. of pump, tentative discharge of
tubewells/ borewells, etc. Locations to be marked on the site plan/ map. Location of proposed
piezometers.
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4. Details of Geophysical studies carried out in and around the project area. Ground water resources
computation of the block in which the project falls.

5. Approved Mine plan in case of mines and detailed dewatering plan in case of mine/ infrastructure
dewatering projects.

6. Proposed usage of pumped water in case of mining/ infrastructure dewatering projects.

7. Comprehensive assessment of the impact on the ground water regime in and around the project area
highlighting the risks and proposed management strategies proposed to overcome any significant
environmental issues.

8. Proposed measures for disposal of waste water by industries drawing saline water.

Measures to be adopted for water conservation which include recycling, reuse, treatment, etc. This
includes the water balance chart being adopted by the firm along with details of water conservation
methods to be adopted.

- Brief write up along with capacity and flow chart of Sewage Treatment Plants / Effluent
Treatment Plants/ Combined Effluent Treatment Plants existing/ proposed within the project.

- Details of water conservation measures to be adopted to reduce/ save the ground water.
- Tota water balance chart showing the usage of water for various processes.

10. Any other details pertaining to the project.

AnnexureV

Format of the Report on ground water conditions (for mining pr oj ects)

Introduction
Project description
Background
Objectives and scope
Regional setting
Location
Landuse
Climate
Topography and drainage
Geology —Regional and Local
General Hydrogeology (aquifer types, aquifer depth, zone tapped etc.)
Groundwater condition (In core and buffer zones)
Spatial and temporal variationsin water levels Groundwater quality (Shallow and deep aquifer)
Impact of groundwater extraction on local groundwater
Hydrograph of water level/piezometer in monitoring wells
Trend analysis of historical water levels Flow net analysis (groundwater flow direction)
Y ear wise/ bench wise mine dewatering computation as per approved mine plan

Conclusions
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Annexure VI
Indicativelist of Infrastructure projects

Residential townshipsincluding commercial buildings

Office building

School

College

University

Special Economic Zone

Metro Station

Railway Station

Bus Depot

Airport

Seaport

Highway infrastructure

Fire station

Warehouse

Business Plaza

Malls & Multiplex

Hospitals

Nursing Homes

Resort

Hotel/ Restaurant/ Food Plaza

Holiday home/Guest house/ Hostels

Banquet Hall/ Marriage Gardens

IT Complex

Logistics & Cargo

Clubs

Trade Centre

Annexure-VII

Supreme Court Order in Civil Writ petition 36 of 2009 regar ding measur es for prevention
of fatal accidents of small children due to their falling into abandoned bore wells and tube
wells

In Re: Measures for prevention of fatal accidents of small children due to their falling into
abandoned bore wells and tube wells

Union of Indiaand Ors. Respondents(s)

69



56

THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

ORDER

With this Court issuing requisite guidelines vide order dated 11th February, 2010, subject to dlight
modifications, nothing survives in the present writ petition.

That modification is as follows:

(i)

(ii)

(iii)

(iv)
v)

(Vi)
(vii)
(viii)
(iX)
(x)

(xi)

(xii)

(xiii)

The owner of the land/ premises, before taking any steps for constructing bore well/ tube well must
inform in writing to the concerned authorities in the area, i.e., District Collector/ District Magistrate/
Sarpanch of the Gram Panchayat/ any other Statutory Authority/ concerned officers of the
Department of Ground Water/ Public Health/ Municipal Corporation, as the case may be, about the
construction of bore well/ tube well.

Registration of al the drilling agencies, namely, Government/ Semi Government, Private etc. should
be mandatory with the district administration/ Statutory Authority wherever applicable.

Erection of signboard at the time of construction near the well with the following details:-

(@) Complete address of the drilling agency at the time of construction/ rehabilitation of well.
(b) Complete address of the user agency/owner of the well.

Erection of barbed wire fencing or any other suitable barrier around the well during construction.

Construction of cement/ concrete platform measuring 0.50x0.50x0.60 meter (0.30 meter above
ground level and 0.30 meter below ground level) around the well casing.

Capping of well assembly by welding steel plate or by providing a strong cap to be fixed to the
casing pipe with bolts & nuts.

In case of pump repair, the tube well should not be left uncovered.
Filling of mud pits and channels after completion of works.

Filling up abandoned bore wells by clay/sand/boulders/pebbles/drill cuttings etc. from bottom to
ground level.

On completion of the drilling operations at a particular location, the ground conditions are to be
restored as before the start of drilling.

District Collector should be empowered to verify that the above guidelines are being followed and
proper monitoring check about the status of bore holes/ tube wells are being taken care through the
concerned state/ Central Government agencies.

District/ Block/ Village wise status of bore wells/tube wells drilled viz. No. of wellsin use, No. of
abandoned bore well¢/ tube wells found open, No. of abandoned bore wellg tube wells properly
filled up to ground level and balance number of abandoned bore wells tube wells to be filled up to
ground level isto be maintained at District Level.

In rural areas, the monitoring of the above is to be done through Village Sarpanch and the Executive
from the Agriculture Department.

In case of urban areas, the monitoring of the above is to be done through Junior Engineer and the
Executive from the concerned Department of Ground Water/Public Health/ Municipal Corporation
etc.

If abore well/ tube well is ‘Abandoned’ at any stage, a certificate from the concerned department of
Ground Water/ Public Health/ Municipal Corporation/ Private Contractor etc. must be obtained by
the aforesaid agencies that the ‘Abandoned’ bore well/tube well is properly filled upto the ground
level. Random inspection of the abandoned wells is aso to be done by the Executive of the
concerned agency/ department. Information on al such data on the above are to b maintained in the
Digtrict Collector/ Block Devel opment Office of the State.

We are informed that the last paragraph of the earlier order dated 11th February, 2010, concerning publicity
has been duly complied with.

Subject to the above, the writ petition is disposed of .
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New Delhi,
August 6, 2010

[SH. KAPADIA]

...................................... J.
[K.S. RADHAKRISHNANA]

...................................... J.
[SWATANTER KUMAR]

ANNEXURE VIII

List of States/Union territories where ground water extraction is being regulated by Centra Ground Water

Authority

1 Andamenand Nicobar Idands

2 Assam

3 Arunachd Pradesh

4. Bihar

5. Chhattisgarh

6. Dadraand Negar Haveli and Damen and Diu
7. Gujarat

8. Haryana

9.  Jakhand

10. MadhyaPradesh

11.  Mahaadtra

12,  Manipur

13.  Meghdaya

14.  Mizoram

15,  Nagdand

16. COdisha

17.  Punjab

18. Rgashen

19. Skkim

20. Tripura

21 Uttar Pradesh

2. Uttarakhand

23.  AndhraPradesh (only mining projects)
24.  Tdangana(only mining projects)

71



58

THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

10.
11.

12.

13.
14.
15.
16.

17.

18.
19.
20.

21.

22.
23.

Annexure I X

Glossary of technical terms used

Safe area: Area categorized as SAFE from the ground water resources point of view, based on the
latest ground water resources assessment carried out jointly by CGWB and State ground water
organizations. Details available on the websites of NOCAP and CGWB.

Semi-critical area: Area categorized as SEMI-CRITICAL from the ground water resources point of
view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organizations. Details available on the websites of NOCAP and CGWB.

Critical area: Area categorized as CRITICAL from the ground water resources point of view, based
on the latest ground water resources assessment carried out jointly by CGWB and State ground water
organisations. Details available on the websites of NOCAP and CGWB.

Over-exploited area: Area categorized as OVER-EXPLOITED from the ground water resources point
of view, based on the latest ground water resources assessment carried out jointly by CGWB and State
ground water organisations. Details available on the websites of NOCAP and CGWB.

Aquifer: Geological formation capable of storing and transmitting ground water.

Deeper Aquifer: In areas having multiple aquifer system, the aquifer(s) occurring below the
uppermost aquifer.

Well: Any structure used for the extraction of groundwater, including open wells, dug wells, bore
wells, dug-cum-bore wells, tube wells, filter points, collector wells, infiltration galeries, recharge
wells, or any of their combinations or variations.

Government Agency: May be Central or State Government body.
Supplier: Government/ Government approved Water Supply Agency.
Mine: Areawhere mining activity istaking place, or area abandoned after mining.

Illegal Ground Water abstraction Structure: Any energized abstraction structure viz. dugwell,
tubewell, borewdl which is being used to withdraw ground water without valid No Objection
Certificate from Central Ground Water Authority.

Rainwater Harvesting: The technique or system of collection and storage of rainwater, at micro
watershed scale, including roof-top harvesting, for future use or for recharge of groundwater.

Mining Project: Project which involves mining activity either open cast or underground or bath.
Ground Water Draft: Quantum of ground water withdrawal.
Saline Water: Water having salinity in excess of 2500 psiemens/cm at 25°C.

Water Table I ntersection: Intersection of the water table on excavation of the overlying material due
to mining or other activities.

Drinking and domestic use: Besides drinking & domestic use of households, this category will cover
drinking requirement of industries not requiring water for industrial process, drinking, washing,
cleaning use etc. in case of hospitals, hotels, malls & multiplexes, institutions, offices, banquet halls,
fire stations, metro stations, railway stations, airports, sea ports, stadia etc.

Recycle/Reuse: Using treated waste water for various purposes/ putting water to multiple uses.
Government Department: Either Central Government or State Government.

Municipality: Municipality, a Municipal Corporation or similar body of local urban governance by
any other name.

Groundwater: Water, which exists below the surface in the zone of saturation and can be extracted
through wells or any other means or emerges as springs and base flows in streams and rivers,

Bgl : Below Ground Level.
BCM : Billion cubic metres.
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24. Groundwater Abstraction structure: Structure used to withdraw groundwater like bore well / tube
well / dug well/dug cum bore well/tunnel well.

25. Observation well or Piezometer: A bore well/tube well used only for measuring the water
level/piezometric head and to take water sample periodically but not used for groundwater abstraction.

26. Water Audit: A method of quantifying water use in ssmple or complex systems, with a view to
reducing water usage and often saving money on otherwise unnecessary water use.

27. Ground water pollution: If concentration of any parameter in ground water exceeds the maximum
permissible limit for drinking water prescribed by the Bureau of Indian Standards.

28. Cooperative Group Housing Societies Builder flats: A Housing Society is a society formed by
house owners within a residential complex. The housing society formed must be formally registered
with registrar of co-operatives.

29. KLD —Kilo Litre per day
30. ECgw - Environmental compensation for drawing illegal ground water.
31l. ECgwr - Environmental compensation rates for drawing illegal ground water.

ANNEXURE X

Annual water audits by theindustries (Source— ClI)

Water audit is a systematic process of objectively obtaining a water balance by measuring flow of water
from the site of water withdrawal or treatment, through the distribution system, and into areas where it is
used and finally discharged. Conducting a water audit involves calculating water balance, water use and
identifying ways for saving water.

Water audit involves preliminary water survey and detailed water audit. Preliminary water survey is
conducted to collect background information regarding plant activities, water consumption and water
discharge pattern and water billing, rates and water cess. After the analysis of the secondary data collected
from the industry, detailed water audit is conducted, which involves the following steps:

e Onsgitetraining and discussion with facility manager and personnel

e Water system analysis

e Quantification of baseline water map

e Monitoring and measurements using pressure and flow meters and various other devices
e Quantification of inefficiencies and leaks

e Quantification of water quality loads and discharges

e Quantification of variability in flows and quality parameters

e Strategiesfor water treatment and reuse or direct use

A detailed water balance is finally developed. Water quality requirement at various user areas is mapped,
which helps in developing ‘recycle’ and ‘reuse’ opportunities.

The detailed water audit report contains the following:
o Water consumption and wastewater generation pattern
e Specific water use and conservation
o Complete water balance of the facility
o Water saving opportunities
e Method of implementing the proposals
e Full description and figures
e Investment required
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Industries can undertake following measures for water conservation:

Setting up of norms for water budgeting
Modernization of industrial process to reduce water consumption
Recycling water with are-circulating cooling system

Ozonation cooling water approach which can result in five fold reduction in blow down when
compared to traditional chemical treatment

Reduction in reuse of de-ionized water by eliminating some plenum flushes, converting from a
continuous flow to an intermittent flow system and improving control on the use

Use of waste water for gardening

Proper processing of effluentsto adhere to the norms of disposal.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. MANO KUMAR §
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PUBLISHED BY AUTHORITY

. 1456] 7% TaeetT, qaaTe, w1 29, 2023/97 8, 1945
No. 1456] NEW DELHI, WEDNESDAY, MARCH 29, 2023/CHAITRA 8, 1945

S TR HATA
(STt STy, T faeere o< i gweer fawm)
CHREEEERIPERL))
SAfergE=T
¢ fReetl, 20 AT+, 2023

FT.3MT. 1509(37).—TATALIT (FTEA0T) ATATH, 1986 (1986 FT 29) FT &T=T 5 F AT Tfod 41T 3
T IT-GTT (3) FTT T&T RRAT T AN FId gU STA FETEA, Tl [T S 97 S0 (@90 uag gy
AT 6 TSI9, AATIT, 90 |1, @ 3, IT-G< (i) H ATeg==T deq1 Ua.3. 3289 (31) 24 =<, 2020,

H g & Aoy &7 AT & [T s F o s et & et e #2ar g
AT -

I ATILAAT | AT o 0 gt § Foferted aaddl & STaeTiod/SIST SITusM, ;-
"ALGAT
1.9 | oo et 7 AR o FaEa s & forg fRemfager, 2020 -

(F) T=H | 7E AT 16.0 |, "IT FT TTALTH" M5a1 F [oIT "UAAHT H TATH/HLATIA 5 o0 &2 37 9ok A1
TTALTH" 9Teai il JTaeqTioa BT STos|

2116 G1/2023 (1)
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(@) = H, AqATF |, "qqFG VI ST TRATSTATSA ol Fiehieh GAT", eTeaT & #2149, "sgae VI:
T TAfer semea aRTSHTSAr At Fiehta® gEr" aeat w Araeriud AT Som

(1) Z2H H, ATAAF ¥, " X: W ZIT AT ST oIl TLreAT", 9Taal o T 9T, "Sqqae X: ST
I ST @t e oreat s, Tiaeerrfua fam sroam.

2. 3 feeracen & 07 1.0 9, @ (v) & 17, G (i), (Vii) FT STTST SITUIT, ST -

"(vi) THT AFAT THISAT | Fae /A TS & [0 5 5 Hied/faT TF ot il HawrT weed arer
Tt ST/ IRA ST/ AT TR ST |

(vii) STETE STATEHe ST 0 grafET T

(%) TRemf=aert & 27 2.0 ® Sfeafaa oat & o7 9 T S 7 START & forw 20 =749 diex /AT a5
ST 61 AT |

(T) TEHRTL ATSTATSH F Tgd ATTHF T F FHAC a1 (STeeqUH) F T e shreai” |

3.3 feom-fAgernt & =7 2.0 #:-

(i).39-93T 2 STIET STUIAT AT~

" gl AETHIT AATEHE ST T FISTET qrEreel & o at Aeheor g7==r (1) § R S
TaTg Hiex (AU / AE0H qAFH 6 AqET) il FeATIAT A=ard gl UH g e
FUTEHE ST YT ST drEreet, v fFafiw 07 g &Y g &t Faeh & 57 w1 8% o
FATIIRT STHTIT T TTH AT ATard gml”

(ii). @< (%) & forw Meferied g & Traetiod R o, seriq; -

") WY IAA & ARG F A #, TRET ff Jue srRSied S WY R UT hiorsed daieedy
(TATEATTA) | AT ITH THETLTAT AT TEHTE GRT T d TIRTATAT | HISET aad / 9959 / @Ie T0
FU FT oI I[UTaAT ST

e T TRATSHETSA 3 AT | @I ST il (ATt o forT Iwdh yamrerarsit & Aehead] Aisar F3i +
ST %1 IOTET o6 SAehe/ i RATE T&=T f S0 |

(iii) @ (%) % foru Aeterted @< &1 staenfua T s, seriq-

"F) AATF FT TLRET TSHT HT TET qU T AT JISAT 01 T(q SATaT AETE AT Mg ATHA 6
AT, ARG G g SR #igw fafesw sufaast & aqEw o aftme § oaut S«
/A F forT yeama)”.

(iv). RT 2.0 &, @ (T) & qE, UF 3T G () SAq:#AT9q / SIST ST, AT -
") FAT 7T TRATSATSN % o, IRESET F @ g AT A % oo Aigd Uh TEd: JIIuIT/erde I5
(Faferaa qredisa) sf=ars grm 1"
4,937 4.0 7 37 97 3 % T X Aeferfaa 39 8w yiaeartaa T ST, srai-
"SISTS T RGN T ATAT ATV FEATAT T TTHRIE 1Tl § o ed TAame ST & STTNT

F @A Ggd AT S A@raar Rae ST FieAr gt Hisiesequ/asa o ITTeawr
(TESTTEsequ) THT @+ sifee Rard v sitaermea getfara #am
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5.9%7 4.1 |-
(i). @< (jii) =" 9 Fefefaa @< i Jiaeara T ST, sraid-

"(iii) 100 ==Hey/fRT & At qorer w7 Aewdor Fa arer avft I w1 HISeseqU gRT AqHIed
TS o JHTIOTT @7 GTershi o ATeq® F fgarfts (37 a9 § UF a) T AT G HLAT gl 3 Taeh

TRT B9 % 19 ATE & Haw Hisiesequ &l s@marar e qeqa FTAt Rl T8t «F T2 R9ret & dqara
FT ST T a9 o F1& THITUIT ST @ TEreqahi 1T ol ST 3 = &aer § A Hisiiesequ & v arA7

Eags el
U qHT I T ST IUTAT 6 HATEAT F I o 91 H I A 6 ITAN §  FH T 77
20% TF FSIAT HIAT ZITI"

(i) @< (iv) * form Meferfaa @< v aiaeertaa BT s, si-

"(iv). = &l (Fa/ArsT g g Afde o sfagim) |, w5 9 9o ae (Hisfiesega)
T STA-GAATF RAAAT F ATE AATRAT-AETT dISiH 2T FT AT F30 i et =2 6r
AT )

ST IfeATEd SRITRF &1 & AAh e UH TEHhHe T & o0 100 =79 Hiex /T & it
T T ATH TTHHT T & (o0 500 = Hie /G & dfad qurer it [l & forw 9w & iae Jeqor
T (TSHIED) &1 FHr & gy 14 § Ieafad ST S« &% AfMefar = 6 ©Iaer
AT /rEEe=aT AT [ [t & ywarma & o | ard grin 39 o0 § oo &qe it qif|etar
TRATSHAT TEqTahi g7 0 SO At a0 FFam M7 Saya F8X FgMr g a1 Mewuo |§e=ar i
FSTHTes % 1= a9 L 15 Hied gl 3T I TAYT STAIE ¢ ar Ig g2 50 Hiex grft | disirefie #
T AT TS TS 3T STAYT & T FU/F3A 6 G0 g1 Tt tes & e sfiw Hwior & fow Gegqa
fRor-fder srqaer ||  f&w U 81 99 9ed F qredw § Hisfiiesequ i q1fasd S T8 TeT T&qa AT
SO |
(iii) == () F forw, Meteried e & staerfod BT SR, ;-

"( ). | ST & AeRgor F Ao ®, fRT ff TAUEiue Aear ST TR a1 §9HT g aqHred
TATTTAT | HIS[ET T/ SFAA/FHU % T oraT 22T

AE: T TRATSTATSA % ATAA H @I ST f Tt 6 o7 ITh TARTITATst & S ¥ [orar & sfiwe/
fFehead! HISET T3l f aTe T&qa il ST Tl 2l

(iv) @< () & foro, Referiaa g #1 giaerfog B STos, -

"(7r) Teft T qfRETSHTE F R T T I/ 3 AT 3 AT o &Y H T A Tq ST % oy
Fewfa/ratawofr o/ Fafe vsEH & F12 a=r TFare

(v) @ (%) & forw, Meferfaa @< &t wiaeataa B ST, sraiq-
"(F)SAMATH FRT FLHILT TSHT I T&T qUT ST FAI AISHT 61 T STaT A9 S AT qAHAL

HATAT, T FLATL FIT ST AT AISA (A feed STHAAT & ATATE TRATSHT TR § 9T ST Ha9
| AT T TEATE.

(vi) @ (7) % forg, Meferfaa @< &t Tiaearaa Bam ST, said-
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"(F)THTE SR R stfa-artea, T sfiT sd-wgeaqet &=t § 100 =+ fev/fRq & «faF sfw =-
AR Ar=aTad &l § 500 = Hiey/lad & AfaF i qierd sserd shsdi § Saie &= § 2000 =7
HTe/fad & SATera e Hehrere aret Fdl RIS 0 A=A &9 F AT ITH GATH g1 dI1%
TRATSHET T % AEAH 5 et Brsam &= &7 ot F3d gU G5 Tortel 9% /i@l / Feqrad qore
=TT % T Feaied RATE 3T sore RIS s1eqae & AfF e &9 § eqa w747 g e &1 yo=r
Fgae IV oo g1

6.9374.2 9,
(i). @< (i) F =9 W= Meferted @< &1 saenfod T ST, -

"ii) 100 = Hie/faT & ATIF orer Mahre/Teqriad FT aTel @1 & [o10 & o0 ATEE Jre &q7 il
AifFear & forw afvaw & afife & aqrer Jeor $0 (TSiHie) w1 =i stqard gem fisiHies § &0 &
TS TS Y STAYT & T &7 § [HArs/ 9 9 % o IR & S a1 ST & =T [
FSTHTeT & RS oY M7 & forg faega fRe-fAeer srag || 7 faw w8

(ii). @< (@) % forw, Mefated @< &1 staertea BRam S, s -

"(@) SATEEH G AR USTHT &l TEqd a1 S {9 ST il T &7 SAaTg e gl ATl &
HATAT, AT ALHIT GIT AT T HISA AT SARTAL % LA TRATSHAT THET H 9T o H=37 /
QAT o o weare srerar S & @ aREw § A g diE 54 o Hisesequ/ArsT USiieEt gy
ERCUEC R

(iii). @< () F ATE, TF AT GE () FTEATAT AT SITUIT, T~

") T T ARATSETSAT o T 72 aRATSAT/I= A T QET ® THI F T H Teqras AA7d ST 6
o st /aaTEwoii S/t Jemiae Usie & s o7 Tearasl”.

7.974.37:-

(i). 3T TT 3 H, "SATTIAT TRATSIATSAT T Fichiash Gl sTqera VI H & T g" eeaT % &1 0%, "0F /7
STANT & [T o &1 Sraedshdl aTel ATTOTSAF SATeTd TRATSATSA I AT TH AV % fqrq o
FohaT STTORTT | 8k AT Toeh &7 faforg sramesyq aRarsrel $i7 |ihfias gat oaqad VI § &F 7€ 87 &7

THE ATE Q0 T FLTTera e VI g7 Siaedraa & s

(ii). @< (v) F ATE, TF ¥ @E (Vi) STET STTUAT, AT -

"(vi) T TREH, Fhehe 939 ST 7T O HEE/AIE, Teh HE S ToId & FHrd THO/TET A
=T & 1T ST TOMTAT a7 [ T07/EqTIAT T

(iii). &< (%) * forw, Feforfaa g & gfaearaa BT ST, ;-

"(F) UH ATHAT H STl ST THA g, ATAAT ITH TATaRE ZIT & § ol %l #dfq 9¢ 5 T &
T T I AN digd TAT e d1E T&qa Hear, e ofiw it fGega JiemEr, 99 & 1w se
& TEATE T ITANT 3T SATIF oI ATEAT o TATT FT AT AT T 30 Ra1E & Foreft off e
AEA@QOT TATELU( T qET SE g &< | Ferae, fFaad e & g2 F & o0 aiaeuia St o
TEITIAT Tererd T T ST FHAT T |
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(iv). @< (%) & form, Feferfed g #r gfaetag B s, s« i -

"(F) SATAEH GIT ALHILT USTHT &l Teqd aUT ST T=AT TISTHT i ST AT SATATH AT Tg<T ATHAT o6 HATAT,
AT ILHT FET AR JHAorq Aied &feesr SuHaHT F e 9RFeHTr 98 § aul oo q=934 /
AT o oI e 17,

(V). @< (8) & aqE, TF T G (F) AT AT ST, T40q; -

"(@) Tl 9% afsETet F o wae FeET e ar R darhe veiE & 92 9T F g\

®Y F F I7T TTEEF EaraeTl”|

8. TXT 5.1 & q2q @< | H, ATferahr 5.1% w19 9%, efertaa qrferst 5. 19" Staedriod R s, st
qTfrRT 5.1 97 3T o START & [ gor Ranret e

CRERREILICTR: o S C R e N i T R (A SR
(=7 e /) Hiez)

0-25 IS 9o el

> 25- < 200 1.00

200 37 stfarh 2.00

U /A STANT & [T ST T AT Flel ATAT TR/ FLHTT G AT TS Te T JAT FqLRTET
AT TRATSIATAT T G (bt it 7T o2 A= 0 G serer Fft goF @  0.50 =93 ufa
H HIET FHT AT FIAT 2RI |
9. 137 6.0, 37 I=7 2 # Mwferfaa &t sfaenfua fRm sz, srrf:-

"UH T STTNTHAT (oo GIXT oIl it THaTel il ST Tt & ¥ =il Sl & ATedq & o0F S i &
ST THRT ITANT THAT ST BT &, Sve Hisieeeq U ZIRT GHT-THT T¥ (LT &Y =AU 0 91 ST
Arqfashare = feermfaaert & A Afeard =7 & g-ta et & o serafc s o= 9| FAr gem”
10. 927 7.0, 37 91 3 HiAwferfaa #r wiaeataa e stroam, sratq:-

"G ST HT (HEHU HiSeeed U ZIT G S HHTET & o7 FHT-T97 T T ST srarae fQe=aent
& ATATT G 1"

11.9%78.0 9,

ST 977 2 H [Meferfad & staeataa BT S, said-

“HATTRT se-sf7 &=t it aRfer 7 500 Hex F fiaw o aret IRASATe & dHard &9 g
faeqa y=aTa T&qa FAT g, e 78 Ieerg o @ 21 o afaser ywaEs geT qore et &
freft ot \fera s e o= oo wama 98 92 7@ 2 | 39 Afafih Hisiiesequ & Al o 3 7@
TRATSIHTAT &7 & & Srat TRt #7 wrfud we ¥ fore Sugsh st arfaror/arsT stereRor ar
el v SUh AT FaT< WTTEaReoT | HeHia/sqarad oaT grem”

12. 97 9.0 ®:-

(i). @< (i) % = aX Feferfad @ #i giaeartaa BT ST, sra-

"(i). STATIRY STHTT T FT ATGET FEA ATl THT STANTHRATSN oF (o7 UsteaorT w2aa § sofiidl ffeen
gfgd v IF =BfSea are = #ez/ft i fiex (vH) (@rEua/smsud qEEt & A9ET) T qErIE
gfar grit &7 sy Smror o= TeT e 30 feAt # sftaw seedy deemaer * v § Fa-qrde F

HTeAw F Histigsequ it gi=rd BHar s |
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e qoier ohuor U g aE & T w2 a/Faag9] F a7 g, AT F-TF [Sed 9o 94718
Hiew/ R & v Y U Hiex F7 qmTeT ssedre fog aw wrud R ST gt 21

(ii). = (iv) F forg, Meferfea @< it gfaeaiua B o, serd-

"iv. STEQTE® T &7 5 § T T I & AHIL SIS [HHTET il HIAT & A& T qoAA (ARt / Tgredt
ST T AT [T ST |
(iii). @< (v) F T o Feferfaa @ i1 gfaeataa B ST, srai-

"v. ST TAY AT WA & 3297 & [ Jaor $0 (FSifiey) amr 14 % Sqar geqriaa R ST
ST T F AR 9T Ted % AT F HIS(SeeqU &l IUsel FIT ATUA| Frrtes & fAeior & forw faega
fRer-fAger sgay-1l § fRw o g1

(iv). @ IX 3 for, Refortad @< v gfaefod B S, s -

"ix. TETHHCT | TfEde & 919 §, ITHT F 90 AqTierd &1 R8T &7 Feoll o & 60 T & fiaw searash
STHTOT o 9T STATIIRT STHTO 957 § AT TR THA FLA o (0 Sraae FaAT gl

13. 937 14.0 9,
(i). 3T 9T 1 % T 9 MefertEd & staetiea Bham ST, s&id;-

"THE TATT Sfoatad SR &3l & ATA<h , T TRATSHAT Tearaai (2T T THHS THT &
T 100 =17 Hiex /T & offa® ofiT Uegaas UFH T & (o 500 = Hie< /G & offaT sqore &
ATt % TorT) & STHard ®9 | 57 T2 6l AT & o0 09 TRET & Hiae T e (Y& Fu)
T AT FTAT gAML | TEE AT SRR &= | (% / TF G g1 AieE A7 steeg=), s
ST IS (HISiesegdl) eI iy Rafaat o Sor &=q¢ &t 7ifdeiaT F Jqae AEaedshdi-
AT TSI T A F3m RIS 87 § qoia &< S Qg qifvetir f1 gEteg &0 F
29T | UAT ATATAT T AT AT g1 H Fael H GRATSHT Teqraahl g7 GS(Hie? & ATeqd § o &

FT it & forw srasas aee artersr 14.1 § Ruw )
(ii). FTTTERT 14.1 % fFeruAetertaa arferar it giaeaea G ST, i -

Attt 14.1 RfSest arex Aaw Rt ( Sesequetan? )iz TR F gy At frg s g fisisfiex $i der
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T I ATt 7 97 (79 He /) | fefier fi e (Sesequas? 7 Sfad i atgd )

1. 0-100 0

2. >100 1
(=i 2=t % wfafe § 218 o
T )
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(=i et % afafe sl

ST )
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TII, A T, gATS AT, TG, FISAT TS SATRIF THAT & [T AF9TF A Al dfod TR
F IT TELAT F FAC RO Tt B smowmn

19. FqATH X ¥, offvi= & siavia, "SRM g7 ATy S arex Aifee (ATq-Cll)" 9r5al & #2199, "SI 510
a1 afee” areat 1 wiaeefua BT srom)

[®T. 9. 23014/29/2021-FHaT AAT-9TR1(2)]
el o, Faas

e T & g et # AT siw Feta w3 F RarRee 9 F T, SEremrn, 9,
T 3, 3T-ET (i) § UH.3. 3289 (3) g faAiw 24 e, 2020 Fr wehrfora fohw 7w o |

MINISTRY OF JAL SHAKTI
(Department of Water Resour ces, River Development and Ganga Rej uvenation)
(CENTRAL GROUND WATER AUTHORITY)
NOTIFICATION
New Delhi, the 29th March, 2023

S.0. 1509(E).— In exercise of the powers conferred by sub-section (3) of section 3 read with section 5 of the
Environment (Protection) Act, 1986 (29 of 1986), the Department of Water Resources, River Development & Ganga
Rejuvenation, hereby makes the following amendments to the guidelines to regulate and control groundwater
extraction in India, published in the Gazette of India, Extraordinary, Part Il, section 3, sub-section (ii), vide
Notification number S.O. 3289 (E) 24™ September, 2020, namely:-

In the said notification, for the Schedule, the following changes in the Schedule shall be substituted/added, namely:-
“Schedule

1. Inthe Guidelinesto regulate and control groundwater extraction in India, 2020 -

(a). in the Index, Item no. 16.0 ,for the words “Provisions of Penalty” the words “Provision of Penalty and Charges

for correction/modificationsin NOCs” shall be substituted.

(b). in the index, in the Annexures, for the words, “Annexure VI : Indicative list of Infrastructure projects”, the words,

“Annexure VI : Indicative list of location specific Infrastructure projects” shall be substituted.

(©). in the index, in the Annexures, for the words, “Annexure X : Annual water audits by the industries” , the words,
“Annexure X : Water audits by the industries” shall be substituted.

2. Inthe said guidelines, in the paragraph 1.0, after clause (v), clauses (vi),(vii) shall be added namely:-

“(vi) All industries/ mining projects/ infrastructure projects drawing ground water only for drinking/ domestic
purposes up to 5 Cum /day in all assessment units.

(vii) Residential Apartments and Group Housing Societies:

(a) For drinking water and domestic uses, drawing ground water upto 20 m*/day subject to the conditions mentioned
in Para 2.0 of the guidelines.

(b) Dwelling units for Economically Weaker Sections (EWS) under Government schemes.”.

3. Inthe said guidelines, in the paragraph 2.0:-
(i). Sub-para 2 shall be added namely-:

“Installation of digital water flow meter (conforming to BIS/ IS standards) in all abstraction structure(s) shall be
mandatory for all Residential Apartments and Group Housing Societies. All Residential Apartments and Group

Housing Societies having swimming pools drawing ground water shall be mandatorily required to seek No Objection
Certificate.”

83



10 THE GAZETTE OF INDIA : EXTRAORDINARY [PART I1—SEC. 3(ii)]

(i1). for the clause (d), the following clause shall be substituted, namely:-

“d) In case of saline ground water extraction, ground water quality data of existing bore well/ tube well/ dug well
from any National Accreditation Board for Testing and Calibration Laboratories (NABL) accredited laboratory or
Govt. approved laboratory.

Note: In case of new projects, water quality data/report of nearby existing wells from above-mentioned laboratories
may be submitted for saline ground water extraction.”.

(iii). for the clause (e), the following clause shall be substituted, namely:-

“e) Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal for rain
water harvesting/ recharge in the project premises as per the prevailing Model Building Bye Laws issued by Ministry
of Housing & Urban Affairs, Government of India.”.

(iv). in the paragraph 2.0, after the clause (€), one more clause (f), shall be inserted/added, namely:-

“f) For al New projects, aself declaration/ affidavit (duly notarized) indicating date of completion of project shall be
required.”.

4. In the paragraph 4.0, for sub para 3, the following sub para shall be substituted, namely:-

“Commercial entities extracting ground water shall be required to submit online water audit report including an audit
of water use as mentioned in the relevant sections. CGWA/ State Ground Water Authority (SGWA) shall publish all
such audit reports online.”.

5. Inthe paragraph 4.1:-
(i). for clause (iii), the following clause shall be substituted, namely:-

“(iii). All industries abstracting ground water in excess of 100 m*/day shall be required to undertake biennial (oncein
two years) water audit through certified auditors of agencies as approved by CGWA and submit audit reports within
three months of completion of the same to CGWA. Compliance of the earlier given reports may be checked by
certified water auditors after one year and the report in this regard may be shared with CGWA.

All such industries shall be required to reduce their ground water use by at least 20% over the next three years through
appropriate means.”.

(i1). for clause (iv), the following clause shall be substituted, namely:-

“(iv). In industrial areas (as designated or, notified by Central/State Government), Central Ground Water Board
(CGWB) shall construct need-based piezometers as per local hydro-geological conditions and further monitor water
levels.

In other than industrial areas as mentioned above, construction of observation well(s)/(piezometer)(s) within the
premises and instalation of appropriate water level monitoring mechanism as mentioned in Section 14 shall be
mandatory for industries/Infrastructure drawing/ proposing to draw more than 100 m® /day of ground water for Hard
rock aquifer type and more than 500 m® /day of ground water for Alluvium aquifer type. Monitoring of water levelsin
these areas shall be done by the project proponents. Minimum distance between the abstraction structure and
piezometer will be 15 mif the aquifer tapped is hard rock and 50 m if the aquifer is aluvium. Depth and aquifer zone
tapped in the piezometer shall be the same as that of the pumping well/wells. Detailed guidelines for design and
congtruction of piezometers are given in Annexure 1I. Monthly water level data shall be submitted to the CGWA
through the web portal.”.

(ii). for clause (c), the following clause shall be substituted, namely:-

“(c). In case of saline ground water extraction, ground water quality data of existing bore well/ tube well/ dug well
from any NABL accredited laboratory or Government approved laboratory.

Note: In case of new projects, water quality data/ report of nearby existing wells from above-mentioned laboratories
may be submitted for saline ground water extraction.”.
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(iv). for clause (d), the following clause shall be substituted, namely:-

“(d). For all new projects, document as proof of new establishment / commencement of operation i.e. Consent to
Establish/ Environmental Clearance/ any other document from a statutory agency.”.

(v). for clause (€), the following clause shall be substituted, namely:-

“(e). Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal for rain
water harvesting/ recharge in the project premises as per the prevailing Model Building Bye Laws issued by Ministry
of Housing & Urban Affairs, Government of India.”.

(vi). for clause (f), the following clause shall be substituted, namely:-

“(f). Impact Assessment report: All projects extracting/proposing to extract ground water in excess of 100 m* /day in
Over-exploited, Critical and Semi-critical areas and in excess of 500 m*/day in areas underlain by non-alluvium and
2000 m*/day in areas underlain by alluvium in Safe assessment units shall have to mandatorily submit impact
assessment report and ground water modeling study of existing/ proposed ground water withdrawal on the ground
water regime covering 5 KM radius area around the project site prepared by accredited consultants. Pro-forma for the
report is given in Annexure [V.”.

6. In the paragraph 4.2,
(i). for clause (ii), the following clause shall be substituted, namely:-

“i1) Construction of observation well(s) (piezometers) along the periphery in the premises, for monthly ground water
level monitoring, shall be mandatory for mines drawing/ proposing to draw more than 100 m? /day of ground water.
Depth and aquifer zone tapped in the piezometer shall be commensurate with aquifer used for irrigation/drinking
water in the buffer area. Detailed guidelines for design and construction of piezometers are given in Annexure I1.”.

(i1). for clause (b), the following clause shall be substituted, namely:-

“(b) Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal for rain
water harvesting/ recharge in the project premises as per the prevailing Model Building Bye Laws issued by Ministry
of Housing & Urban Affairs, Government of India or as feasible in the mine premises and as approved by
CGWA/State agencies”.

(ii). after clause (c), one more clause (d) shall be inserted, namely:-

“(d) For all New projects, document as proof of new project / commencement of operation i.e. Consent to Establish/
Environmental Clearance / any other document from a statutory agency.”.

7. Inthe paragraph 4.3:-

(i). in the sub para 3, for the words “Indicative list of Infrastructure projects is given in Annexure VI”, the words
“Commercial infrastructure projects requiring ground water for drinking /domestic use shall also be covered under this
category. Further, the Indicative list of location specific Infrastructure projects is given in Annexure VI” shall be
substituted by revised Annexure V1 given hereafter.

(i1). after clause (v), one more clause (vi) shall be inserted, namely:-

“(vi) All stadiums, cricket grounds, and other sports grounds/courts, golf courses etc shall construct/install appropriate
mechanism for artificial recharge of ground water / rain water harvesting.

(iii). for clause (a), the following clause shall be substituted, namely:-

“(a) In cases where dewatering is involved, submission of impact assessment report along with groundwater modelling
in 5 km radius prepared by an accredited consultant on the ground water situation in the area giving detailed plan of
pumping, proposed usage of pumped water and comprehensive impact assessment of the same on the ground water
regime shall be mandatory. The report should highlight environmental risks and proposed management strategies to
overcome any significant environmental issues such as ground water level decline, land subsidence etc.”.

(iv). for clause (e), the following clause shall be substituted, namely:-
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“(e) Copy of Rain Water Harvesting Plan submitted to Government agency by the applicant or a proposal for rain
water harvesting/ recharge in the project premises as per the prevailing Model Building Bye Laws issued by Ministry
of Housing & Urban Affairs, Government of India.”.

(v). after clause (g), one more clause (h) shall be inserted, namely:-

“(h) For all New projects, building plan approval or any other relevant document as proof of new project from a
statutory agency.”.

8. Inthe Section | under paragraph 5.1, for the table 5.1, the following table 5.1 shall be substituted, namely: -

“Table 5.1 Ground Water Abstraction chargesfor Drinking & Domestic use

Quantum of Rate of ground water abstraction charges (Rs. per m®
Groundwater
withdrawal
(m°/day)
0-25 No Charge
> 25- < 200 1.00
200 and above 2.00

Government/ Government authorized agencies supplying water for drinking/ domestic use and Government
infrastructure projects shall pay ground water abstraction charges @ Rs. 0.50 per m® irrespective of quantum of
ground water abstraction.”.

9. Inthe paragraph 6.0, sub para 2, the following shall be substituted, namely:-

“All those users abstracting ground water and using it for supply as bulk water supplies through private tankers shall
mandatorily seek No Objection Certificate for ground water abstraction as per Guidelines for Bulk water suppliers as
issued and updated by CGWA from time to time.”.

10. Inthe paragraph 7.0, sub para 3, the following shall be substituted, namely:-

“Abstraction of saline ground water shall be according to the Guidelines for Saline Ground Water Abstraction as
issued and updated by CGWA from time to time.”.

11. Inthe paragraph 8.0,
In the sub para 2, the following shall be substituted, namely:-

“Projects falling within 500 m from the periphery of demarcated wetland areas shall mandatorily submit a detailed
proposal indicating that any ground water abstraction by the project proponent does not affect the protected wetland
areas. Furthermore, before seeking permission from CGWA, the projects shall take consent/approval from the
appropriate Wetland Authority/ State Authority or any other appropriate local government authority to establish their
projects in the area.”.

12. Inthe paragraph 9.0:-
(i). for clause (i), the following clause shall be substituted, namely:-

“(i). Installation of tamper proof digital water flow meter/ Pre Paid Meter (s) (conforming to BIS/ IS standards) having
telemetry system in the abstraction structure(s) shall be mandatory for all users seeking No Objection Certificate and
intimation regarding their installation shall be communicated to the CGWA within 30 days of grant of No Objection
Certificate through the web-portal.

In case the ground water extraction is from multiple bore/tube wells within the same premises, tamper-proof digital
water flow meter(s)/Pre Paid Meter (s) with telemetry can be installed at common outlet point(s).”.

(ii). for clause (iv), the following clause shall be substituted, namely:-

“iv. Proponents shall pay ground water abstraction/ restoration charges based on quantum of ground water extraction
as applicable as per the rates given in Section 5.”.
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(ii). for clause (v), the following clause shall be substituted, namely:-

“v. Purpose-built observation wells (piezometers) for ground water level monitoring shall be installed as per Section
14. Water level data shall be made available to CGWA through web portal. Detailed guidelines for construction of
piezometers are given in Annexure-I1.”.

(iv). for clause ix, the following clause shall be substituted, namely:-

“ix. In case of change of ownership, new owner of the premises will have to apply for incorporation of necessary
changes in the No Objection Certificate with documentary proof within 60 days of taking over possession of the
premises.”.

13. Inthe paragraph 14.0,
(i). for sub para 1, the following shall be substituted, namely:-

“In other than industrial areas as mentioned hereafter, all the project proponents (drawing ground water more than 100
m? /day of ground water for Hard rock aquifer type and more than 500 m® /day of ground water for Alluvium aquifer
type have to mandatorily construct Piezometers (observation wells) within their premises for monitoring of the ground
water levels. Further, in industrial areas (as designated or notified by Central/State Government), Central Ground
Water Board (CGWB) shall construct need-based piezometers as per local hydro-geological conditions and further
monitor water levels. Such a mechanism of compliance conditions has been made to ensure regular monitoring of
ground water level in the project area. In this regard the necessary criteria for monitoring of water levels through
piezometers by the project proponents is given in Table 14.1.”.

(ii). for Table 14.1, the following Table shall be substituted, namely:-

Table 14.1 No. of Piezometer swith Digital Water Level Recorder (DWLR) and telemetry to be constructed &
Type of Water Level Monitoring M echanism

Sl. | Quantum of Ground water withdrawal No. of piezometer(s) (with DWLR and telemetry required)
No. (cum/day)

1 0-100 0

2. >100 1

(Hard rock aguifer type in other than
industrial areas)

3. >500 1

(Alluvium aguifer type in other than
industrial areas)

14. Inthe paragraph 16.0, in the Table 16.1,

(i). Serial no. 2, i.e. “Non disclosure/ construction of additional groundwater abstraction structures

a) Non-functional Structures.

b) Defunct/Abandoned

Note: Given rates are for unit non-functional/ defunct/ abandoned structures. This shall be multiplied with total such
structures to arrive at consolidated penalty”,

shall be substituted with

“Non disclosure/ construction of additional groundwater abstraction structures

a) Functional / Non-functional Structures.

b) Defunct / Abandoned

Note: Given rates are for unit Functional/non-functional/ defunct/ abandoned structures. This shall be multiplied with
total such structures to arrive at consolidated penalty.”

(ii). under the serial no. 7, for the words, “Non maintenance of Recharge structures”, the words “Non maintenance of
water conservation structures/ recharge structures” shall be substituted.

(ii). in the paragraph 16.0, the sub para 2 shall be substituted, namely:-
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“Application fee for fresh/ renewal of NOC shall be charged as per the rates prescribed by CGWA from time to time
and intimated through the official web portal. Fee shall also be payable for correction/ modification in the existing
issued No Objection Certificate letter.”.

(iv). inthe Table 16.2,

i under the heading/heading of the table, for the words “Proposed Charges” the words “Charges” shall be
substituted.

ii. the seria no. 1 (i.ethewords" Change in recharge quantum including applicable charges" ) shall be deleted.
15. Inthe Annexure 1, for bullet point 1, the following bullet point shall be substituted, namely:-
“The piezometer is to be installed / constructed at the minimum distance of 15 m if the aquifer tapped is hard rock and
50 m if the aquifer is alluvium from the pumping well through which ground water is being withdrawn. The diameter
of the piezometer should be about four inches to six inches.”.
16. Inthe said guidelines, Annexure VI shall be substituted as given hereafter:

“Annexure VI

Indicative list of location specific Infrastructure Projects

Sl. No. Infrastructure Projects
1. Specia Economic Zone
2. Metro Station/Railway Station & Bus Depot
3. Airport, Seaport, Logistics, Cargo & Warehouse
4, Highway Infrastructure
5. Fire station
6. Hospitals & Nursing Homes
7. Educational Ingtitutions including schools, colleges, universities, coaching institutes, Training
Centres/ Skill development centres

Note:- The requirement of NOC for Groundwater use may include the water requirement for drinking water/domestic
uses a'so.
17. Inthe said guidelines, Annexure V111 shall be substituted as given hereafter:

“Annexure VIII

List of States’'Union territories where ground water extraction is being requlated by Central Ground Water
Authority

Andaman & Nicobar

Assam

Arunachal Pradesh

Bihar

Chhattisgarh

Dadra and Nagar Haveli and Daman & Diu
Gujarat

Jharkhand

Madhya Pradesh

Maharashtra

O |N|o|A~WIN|-=

=
©
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11. Mani pur

12. Meghalaya
13. Mizoram
14. Nagaland
15. Odisha

16. Rajasthan
17. Sikkim

18. Tripura

19. Uttarakhand

Note: The above list is dynamic in nature and any addition/deletion in this regard shall be communicated to the
States/UTs, project proponents including industries by CGWA through its official web portal.”.

18. In the Annexure IX (Glossary of technical terms used), under the serial no. 17, for the words ‘“Drinking and
domestic use: Besides drinking & domestic use of households, this category will cover drinking requirement of
industries not requiring water for industrial process; drinking, washing, cleaning use etc. in case of hospitals, hotels,
malls & multiplexes, institutions, offices, banquet halls, fire stations, metro stations, railway stations, airports, sea
ports, stadia etc.”, the words,“Drinking and domestic use: Water required for daily household activities including
hygienic purposes, such as cooking food, bathing, cleaning / washing, sanitation etc. Besides drinking & domestic use
of households this category will cover drinking requirement of industries not requiring water for industrial process;
drinking, washing, cleaning use etc. in case of hospitals, hotels, malls & multiplexes, ingtitutions, offices, banquet
halls, fire stations, metro stations, railway stations, airports, sea ports, stadia etc.”shall be substituted.”.

19. In the Annexure X, under the heading, for the words “Annual water audits by the industries (Source-CII)”, the
words, “Water audits by the industries” shall be substituted. ”

[F. No. 23014/29/2021-Coordination Section- Part(2)]

ASHISH KUMAR, Director

Note:  he ‘Guidelines to control and regulate ground water extraction in India’ were published in Gazette of India,
Extraordinary, Part |1, section 3, sub-section (i) vide S.O. 3289 (E) dated 24" September, 2020.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Del h| 110064
and Published by the Controller of Publications, Delhi-110054. s

89



Annexure-ll|

Inspection Photographs in OA 176/2024
dated 22/10/2024

Bhopal

90


Annexure-III


e s aver e aar e A B e
LI T
S L arhen e A e T 420

I r"i

SRR Ty e At o

we

e

- e e I TN EN wade Rl
;Zl"f grer sh i am, awiien gy o A o A
. A armearh faead o grfde Frfides,
mqu@:ﬂrm_mamqummmm

af|
S wora o T TEa A A, aprdl T e diers
o B e TR T e unnte SRR e

s - e W e e go e o e o o e
' 3001171, 404101, 422012,43, 4243101, A2/43/272, A2[43.L,
4871, 4572, 46/1/u, 4672, 48, 1147171, 114/1/2, 11472, 11473, LR
11572, 116, 117700, 17, 1184, 1182, 119, 12173/1,1346,
12LTRI1.136, T66/1T, 11762 122-123, 12372, 12373, 1244, 1288
ST 5 260 AT TR T ST Sam kY | 06 B : i
RaRln iy & ¥ RIS A pEE THET A 08 e algep on T ¢l
6 (MR WP T T TR franrt W |

g T s fEE 352000

il st o o e wfEE # T e e e TR
o HA & mwn saes 301, 0414, 42/2/1/2,43, 421437111,
2, 42043302, 45N, 4572, 461, 46/2, 48, T, 11470, 1147,
1S/, 11502, 116, 11700 VT 11871, 1182, 119, 121/3/1,136,
36, 166/112, 11712, 122-123, 1201, 123/3, 123/4, 123/5 7@ 33762
W W B 246,247 TN 045 FAET FH THA 34,340 frey A A B T
FUAEl TE 34308 FATY 243406200 peflee & 59 staldd @ w3 wEE o [T
42008 TTO TS AT @l $E 0L T (I Frdlers G @R STRE
s g ween 7 A A W age Frsr B e R e #

v FlEE @ g9 S 166 P a4 2008 F St s wem e @
“":E”w o e IS
el o @1 Ay ot ar wER & f e e e wiha

v R e A : T
i g4 oy & " i e e et g9

.

s R il { e w1 e e o

' Mmﬂ ot o Prunepme st
. m] w ﬂq]—ﬂ:] L] Y I."-'|T|'I:|' AR i]

3@ Pyt wrd @ fav | -

91


Annexure-IV


i Sy @ uftfr P aren a2 )
:lmmﬂﬂhm"‘““@“fﬂﬂmﬁmmmﬁﬁqm |
o e ] qofm wire o Sy B S e ST 0 e £ Frdh W

"= #0n |
e o €Y TRl S e /A gt et P s R

frmra # Prod 3t o greaeEl @ e mE
; ?ﬂmﬂ%mmmmmm

y
1w waTie T wETAd A W
Mﬂrﬂﬁﬂnﬁuﬂmﬂmmaaﬂﬂﬁﬁm
; 'ﬁﬂﬂnﬁwmﬂﬂﬂﬂw@wmﬁmmm
"Mmﬁﬁmﬁwmﬁﬁﬁm A wEh | |
.I""r_"""'l f{tl o

ﬂﬁﬁﬁrﬂm
e e A e, Far e

T Juas a9 fﬂw e, frm® 2008

i A ""l‘.'T |

3 a7 mum il el e vl
mmmwmﬂa wil et Pl weglely sry yrfs
it w61 gl AT e 6 :

H}#,ﬂ‘ﬁ‘ﬂr.ﬁﬁﬁﬁf i |

A WEE A

:
ngﬂ Akl

92



J '_'-l:r .".e'

mﬂm{mm

L
virE R a®s 0 S 2008

93



7 g 1 . 1 51t

‘| 4-1-'{':}:_!._;?3 RS E R R R R I T i

SRS, SI A EIse; 12345 WA vea e ™
e R i B

IRTH, WY g, mor

\ 'l-.:-‘
i
1*-1"3}"

§THT
Fe= o
T s stiurg

s
03

94



St Sa% uifenm frerT Ayrer -
T @ fAwn @Y el

o ot T
o

m "’I'I'TI i fAmw whife E T ITRTE e BT | e T Wl
i B mawdn el @ndetes e deadtgen Sdar mn =t P
mhmn w3 sad v g

mﬁ,wﬂ‘#mmw Wi g, g g 1
wd AT et ewdia i forert Wi

L A NN, A NN AT AR N, B BRSNS, a5 i
L3

R MEER ABANSE AR 4R VAN S ST 1S 1Y s

Wfim MR/, MBS V872 10, 1210340, 136 AT, 1

T2 WIS /41235 R TED a1 g me e

mﬂ T w e w A el wEm o o @

mmmﬁﬂm wrs 2 gedflEn wmEue et wen wleet
_ﬁmmmuﬁnmmmmmmwm e )

m 1050 F =win yetnits @ Al o wEa wn e

=0 M =0 ory & sy mfey s 2w um P e
Reg =i bes mfﬁﬂ,ils,ﬂsfﬁnnf‘mﬂ;:m faar
a B TR A s e fmy

Mmmﬂﬁrﬂm IR SRS e T A
- fEmw wil o B

WW Rem mn 2w Bem ot o e

-qumtﬁmwmﬂf—f
& g Bem wen wawmn G

o plfRen wnE e s wene
& 1@# i 12 ofa
m P g

i v Bl ® @

‘ﬁﬁﬂﬂ'ﬂrﬂrﬁmﬂ

95



T -
Seaida T -il: fj=

WA P G
: hl'..".'l..‘:I "”F-Tl'.!. %

T o
) Lrﬁ.'_m_,{‘;'l_'}'.'g_rr_ir__.‘,,‘.

e 9 ) n st (R ,"ﬂ"
i ﬁiﬁi&ﬁﬁlm _— ,-"_-: ]

e e Fo il T e .
iy _-.:ll'i:;'_.*“:_ F i.rl.' . . |

o we (S aans



- . Weganna . Di24401 808 | .,
L & o T e
iy

gl.tmr - 4ol 905 |
= I"E? Hiy sy, T Raoranikon .

MG WL v N :,_3_
“’::’" I':-':r*l L'.i:?l-i al el hl"u-;.a.n.

et W e e . >
. e AT T e g m i =

. T I Govw i of lnmis e
| CONSUERVEYWATER - SAVE LIWFF Clmitral Gronid Wl Aulhoniy :

Winistry af Wamms Menosoos

CGWAMNDI Frojf20W 498 !

wao08- |L0Y Datad. -
et BO0E. sk

Evm-mmmmm i ’
!_.'

Sub: -NOC 'Hrmlt-hr withgrawal in of Mis Brightstar
It Frivate Limitod, for theer antlal townahip project
foca mhﬁﬂuu Village Jatkhed!, Phanda Block,

mnu# - Teg

“refler 10 your lefer dated £7-10-2008 on the above-cited suzest
. s of Regicoal Direclor, CEWB. Korth Central Ragion
iﬂ:‘ faticd Mo -BMNCRTERRS deted D3-11-200F and justher
i the WeC of Centrad Cround WWater Awlhony Far
Araudl By humu-}- apconted to Mie Brighlstar Infrastireciirs
: fae  thedr  rosddental township  protec! [ocated al
m Vilage Jatkhed!, Phanda Bleck, Thopal Distnict, MUF,
wivlr GUBCt 19 e Todowing pongfions -

Hm absiract 153 m'day :I'-nmrrd waler lof domestic uses

ony guisting two {2 tubswells only. No newladdiional ground

J~' _wmm"mﬂmmmaplmm

oat pror apsrove: of 1ne CGWA.

m ..11“.3.& EE5Rl 1T Dy el T G R U i P

ﬁﬁﬂmmuummwmﬂv*"'"m"* it
‘cost and moniforing of ground Walal aBERSIOn 15 w6 underaken

'mwmm.ﬂmmmm.mm Tha ground
uality 1o ba monitored twice Hlmrd&ﬂmwuﬁlﬂnumnm

T D

I

S

+

s Infrastructire Privat Limited, ghall in congu tatan |
ﬂlmm Central twoird Viater Boaa, aeth Ceaira '
Regon, Ehopai conboue f0 iMpleman! gigund waler racharge :

FRRELIRE 1O -ﬂﬁfﬁm !"!’i':l"l-l; far EU!“ENIHJ bie g

—_—

; ! mma-ﬂlﬂﬂl
**'W’ ﬂ#lmm m fafRty

._.-|-l—

97



12-1b-00 13:97

g
B

5. The photugraphs of the recharge structores after compietion of the
same ane to-bo furnished mmediately to the Regional Direcior, Cental
Ground Watar Board® Horth Coniral Rregion, Bhonal for varfication and
wndar intimnathon ta s offies

& Thi 5m A1 s own cost shall contnue b3 enpcuts ground woles regema
manitaring prog: amime © and aftund Bhe IS Frea o reguat basls
through construsiead pialometsrs (o =eop A COEE Walrh on e l:.:ul
rends for ok swiable megsofes (0 kaRp wwinr Ewo U oey
cortroled v.-.mu_-m..fm:, n conauation with the Central Ground Water
Board, Nosth Cantral Reglon, Bhopal

7. The ground water menfloring data respect of 5 l-én. L Eet;ina:

" submitted o Central Ground Waler Emr:.r Marth Certral -
Bhopal on reguler basls al leas! ance In 2 Y8 o A

g. The firm shall ensure propey recycling ans "’“"‘é" wastowsl
adeqguabe Yeatmant L

9 mﬁqun taken report in rospect of 5 Mo 110 8 shay be 3u
CGWA within ona-ygar periad -compliance of

10 Tiwe permission i lisbie 1o be car;uf?;“ﬁ: ;’ nor-Ee

- . n ' -
any of the condilions 33 menhans noe of fhis witer

23 L HISG 5 uahd B mmﬁmhmﬁﬂ'ufuf:ﬂndimn afer Mg
upnn r.m ﬂ' ‘13!”" - “t ‘“ bg mnml

1 lidallon of 8PPt
rg, dedsion foi reva ;

poebrdingly

¥

yours taithiully

r
= s

Mombar SecTERrY

formallon bo:
Copy for I ) ngineer, Madhya Pradesh Poliution Coniral 5“:"-
i e . EE - EHIIDF Argra Colony. BRapal-18 (MNP, Thiz has
Paryavaisn Parisar, Lnn-.lﬂﬂ s B 2008 e
ot CaWB, Norh cantral Reglon, Bhopal This
& Tr-mnqlﬂd Diﬂfr.m §AMNCRTS-838 datad 03-11-2008
3 Tha TS 10 mﬂ;rnan, cGwB, NH-IV, Fardabad.

—
ﬂ‘-.-r"' i l',.-l'_,.n----
Member Sacratary

FE R

98



= Annexure-V

- . Weganna . Di24401 808 | .,
L & o T e
iy

gl.tmr - 4ol 905 |
= I"E? Hiy sy, T Raoranikon .

MG WL v N :,_3_
“’::’" I':-':r*l L'.i:?l-i al el hl"u-;.a.n.

et W e e . >
. e AT T e g m i =

. T I Govw i of lnmis e
| CONSUERVEYWATER - SAVE LIWFF Clmitral Gronid Wl Aulhoniy :

Winistry af Wamms Menosoos

CGWAMNDI Frojf20W 498 !

wao08- |L0Y Datad. -
et BO0E. sk

Evm-mmmmm i ’
!_.'

Sub: -NOC 'Hrmlt-hr withgrawal in of Mis Brightstar
It Frivate Limitod, for theer antlal townahip project
foca mhﬁﬂuu Village Jatkhed!, Phanda Block,

mnu# - Teg

“refler 10 your lefer dated £7-10-2008 on the above-cited suzest
. s of Regicoal Direclor, CEWB. Korth Central Ragion
iﬂ:‘ faticd Mo -BMNCRTERRS deted D3-11-200F and justher
i the WeC of Centrad Cround WWater Awlhony Far
Araudl By humu-}- apconted to Mie Brighlstar Infrastireciirs
: fae  thedr  rosddental township  protec! [ocated al
m Vilage Jatkhed!, Phanda Bleck, Thopal Distnict, MUF,
wivlr GUBCt 19 e Todowing pongfions -

Hm absiract 153 m'day :I'-nmrrd waler lof domestic uses

ony guisting two {2 tubswells only. No newladdiional ground

J~' _wmm"mﬂmmmaplmm

oat pror apsrove: of 1ne CGWA.

m ..11“.3.& EE5Rl 1T Dy el T G R U i P

ﬁﬁﬂmmuummwmﬂv*"'"m"* it
‘cost and moniforing of ground Walal aBERSIOn 15 w6 underaken

'mwmm.ﬂmmmm.mm Tha ground
uality 1o ba monitored twice Hlmrd&ﬂmwuﬁlﬂnumnm

T D

I

S

+

s Infrastructire Privat Limited, ghall in congu tatan |
ﬂlmm Central twoird Viater Boaa, aeth Ceaira '
Regon, Ehopai conboue f0 iMpleman! gigund waler racharge :

FRRELIRE 1O -ﬂﬁfﬁm !"!’i':l"l-l; far EU!“ENIHJ bie g

—_—

; ! mma-ﬂlﬂﬂl
**'W’ ﬂ#lmm m fafRty

._.-|-l—

99


Annexure-V


12-1b-00 13:97

g
B

5. The photugraphs of the recharge structores after compietion of the
same ane to-bo furnished mmediately to the Regional Direcior, Cental
Ground Watar Board® Horth Coniral Rregion, Bhonal for varfication and
wndar intimnathon ta s offies

& Thi 5m A1 s own cost shall contnue b3 enpcuts ground woles regema
manitaring prog: amime © and aftund Bhe IS Frea o reguat basls
through construsiead pialometsrs (o =eop A COEE Walrh on e l:.:ul
rends for ok swiable megsofes (0 kaRp wwinr Ewo U oey
cortroled v.-.mu_-m..fm:, n conauation with the Central Ground Water
Board, Nosth Cantral Reglon, Bhopal

7. The ground water menfloring data respect of 5 l-én. L Eet;ina:

" submitted o Central Ground Waler Emr:.r Marth Certral -
Bhopal on reguler basls al leas! ance In 2 Y8 o A

g. The firm shall ensure propey recycling ans "’“"‘é" wastowsl
adeqguabe Yeatmant L

9 mﬁqun taken report in rospect of 5 Mo 110 8 shay be 3u
CGWA within ona-ygar periad -compliance of

10 Tiwe permission i lisbie 1o be car;uf?;“ﬁ: ;’ nor-Ee

- . n ' -
any of the condilions 33 menhans noe of fhis witer

23 L HISG 5 uahd B mmﬁmhmﬁﬂ'ufuf:ﬂndimn afer Mg
upnn r.m ﬂ' ‘13!”" - “t ‘“ bg mnml

1 lidallon of 8PPt
rg, dedsion foi reva ;

poebrdingly

¥

yours taithiully

r
= s

Mombar SecTERrY

formallon bo:
Copy for I ) ngineer, Madhya Pradesh Poliution Coniral 5“:"-
i e . EE - EHIIDF Argra Colony. BRapal-18 (MNP, Thiz has
Paryavaisn Parisar, Lnn-.lﬂﬂ s B 2008 e
ot CaWB, Norh cantral Reglon, Bhopal This
& Tr-mnqlﬂd Diﬂfr.m §AMNCRTS-838 datad 03-11-2008
3 Tha TS 10 mﬂ;rnan, cGwB, NH-IV, Fardabad.

—
ﬂ‘-.-r"' i l',.-l'_,.n----
Member Sacratary

FE R

100



- A e ®T

Annexure-VI

Ve —
CATTFATEN v
ST HEiTe

G2@

“WGEE iy
P}

w ey WA
MINISTRY OF JAL SHAKTI
e siwmere, st B sl o werer s
DEPT. OF WATER RESOURCES, RIVER DEVELOPMENT & GANGA REJUVENATION
Wt wpfirarer #rf, T wen by, sy, St s, s W, f A, ST - a6201
Centeal Ground Water Board, North Contral Region, Block-1 Fourth Floor, Paryavas Bhawan. Jail Road, Bhopal-

ﬁ:;j1JMWMTEEML/;FJ Eaile: .-’_"—:l'{'l ?}2 0.2 f}!

TiETa,

o e,

THa3 Irrerr, o s e Fre i,
FrTAT srrTErY, ST ST T 462001

Distriet Collecior,

TEHEJ+3HF, & Blogk Sulania Foad Kobefize,

Oid Secreladal. Bhopal, Madhye Pradesh 4620071

ﬁ‘n:wﬁmm.mﬂ.ﬂmm,ﬂmwiﬁmﬁﬂmnﬁﬁmﬁthim

Subject: Complain reganding unaulhorised grourdwater absiraction by rasdants of Fichi Lifescapes, Jatkhedi,

Hosangabad road. Bhopal

A g Fandt, oo & ST T
Raference. leter raceived from Apaons Dwivam, Bhopal

TS
s T A S v & W i e iy R 24/9020 ¥ 1 7 100 ¥ ST

m|ﬁmﬁ]rﬁmqﬁ¢|ﬁﬂrmﬁmﬁmmﬂ w1 afver werey, Firrett ey, ATt

- wrdurdt & anererf FOTEr W et

T wmwﬁﬂhﬁﬂﬁ'&rﬂvwhﬂhﬂ erfa i
Py wfirger &1 i

au -
W I‘:'ﬂlil.'l'l:!"-rI IJ'H Dm Cl:llh:h:'rll Dﬁplﬂ E'I:H'I"HTI-IEE'HH'IBT ‘:EH:.:I fﬂ‘lﬂm lh'g-lﬁlrﬁliﬁ |'E"i“ dre AuthonZed
BT 8 E

ke enforcament measures like sealing of prauiharized ground water absiraclion struchuras, disconnection of
take &
. 1 - - kire:
y i | those vilaling the No Objection Centificate condiions and faking
ehactricity, launching of proseculion agains

actian for Imposition of Ervemamental Comprrsalion

ar: wrma ot s Fardt tw#ﬂﬂmmmmwwndﬁh it A A



Annexure-VI


o and 78
o for your pefs
Therefore, the compiaint senl by Mr, Aoarva Dwived| s being sent 1o ¥4
9T - S | |
enclsure-as above Mﬁ%
< :
FaeaT)
(. Frre
par. ApOOY
o g
irer, 462076
yifAfRiCopy - . e Y wirerrey, 7E - ﬁ;_.g;ﬁrnrﬂ"m""ﬂm )
L eyt e AT, phcost M P g;a‘/
Dwivedi, GF-11 Rishi Busines: Pk T
5 it
gty fAETE

102



Annexure-VII

ﬂllh'lrl-:"'l i
EYET TpEEheerer ]

MIMISTRY OF JAL SHAKTI
DEFT, OF WATER RESOURGES, RIVER DEVELOPMENT & OANGA REJUVENATION
ity o, st sl Wi ST, oo s, S AL, e - asz011
Central Grednd 'Water Beard, Morih Caeniral Reglon, Block-1 Fourlh Floor, Paryavas  Bhawan, Jall Road, Bhapal-#42011

File Nu.iﬂNCHMENf...-..-/Ea? Dutnd:EB i lo }_Ep_z.l;f

FEYT T AR
SHOW CALISE NOTICE

O R A Wi o e HeE Y TR W R & e sty s o
(NOC) ST 5l 3 TR0 HTiEs st 8 Sidatien sifee S fean &, =46t o wriesTor & vaner & wr
¢ ™ eaivE ameeEn Swierwar wimde fafhtr (ofr wpeenen, @ead, gl O, e
s Tt & e wfdsTor f Noc S e fe s e 1§ Swtew, wfbeser guiEe
() iR, 1986 @ URE S TR e SRt e e S g s P s § R
T = R ey e vt s (3 g o e e S R HO) ) e i
et & R ot | Hie R o smesy g e A ofey i arfrar 03 1290 & ey el
W &4 & HEE TS T &, dar afUse s & segan srdandt s, B i@ s
3y forerd sl g, e spore Pl deenst o e sser iyl sme e & B
et ury SRS HAAT T

Whereas the Central Ground Water Authorily has issued public notices directing all the exisiing groundwaler
users o apply for Mo Chjection Cerlificate for ground water withdrawal, and whereas, it has besn broughi toe the
notice of Authoriny that "M/E Brightstar Infrastrocture Private Limited {Ruchi lifescapes, Jadkheai,
Hoshangabad Road, Bhopal)™ s n‘iLh-:I'!:lwing pround svoler withois ntnninlng MOC fram the Authority, Mow
therefore, the Autherily in exercise of powers under section 3 ol the Environment (Frofection Aot 1980 hare by
directs you o show cause as why your ground waler abstraclion siniciure(s) (dug well'bore wellfube wells
-Ik'l.'n‘iuli.'.'l'll'lg gruclura] should not be sealed foe i‘||{!g,::l| withideawal ol groundwaler. You nre h:,:w:l}_l,- Eiuu:. as
opporlunily Lo submil explanation within 15 days from Lhe date of receipt of this notice, falling which the
autkarity shall proceed in accordance with law, al your own risk, cost and responsibility including sealing of
gr-:uund water ahstraclion Siruclures amd impﬂ&iljr.'m ol environmental cormpensation for illegnl withdeawal ol

groundwaber, *
iFrate= A Chittaranjan Biswal)
FETEE W HOO
HiF I Ta

TATH Wy WEeey wedr At [afe mewsesy wedd, fleimen e s a0, leﬁhTr £ieT, A ﬂ_ﬁ'ﬂ'ﬁ
= e ugar 452001

M5 Brightstar Infrastructure Private Limied (Ruchi fescapes, Jatkbedl, Hoshnnpabad Road, Bhopal)

1071, Aluming Tower, South Tukogan). Indare, Madhya Prodesk- 45300

103


Annexure-VII


ufafardtCopy Tou-

I, ST T AT, T ITOTE, T SATE, Frariear i, i, qren Aftren s st sk

Colbector/Deputy Commissioner /District Magistrate-Collector. T9EJ+3HF , A Block, Sulianta Road, Kohefiza,
{Hd Secretariat, Bhopal | Madhya Pradesh)- 462001

2. wrroaitn, e sgy B ad, g P &5, s et o RIS (59) Member Secretary.

Stake Pollution Control Board M.P Pollution Contrel Beard E-5 Area Colony Parsyavas, Bhawan Bhopal
i%EF R0 |

104



Annexure-VIlI

DYNAMIC GROUND WATER RESOURCES OF
MADHYA PRADESH
(as on 2023)

'
¥ & . ..

o |
3 g seaey

g oo

Central Ground Water Board Ground Water Survey
North Central Region, Bhopal Walter Resources Department
Department of Water Resources, GR & RD Government of Madhva Pradesh

Ministry of Jal Shakti

Government of India

BHOPAL
SEPTEMBER 2023

105



Annexure-VIII


DYNAMIC GROUND WATER RESOURCES OF
MADHYA PRADESH
(as on 2023)

Central Ground Water Board Ground Water Survey
North Central Region, Bhopal Water Resources Department
Department of Water Resources, GR & RD Government of Madhva Pradesh

Ministry of Jal Shakti

Government of India

BHOPAL
SEPTEMBER 2023

106




UHH 7 WA, ST WE
THT . D104, O - 4462004 (AW )

'FFﬁ'H' ﬁ:I‘E, WTRH.

Wi e
TER UEYT BT 1ql'ﬂ*r 0755 - 2708535
= HETEE faam E-mail 10 ; pswrd@mp.goin
wwmww /| wmoawfas2iih
foi ..l 0 ) 2e2y

FOREWORD

Ground water resources play & vital role in sustaining livelihoods. Its
ubiquitous occurrence, reliability and availability in all seasons have made it the
primary buffer against drought, playing a pivotal role in ensuring the food security
atall levels. Ground water has an important role in meeting the water requirements
of agriculture, industrial and domestic sectors in India,

Ground water 18 annually replenishable resource but its availability is non-
uniform in space and time. Hence, the sustainable development of ground water
resources warrants precise quantitative assessment based on reasonably valid
scientific principles.

National Water Policy, 2002 has also laid emphasis on periodic assessment
of ground water resources on scientific basis. The policy also reiterates that the
exploitable quantity of ground water should be limited to the amount, which is
being recharged annually, more commonly known as “Dynamic Ground Water
Resource”.

The Dynamic Groundwater Resource Assessment of Madhya Pradesh has
been jointly carried out by Ground Water Survey, Water Resource Department,
Govt. of Madhya Pradésh and Central Ground Water Board, Govt. of India
following the Groundwater Estimation Methodology, 2015 (GEC-2015). This
report reveals that the overall stege of ground water extraction is 58.75% in
Madhya Pradesh. Out of total 317 assessment units 226 assessment units fall in
safe category, 60 assessment units fall under semi critical, 3 in critical and 26 fall
in over exploited category.

All computations for the assessment of ground water resources have been
automated and done in a GIS environment through a web based application ie.
“INDIA- GROUNDWATER RESOURCE ESTIMATION SYSTEM (IN-
GRES)" developed by Central Ground Water Board 1n eollaboration with 11T-
Hyderabad,

I genuinely appreciate the work done by the officers of Central Ground
Water Board and Ground Water Survey, Water Resource Department for their
efforts in completing the assessment. 1 am hopeful that this report will be very
useful for the admimstrators, planners and ground water professionals and will be
helpful in ensuring optimal utilization and sustainability of ground water resource.

&I\,{iffaﬁ*’
(Manish-Singh)
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The seate of Madhya Pradesh is in the process of an accelernted development in the fields of
ierigation and industrial activitics and ground waler nccupies a key position in the developmental
activities of the state, Although, mround water is & replenishable resource. over extraction of ground
waler, recurrend droughts, varied monsoon pattern etc., are leading to siluation on which several
blocks of the state have been categorized ox over exploited to Semi- critical,

Assgssment of Ground Water Resources of Madhya Pradesh is being dose jointly by Central
Ground Water Board and Ground Water Survey, Warer Resources Depanment, Government of
Madhya Pradesh as per the methodology recommended by the Groand Water Resource Estimation
Comminee-20015 constituted by the Govt. of India. All the compunations for the assessment of
Gronnd Water Resources have beer done by o web based application “INDIA-GROUNDWATER
RESOURCE ESTIMATION SYSTEM {IN-GRES) developed by CGWR in collaboration with [IT-
Hyvderahinl.

The report titled “Dynamic Ground Water Resources of Madhyn Pradesh (as in 20237
suimmmarizes the results of the assessment. primarily in terms of resource availability, utilization and
cilegorization of assessment anits duly approved by the Sime Level Committes (SLC) constituted
for the purpose. The report briefly describes salient features of previous assessments, ground water
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DYNAMIC GROUND WATER RESOURCES OF MADHYA PRADESH, 2023

AT A GLANCE

1. Total Annual Ground Water Recharge (BCM) :35.47
2. Annual Extractable Ground Water Resource (BCM) :32.85
3. Annual Ground Water Extraction (BCM) : 19.30
4. Stage of Ground Water Extraction (%) : 58.75
CATEGORISATION OF ASSESSMENT UNITS
(Blocks/ Urban Areas)
Annual
. Extractable Recharge Worthy
SN Category Assessment Units Ground Water Area
Resource
Number % MCM % Sq KM %
1 Safe 226 71.29 22773 69.32 190726 70.81
2 Semi-Critical 60 18.93 6120 18.63 51804 19.23
3 Critical 5 1.58 537 1.63 4249 1.58
4 Over-Exploited 26 8.20 3424 10.42 22555 8.37
5 Saline 0 0 0 0 0 0
Total 317 32854 269334
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EXECUTIVESUMMARY

Dynamic Ground Water Resources Assessment is carried out at periodical intervals jointly
by Central Ground Water Board, North Central Region, Bhopal and Ground Water Survey,
Water Resource Department, Govt. of Madhya Pradesh under the guidance of State Level
Committee and under the overall supervision of Central Level Expert Group. Such joint
exercises have been taken up earlier in 1980, 1995, 2004,2009, 2011, 2013, 2017 2020 and
2022.

The assessment involves computation of Dynamic Ground Water Resources or Annual
Extractable Ground Water Resource, total Current Annual Ground Water Extraction
(utilization) and the percentage of utilization with respect to annual extractable resources
(Stage of Ground Water Extraction). The assessment units (Blocks/ Urban areas) are
categorized based on Stage of Ground Water Extraction, which are then validated with
long-term water level trends. The assessment prior to that of year 2017 were carried out
following Ground Water Estimation Committee (GEC) 97 Methodology, whereas after
2017, assessments are based on norms and guidelines of the GEC 2015 Methodology.
The main source of replenishable ground water resources is recharge from rainfall, which
contributes to nearly 76 % of the total annual ground water recharge. A major part of the
state receives rainfallmainly during SW Monsoon season spread over the months of mid-
June to September. Over 99 % of the annual rainfall is received in the four rainy months
for June to September only thereby leading to large variations on temporal scale.

Type of rock formations and their storage and transmission characteristics have a
significant influence on ground water recharge. Ground water occurrence in the Hard rock
formations which are occupying nearly 80% of the total geographical area of the state, are
forming poor aquifers. Porous formations such as the alluvial formations in the Bhind
(Chambal basin), Hoshangabad and Narsimhapur districts (Narmada basin) and also in
Sheopur, Morena, Datia, Chhatarpur, Jabalpur, Katni, Khandwa, Burhanpur, Raisen, Sidhi and
Balaghat districts and along rivers in some other districts on the other hand generally have high
specific yields and are good repositories of ground water.

In the present assessment, the total annual ground water recharge has been assessed as
35.47 bem. Keeping an allocation for natural discharge, the annual extractable ground water
resource works outas 32.85 bem. The total annual ground water extraction (as in 2023) has
been assessed as 19.30 becm. The average stage of ground water extraction for the state as

a whole works out to be about 58.75%. The extraction of ground water for various uses in
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different parts of the state is not uniform.Out of the total 317 assessment units (Blocks/
Urban areas) in the state,26 units (8%) have been categorized as ‘Over-Exploited’
indicating Ground Water extraction exceeding the total Annual Extractable Resources. A
total of 5 (2%)assessment units have been categorized as ‘Critical’, where the stage of
ground water extraction is between 90-100 % of annual extractable resources available.
There are 60 ’Semi-Critical’ units (19%), where the stage of ground water extraction is
between 70 % and 90 % and 226 (71%) assessment units have been categorized as ‘Safe °,
where the stage of Ground water extraction is less than 70 %. Out of 32853.75 mcm of
Total Annual Extractable Resources of the state, 3424.26 mcm (10.42 %) are under ‘Over-
Exploited’, 537.1 mcm (1.63 %) are under ‘Critical’, 6119.62 mcm (18.63 %) are under
’Semi-Critical’, 22772.77 mcm (69.32 %) are under ‘Safe’ category assessment units. Out
0f 269333.27 Sq Km of Recharge worthy area of the state, 22554.86 Sq Km (8.37 %) are
under ‘Over-Exploited’, 4249.07 Sq Km (1.58 %) are under ‘Critical’, 51803.76 Sq Km
(19.23 %) are under *Semi-Critical’, 190725.58 Sq Km (70.81%) are under ‘Safe’ category
assessment units.

The total annual ground water recharge has increased from 35.24 to 35.47 bem. The rise in
groundwater recharge can be attributed to increased rainfall recharge and the
implementation of water conservation structures. Accordingly, the annual extractable
resource of Ground Water Resource Assessment, 2023 on comparison Ground Water
Resource Assessment, 2022 shows an increase from 32.58 to 32.85 bem. The groundwater
extraction has increased from 19.25 to 19.30 bcm and the changes are attributed mainly to
due to increase in the abstraction structures and increase in population. The overall stage
of groundwater extraction has increased from 59.10% to 58.75%.

Almost all over-exploited assessment units falling in western part of Madhya Pradesh,
which is known as “MALWA AREA” where ground water extraction has increased many
folds during past decades. District wise analysis of data of annual extractable resource and
annual ground water extraction indicate that four districts namely Indore, Mandsaur,
Neemuch, Ratlam and Shajapur are districts where stage of ground water extraction is more

than 100% as a whole.
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Dynamic Ground Water Resource Estimation-2023

CHAPTER 1
1.0 INTRODUCTION

Water is a fundamental resource for life. Sustainable development and efficient management
of this scarce resource has become a challenge in Madhya Pradesh. Increasing population,
growing urbanization and rapid industrialization combined with the need for raising
agricultural production generates competing demands for water. Ground water has steadily
emerged as the backbone of state agriculture and drinking water security. Ground water is an
annually replenishable resource but its availability is non- uniform in space and time. Ground
water available in the zone of water level fluctuation is replenished annually with rainfall being
the dominant contributor. Hence, the sustainable utilization of ground water resources demands
a realistic quantitative assessment of ground water availability in this zone based on reasonably
valid scientific principles.

Agriculture is the main stay of the people of Madhya Pradesh. Water is essential for irrigation
purposes, but its indiscriminate use can lead not only to shortages, but also to the deterioration
of crop yields and soils. The impact of over extraction on dynamic resources of ground water
resources is noticed in many places in Madhya Pradesh especially in western part called Malwa
region. In these areas depletion of water levels, drying of wells and ground water quality
problems are reported. The State has varied hydrogeological characteristics due to which
ground water potential varies from place to place. Increasing urbanization and growing
dependence on ground water for irrigation in the state has called for judicious and planned uses
of ground water resources.

The dynamic ground water refers to the quantity of ground water available in the zone of water
level fluctuation, which is active recharge zone and replenished annually. In addition to the
dynamic ground water resource, there exists a limited ground water reservoir in the deeper
zones below the active recharge zone and in the confined aquifers in Madhya Pradesh. The
ground water exploitation primarily confines in the shallow aquifer. The sustainability of
shallow aquifers plays an important role for the development of ground water structures. The
sustainable development of ground water resources, therefore, warrants precise quantitative
assessment of dynamic ground water resources based on the reasonably valid scientific
principles.

1.1 PREVIOUS ASSESSMENTS

Ground Water Resources Estimation of the country was done for the first time in the year 1979.

A committee known as Ground Water Over Exploitation Committee was constituted by
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Agriculture Refinance and Development Corporation (ARDC) of Government of India Based
on the methodology and norms recommended by the above committee ground water resources
were assessed. Subsequently, necessity was felt to refine the methodologies and the “Ground
Water Estimation Committee (GEC)” headed by the Chairman, CGWB came into existence.
Based on the detailed Surveys and Studies carried out by the different Regions and Projects of
CGWRB, the committee recommended the revised methodology in 1984 (GEC- 84) for
estimation of ground water resources.

Again in year 1997, Ground Water Estimation Committee revised its methodology and
suggested the modified methodology for computation of ground water resource estimation,
which was refined on the basis of studies of State Government agencies and CGWB. Based on
GEC 1997, the dynamic ground water resources of Madhya Pradesh have been estimated for
the state considering 2004, 2009, 2011 and 2013 as base years. The methodology underwent
comprehensive revisions again in 2015 and a revised methodology, namely GEC 2015
methodology has been prescribed for ground water assessment. This methodology is being
followed for assessment carried out from 2017 onwards. Salient details of status of ground
water resources and categorization of assessment units in 2011, 2013, 2017, 2020, 2022 and
2023 are shown in Table 1.1 and Tablel.2 respectively.

Table 1.1: Ground Water Resources Assessment 2011 to 2023

S. | Ground  Water  Resources | .\ | 5013 | 2017 | 2020 | 2022 | 2023
N | Assessment
j | Annual Ground Water Recharge | s ) | 35 9 | 3642 | 36.16 | 3524 | 35.47
(bcm)
o | Annual Extractable Ground Water | o5 1o | 3/l 34 4713338 | 32.58 | 32.85
Resource (bcm)
3 | Total Ground Water Extraction | ¢ o3 | 193¢ | 1808|1897 19.25 | 19.30
(bcm)
4 | Stage of Ground Water Extraction | o, 1 50 ol 54 76 | 5682 | 59.1 | 58.75
(%)
Table 1.2: Categorization of Assessment units from 2009 to 2023
SN | Categorization 2011 | 2013 | 2017 2020 2022 | 2023
1 Total Assessed units 313 313 313 317 317 317
2 | safe 218 228 240 233 226 226
3 Semi-critical 67 58 44 50 60 60
4 Critical 4 2 7 8 5 5
5 Over-Exploited 24 25 22 26 26 26
6 Saline 0 0 0 0 0 0
2
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1.2 RE-ASSESSMENT OF GROUND WATER RESOURCES, 2023

The assessment of Ground water resources is carried out to determine the prevailing status of
ground water resources in the state. It also helps assess the impact of the on-going ground water
management practices on the groundwater resources. In 2022, Department of Water Resources,
River Development and Ganga Rejuvenation, Ministry of Jal Shakti constituted a permanent
Central Level Expert Group (CLEG) for over-all supervision of the re-assessment of ground
water resources in the entire country as in 2022. The terms of reference of the committee
include supervision of assessment of annual replenishable ground water resources and the
status of utilization for reference year 2023. A copy of the Government Resolution is in
Appendix A.

Ground water resources assessment for reference year 2023 in Madhya Pradesh have been
carried out jointly by Central Ground Water Board (CGWB), North Central Region, Bhopal in
association with Ground Water Survey, Water Resources Department, Government of M.P.
under the supervision of State Level Committee (Appendix B), with technical guidance from
Central Level Expert Group. The assessment carried out was approved by the State Level
Committee (Appendix E). Based on the assessments the Report titled “Dynamic Ground Water
Resources of Madhya Pradesh-2023” has been compiled. The report briefly describes salient
features of previous assessments, ground water estimation methodology, rainfall distribution,
physiography, geomorphology, land use land cover, drainage and basins hydrogeology, aquifer
systems of Madhya Pradesh, ground water level and ground water quality scenario, and various
components of the ground water resource assessment, 2023 in detail.

The report was reviewed and deliberated upon during the meeting of CLEG held on
27.09.2023, and was approved.

1.3 PROCEEDINGS OF THE RESOURCE ESTIMATION

A permanent State Level Technical Committee was constituted for approval of Ground Water
Resources of Madhya Pradesh under the Chairmanship of Principal Secretary, Water Resources
Department, Government of M.P. vide Memo No. F-15-21/Minor/31/290 dated 10.02.2022 for
the assessment 2020-21 (Appendix B). The structure of Committee was with following

nominees of different departments:

1 Principal Secretary, Water Resources Department, Government of Chairman
M.P.
2 Commissioner, Urban Development and Housing Department Member
3 Commissioner, MGNREGA, Bhopal Member
4 Director, Rajiv Gandhi Water Shed Mission Member
3
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5  General Manager, NABARD, Bhopal Member
6  Engineer -in - Chief, Water Resources Department Member
7  Engineer -in - Chief, Public Health Engineering Department Member
8  Engineers -in - Chief, RES Member
9 Director, Agriculture, Government of M.P. Member
10 Director, Industries, Government of M.P. Member
11 Director, Directorate Geology and Mining, Bhopal Member
12 Chief Engineer, BODHI, Water Resources Department Member
13 Superintending Geo-Hydrologist, GWSC, Circle Bhopal Member
14 Regional Director, CGWB, NCR, Bhopal Member

Secretary

A Ground water assessment cell was constituted under guidance of Sh. M. S Dabar, Engineer
in Chief, Water Resources Department, Govt. of M.P. and Sh A. K. Biswal, Regional Director,
CGWRB, NCR, Bhopal for the estimation.

First State Level Committee meeting was held on 19.04.2023 under the Chairmanship of Sh. S
N Mishra, Additional Chief Secretary, Water Resources Department, Govt. of Madhya
Pradesh. In the meeting Sh. Chittaranjan Biswal, Scientist-B, CGWB, NCR, Bhopal explained
the overview of Ground Water Resource estimation, strategic plan, status of various activities
related to Dynamic Ground Water Resource Estimation. The data will be provided by all the
line departments by 31% July, 2023 and all attempts will be made to complete the Dynamic
Groundwater resource estimation by the end of August 2022. The minutes of the meeting and
the list of participants is enclosed as Appendix D.

Thereafter, the Groundwater resource estimation work was taken up jointly by CGWB, NCR,
Bhopal and State Groundwater Survey, WRD under the supervision of Sh. A. K Biswal,
Regional Director, CGWB, NCR, Bhopal, Sh. Shishir Kushwaha, Engineer in Chief and Sh.
G. P. Soni, Chief Engineer (BODHI), Water Resources Department, Govt. of M.P and. The
exercise was done through IN-GRES (India-Groundwater Resource Estimation System), a
software solution developed by CGWB in collaboration with IIT-Hyderabad for the purpose of
Resource Estimation Automation. Virtual as well as hands on training programs were
conducted by CGWB showcasing INGRES features, data upload, trigger computations and
approve the results. Sh. Chitta Ranjan Biswal, Scientist 'C', CGWB, NCR, Bhopal provided
necessary guidance for computation of Groundwater Resource works and reconciliation of the
entire exercises. Dr. Jitendra Jain, Superintending Engineer from Ground Water Survey, Water
Resource Department coordinated and monitored the progress of the works done by officers of

Ground Water Survey. The data uploaded in INGRES software by Officers of State Ground
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Water Survey were checked, validated and discrepancies noticed were corrected under the
direction of Sh. Chittaranjan Biswal, Scientist 'C', CGWB, NCR, Bhopal.

Second State level meeting was held on 17.08.2023 under the Chairmanship of Sh. Manish
Singh, Principal Secretary, Water Resources Department, Govt. of Madhya Pradesh. Sh. Chitta
Ranjan Biswal, Scientist 'C', CGWB, NCR, Bhopal presented the gist on Dynamic Ground
Water Resource Assessment 2023. The resources were discussed thoroughly by the members
of the committee and after discussion the Dynamic Ground Water Resource of Madhya Pradesh
of 20223was approved. The minutes of the meeting and the list of participants is enclosed as
Appendix F.

After approval from the state level committee the Dynamic Groundwater Resource got
approved from Cental level Expert Group on 27.09.2023. The National Compaliation on
Dynamic Ground Water Resource Estimation 2023 of India got approve from the Ministry of
Jal Shakti on 01.12.2023. After approval from Minstry, the report of Dynamic Groundwater
Resource of Madhya Pradesh 2023 was prepared by Sh. Chittaranjan Biswal Scientist 'B',
CGWB, NCR, Bhopal under the guidance of Sh. A. K. Biswal, Regional Director, CGWB,
NCR, Bhopal.
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CHAPTER 2
2.0 GROUND WATER RESOURCE ESTIMATION METHODOLOGY

Ground water resource as in 2023 have been estimated following the guidelines mentioned in
the GEC 2015 methodology using appropriate assumptions depending on data availability. The
principal attributes of GEC 2015 methodology are given below:

The methodology recommends aquifer wise ground water resource assessment of both the
Groundwater resources components, i.e., Replenish able ground water resources or Dynamic
Ground Water Resources and In-storage Resources or Static Resources. Wherever the aquifer
geometry has not been firmly established for the unconfined aquifer, the in-storage ground
water resources have to be assessed in the alluvial areas down to the depth of bed rock or 300
m, whichever is less. In caseof hard rock aquifers, the depth of assessment would be limited to
100 m. In case of confined aquifers, if it is known that groundwater extraction is being done
from this aquifer, the dynamic as well as in-storage resources are to be estimated. If it is firmly
established that there is no ground water extraction from this confined aquifer, then only in-
storage resources of that aquifer has to be estimated. Until aquifer geometry is established on
appropriate scale, the existing practice of using watershed in hard rock areas and
blocks/mandals/ firkas in soft rock areas may be continued.

It is also pertinent to add that as it is advisable to restrict the groundwater development as far
as possible to annual replenish able resources, the categorization also takes into account the
relation between the annual replenishment and groundwater development. An area devoid of
ground water potential may not be considered for development and may remain safe whereas
an area with good groundwater potential may be developed and may become over exploited
over a period of time. Thus, water augmentation efforts can be successful in such areas, where
the groundwater potential is high and there is scope for augmentation.

2.1 GROUND WATER ASSESSMENT OF UNCONFINED AQUIFER

Though the assessment of ground water resources includes assessment of dynamic and in-
storage resources, the development planning should mainly focus on dynamic resource as it
gets replenishedon an annual basis. Changes in static or in-storage resources normally reflect
long-term impacts of ground water mining. Such resources may not be replenishable annually
and may be allowed to be extracted only during exigencies with proper planning for

augmentation in the succeeding excess rainfall years.
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The methodology for ground water resources estimation is based on the principle of water
balance as given below —
Inflow — Outflow = Change in Storage (of an aquifer) ..................... (D)

Equation (1) can be further elaborated as —
AS = RRF + RSTR +RC + RSW] +RGW]I + RTp +Rw(CS £ VF+LF —-GE—-T—-E—-B 2)
Where,

AS - Change in storage

RRF —Rainfall Recharge

Rstr - Recharge from stream channels

Rc - Recharge from canals

Rswi - Recharge from surface water irrigation

Rgwr - Recharge from ground water irrigation

RTP - Recharge from Tanks & Ponds

Rwcs - Recharge from water conservation structures

VF - Vertical flow across the aquifer system

LF - Lateral flow along the aquifer system (through flow)

GE - Ground Water Extraction

T -Transpiration

E — Evaporation

B - Base flow
It is preferred that all the components of water balance equation should be estimated in an
assessment unit. Due to lack of data for all the components in most of the assessment units, it
is proposed that at present the water budget may be restricted to the major components only,
taking into consideration certain reasonable assumptions. The estimation is to be carried out
using lumped parameter estimation approach keeping in mind that data from many more
sources if available may be used for refining the assessment.
2.1.1 Rainfall Recharge
It is recommended that ground water recharge should be estimated on ground water level
fluctuation and specific yield approach since this method takes into account the response of
ground water levels to ground water input and output components. This, however, requires
adequately spaced representative water level measurement for a sufficiently long period. It is
proposed that there should be at least three spatially well distributed observation wells in the

assessment unit, or one observation well per 100 sq. Km. Water level data should also be

122



available for a minimum periodof 5 years (preferably 10years), along with corresponding
rainfall data. Regarding frequency of waterlevel data, two water level readings, during pre and
post monsoon seasons, are the minimum requirement. It would be ideal to have monthly water
level measurements to record the peak rise and maximum fall in the ground water levels. In
units or subareas where adequate data on ground water level fluctuations are not available as
specified above, ground water recharge may be estimated using rainfall infiltration factor
method only. The rainfall recharge during non-monsoon season may be estimated using rainfall
infiltration factor method only.
2.1.1.1 Ground Water Level Fluctuation Method
The ground water level fluctuation method is to be used for assessment of rainfall recharge in
the monsoon season. The ground water balance equation in non-command areas is given by
AS = RRF +RSTR + RSWI + RGWI + RTP +RwW(CS 2 VF+LF—-GE—-T—-E—-B....... 3)
Where,

AS - Change is storage

Rrr - Rainfall recharge

Rstr - Recharge from stream channels

Rswr - Recharge from surface water irrigation

Rgwr-Recharge from ground water irrigation

RTP - Recharge from Tanks & Ponds

Rwcs - Recharge from water conservation structures

VF - Vertical flow across the aquifer system

LF - Lateral flow along the aquifer system (through flow)

GE - Ground water extraction

T-Transpiration

E - Evaporation

B - Base flow
Whereas the water balance equation in command area will have another term i.e., Recharge
due tocanals (Rc) and the equation will be as follows:
AS = RRF + RSTR + RC + RSWI + RGWI +RTPp +RW(CS tVF+LF-GE-T—-E—-B..... 4)
A couple of important observations in the context of water level measurement must be
followed. It is important to bear in mind that while estimating the quantum of ground water
extraction, the depth from which ground water is being extracted should be considered. One
should consider only the draft from the same aquifer for which the resource is being estimated.

The change in storage can be estimated using the following equation:

8
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AS = Ah X AXSY oot e e et et e et et e e e e e e (D)
Where,
AS - Change is storage

Ah - rise in water level in the monsoon season

A - Area for computation of recharge

Sy - Specific Yield
Substituting the expression in equation (5) for storage increase AS in terms of water level
fluctuationand specific yield, the equations (3) & (4) becomes (6) & (7) for non-command and

command sub- units,

RR: AhXA X SY_ RSTR_ RSWI_ RGWI_ RTP_ chsiVF iLF+GE+T+E+B(6)

Rr= Ah XA X Sy — Rsyp — Rswy— Rc — Ryp— Ryes £+ VF +LF+GE+T+E+B ...........(7)

Where base flow/ recharge to from streams have not been estimated, the same is assumed to be
zero. The rainfall recharge obtained by using equation (6) and (7) provides the recharge in any
particular monsoon season for the associated monsoon season rainfall. This estimate is to be
normalized for the normal monsoon season rainfall as per the procedure indicated below.
Normalization of Rainfall Recharge

€9
1

Let R; be the rainfall recharge and r; be the associated rainfall. The subscript “i” takes values 1
to N where N is the number of years for which data is available. This should be at least 5. The
rainfall recharge, R; is obtained as per equation (6) & equation (7) depending on the sub-unit
for which the normalization is being done.
After the pairs of data on R; and r; have been obtained as described above, a normalization
procedure is to be carried out for obtaining the rainfall recharge corresponding to the normal
monsoon season rainfall. Let r(normal) be the normal monsoon season rainfall obtained as the
average of recent 30 to 50 years of monsoon season rainfall. Two methods are possible for the
normalization procedure. The first method is based on a linear relationship between recharge
and rainfall of the form
R=ar .o o e e e e e e i i . (8)
Where,

R =Rainfall recharge during monsoon season

r = Monsoon season rainfall

a = a constant

The computational procedure to be followed in the first method is as given below:
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N Rir (Norlmal)
Rgpr(Normal) = Zial I ] S )

N
Where,

Rrr (normal) - Normalized Rainfall Recharge in the monsoon season,
Ri - Rainfall Recharge in the monsoon season for the i year
r(normal) - Normal monsoon season rainfall,
ri - Rainfall in the monsoon season for the ith year,
N - No. of years for which data is available.
The second method is also based on a linear relation between recharge and rainfall. However,
thislinear relationship is of the form,
RRF(mormal) = a xr(normal) +b ... ... ... ... oo it i i e e e e . (10)
Where,
RF(normal) - Normalized Rainfall Recharge in the monsoon season
r(normal) - Normal monsoon season rainfall

a and b - constants.

The two constants ‘a’ and ‘b’ in the above equation are obtained through a linear regression

analysis. The computational procedure to be followed in the second method is as given below:

NS, — 518
S, — a$;
N (12)

Where,
N Zliv=17” i,92 = 2?’:17”1' ,S3 = Zﬁv=1 r2; , 8, = Zliv=1 Ry1;

2.1.1.2 Rainfall Infiltration Factor Method
The rainfall recharge estimation based on Water level fluctuation method reflects actual field
conditions since it takes into account the response of ground water level. However, the ground
waterextraction estimation included in the computation of rainfall recharge using water level
fluctuation approach is often subject to uncertainties. Therefore, it is recommended to compare
the rainfall recharge obtained from water level fluctuation approach with that estimated using
rainfall infiltration factor method. Recharge from rainfall is estimated by using the following
relationship —

= RFIF X A X~ 13

10
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Where,

A - Area in hectares
Rrr - Rainfall recharge in ham

RFIF - Rainfall Infiltration Factor
R - Rainfall in mm

a - Minimum threshold value above which rainfall induces ground Water recharge

in mm

The threshold limit of minimum and maximum rainfall event which can induce recharge to the

aquifer is to be considered while estimating ground water recharge using rainfall infiltration

factor method. The minimum threshold limit is in accordance with the relation shown in

equation (13) and the maximum threshold limit is based on the premise that after a certain limit,

the rate of storm rain is too high to contribute to infiltration and they will only contribute to

surface runoff. It is suggested that 10% of Normal annual rainfall may be taken as minimum

rainfall threshold and 3000 mm as maximum rainfall limit. While computing the rainfall

recharge, 10% of the normal annual rainfall is tobe deducted from the monsoon rainfall and

balance rainfall would be considered for computation of rainfall recharge. The same recharge

factor may be used for both monsoon and non-monsoon rainfall, with the condition that the

recharge due to non-monsoon rainfall may be taken as zero, if the normal rainfall during the

non-monsoon season is less than 10% of normal annual rainfall. In using the method based on

the specified norms, recharge due to both monsoon and non-monsoon rainfall may be estimated

for normal rainfall, based on recent 30 to 50 years of data.

2.1.1.3 Percent Deviation

After computing the rainfall recharge for normal monsoon season rainfall using the ground

water level fluctuation method and rainfall infiltration factor method these two estimates have

to be compared with each other. A term, Percent Deviation (PD) which is the difference

between the two expressed as a percentage of the later is computed as

Where,

PD =

Rr(normal,wtfm)- Rgz(normal,rif m)

N ()1 TR € 2

Rrr(normal,rif m)

Rrr (normal, wlfm) = Rainfall recharge for normal monsoon season rainfall
estimated bythe ground water level fluctuation method
Rrr (normal, rifm) =Rainfall recharge for normal monsoon season rainfall estimated

bythe rainfall infiltration factor method

11
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The rainfall recharge for normal monsoon season rainfall is finally adopted as per the criteria
givenbelow:
e IfPD is greater than or equal to -20%, and less than or equal to +20%, Rrr (normal)

is takenas the value estimated by the ground water level fluctuation method.

e If PD is less than -20%, Rrr (normal) is taken as equal to 0.8 times the value

estimated by therainfall infiltration factor method.

e If PD is greater than +20%, Rrr (normal) is taken as equal to 1.2 times the value
estimated bythe rainfall infiltration factor method.

2.1.2 Recharge from Other Sources
Recharge from other sources constitutes recharges from canals, surface water irrigation, ground
water irrigation, tanks & ponds and water conservation structures in command areas where as
in non-command areas it constitutes the recharge due to surface water irrigation, ground water
irrigation, tanks & ponds and water conservation structures. The methods of estimation of
recharge from different sources are as follows.

Table.2.1: Recharge from other sources formula

SN. Source Estimation Formula Parameters
Recharge from Rc = Recharge from CanalsWA = Wetted Area
1 Canals Rc=WA x SF x Days SF = Seepage Factor

Days = Number of Canal Running Days

RFF = Return Flow Factor

Recharge from Rswi = Recharge due to applied surface water
Surface Water irrigation
Irrigation AD = Average Discharge
2 Rswi=AD x Days < RFF Days = Number of days’ water is discharged to the
Fields
RFF = Return Flow Factor
Recharge from Rewr = Recharge due to applied ground water
Ground Water irrigation
3 Rewi = GEgrr X RFF
Irrigation GErr = Ground Water Extraction for Irrigation|

RF = Recharge Factor

Recharge dueto Rrp = Recharge due to Tanks & PondsAWSA =
Tanks & Ponds Average Water Spread Area
4 Rrp = AWSA x N x RF | N = Number of days Water is available in the
Tank/Pond

12
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S N. Source Estimation Formula Parameters

Recharge dueto

RF = Recharge Factor

RWCS = Recharge due to Water Conservation

Structures
Water
5 ) Rwcs = GS X RF GS = Gross Storage = Storage Capacitymultiplied
Conservation
by number of fillings.
Structures

2.1.3 Evaporation and Transpiration

Evaporation can be estimated for the aquifer in the assessment unit if water levels in the aquifer
are within the capillary zone. It is recommended to compute the evaporation through field
studies. If field studies are not possible, for areas with water levels within 1.0mbgl, evaporation
can be estimated using the evaporation rates available for other adjoining areas. If depth to
water level is more than 1.0mbgl, the evaporation losses from the aquifer should be taken as
Zero.

Transpiration through vegetation can be estimated if water levels in the aquifer are within the
maximum root zone of the local vegetation. It is recommended to compute the transpiration
through field studies. Even though it varies from place to place depending on type of soil
&vegetation, in the absence of field studies the following estimation can be followed. If water
levels are within 3.5m bgl, transpiration can be estimated using the transpiration rates available
for other areas. If it is greater than 3.5m bgl, the transpiration should be taken as zero.

For estimating evapotranspiration, field tools like Lysimeters can be used to estimate actual
evapotranspiration. Usually agricultural universities and IMD carry out lysimeter experiments
and archive the evapotranspiration data. Remote sensing based techniques like SEBAL
(Surface Energy Balance Algorithm for Land) can be used for estimation of actual
evapotranspiration. Assessing offices may apply available lysimeter data or other techniques
for estimation of evapotranspiration. In case where such data is not available,

evapotranspiration losses can be empirically estimated fromPET data provided by IMD.

2.1.4 Recharge during Monsoon Season

The sum of normalized monsoon rainfall recharge and the recharge from other sources and
lateral and vertical flows into & out of the sub unit and stream inflows & outflows during
monsoon seasonis the total recharge/ accumulation during monsoon season for the sub unit.

Similarly, this is to be computed for all the sub units available in the assessment unit.

13
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2.1.5 Recharge during Non-Monsoon Season
The rainfall recharge during non-monsoon season is estimated using rainfall infiltration factor
Method only when the non-monsoon season rainfall is more than 10% of normal annual
rainfall. Thesum of non-monsoon rainfall recharge and the recharge from other sources and
lateral and vertical flows into & out of the sub unit and stream inflows & outflows during non-
monsoon season is the total recharge/ accumulation during non-monsoon season for the sub
unit. Similarly, this is to be computed for all the sub units available in the assessment unit.
2.1.6 Total Annual Ground Water Recharge
The sum of the recharge/ accumulations during monsoon and non-monsoon seasons is the total
annual ground water recharge/ accumulations for the sub unit. Similarly, this is to be computed
for all the sub units available in the assessment unit.
2.1.7 Annual Extractable Ground Water Resource (EGR)
The Annual Extractable Ground Water Resource (EGR) is computed by deducting the Total
Annual Natural Discharge from Total Annual Ground Water Recharge.
The ground water base flow contribution limited to the ecological flow of the river should be
determined which will be deducted from Annual Ground Water Recharge to determine Annual
Extractable Ground Water Resources (EGR). The ecological flows of the rivers are to be
determinedin consultation with Central Water Commission and other concerned river basin
agencies. In case base flow contribution to the ecological flow of rivers is not determined then
following assumptionis to be followed.
In the water level fluctuation method, a significant portion of base flow is already accounted
for by taking the post monsoon water level one month after the end of rainfall. The base flow
in the remaining non-monsoon period is likely to be small, especially in hard rock areas. In the
assessment units, where river stage data are not available and neither the detailed data for
quantitative assessment of the natural discharge are available, present practice (GEC 1997) of
allocation of unaccountable natural discharges to 5% or 10% of annual recharge may be
retained. If the rainfall recharge is assessed using water level fluctuation method this will be
5% of the annual recharge and if it is assessed using rainfall infiltration factor method, it will
be 10% of the annual recharge. The balance will account for Annual Extractable Ground Water
Resources (EGR).
2.1.8 Estimation of Ground Water Extraction
Ground water draft or extraction is to be assessed as follows.

GEar = GEirg + GEpo 4 GEIND v crr vor cee eee ore eee ooe eee oo eee ooe eee e eee e (15)
Where,
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GEAaLL = Ground water extraction for all uses

GERrr = Ground water extraction for irrigation

GEpom = Ground water extraction for domestic uses

GEmp = Ground water extraction for industrial uses
2.1.8.1 Ground Water Extraction for Irrigation (GEIrr)
The methods for estimation of ground water extraction are as follows.
Unit Draft Method: — In this method, season-wise unit draft of each type of well in an
assessment unit is estimated. The unit draft of different types (eg. Dug well, dug cum bore well,
shallow tube well, deep tube well, bore well etc.) is multiplied with the number of wells of that
particular type to obtain season-wise ground water extraction by that particular structure.
Crop Water Requirement Method: — For each crop, the season-wise net irrigation water
requirement is determined. This is then multiplied with the area irrigated by ground water
abstraction structures. The database on crop area is obtained from Revenue records in Tehsil
office, Agriculture Census and also by using Remote Sensing techniques.
Power Consumption Method: —Ground water extraction for unit power consumption (electric)
is determined. Extraction per unit power consumption is then multiplied with number of units
ofpower consumed for agricultural pump sets to obtain total ground water extraction for
irrigation.
2.1.8.2 Ground Water Extraction for Domestic Use (GEDOM)
There are several methods for estimation of extraction for domestic use (GEDOM). Some of
the commonly adopted methods are described here.
Unit Draft Method: — In this method, unit draft of each type of well is multiplied by the number
of wells used for domestic purpose to obtain the domestic ground water extraction.
Consumptive Use Method: — In this method, population is multiplied with per capita
consumption usually expressed in litre per capita per day (Ipcd). It can be expressed using
following equation.

Gpo= Population x Consumptive Requirement % Lg
Where,

(16)

L, = Fractional Load on Ground Water for Domestic Water Supply.
The Load on Ground water can be obtained from the Information based on
Civic water supply agencies in urban areas.

2.1.8.3 Ground Water Extraction for Industrial Use (GEIND)

The commonly adopted methods for estimating the extraction for industrial use are as below:

15
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Unit Draft Method: - In this method, unit draft of each type of well is multiplied by the number
of wells used for industrial purpose to obtain the industrial ground water extraction.
Consumptive Use Pattern Method: — In this method, water consumption of different industrial
units is determined. Numbers of Industrial units which are dependent on ground water are
multiplied with unit water consumption to obtain ground water extraction for industrial use.
GEIND = Number of Industrial Units x Unit Water Consumption X Lg
Where,

L, = Fractional load on ground water for industrial water supply.
The load on ground water for industrial water supply can be obtained from water supply
agencies in the Industrial belt.
Ground water extraction obtained from different methods need to be compared and based on
field checks, the seemingly best value may be adopted. At times, ground water extraction
obtained by different methods may vary widely. In such cases, the value matching the field
situation should be considered. The storage depletion during a season, where other recharges
are negligible can betaken as ground water extraction during that particular period.
2.1.9 Stage of Ground Water Extraction

The stage of ground water extraction is defined by.

o € CW Extracts Existing Gross GW Extraction for all Uses 100 18
_ x 100 ... ... ...
age o xtraction Annual Extractable GW Resources (1)

The existing gross ground water extraction for all uses refers to the total of existing gross
ground water extraction for irrigation and all other purposes. The stage of ground water
extraction shouldbe obtained separately for command areas, non-command areas and poor

ground water quality areas.

2.1.10 Validation of Stage of Ground Water Extraction

The assessment based on the stage of ground water extraction has inherent uncertainties. In
view ofthis, it is desirable to validate the ‘Stage of Ground Water Extraction’” with long term
trend of ground water levels.

Long term Water Level trends are prepared for a minimum period of 10 years for both pre-
monsoon and post-monsoon period. If the ground water resource assessment and the trend of
long term water levels contradict each other, this anomalous situation requires a review of the
ground water resource computation, as well as the reliability of water level data. The mismatch

conditions are enumerated below.
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Table.2.2: Validation of Stage of Ground Water Extraction

Stage of GW
Ground Water Level Trend Remarks
Extraction
0% Significant decline in both pre monsoon and Not acceptable and needs
< 0
post-monsoon long term trend. reassessment
L00% No significant decline in both pre-monsoon Not acceptable and needs
> ()
and post-monsoon long term trend. reassessment

2.1.11 Categorization of Assessment Unit

As emphasized in the National Water Policy, 2012, a convergence of Quantity and Quality of
ground water resources is required while assessing the ground water status in an assessment
unit. Therefore, it is recommended to separate estimation of resources where water quality is
beyond permissible limits for the parameter salinity.

2.1.12 Categorization of Assessment Unit

The categorization based on status of ground water quantity is defined by Stage of Ground
Water Extraction as given below:

Table.2.3: Categorization of Assessment Unit

Stage of Ground Water Extraction Category
<70% Safe
>70% and <90% Semi-critical
>90% and <100% Critical
>100% Over Exploited

2.1.13 Allocation of Ground Water Resource for Utilization
The Annual Extractable Ground Water Resources are to be apportioned between domestic,
industrial and irrigation uses. Among these, as per the National Water Policy, requirement for
domestic water supply is to be accorded priority. This requirement has to be based on
population as projected to the year 2025, per capita requirement of water for domestic use, and
relative load on ground water for urban and rural water supply. In situations where adequate
data is not available to make this estimate, the following empirical relation is recommended.

Alloc =22 x N X Ly MM per Year ... ... . . v vv e eee v v cevven v e e+ (19)
Where,

Alloc = Allocation for domestic water requirement

N = population density in the unit in thousands per sq. km.

L, = fractional load on ground water for domestic water supply (< 1.0)
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In deriving equation (19), it is assumed that the requirement of water for domestic use is 60 Ipd
per head. The equation can be suitably modified in case per capita requirement is different. If
by chance,the estimation of projected allocation for future domestic needs is less than the
current domestic extraction due to any reason, the allocation must be equal to the present day
extraction. It cannever be less than the present day extraction as it is unrealistic.

2.1.14 Net Annual Ground Water Availability for Future Use

The water available for future use is obtained by deducting the allocation for domestic use and
current extraction for Irrigation and Industrial uses from the Annual Extractable Ground Water
Recharge. The resulting ground water potential is termed as the net annual ground water
availabilityfor future use. The Net annual ground water availability for future use should be
calculated separately for non-command areas and command areas. As per the recommendations
of the R&D Advisory committee, the ground water available for future use can never be
negative. If it becomes negative, the future allocation of Domestic needs can be reduced to
current extraction for domestic use. Even then if it is still negative, then the ground water
available for future uses will be zero.

2.2  GROUND WATER ASSESSMENT URBAN AREAS

The Assessment of Ground Water Resources in urban areas is similar to that of rural areas.
Because of the availability of draft data and slightly different infiltration process and recharge
due to other sources, the following few points are to be considered.

e Even though the data on existing ground water abstraction structures are available,
accuracyis somewhat doubtful and individuals cannot even enumerate the well census
in urban areas. Hence it is recommended to use the difference of the actual demand and
the supply by surface water sources as the withdrawal from the ground water resources.

e The urban areas are sometimes concrete jungles and rainfall infiltration is not equal to
that of rural areas unless and until special measures are taken in the construction of
roads and pavements. Hence, it is proposed to use 30% of the rainfall infiltration factor
proposed for urban areas as an adhoc arrangement till field studies in these areas are
done and documented field studies are available.

e Because of the water supply schemes, there are many pipelines available in the urban
areas and the seepages from these channels or pipes are huge in some areas. Hence this
component is also to be included in the other resources and the recharge may be
estimated. The percent losses may be collected from the individual water supply

agencies, 50% of whichcan be taken as recharge to the ground water system.
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e In the urban areas in India, normally, there is no separate channels either open or sub
surface for the drainage and flash floods. These channels also recharge to some extent
the ground water reservoir. As on today, there is no documented field study to assess
the recharge. The seepages from the sewerages, which normally contaminate the ground
water resources with nitrate also contribute to the quantity of resources and hence same
percent as in the case of water supply pipes may be taken as norm for the recharge on
the quantityof sewerage when there is sub surface drainage system. If estimated flash
flood data is available, the same percent can be used on the quantum of flash floods to
estimate the recharge from the flash floods. Even when the drainage system is open
channels, till further documented field studies are done same procedure may be
followed.

e [t is proposed to have a separate ground water assessment for urban areas with
population more than 10 lakhs.

e Wherever, the pre monsoon and post monsoon water levels are above mean sea level
the dynamic component of the estimation will be same as other areas.

e If both these water levels are below sea level, the dynamic component should be taken
as zero.

e Wherever, the post monsoon water table is above sea level and pre monsoon water table
is below sea level the pre monsoon water table should be taken as at sea level and
fluctuation is to be computed.

e The static or in storage resources are to be restricted to the minimum of 40 times the
pre monsoon water table or the bottom of the aquifer.

2.3 NORMS TO BE USED IN THE ASSESSMENT

The committee recommends that the state agencies should be encouraged to conduct field
studies and use these computed norms in the assessment. For conducting field studies, it is
recommended to follow the field-tested procedures for computing the norms. There is the
possibility of error creeping in at various levels in the field study and hence the committee is
of the opinion to give a maximum and minimum values for all the norms used in the estimation.
The committee can foresee the handicap of the state agencies which are not able to compute
the norms by their own field study. In such cases, it suggests an average of the range of norms

to be used as the recommended value for the norm.
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2.3.1 Specific Yield

Recently under Aquifer Mapping Project, Central Ground Water Board has classified all the
aquifers into 16 Principal Aquifers which in turn were divided into 42 Major Aquifers. Hence,
it is required to assign Specific Yield values to all these aquifer units. The values recommended

in the Table 2.4 may be followed in the future assessments. The Major aquifer map can be

obtained from Regional officesof Central Ground Water Board.

The recommended Specific Yield values are to be used for assessment, unless sufficient data
based on field studies are available to justify the minimum, maximum or other intermediate
values. The Norms suggested below are nothing but the redistribution of norms suggested by

GEC-1997 methodology and hence people are encouraged to conduct field studies and

strengthen the Norms database.

Table 2.4: Norms Recommended for Specific Yield

SN Principal Major Aquifers A Recommended | Min | Max
.N. . ge
Aquifer % % %
. Code Name (%) o) | (%)
Younger Alluvium
1 | Alluvium ALO1 | (Clay/Silt/Sand/Calcareous Quaternary 10 8 12
concretions)
. Pebble / Gravel/
2 Alluvium ALO2 . Quaternary 16 12 20
Bazada/Kandi
Older Alluvium
3 | Alluvium ALO3 | (Silt/Sand/Gravel/Lithomargic | Quaternary 6 4 8
clay)
4 | Alluvium ALO4 | Aeolian Alluvium (Silt/ Sand) Quaternary 16 12 20
. Coastal Alluvium
5 Alluvium ALO5 . Quaternary 10 8 12
(Sand/Silt/Clay)
Alluvium ALO6 | Valley Fills Quaternary 16 12 20
Alluvium ALO7 | Glacial Deposits Quaternary 16 12 20
. Laterite / Ferruginous
8 Laterite LTO1 . Quaternary 2.5 2 3
concretions
Basic Rocks (Basalt) - .
. Mesozoic to
9 Basalt BS01 | Weathered, Vesicular or . 2 1 3
. Cenozoic
Jointed
Basic Rocks (Basalt) - Mesozoic to
10 | Basalt BSO1 . . . 0.35 0.2 | 05
Massive, Poorly Jointed Cenozoic
Ultra Basic - Weathered, Mesozoic to
11 | Basalt . . . 2 1 3
Vesicular or Jointed Cenozoic
Ultra Basic - Massive Poorly Mesozoic to
12 | Basalt . . 0.35 0.2 | 05
Jointed Cenozoic
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Major Aquifers

Principal Recommended | Min | Max
b i Age (%) %) | (%)
q Code Name ° > °
Upper
13 | Sandstone STO1 | Sandstone/Conglomerate Palaeozoic 3 1 5
to Cenozoic
Upper
14 | Sandstone ST02 | Sandstone with Shale Palaeozoic 3 1 5
to Cenozoic
Upper
Sandstone with shale/ coal PP .
15 | Sandstone STO3 bed Palaeozoic 3 1 5
eds
to Cenozoic
Upper
16 | Sandstone STO4 | Sandstone with Clay Palaeozoic 3 1 5
to Cenozoic
Proterozoic
17 | Sandstone STO5 | Sandstone/Conglomerate . 3 1 5
to Cenozoic
. Proterozoic
18 | Sandstone STO6 | Sandstone with Shale . 3 1 5
to Cenozoic
Upper
19 | Shale SHO1 | Shale with limestone Palaeozoic 1.5 1 2
to Cenozoic
Upper
20 | Shale SHO02 | Shale with Sandstone Palaeozoic 1.5 1 2
to Cenozoic
. Upper
Shale, limestone and .
21 | Shale SHO3 Palaeozoic 1.5 1 2
sandstone ]
to Cenozoic
Upper
22 | Shale SHO4 | Shale Palaeozoic 1.5 1 2
to Cenozoic
. Proterozoic
23 | Shale SHO5 | Shale/Shale with Sandstone . 1.5 1 2
to Cenozoic
. . Proterozoic
24 | Shale SHO6 | Shale with Limestone . 1.5 1 2
to Cenozoic
25 | Limestone Miliolitic Limestone Quarternary 2 1 3
26 | Limestone Karstified Miliolitic Limestone | Quarternary 10 5 15
Upper
27 | Limestone LS02 Limestone / Dolomite Palaeozoic 2 1 3
to Cenozoic
Upper
. Karstified Limestone / PP .
28 | Limestone LS02 . Palaeozoic 10 5 15
Dolomite .
to Cenozoic
29 | Limestone LS03 Limestone/Dolomite Proterozoic 2 1 3
. Karstified .
Limestone LS03 Proterozoic 10 5 15

Limestone/Dolomite
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SN Principal Major Aquifers A Recommended | Min | Max
.N. i ge
Aquifer % % %
& Code Name (%) e | (%)
31 | Limestone LS04 | Limestone with Shale Proterozoic 2 1 3
. Karstified Limestone with .
32 | Limestone LS04 Proterozoic 10 5 15
Shale
. Azoic to
33 | Limestone LSO5 | Marble . 2 1 3
Proterozoic
: e Azoic to
34 | Limestone LSO5 | Karstified Marble . 10 5 15
Proterozoic
Acidic Rocks (Granite, .
. . . Mesozoic to
35 | Granite GRO1 | Syenite, Rhyolite etc.) - . 1.5 1 2
. Cenozoic
Weathered, Jointed
Acidic Rocks (Granite, .
. . . Mesozoic to
36 | Granite GRO1 | Syenite, Rhyolite etc.)- ] 0.35 0.2 | 0.5
. Cenozoic
Massive or Poorly Fractured
. Granite, Syenite, Rhyolite Proterozoic
37 | Granite GR0O2 . . 3 2 4
etc.) - Weathered, Jointed to Cenozoic
Acidic Rocks (Pegmatite,
, Granite, Syenite, Rhyolite Proterozoic
38 | Granite GR02 ] ) 0.35 0.2 | 05
etc.) - Massive, Poorly to Cenozoic
Fractured
. . . Azoic to
39 | Schist SCO01 | Schist - Weathered, Jointed . 1.5 1 2
Proterozoic
. Schist - Massive, Poorly Azoic to
40 | Schist SCo1 . 0.35 0.2 | 05
Fractured Proterozoic
. . Azoic to
41 | Schist SC02 | Phyllite . 1.5 1 2
Proterozoic
. Azoic to
42 | Schist SC03 | Slate . 1.5 1 2
Proterozoic
: Quartzite - Weathered, Proterozoic
43 | Quartzite . . 1.5 1 2
Jointed to Cenozoic
: Quartzite - Massive, Poorly Proterozoic
44 | Quartzite . 0.3 0.2 0.4
Fractured to Cenozoic
: Quartzite - Weathered, Azoic to
45 | Quartzite Qz02 . . 1.5 1 2
Jointed Proterozoic
: Quartzite- Massive, Poorly Azoic to
46 | Quartzite Qz02 . 0.3 02 | 04
Fractured Proterozoic
. Charnockite - Weathered, .
47 | Charnockite | CKO01 . Azoic 3 2 4
Jointed
. Charnockite - Massive, Poorly .
48 | Charnockite | CKO1 Azoic 0.3 0.2 0.4
Fractured
. Khondalites, Granulites - .
49 | Khondalite KHO1 . Azoic 1.5 1 2
Weathered, Jointed
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Major Aquifers

Principal Recommended | Min | Max
S-N. Aquifer Age (%) (%) | (%)
& Code Name ° > °
. Khondalites, Granulites - .
50 | Khondalite KHO1 ) Azoic 0.3 02 | 04
Massive, Poorly Fractured
Banded L
o Banded Gneissic Complex - .
51 | Gneissic BGO1 . Azoic 1.5 1 2
Weathered, Jointed
Complex
Banded .
L. Banded Gneissic Complex - .
52 | Gneissic BGO1 . Azoic 0.3 0.2 | 04
Massive, Poorly Fractured
Complex
Undifferentiated
metasedimentaries/ .
. . . Azoic to
53 | Gneiss GNO1 | Undifferentiated . 1.5 1 2
. Proterozoic
metamorphic - Weathered,
Jointed
Undifferentiated
metasedimentaries/ .
. . . Azoic to
54 | Gneiss GNO1 | Undifferentiated . 0.3 02 | 04
. . Proterozoic
metamorphic - Massive,
Poorly Fractured
. . . Azoic to
55 | Gneiss GNO2 | Gneiss -Weathered, Jointed . 3 2 4
Proterozoic
. Gneiss-Massive, Poorly Azoic to
56 | Gneiss GNO2 . 0.3 02 | 04
Fractured Proterozoic
. Migmatitic Gneiss - .
57 | Gneiss GNO3 . Azoic 1.5 1 2
Weathered, Jointed
. Migmatitic Gneiss - Massive, .
58 | Gneiss GNO3 Azoic 0.3 02 | 04
Poorly Fractured
Basic Rocks (Dolerite, .
. . Proterozoic
59 | Intrusive INO1 Anorthosite etc.)- . 2 1 3
. to Cenozoic
Weathered, Jointed
Basic Rocks (Dolerite, .
. . . Proterozoic
60 | Intrusive INO1 Anorthosite etc.) - Massive, . 0.35 0.2 0.5
to Cenozoic
Poorly Fractured
Ultrabasics (Epidiorite, .
. Proterozoic
61 | Intrusive INO2 | Granophyre etc.)- . 2 1 3
. to Cenozoic
Weathered, Jointed
Ultrabasics (Epidiorite, .
. . Proterozoic
62 | Intrusive INO2 | Granophyre etc.) - Massive, 0.35 0.2 | 0.5

Poorly Fractured

to Cenozoic
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2.3.2 Rainfall Infiltration Factor

It is recommended that to assign Rainfall Infiltration Factor values to all the aquifer units
recently classified by the Central Ground Water Board. The values recommended in Table 2.5
may be followed in the future assessments. The recommended Rainfall Infiltration Factor
values are to be used for assessment, unless sufficient data based on field studies are available
to justify the minimum, maximum or other intermediate values.

An additional 2% of rainfall recharge factor may be used in such areas or parts of the areas
where watershed development with associated soil conservation measures are implemented.
This additional factor is subjective and is separate from the contribution due to the water
conservation structures such as check dams, nalla bunds, percolation tanks etc. The norms for
the estimation of recharge due to these structures are provided separately. This additional factor
of 2% is at this stage,only provisional, and will need revision based on pilot studies.

The Norms suggested below are nothing but the redistribution of norms suggested by GEC-
1997 methodology and hence people are encouraged to conduct field studies and strengthen the
Norms database.

Table 2.5: Norms Recommended for Rainfall Infiltration Factor

A Principal Major Aquifers Recommended| Minimum| Maximum
| Aquifer | code Name Age (%) (%) (%)

Younger Alluvium

1 Alluvium ALO1 (Clay/silt/Sand/ Calcareous| Quaternary 22 20 24
concretions)

> Alluvium ALO2 Pebb!e / Gravel/ Bazada/ Quaternary 92 20 24
Kandi
Older Alluvium

3 Alluvium ALO3 (Silt/Sand/Gravel/Lithomargic | Quaternary 22 20 24
clay)

4 Alluvium ALO4 Aeolian Alluvium (Silt/ Sand) | Quaternary 22 20 24

X Coastal Alluvium
5 Alluvium ALO5 . Quaternary 16 14 18
(Sand/silt/Clay) -East Coast

Coastal Alluvium
5 Alluvium ALOS . uvid Quaternary 10 8 12
(Sand/silt/Clay) - West Coast

6 Alluvium ALO6 Valley Fills Quaternary 22 20 24

7 Alluvium ALO7 Glacial Deposits Quaternary 22 20 24

Laterite / Ferruginous
8 Laterite LT01 / Ferrug Quaternary 7 6 8
concretions

Basic Rocks (Basalt) - Mesozoic to

9 Basalt BSO1 . . ) 13 12 14
Vesicular or Jointed Cenozoic
Basic Rocks (Basalt) - Mesozoic to
9 Basalt BSO1 ) 7 6 8
Weathered Cenozoic
10 Basalt BSO1 Basic Roc.ks (Basalt) - Massive Mesozo.ic to 5 1 3
Poorly Jointed Cenozoic
Basic - Vesi -
1 Basalt UI.tra asic - Vesicular or Mesozo.lc to 13 12 14
Jointed Cenozoic
. Mesozoic to
11 Basalt Ultra Basic - Weathered . 7 6 8
Cenozoic
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o, Principal Major Aquifers Recommended| Minimum| Maximum
| Aquifer [ code Name Age (%) (%) (%)
12 Basalt UI.tra Basic - Massive Poorly Mesozo.ic to 5 1 3
Jointed Cenozoic
U Pal i
13 Sandstone STO1 Sandstone/Conglomerate pper a:.aeozmc 12 10 14
to Cenozoic
u Pal i
14 | Sandstone | STO2 | Sandstone with Shale pperraiasozolc 12 10 14
to Cenozoic
Sandstone with shale/ coal Upper Palaeozoic
15 Sandstone STO3 i 12 10 14
beds to Cenozoic
u Pal i
16 Sandstone | ST04 Sandstone with Clay pperra ?eOZOIC 12 10 14
to Cenozoic
Prot ict
17 Sandstone | STO5 Sandstone/Conglomerate ro ero'zom ° 6 5 7
Cenozoic
Prot ict
18 Sandstone | ST06 Sandstone with Shale ro ero.zmc ° 6 5 7
Cenozoic
_— Upper Palaeozoic
19 Shale SHO1 Shale with limestone i 4 3 5
to Cenozoic
Upper Palaeozoic
20 | Shale SHO2 | Shale with Sandstone pperFatacozol 4 3 5
to Cenozoic
21 Shale SHO3 Shale, limestone and Upper Paléeozoic 4 3 5
sandstone to Cenozoic
Upper Palaeozoic
22 | shale SHO4 | Shale pper Falaeozol 4 3 5
to Cenozoic
Proterozoic to
23 Shale SHO5 Shale/Shale with Sandstone . 4 3 5
Cenozoic
Prot ict
24 Shale SHO6 Shale with Limestone ro ero.ZOIC ° 4 3 5
Cenozoic
25 Limestone - Miliolitic Limestone Quarternary 6 5 7
Upper Palaeozoic
27 Limestone LS02 Limestone / Dolomite PR ) zo! 6 5 7
to Cenozoic
29 Limestone LS03 Limestone/Dolomite Proterozoic 6 5 7
31 Limestone LS04 Limestone with Shale Proterozoic 6 5 7
Azoicto
33 Limestone LS05 Marble zo! . 6 5 7
Proterozoic
Acidic Rocks (Granite,Syenite, X
. ] Mesozoic to
35 Granite GRO1 Rhyolite etc.) - Weathered, . 7 5 9
i Cenozoic
Jointed
Acidic Rocks (Granite, Syenite, X
. ] , Mesozoic to
36 Granite GRO1 Rhyolite etc.)-Massive or . 2 1 3
Cenozoic
Poorly Fractured
Acidic Rocks (Pegmatite, .
. i 5 . Proterozoic to
37 Granite GR0O2 Granite, Syenite, Rhyolite . 11 10 12
) Cenozoic
etc.) - Weathered, Jointed
Acidic Rocks (Pegmatite,
. . . Prot ic t
38 Granite GRO2 Granite, Syejnlte, Rhyolite ro ero.20|c (o] ) 1 3
etc.) - Massive, Poorly Cenozoic
Fractured
. . . Azoic to
39 Schist SCo1 Schist - Weathered, Jointed . 7 5 9
Proterozoic
0 Schist scol Schist - Massive, Poorly Azoicto . 5 1 3
Fractured Proterozoic
41 | schist sc02 | Phyliite Azoicto 4 3 5
Proterozoic
X Azoic to
42 Schist SC03 Slate . 4 3 5
Proterozoic
. Quartzite - Weathered, Proterozoic to
43 Quartzite i i 6 5 7
Jointed Cenozoic
25
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o, Principal Major Aquifers Recommended| Minimum| Maximum
| Aquifer [ code Name Age (%) (%) (%)
a4 Quartzite Quartzite - Massive, Poorly Protero.zoic to ) 1 3
Fractured Cenozoic
. Quartzite - Weathered, Azoic to
45 Quartzite Qz02 . . 6 5 7
Jointed Proterozoic
uartzite- Massive, Poorl Azoic to
46 Quartzite Qz02 Q v . 2 1 3
Fractured Proterozoic
47 | Chamockite| ckox | Charmockite-Weathered, Azoic 5 4 6
Jointed
. Charnockite - Massive, Poorly .
48 Charnockite | CKO1 Azoic 2 1 3
Fractured
Khondalites, G lites -
49 Khondalite | KHO1 oncalites ranul es Azoic 7 5 9
Weathered, Jointed
Khondalites, G lites -
50 | Khondalite | KHO1 onaalites, franuiies Azoic 2 1 3
Mssive, Poorly Fractured
Banded
L. Banded Gneissic Complex - .
51 Gneissic BGO1 . Azoic 7 5 9
Weathered, Jointed
Complex
Banded
an- e. Banded Gneissic Complex - .
52 Gneissic BGO1 ) Azoic 2 1 3
Massive, Poorly Fractured
Complex
Undifferentiated
metasedimentaries/ .
) ) . Azoic to
53 Gneiss GNO1 Undifferentiated X 7 5 9
. Proterozoic
metamorphic - Weathered,
Jointed
Undifferentiated
metasedimentaries/ )
. . X Azoic to
54 Gneiss GNO1 Undifferentiated . 2 1 3
Proterozoic
metamorphic - Massive,
Poorly Fractured
X . . Azoic to
55 Gneiss GNO02 Gneiss -Weathered, Jointed . 11 10 12
Proterozoic
56 Gheiss GNO2 Gneiss-Massive, Poorly Azoic to . ) 1 3
Fractured Proterozoic
i — —
57 | Gneiss GNo3 | Migmatitic Gneiss Azoic 7 5 9
Weathered, Jointed
Migmatitic Gneiss - Massive, X
58 | Gneiss GNo3 | - ematticsnel Ve | Azoic 2 1 3
Poorly Fractured
Basic Rocks (Dolerite, .
. . Proterozoic to
59 Intrusive INO1 Anorthosite etc.) - . 7 6 8
Cenozoic
Weathered, Jointed
Basic Rocks (Dolerite, .
. . X Proterozoic to
60 Intrusive INO1 Anorthosite etc.) - Massive, . 2 1 3
Cenozoic
Poorly Fractured
Ulrta Basics (Epidiorite, .
. Proterozoic to
61 Intrusive INO2 Granophyre etc.) - . 7 6 8
. Cenozoic
Weathered, Jointed
Ulrta Basics (Epidiorite, .
. . Proterozoic to
62 Intrusive INO2 Granophyre etc.) - Massive, . 2 1 3
Cenozoic
Poorly Fractured

2.3.3: Norms for Canal Recharge

Unlike other norms, the Recharge factor for calculating recharge due to canals is given in two

units viz. ham/million m? of wetted area/day and cumecs per million m? of wetted area. As all
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other norms are in ham, the committee recommends the norm in ham/million m? of wetted area
for computing the recharge due to canals.

There is a wide variation in the values of the recharge norms proposed by GEC 1997.The Canal
seepage norm is approximately 150 times the other recharge norms. In the absence of any field
studies to refine the norms it is decided by the committee to continue with the same norms. The
committee strongly recommends that each state agency must conduct one filed study at least
one ineach district before completing the first assessment using this methodology. The
committee also suggests a recommended value and minimum and maximum values as in the
case of other norms. Where specific results are available from case studies in some states, the
adhoc norms are to be replaced by norms evolved from these results.

The Norms suggested in Table 2.6 below are nothing but the rationalization and redistribution
of norms suggested by GEC-1997 methodology and hence people are encouraged to conduct
field studies and strengthen the Norms database.

Table 2.6: Norms Recommended for Recharge due to Canals

Canal Seepage factor (ham/day/million
Formation square meters of wetted area)
Recommended Minimum Maximum
Unlined canals in normal soils with
. 17.5 15 20
some clay content along with sand
Unlined Is i dy soil with
.n ined canals in sandy soil with some 275 55 30
silt content
Lined canals in normal soils with some
. 3.5 3 4
clay content along with sand
Lined canals in sandy soil with some
. 5.5 5 6
silt content
All canals in hard rock area 3.5 3 4

2.3.4 Norms for Recharge Due to Irrigation

The Norms Suggested by GEC-1997 gives for only three ranges of water levels and it creates
a problem in the boundary conditions. For instance, as a result of the variation in water level
from 24.9 to 25.1m bgl in the adjoining blocks, change occurs in the return flow from irrigation
in the range of 10% to 15%. Hence to reduce the discrepancy it is recommended to have linear
relationship of the norms in between 10m bgl water level and 25m bgl water level. It is
proposed to have the same norm of 10m bgl zone for all the water levels less than 10m.
Similarly, the norm recommended for 25m may be used for the water levels more than 25m as
well. The Recommended Norms are presented in Table 2.7.

For surface water, the recharge is to be estimated based on water released at the outlet. For
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ground water, the recharge is to be estimated based on gross draft. Where continuous supply is
used instead of rotational supply, an additional recharge of 5% of application may be used.
Where specific results are available from case studies in some states, the adhoc norms are to be
replaced by norms evolved from these results.

Table 2.7: Norms Recommended for Recharge from Irrigation

DTW Ground Water Surface Water
m bgl Paddy Non-paddy Paddy Non-paddy
<10 45.0 25.0 50.0 30.0
11 433 23.7 48.3 28.7
12 40.4 22.1 45.1 26.8
13 37.7 20.6 42.1 25.0
14 35.2 19.2 39.3 23.3
15 32.9 17.9 36.7 21.7
16 30.7 16.7 34.3 20.3
17 28.7 15.6 32.0 18.9
18 26.8 14.6 29.9 17.6
19 25.0 13.6 27.9 16.4
20 23.3 12.7 26.0 15.3
21 21.7 11.9 24.3 14.3
22 20.3 11.1 22.7 13.3
23 18.9 10.4 21.2 12.4
24 17.6 9.7 19.8 11.6
>25 20.0 5.0 25.0 10.0

2.3.5 Norms for Recharge due to Tanks & Ponds

As the data on the field studies for computing recharge from Tanks & Ponds are very limited,
it is recommended to follow the same norm as followed in GEC 1997 in future assessments
also. Hence the norm recommended by GEC-2015 for Seepage from Tanks & Ponds is 1.4 mm
/ day.

2.3.6 Norms for Recharge due to Water Conservation Structures

Even though the data on the field studies for computing recharge from Water Conservation
Structures are very limited, it is recommended that the Recharge from the water conservation
structures is 40% of the Gross Storage based on the field studies by Non-Government
Organizations. Hence, the norm recommended by GEC-2015 for the seepage from Water
Conservation Structures is40% of gross storage during a year which means 20% during

monsoon season and 20% during non- monsoon Season.
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2.3.7 Norm for Per Capita Requirement

As the option is given to use the actual requirement for domestic needs, the Requirement Norm
recommended by the committee is 60 Ipcd for domestic needs. This can be modified if the
actual requirement is known.

2.3.8 Norm for Natural Discharges

The Discharge Norm used in computing Unaccounted Natural Discharge is 5% if water table
fluctuation method is used or 10% if rainfall infiltration factor method is used for assessing the
Rainfall recharge. This committee recommends to compute the base flow for each assessment
unit. Wherever, there is no assessment of base flow, earlier norms recommended by GEC 1997
1.e. 5% or 10% of the Total Annual Ground Water Recharge as the Natural Discharges may be
continued.

2.4 UNIT DRAFT

GEC-1997 methodology recommends to use well census method for computing the ground
water draft. The norm used for computing ground water draft is the unit draft. The unit draft
can be computed by field studies. This method involves selecting representative abstraction
structure and calculating the discharge from that particular type of structure and collecting
the information onhow many hours of pumping is being done in various seasons and number
of such days during each season. The Unit Draft during a particular season can be computed
using the following equation:

Unit Draft = Discharge in m3/hr x No. of pumping hoursin a day x No.of ...(29)

One basic drawback in the methodology of computing unit draft is that there is no normalization
procedure for the same. As per GEC-1997 guidelines, the recharge from rainfall is normalized
for a normal rainfall. It means that even though the resources are estimated in a surplus rainfall
year or in a deficit rainfall year, the assessment is normalised for a normal rainfall which is
required for planning. For recharge from other sources, average figures/ values are taken. If the
average figures are not available for any reason, 60% of the design figures are taken. This
procedure is very much essential as the planning should be for average resources rather than
for the recharge due to excess rainfall or deficit rainfall. But the procedure that is being followed
for computing unit draft does not have any normalization procedure. Normally, if the year in
which one collects the draft data in the field is an excess rainfall year, the abstraction from
ground water will be less. Similarly, if the year of the computation of unit draft is a drought
year the unit draft will be high. Hence, there is a requirement to devise a methodology that can
be used for the normalization of unit draft figures. The following are the two simple techniques,

which can be followed. If the unit draft values for one rainfall cycle are available for at least

29

144



10 years second method shown in equation 31 is to be followed or else the first method shown

in equation 30 may be used.

Unit Draft x Rainfall for the year
Normal Rainfall

Normalised Unit Draft =

—b Y, Unit Draftj

N lised Unit Draft =
ormafised Lnit bra Number of Years

e (31)

Although GEC-1997 methodology recommends a default value for the unit drafts, each State
is using its own values, generally after conducting field studies, even though without a
documentation. Hence, it is felt that this norm may be computed by the state agency, which is
going to assess the norms before commencement of the assessment. But it is strongly
recommended that the field studies should be documented and submitted along with the results
of the assessment.

2.5 INDIA -GROUNDWATER RESOURCE ESTIMATION SYSTEM (IN-GRES)
“INDIA-GROUNDWATER RESOURCE ESTIMATION SYSTEM (IN-GRES) is a
Software/Web-based Application developed by CGWB in collaboration with IIT-Hyderabad.
It will provide common and standardized platform for Ground Water Resource Estimation for
the entire country and its pan- India operationalization (Central and State Governments). The
system will take ‘Data Input’ through Excel as well as Forms, compute various ground water
components (recharge, extraction etc.) and classify assessment units into appropriate categories
(safe, semi-critical, critical and over-exploited). The Software uses GEC 2015 Methodology
for estimation and calculation of Groundwater resources. It allows for unique and homogeneous
representation of groundwater fluxes as well as categories for all the assessment units (AU) of
the country.

URL of IN-GRES [http://ingres.iith.ac.in
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CHAPTER 3

3.0 BACKGROUND

Madhya Pradesh is located in the central part of India or metaphorically, the heart of India. The
State of Madhya Pradesh is a land-locked State, bordered on the west by Gujarat, on the
northwest by Rajasthan, on the northeast by Uttar Pradesh, on the east by Chhattisgarh, and on
the south by Maharashtra (Fig 3.1). It has a geographical area of 3,08,252 Sq. km. and is
situated between north latitudes 21° 04' and 26° 54' and east longitudes 74° 00' and 82° 50'.
There are 52 districts and 313 Community Development blocks in Madhya Pradesh. The
population of state as per census 2011 is 7.27 crores with a population density of 236 persons
per sq.km area. Out of total population, 72.37% is rural. The important urban areas in the State
are Bhopal, Indore, Jabalpur, and Gwalior.

Madhya Pradesh comprises several linguistically and culturally distinct regions, of which the
major regions are:

e Malwa - A plateau region in the northwest of the state, north of the Vindhya Range,
with its distinct language and culture. Indore is the major city of the region, while Ujjain
is a town of historical importance. Bhopal, the capital city, lies on the extension of
Malwa Region and on the edge of Bundelkhand region.

e Nimar (Nemar): The western portion of the Narmada River valley, lying south of the
Vindhyas in the southwest portion of the state. This region comprises Khandwa,
Khargone, Burhanpur and Barwani districts.

e Bundelkhand: A region of rolling hills and fertile valleys in the northern part of the
state, which slopes down toward the Indo-Gangetic plain to the north. Gwalior is an
historic center of the region. This region encompasses Datia, Sagar, Damoh, Panna,
Chhatarpur and Tikamgarh Districts.

e Chambal: The north-western region. A mountainous region rich in red, soft, and fragile
sandstone. The climate is harsh, and the area is known for murderous pirates who were
active in hundreds in the late 1900s. This region comprises Sheopur, Morena and Bhind
districts.

e Baghelkhand: A hilly region in the northeast of the state, which includes the eastern
end of the Vindhya Range. Satna, Rewa and Sidhi districts lie in this Region.

e Mahakoshal (Mahakaushal): The southeastern portion of the state, which includes the
eastern end of the Narmada river valley and the eastern Satpuras. Jabalpur is the most

important city in the region. Katni and Jabalpur districts lie in this Region.
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e Central Vindhya and Satpura region: Occupy most of the central Narmada river valley.
Hoshangabad, Harda, Narsinghpur districts lie in this Region.

Central Ground Water Board (CGWB), North Central Region, Bhopal in association with
Ground Water Survey Department, Water Resources Department, Government of M.P. has
assessed dynamic ground water resources of Madhya Pradesh for 317 assessment units (313
blocks and 4 urban areas i.e. Bhopal, Indore, Jabalpur, Gwalior) (Fig-3.1) according to the
methodology recommended by the Ground Water Estimation Committee constituted by
Government of India (GEC 2015). The Present report quantifies the dynamic ground water
resources of Madhya Pradesh State for the base year 2023.
3.1 RAINFALL
Madhya Pradesh experiences a tropical climate with wide variation in temperature. There are
four seasons during the year. The summer season from March to Mid-June, the monsoon
season from Mid-June to September, the post monsoon season in October-November, and the
winter season from December to February, May is the hottest month, while January is the
coldest.
Rainfall is the main source of recharge to ground water which contributes to nearly 76 % of the
total annual ground water recharge, so rainfall pattern has an important impact on groundwater
levels in the phreatic aquifer. A major part of the country receives rainfall mainly during SW
Monsoon season spread over the months of June to September. Over 99 % of the annual rainfall
is received in the four rainy months for June to September. August is the wettest month.
The district wise seasonal and annual rainfall observed during the year 2021 for the districts is
given in Table 3.1. The district-wise observed monthly rainfall is given in Table 3.2. Annually
as per 2021 rainfall data, the Guna District received the highest rainfall of 1827.3 mm where

as Khargone District received the lowest rainfall of 679.6 mm.
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Dynamic Ground Water Resource Estimation-2023
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Fig 3.1: Administrative Map/ Assessment units of Madhya Pradesh
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Dynamic Ground Water Resource Estimation-2023

Table 3.1: District-wise seasonal and annual Rainfall (mm) - Year 2021 (Source: IMD)

Pre-

SW-

Post-

SN District Winter Monsoon Monsoon | Monsoon Annual
1 Agar-Malwa 3.1 50.1 1224.2 73.9 1351.3
2 Alirajpur 8.3 214 961.3 101.4 1092.4
3 Anuppur 423 91.9 1146.3 48.5 1329.1
4 Ashoknagar 2.3 75.5 1182.3 44 1304
5 Balaghat 26 51 985.5 58.9 1121.3
6 Barwani 8 16 644.1 87 755
7 Betul 13.9 62.1 1014.4 100.7 1191.1
8 Bhind 4.7 74.2 834.1 102.1 1015.1
9 Bhopal 4.4 87.8 979.8 75.1 1147.1
10 Burhanpur 1 12.6 777.4 144.2 935.1
11 Chhatarpur 6.4 67.7 719.4 48 841.5
12 Chhindwara 13.4 75.1 938.7 79.1 1106.3
13 Damoh 13.8 108.1 644.8 16.7 783.3
14 Datia 2.5 50.5 707.2 136.1 896.4
15 Dewas 4.4 12.8 961.4 82.2 1060.8
16 Dhar 10.3 4 650.5 110.9 775.7
17 Dindori 24.3 104.3 1088.4 59 12759
18 Guna 1.4 88.4 1632.5 105.1 1827.3
19 Gwalior 3.8 57 718.2 95.3 874.3
20 Harda 4 34.7 875.9 105 1019.6
21 Hoshangabad 33 35.1 1025.9 55.2 1119.4
22 Indore 9.4 353 836.6 154.8 1036.1
23 Jabalpur 12.2 74.1 718.9 40.9 846.3
24 Jhabua 18.2 114 829 54.2 912.7
25 Katni 2.9 93.1 708.2 24 828.2
26 Khandwa 4 11.8 837.5 96.3 949.5
27 Khargone 4.6 11.3 590.7 73 679.6
28 Mandla 243 87.5 1015.7 62 1189.5
29 Mandsaur 7.5 38.8 914.6 86.4 1047.3
30 Morena 4.5 74 658.2 40.3 777
31 Narsinghpur 2 30.4 882.4 28.2 943
32 Neemuch 233 89.9 1056.7 181.7 1351.6
33 Niwari 5 66.7 1027 124.7 1223.3
34 Panna 4.8 118.8 730.5 20.1 874.2
35 Raisen 3.5 67.9 1024.1 44.7 1140.1
36 Rajgarh 1.4 60.6 1194.3 83.8 1340
37 Ratlam 1.3 33.1 1035.4 76.9 1146.6
38 Rewa 0.6 120.3 1009.7 30.3 1160.8
39 Sagar 9.2 123.4 896.1 37.2 1065.9
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SN District Winter Pre- SW- Post- Annual
Monsoon Monsoon | Monsoon
40 Satna 1.7 94.1 800.2 40.8 936.8
41 Sehore 1.8 36.2 944 .8 101.7 1084.5
42 Seoni 26.4 119.1 784.1 61.2 990.7
43 Shahdol 12.6 111.2 971.7 44 1139.5
44 Shajapur 5.2 38.5 1066.5 79.1 1189.3
45 Sheopur 27.5 49.4 1344 200.8 1621.6
46 Shivpuri 2.3 84.1 1262.5 104.7 1453.5
47 Sidhi 1.4 139.7 992.2 12.8 1146
48 Singrauli 3.6 152.9 1255.9 28 1440.5
49 Tikamgarh 9 45.5 767.8 41.5 863.8
50 Ujjain 5.8 44 999.6 98 1147.3
51 Umaria 14.2 159.9 908.9 47.9 1130.9
52 Vidisha 5.6 81.7 1181.8 66.5 1335.6
Table 3.2: District wise monthly Rainfall-Year-2021 (Source: IMD)

SN District JAN | FEB | MAR | APR | MAY | JUN | JUL | AUG | SEP | OCT | NOV | DEC
1 Anuppur 3.5 | 389 2.2 5.6 84.1 | 217.8 | 345.3 | 300.4 | 282.9 | 244 0 24.1
2 | Balaghat 29 | 23.1 9.6 0.1 41.3 | 200.2 | 334.6 | 127.1 | 323.5 | 25.2 7.8 259
3 Chhatarpur 1.4 5 0.8 0 66.9 99.6 | 247.2 | 201.5 | 171.1 | 42.8 0 5.2
4 Chhindwara 2.7 10.6 8 2 65.1 | 2733 | 2457 | 153 | 266.8 | 46.7 16.5 15.8
5 | Damoh 0.4 13.3 8.6 7 92.5 102 | 213.6 | 144.6 | 1846 | 6.1 0 10.6
6 | Dindori 0 243 7.3 3.9 93.1 | 227.2 | 388 | 2142 | 259.1 | 30.1 6.6 22.3
7 | Jabalpur 0 12.2 5.7 32 653 | 1654 | 239.2 | 98.9 | 2155 | 19.7 4.6 16.6
8 | Katni 0 2.9 4.4 2.4 86.3 | 157.5 | 237.8 | 1389 | 174.1 | 152 0 8.8
9 | Mandla 2.1 222 8.6 0.7 782 | 273.8 | 2979 | 194.7 | 249.3 | 30.1 9.3 22.6
10 | Narsinghpur 0 2 8 0 224 319 | 245.6 | 1414 | 1764 | 18.2 0.4 9.6
11 | Niwari 0 5 0 0 66.7 48.3 289 | 4453 | 2443 | 121.7 0 3
12 | Panna 0.2 4.6 4.1 3.7 111 68.7 | 260.9 | 194.7 | 206.1 | 14.6 0 5.5
13 | Rewa 0 0.6 0 1.3 119 | 2503 | 214.1 | 327.9 | 217.5 | 16.7 0 13.6
14 | Sagar 2 7.2 27.7 1.4 944 | 208.5 | 249.9 | 2524 | 1853 | 29.2 0 8
15 | Satna 0 1.6 1.8 0.4 92 147.8 | 282.1 | 211.6 | 158.6 | 35.7 0 5.1
16 | Seoni 5.8 | 20.6 6.8 1.4 1109 | 220 | 233.4 | 109.2 | 221.5 | 457 0.3 15.2
17 | Shahdol 0 12.6 2.8 4.7 103.7 | 238.2 | 261.4 | 296 | 176.1 | 26.7 0 17.3
18 | Sidhi 0 1.4 2.4 0.3 137 290.1 | 2474 | 301.6 | 153.1 5.9 0 6.9
19 | Singrauli 1.3 2.3 0.5 1.3 151.1 | 323.6 | 338.7 | 378.7 | 214.8 | 22.9 0 5.1

20 | Tikamgarh 5 4 5.8 2 37.8 101.3 | 195.5 | 274.8 | 196.3 | 40.5 0 1

21 | Umaria 0.5 13.7 8.9 8.7 142.3 | 213.1 | 312.9 | 1959 187 28.7 0 19.2

22 | Agar-Malwa 3.1 0 0 0 50.1 85.4 | 401.9 | 348.3 | 388.6 | 72.1 0 1.8

23 | Alirajpur 8.3 0 3.8 1.1 16.5 95.9 | 391.6 | 121.5 | 352.2 | 53.3 16.8 31.3

24 | Ashoknagar 2.3 0 4.8 6.8 64 129.8 | 275.8 | 536 | 240.8 | 37.3 0 6.8

25 | Barwani 8 0 0.1 0 15.8 723 | 1514 | 1504 | 270 47 14 26

26 | Betul 1 12.9 15.7 5.4 41 228.7 | 378.8 | 168.7 | 238.1 | 78.7 15.4 6.7
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SN District JAN | FEB | MAR | APR | MAY | JUN | JUL | AUG | SEP | OCT | NOV | DEC
27 | Bhind 23 23 13.1 1.9 59.2 | 399 | 4347 | 179.1 | 180.4 | 98.6 1.1 2.5
28 | Bhopal 4.4 0 29.6 2.2 56 289.9 | 204.7 | 259.6 | 2255 | 71.7 0 34
29 | Burhanpur 0.3 0.7 5.1 0.7 6.8 1154 | 178.6 | 183.3 | 300.1 | 137.2 | 6.1 0.8
30 | Datia 0.8 1.7 1.9 0 487 | 59.2 | 2249 | 251.7 | 1714 | 1254 | 1.2 9.5
31 | Dewas 32 1.2 5.4 0 7.4 195 | 244.3 | 227.8 | 2943 | 80.2 0 2
32 | Dhar 6.5 3.7 0 0 4 107 | 1853 | 124.7 | 2335 | 742 | 129 | 23.8
33 | Guna 1.3 0.1 17.6 0 70.8 | 106.9 | 443 | 880.6 | 202 953 0.8 9
34 | Gwalior 3.7 0.1 11 0.1 459 | 343 | 304.6 | 2274 | 152 83.7 4.4 7.2
35 | Harda 2.6 1.4 43 0 303 | 1845 | 2422 | 177.8 | 271.4 | 105 0 0
36 | Hoshangabad | 0.5 2.8 6.6 0 28.5 | 261.3 | 269.4 | 263.3 | 231.9 | 515 1.8 1.9
37 | Indore 9.4 0 2.6 0 32.7 | 1241 | 176.8 | 178 | 357.7 | 135.7 0 19.1
38 | Jhabua 13.7 | 45 0 0 114 | 1494 | 209.1 | 194 | 276.5 | 29.7 8.4 16.1
39 | Khandwa 1.5 2.5 33 0 8.5 97 282.6 | 169.9 | 288 933 1.5 1.5
40 | Khargone 1.5 3.1 2.9 0 8.5 92.7 | 1493 | 114.8 | 2339 | 584 1.2 13.4
41 | Mandsaur 7.5 0 0 0 38.8 | 1053 | 3109 | 276.7 | 221.7 | 43.7 | 224 | 203
42 | Morena 4.5 0 8 0 66 347 | 187.8 | 225.8 | 210 36.7 0.8 2.8
43 | Neemuch 233 0 0 0 89.9 109 | 2393 | 226 | 4823 67 79.7 35
44 | Raisen 1.3 2.1 24.7 0 432 | 255.1 | 231.3 | 320.5 | 217.3 | 343 0 10.4
45 | Rajgarh 1.4 0 10.7 0 499 | 123.6 | 387.5 | 423.6 | 259.7 | 78.5 0 52
46 | Ratlam 1.3 0 0 0 33.1 | 1353 | 349.2 | 216.1 | 334.8 | 58.1 4.8 14
47 | Sehore 0.5 1.3 12.2 0 24.1 | 231.6 | 255.6 | 206.7 | 251 | 101.2 0 0.5
48 | Shajapur 5.2 0 9.8 0 28.7 | 150.8 | 361.4 | 262.5 | 291.8 | 78.2 0 0.9
49 | Sheopur 27.5 0 4.1 0 453 40 420 | 7179 | 166.1 | 168 19.2 | 135
50 | Shivpuri 1.8 0.5 142 1.1 68.8 80.1 | 3255 | 690.4 | 166.5 | 80.3 8.6 15.8
51 | Ujjain 5.8 0 1 0 43 132.8 | 370.5 | 271.1 | 2253 | 73.5 14.1 | 104
52 | Vidisha 3 2.6 204 0.3 61 2327 | 306 | 4609 | 1822 | 61.5 0.1 5

The normal annual rainfall for Madhya Pradesh is 1088 mm. The variation in normal annual
rainfall is between 742.5 mm and 1471.6 mm. The rainfall decreases as we move from East to
West and south to North. The highest normal annual rainfall occurs in Balaghat district (1471.6
mm) followed by Mandla, Annupur and Dindori districts, which are in southern and south
eastern parts of State whereas lowest normal annual rainfall is recorded in 742.5 mm in Barwani

district in the western part of Madhya Pradesh. The Normal annual rainfall map of Madhya

Pradesh in shown in the Fig 3.2.

Table.3.3: District wise Normal Annual Rainfall

Normal
Annual Normal
S.N District nua S.N District Annual
Rainfall .
Rainfall (mm)
(mm)
1 Agar Malwa 1036.1 27 | Khargone 950.3
2 | Alirajpur 912.8 28 | Mandla 1427.7
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Normal
Annual Normal
S.N District . S.N District Annual
Rainfall Rainfall (mm)
(mm)
3 Anuppur 1423.6 29 | Mandsaur 753.7
4 | Ashoknagar 926 30 | Morena 753
5 | Balaghat 1471.6 31 | Narsinghpur 1191
6 Barwani 742.5 32 | Neemuch 854.9
7 Betul 1145.55 33 | Panna 1183
8 Bhind 951 34 | Raisen 1207.3
9 | Bhopal 1126.65 35 | Rajgarh 972
10 | Burhanpur 883.8 36 | Ratlam 992.85
11 | Chhatarpur 1092.7 37 | Rewa 1141.5
12 | Chhindwara 1139.25 38 | Sagar 1205
13 | Damoh 1176 39 | Satna 1075.5
14 | Datia 963.8 40 | Sehore 1067.5
15 | Dewas 1069 41 | Seoni 1322
16 | Dhar 856.5 42 | Shahdol 1131.4
17 | Dindori 1376.3 43 | Shajapur 1036.1
18 | Guna 1082 44 | Sheopur 799.2
19 | Gwalior 870 45 | Shivpuri 994.9
20 | Harda 1374 46 | Sidhi 1154
21 | Hoshangabad 1324.5 47 | Singrauli 1120.2
22 | Indore 976.8 48 | Tikamgarh 943.6
23 | Jabalpur 1279.45 49 | Ujjain 861.5
24 | Jhabua 865.4 50 | Umaria 1242
25 | Katni 1171.4 51 | Vidisha 1135.3
26 | Khandwa 951.65 52 Niwari 943.6
37
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Fig 3.2: Annual Normal Rainfall Map, Madhya Pradesh
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3.2 PHYSIOGRAPHY
The State exhibits six distinct physiographic units as follows:

= The Malwa Plateau

= The Satpura Range

= The Vindhyan Range

= The Mahakoshal Range

= The Bundelkhand Region

= The River valleys.
The Malwa Plateau marks the northern span of the Deccan Plateau and this region forms a part
of the vast Deccan Plateau of Central India. The hill ranges run across the plateau. The Satpura
Range located in the southern part of the State is E-W trending. It has an average elevation of
600 m amsl and highest elevation of 1350 m amsl. The Vindhyan range occupies in the northern
and central part of the region and has ENE-WSW trend. The Mahakoshal Range also has a
similar trend. The Vindhyan Range extends into the Malwa Plateau and Bundelkhand Region.
The Vindhyan Range and Mahakoshal Range are separated from the Satpura Range by the
Narmada River and vast tract of its basin area. The river valleys, other than the Narmada
alluvial plain and Chambal alluvial plain, are very limited and form narrow belts along the
rivers. Dhupgarh in Pachmarhi is on 1350 m amsl which is the highest elevation point in the
state. The Physiography map of Madhya Pradesh is shown in the Fig 3.3.
3.3 GEOMORPHOLOGY
Major part of the state is occupied by pediment pediplain complex, dissected plateaus and
dissected hills and valleys. Pediment Pediplain complex is the major landform covering about
180762 km? (nearly 59%), presently mostly in the western and northeastern side sparcely
distributed in all other sides. The other major landform observed is moderate dissected plateau
covering about 43709 km? (14.2%), highly dissected plateau in 11090 km? (3.5%), low
dissected plateau in 8520 km? (2.8%), moderately dissected hills and valleys in 22012 km?
(7.35%), low dissected hills and valleys in 6363 km? (2%). Dissected hills and valleys, flood
plain and alluvial plain landforms are occupied very small part of the state. The geomorphology

map of Madhya Pradesh is shown in the Fig 3.4.
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3.4 LAND USE LAND COVER

Agriculture and forest are the prominent land use aspects in the state and forms 55 % and 28
% of total area respectively followed by the shrub land and water bodies. The spatial
distribution of land use is presented in Fig 3.5. (as per Land Use Land cover data, NASA,
USA).

3.5 DRAINAGE AND BASINS

Madhya Pradesh State represents great river basins and the watershed of a number of rivers.
Catchments of many rivers of India lie in Madhya Pradesh. There are six river basins in Madhya
Pradesh namely 1. Ganga Basin (1.1 Yamuna sub basin - Chambal sub-sub basin, Kunwari
sindh sub-sub basin, Jamni sub-sub basin, Betwa sub-sub basin, Dhasan sub-sub basin, Ken
sub-sub basin, Paisuni and Baidhan sub sub basin 1.2 Tons sub basin, 1.3 Sone sub basin), 2.
Narmada Basin, 3. Godavari Basin, 4. Tapti Basin, 5. Mahi Basin and 6. Mahanadi Basin. The
basins of Madhya Pradesh are shown in the Fig 3.6. As Madhya Pradesh is located in the center
of India, most of the rivers are interstate rivers. The rivers namely, Chambal, Sindh, Betwa,
Ken flows northward and meet with Yamuna, whereas the Sone River falls directly into Ganga.
Narmada, Tapti and Mahi Rivers flow westward and meet Arabian Sea whereas Wainganga
and Pench Rivers meet Godavari in the south. The Narmada (originating from Amarkantak)
and Tapti (originating from Multai in Betul District) Rivers and their basins divide the state in
two, with the northern part draining largely into the Ganga basin and the southern part into the
Godavari and Mahanadi systems. The Vindhyas form the southern boundary of the Ganga
basin, with the western part of the Ganga basin draining into the Yamuna and the eastern part
directly into the Ganga itself. All the rivers, which drain into the Ganga, flow from south to
north, with the Chambal, Kshipra, Kalisindh, Parbati, Kuno, Sind, Betwa, Dhasan and Ken
Rivers being the main tributaries of the Yamuna. The land drained by these rivers is
agriculturally rich, with the natural vegetation largely consisting of grass and dry deciduous
forest types. The eastern part of the Ganga basin consists of the Son, the Tons and the Rihand
Rivers, with the Son being the major tributary. This is also the junction point of the Satpura
and the Vindhya Ranges, with the Maikal and Kaimur Hills being the fulcrum. The forests here
are much richer than the thorn forests of the northwestern part of Madhya Pradesh. The Son
River is of great significance in that it is the largest tributary going into the Ganga on the south
bank and arising out of the hills of Madhya Pradesh rather than from the Himalayas. This river
and its tributaries contribute the bulk of the monsoon flow into Ganga, because the north bank
tributaries are all snow fed. The major tributary of the Ganga, the Son River, arises in one of

the most important watersheds in India, the Maikal hills around Amarkantak. Three of the great
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rivers of India, Narmada, Mahanadi and Son, are given birth to by these hills. This is also one
of the few ranges in the state having a north south configuration. The Mahanadi itself, together
with its tributaries such as Hasdeo, Mand and Kharun flows southeast into Chhattisgarh and
converts that state into a green rice bowl. The upper Mahanadi catchment contains some of the
finest forests in the state, ranging from mixed deciduous to teak, bamboo and sal. Just as the
Mahanadi flows east from the Maikal hills and the Son flows north, the mighty Narmada charts
a westerly course from these very hills. The Narmada flows through a rift valley, with the
Vindhyas marching along its northern bank and the Satpuras along the southern. Its tributaries
include Banjar, Tawa, Machna, Denwa and Sonbhardra Rivers. Taken in combination with its
parallel sister river, the Tapti, which also flows through a rift valley, the Narmada - Tapti
systems carry and enormous volume of water and provide drainage for almost a quarter of the
land area of Madhya Pradesh.

The Satpuras, in the Gawligarh and Mahadeo hills, also contain a watershed, which is south
facing. The Indrawati, Wainganga, Wardha, Pench, Kanhan and Penganga Rivers, discharge
an enormous volume of water into the Godavari system. The Godavari is the lifeline of Andhra
Pradesh, but the water which feeds it is a gift of the central India watershed.

3.6 HYDROGEOLOGICAL UNITS AND AQUIFER PARAMETERS

The State of Madhya Pradesh has varied hydrogeological characteristics due to which ground
water potential differs from place to place. The area is underlain by various geological
formations ranging in age from the Archaean to the Recent. Hard rock areas cover more than
80% of total land area of the State. These hard-rock areas show wide variations and
complexities in nature and composition of rocks, geological structures, geomorphological set
up and hydro meteorological conditions. The crystalline rocks of Archaean age like granite,
gneiss, granulites, schist, quartzite and granitoids occupy about 14.7% of geographical area of
the State.

The basaltic rocks of Deccan lava flows are the predominant formations and occupy nearly
44.5% of total geographical area. The consolidated sedimentary rocks of Vindhyan Super
Group and Mahakoshal (Cuddapah) Super Group of Proterozoic age occupy about 19.1% of
total geographical area and the semi consolidated (Gondwana Formation) occupies about 6.7%.
Recent unconsolidated alluvial sediments occupy about 14.4% of total geographical area. The
Hydrogeological units of the state and their potential is described in Table 3.4 and shown in

Fig 3.7.
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Table- 3.4: Hydro geological Units, their Potential and Groundwater Scenario, Madhya Pradesh

Surface Exposure

Geological Age | Group Rock Formation Area (Approx.) Occurrence and Hydrogeological Characters.
Unconsolidated clays Occur widespread in Bhind (Chambal basin), Hoshangabad and Narsimhapur districts
and silts, gravels and (Narmada basin) and also in Sheopur, Morena, Datia, Chhatarpur, Jabalpur, Katni,
) ) sands of different Khandwa, Burhanpur, Raisen, Sidhi and Balaghat districts and along rivers in some
Pleistocene to | ~\Huvial - plains | iy 7 enges of Peat other districts. Form very potential aquifers with a thick sequence of sandy aquifers
Recent (older. and Newer | 414 organic matter 38,000 Sq.Km. down to great depths (>300 m.bgl). The aquifers are unconfined, semi-confined (leaky
Alluvium) carbonate and confined) or confined. The transmissivity up to 6700 m*day.Discharge is up to 30
siliceous concretions Ips. Specific yield is up to 12%.
(Kankars)
Occupy the Malwa plateau covering Neemuch, Mandsaur, Indore, Dhar, Ratlam,
Shajapur, Sagar, Rajgarh, Sehore, Badwani, Khargone, Khandwa and Burhanpur
Cretaceous to districts and parts of Jhabua, Raisen, Guna, Ashoknagar, Vidisha, Bhopal, Sehore,
Deccan Trap Basalts 1,43,300 Sq.Km. | ey, J abalpur, Katni, Hoshangabad, Harda, Narsimhapur, Chhindwara, Seoni,

Eocene

Dindori, Mandla, Shahdol and Anuppur districts. Weathered, Fractured and vesicular
basaltic layers of Traps, inter-trappeans and infratrappeans form productive
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Surface Exposure

Geological Age | Group Rock Formation Area (Approx.) Occurrence and Hydrogeological Characters.
unconfined hallow aquifers and leaky confined/confined deeper aquifers. Discharge
is upto 5 lps. (Infra trappeans are less productive). Transmissivity is up to 250
m?/day.Sp.Yield up to 3%.
Bagh and Lameta Sandstone, cherty Infra Trappean formation of Bagh & Lametas occurs in Dhar, Jhabua & Jabalpur
Groups limestone 8,500 Sq.Km. districts and small patches in Sagar, Hoshangabad and Narsimhapur districts.
Gondwana super Occur in Betul, Chhindwara, Narsimhapur, Hoshangabad, Jabalpur, Katni, Sidhi,
Group. Jabalpur, Umaria, Shahdol and Anuppur districts. Possess moderate primary porosity.
Mahadeva, Boulder beds, Groundwater occurs under phreatic as well as semi-confined to confined conditions.
Palaezoic to Panc.het,. Sandstones, shales, 28,000 Sa.K Free ﬂowlng conditions with free flow dls(.:ha.rge of 150 to 200 .lpn? have been
Cretaceous Raniganj, clays, limestone, coal ) q..5m. recorded in North-.eastern part of Jab.alpur. dlSt.I"ICt. The transmissivity is up to 300
Barakars and seams m?/day. Discharge is up to 8 Ips. Specific yield is found up to 3 %.
Talchir Groups
Vindhyan Super Occur in Gwalior, Morena, Sheopur, Shivpuri, Guna, Ashoknagar, Rewa, Panna,
Group. Bhander, Satna, Jabalpur, Katni, Damoh, Sagar, Chhatarpur, Raisen, Bhopal, Vidisha,
Rewa,  Kaimur Neemuch, Mandsaur and Dewas districts. Generally, devoid of any primary
and Semri porosity. Weathering and denudation, structurally weak planes and fractures impart
Groups. porosity and permeability in the rock mass. Solution cavities (Cavernous) in
Prot . Shales, Sandstones 52,700 Sa.Km carbonate rocks, at places give rise to large groundwater storage/circulation. The
roteozoic Mahakoshal and limestones ’ q-fm. transmissivity is up to 250 m?/day. Discharge is up to 4 Ips. Specific yield is found

(Cuddaph) Super
Group

Bijawar and
Gwalior Groups.

up to 3 %. In karstified limestone the specific yield is up to 10 %.
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Surface Exposure

Geological Age | Group Rock Formation Area (Approx.) Occurrence and Hydrogeological Characters.

Older Granitoid gneisses, Occur in Seoni, Balaghat, Shahdol, Anuppur, Mandla, Dindori, Sidhi, Rewa, Panna,
Metamorphics schists, gneisses, Datia, Tikamgarh, Gwalior, Chhatarpur, Jabalpur, Katni, Jhabua and Shivpuri
Sausar, Sakoli quartzites and districts, as also parts of Chhindwara, Harda, Hoshangabad, Narsimhapur and Dewas
and Chilpi granites districts. Do not posses primary porosity. Weathering, fracturing, jointing impart

Archaeans Groups. & 31,500 Sq.Km. secondary porosity. Groundwater mostly occurs under under unconfined to semi
Bundelkhand confined conditions. Transmisivity is upto 100 m?/day., Discharge is up to 2 Ips and
Granites. Specific yield is up to 2%.
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3.6.1 Archaeans

Archaeans comprise old metamorphic, granites, gneisses and schist. They are hard and compact
formations with low primary permeability, forming poor aquifers. Ground water occurs in these
only in the weathered mantle and underlying fractured zone. Groundwater mostly occurs under
under unconfined to semi confined conditions. Transmisivity is found upto 100 m2/day.,
Discharge is up to 2 Ips and Specific yield is up to 2%.

3.6.2 Vindhyans

These are composed of sandstone, shale and limestone. The sandstone and shale are hard and
compact and form poor aquifers. Ground water occurs in these in the weathered mantle and
fractured zone. The limestone is different in its hydrogeological properties having large
solution cavities, which give rise to immense secondary permeability. The transmissivity is
found up to 250 m2/day. Discharge is up to 4 Ips. Specific yield is found up to 3 %. In karstified
limestone the specific yield is up to 10 %.

3.6.3 Gondwana

The Gondwanas are sedimentary formations rich in granular zones and form good aquifers.
They support both dugwells and tubewells, capable of yielding 8 lps. The transmissivity is
found up to 300 m2/day and Specific yield is found up to 3 %.

3.6.4 Infra Trappeans

The Bagh and Lameta beds and Nimar sandstone are also sedimentary formations but have a
limited extent and poor to moderate permeability. The limestone and calcareous clays when
karstified form productive aquifers. The corralling limestone, the marls and nodular limestone
are hard and compact having poor permeability. The Nimar sandstone has intergranular
porosity, joints, fracture, bedding planes, which give moderate scope for ground water
movement. The depth of wells varies from 3 to 13 m and depth to water level between 2 to 12
m bgl.

3.6.5 Deccan Traps

These form the most important aquifers in the region. The weathered, fractured, jointed and
vesicular units of basalts form moderate to good aquifers. Discharge is upto 5 Ips.
Transmissivity is up to 250 m2/day and Secific Yield is up to 3%. The Deccan Traps formations
can be tapped by dug well, dug-cum-bore and bore wells. It is observed that the yield increases
by 5-10 times when 10-15 m bores wells extending down to the lower vesicular and bore well
are drilled at the base of dug wells. Yields of 400-600 m3/d can be obtained in this way. In

some areas the control of doleritic dykes on occurrence of ground water is observed. Wells
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located on the upstream side of these dykes produce yields. Also wells located on tectonic
lineaments gave better yields.

3.6.6 Alluvium

It consists of unconsolidated gravel, sand, silt, clay in various proportions and has primary
inter-granular porosity and permeability. Hence it is the most promising formation for ground
water development. The thickness of alluvium varies from 10 to 318 m with aquifer thickness
from 10 to 160 m being more in the Ganga basin than in the Narmada basin. The depth to water
ranges from 5 to 30 m bgl. The transmissivity is high in the Ganga basin being upto 3000 m?/d.
In the Narmada basin transmissivity ranges between 83-283 m?/d. the yields vary from 30 to
50 m*/hr for shallow wells and 30-200 m>/hr for deep wells in the Ganga basin. In the Narmada
basin the yields are of the order of 15-30 m*/hr in the phreatic zone and 70-200 m*/hr in the
deeper zone. In the Wainganga sub basin, the wells yield 60-600 m>®/d. In the Tapi basin, the
yields are 25-95 m%/d.

3.7 GROUND WATER LEVELS SCENARIO

3.7.1 Depth to Water Level

Groundwater level refers to underground surface below which the ground is wholly saturated
with water. The upper surface of the zone of saturation is the water table. In case of wells
penetrating confined aquifers, the water level represents the pressure or piezometric head at the
point. The configuration of the water table depends upon topography, geology, climate water
yielding and water bearing of rocks in the zones of aeration and saturation which control ground
water recharge.

During the water year 2022-23, the existing monitoring wells (Fig 3.8) were monitored four
times, i.e., during May 2022, August 2022, November 2022 and January 2023. With the field
data, maps were prepared for visual interpretation of the behaviors of the ground water levels.
Depth to ground water levels were demarcated into various zones in the ranges of less than 2
m, 2-5 m, 5-10 m, 10-20 m and more than 20 m. The description of the depth to water levels

during pre-monsoon (May) and post monsoon (November) monitoring seasons is as follows:

51

166



Dynamic Ground Water Resource of Madhya Pradesh -

Tieete ey 7B'V.B’. wrauy lrﬁl’."
1 1 [

Location of Ground Water Momtormg Wells in Madhya Pradesh State 2022

N :

P -;Tr»!r;) aaﬂ:m ;}

} ® - s f;
TN - n'{.f 1 AT N
: o A A g ity

: . ogte s s e ®
. N > ' ! \ ; s - e E‘?o L
et TR S A R R O T

D » o;" »
A SO0 0y
-~..f_...._ N e f \ ,f,- - :,\..) Legend
..d"-J ~ W
& Flezomeater
Kllometers [ ] State Baundary
0 50 100 200 300 400 | | Diatrct Boundary
H""’t N‘&"O"! n-r}r: I!'I‘ﬂ IZQI‘V!

Fig 3.8: Location of Groundwater Monitoring Wells, Madhya Pradesh
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Depth to Water Level Map of Madhya Pradesh State (May 2022)
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Fig 3.9: Pre monsoon Water level (May-2022), Madhya Pradesh
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Depth to Water Level Map of Madhya Pradesh State (November 2022)
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Fig 3.10: Post monsoon Water level (Nov-2022), Madhya Pradesh
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3.7.1.1 Depth to Water Level: Pre-Monsoon (May- 2022)

Depth to Water levels ranges from 0.2 m bgl at Bhagora village, Shivpuri block, Shivpuri
district to 44.62 m bgl at Nayagaon village, Ghatigaon block, Gwalior district. Very shallow
water levels up to 2 m bgl are observed in very few wells (1.43% wells) and observed as small
patches in parts of Shivpuri, Damoh, Mandla, Chindwara and Chhatarpur districts. About 15.44
% of the monitoring stations in the state have water levels ranging from 2-5 m bgl and occur in
patches mostly in Central, Central-eastern and south eastern parts of state. Depth to water levels
ranging from 5-10 m bgl is observed in 50.68% of the wells and they are spread in most parts
of the State. Deeper groundwater levels ranging from 10-20 m bgl is observed in 29.75 % of
the wells seen mostly in northern western, central, parts of the north-eastern parts, and in
southwestern parts of the state in isolated patches. Groundwater levels of 20-40 m bgl are found
in about 2.55 % of the wells found in Sheopur, Datia, Gwalior, Morena, Narsinghpur and Bhind
confining to the northern part of the state and it is found in patches. Depth to Water level of
more than 40 m bgl is found in 00.16 % of the wells and is found in the northern parts of the
districts. The depth to water level map of Madhya Pradesh State for May 2022 is shown in Fig
3.9.

3.7.1.2 Depth to Water Level: Post-Monsoon (November-2022)

Depth to Water levels ranges from at ground level to 37.67 m bgl in Nayagaon village,
Ghatigaon block, Gwalior district. Very shallow water levels up to 2 m bgl are seen in Betul,
Sehore, Dewas, Jhabua, Agar Malwa, Shajapur, Ujjain, Damoh, Sagar, Raisen, Shahdol,
Narsinghpur, Sheopur, Khandwa and Sagar, in pockets in many districts and about 19.12% of
monitoring wells recorded water level less than 2 m bgl. About 47.79 % of monitoring wells
spreading all over Madhya Pradesh state has recorded a water level in the depth range of 2-5 m
bgl. Depth to water levels ranging 5-10 m bgl is noticed prominently in patches in all parts of
the state and about 25.90 % of wells fall in this category. Deeper ground water levels ranging
10-20 m bgl are seen in northern part and in isolated patches in Dhar, Indore, Rajgarh,
Burhanpur, Ratlam, Hosangabad, Chinndwara, Jabalpur, Rewa, Singrauli, Panna, Anuppur,
and Balaghat districts and about 6.37 % of wells in the state fall in this category. Ground water
levels of more than 20 m are found in about 0.78% of the wells and are seen in Bhind, Morena
and Gwalior Districts. The depth to water level map of Madhya Pradesh State for November
2021 is shown in Fig 3.10.

3.8 HYDROCHEMISTRY OF GROUNDWATER

Water samples were collected from 1143 Ground Water Monitoring Wells during May 2022

and monitored for chemical quality of ground water (phreatic aquifer) and their location is
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given in Fig 3.8. Detailed analysis of the chemical samples was carried out parameters namely:
pH, Electrical Conductivity (EC), Carbonate, Bi-carbonate, Chloride, Fluoride, Nitrate,
Sulphate, Phosphate, Total hardness, Calcium, Magnesium, Sodium and Potassium.

3.8.1 Salinity

The salinity of water is represented by electrical conductivity. Electrical conductivity is a
numerical expression of the ability of water to conduct an electric current. It depends on the
total concentration of the ionized substances dissolved in water and the temperature at which
the measurement is made. Electrical conductivity increases by about 2% per degree Celsius
rise in temperature. The mobility of the dissolved ions, their valencies and their concentration
affect conductivity. As electrical conductivity is an index of salinity in water, high electrical
conductivity means high salinity. High salinity not only imparts bad taste to drinking water but
such water is not suitable for irrigation purposes as it leads to deposition of salt content in the
soil and affects the fertility of soil in the absence of adequate soil management practices.

The water having electrical conductivity upto 1000 uSiem at 25°C may be considered fresh
and suitable for drinking purpose. The Ground water quality of Madhya Pradesh is generally
good as 61.07 % wells have electrical conductivity below 1000 puSiem at 25°C. The chemical
quality of ground water of Madhya Pradesh is generally good as the perusal of the frequency
distribution of electrical conductivity in Groundwater. Table. 3.5 shows that 38% wells fall in
the range of 1000-2000 uSiem at 25°C and only 1% wells have electrical conductivity more
than 3000 pSiem at 25°C. The salinity tolerant crop may be grown in the area where electrical
conductivity is more than 2000 puSiem 25°C.

Table 3.5: Frequency distribution of electrical conductivity in phreatic aquifer range

EC Range (uS/cm at 25°C) No. of Samples %
0-1000 698 61.07
1000-3000 433 37.88
>3000 12 1.05
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Fig 3.11: Electrical Conductivity in shallow aquifer, Madhya Pradesh
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3.8.2 Fluoride
Generally, fluoride is present in low concentration in natural water. The presence of
fluoride in ground water is very important from health point of view for human consumption
as in low concentration; it prevents dental caries (upto 1.0 mg/l). However, the high
concentration of fluoride above the permissible limit of 1.5 mg/l in drinking water (IS: 10500
Drinking water standards) is harmful for human consumption as it causes mottling of teeth and
skeletal fluorosis. Its accumulation leads not only to high skeletal concentration, but also has
crippling ill effects.
In Madhya Pradesh fluoride rich water in Groundwater occurs in Anuppur, Chhatarpur, Datia,
Dindori, Neemuch, Seoni, Shajapur, and Singrauli districts. The distribution of fluoride in the
State is shown in Fig 3.12. Flouride analysis reveals that there is no specific trend observed for
distribution of Fluoride in the State. The maximum fluoride concentration has been observed
at Kurri of Chhatarrpur district (1.95 mg/1).

Table 3.6: Frequency Distribution of Fluoride in Phreatic Aquifer

Fluoride Conc. Range (mg/l) No. of Samples %
<1.00 1019 89.2

1.00-1.50 109 9.5

>1.50 15 1.3

The frequency distribution of Fluoride is given in the Table.3.6 shows that in 98.7% (1128
nos.) wells Fluoride concentration is within the desirable limit of 1.5 mg/l where as 1.5% (15

nos.) wells show Fluoride concentration above the maximum permissible limit of 1.5 mg/1.
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3.8.3 Nitrate

Undesirable changes in the natural quality of ground water due to anthropogenic activities
of man are a matter of great concern. The contribution of atmospheric and geological sources
for Nitrate in ground water is small in comparison to the sources related to pollution as a
result of activities of man. Sewage and animal waste contain considerable amount of Nitrate
and its discharge on land & subsequent leaching by rainfall causes enrichment of Nitrate in
ground water. Similarly, agricultural sources such as excessive use of fertilizers, irrigation with
wastewaters, legumes and farm yard wastes contribute nitrate to ground water.

Concentration of nitrate in excess of 45 mg/l in water is harmful for human consumption,
particularly for infants as it may cause blue baby disease. The highest desirable and maximum
permissible limit of nitrate is 45mg/1 (IS: 10500 Drinking water standards). The locations of
wells in Madhya Pradesh, where concentration of nitrate ion was more than 45 mg/l in ground
water are shown in Fig 3.13. Perusal of frequency distribution of nitrate in ground water reveals
that 76.29% (872 nos.) of wells have nitrate concentration within the permissible limit of
45mg/1, while 23.71% (271 nos.) well water contain nitrate in excess of 45 mg/1 (Table.3.7).

Table 3.7: Frequency distribution of Nitrate in shallow aquifer

Nitrate Conc. Range (mg/l) No. of Samples %
<45 872 76.29
>45 271 23.71

In Madhya Pradesh, nitrate concentration in Groundwater occurs in Agar Malwa, Alirajpur,
Ashok Nagar, Balaghat, Barwani, Betul, Bhind, Bhopal , Burhanpur , Chhatarpur, Chhindwara,
Damoh, Dewas, Dhar, Gwalior, Harda, Hoshangabad , Indore, Jabalpur, Jhabua, Katni,
Khandwa, Khargone, Mandla, Mandsaur, Morena, Narsimhapur, Panna, Raisen, Rajgarh,
Ratlam, Rewa, Sagar, Satna, Sehore, Seoni, Shahdol, Shajapur, Sheopur, Shivpuri, Sidhi,
Tikamgarh, Ujjain, Umaria and Vidisha districts. The distribution of nitrate concentration in
the State is shown in Fig 3.13. Very high nitrate concentration of 276 mg/l was found in the

ground water sample from Bhagwara of Sheopur district.
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3.8.4 Total Hardness

Hardness is mainly caused by the presence of Calcium and Magnesium Bicarbonate, Sulphate
and Chloride ions. As per Bureau of Indian Standard IS:10500: 2012 (Drinking water), the
desirable limit of total hardness is 200 mg/l and permissible limit is 600 mg/l. Total Hardness
in the shallow ground water in Madhya Pradesh ranges between 10 to 1485 mg/l (1485 mg/l in
Dongarpur, Gwalior district). Most of the waters are calcium bicarbonate type attributing to
temporary hardness of water. Permanent hardness of water caused by Calcium and Magnesium,
Sulphate and Chloride can be removed by ion exchange.

Table 3.8: Frequency distribution of Total Hardness in shallow aquifer

Total Hardness Range (mg/l) No. of Samples %
<200 261 22.83
200-600 829 72.53
>600 53 4.64

The study of Total Hardness in ground water reveals that 53 nos. (5.20%) of well waters contain
hardness more than the permissible limit of 600 mg/l and 829 nos. (72.53%) of well has total
hardness above the desirable limit of 200 mg/l but below the permissible limit of 600 mg/l
(Table.3.8).
3.8.5. Suitability for Irrigation
The crop productivity depends on the quality of the water used for irrigation. Water suitability
for irrigation needs to be evaluated on the basis of hazards it can create in the soil, affecting
yield & quality of crops. The potential hazards to crop growth are salinity, sodicity, alkalinity
and toxicity.
3.8.6 Sodium absorption Ratio
Sodium Adsorption Ratio (SAR) is an estimate of the degree to which Sodium will be absorbed
by soil from water. Sodium in irrigation, waters adversely affects soil structure and
permissibility by replacing Ca and Mg ions.

Na*

\/Ca++ + Mgt+
2

Where: Na+, Ca+2 and Mg+2 is expressed in meq/1
Table 3.9: Quality of Water on the basis of SAR values

SAR =

SAR values Sodium hazard class Sample %o of Remark
samples
<10 S1 1130 98.86 Excellent
10 to 18 S2 12 1.05 Good
19 -26 S3 1 0.09 Doubtful/fair poor
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(1)
SAR values Sodium hazard class Sample 7o of Remark
samples
>26 S4 and S5 0 0.00 Unsuitable

Table 3.9 shows that the quality of water samples as per SAR is good as 98.86% (1130 nos.)
wells have SAR value below 10.
3.8.7 Residual Sodium Carbonate

Residual Sodium Carbonate (RSC): Equals the sum of bicarbonate and Carbonate ion
concentration minus the sum of Calcium & Magnesium ions, when all the ions are expressed
in meq/l.

RSC = (CO; ~ 4+ HCO3) — (Ca** + Mg* ™)

According to Eaton (1950) and USSL (1954), irrigation waters containing residual sodium
carbonate (RSC) above 2.5 meq/I are not suitable for irrigation purpose. Water containing 1.25
to 2.5 meq/l of RSC is marginally suitable & those containing less than 1.25 meq/l of RSC are
safe. The water quality of Madhya Pradesh has been evaluated on the basis of RSC in in Table
3.10.

Table 3.10: Number of wells falling in different RSC ranges

RSC (epm) | No of samples % of samples Indication Reqmuz;‘ilt(yon
<1.25 958 83.81 Can be used Good
safely
Can be used with
1.25-2.50 100 8.75 certain Doubtful
management
Unsuitable for
>2.50 85 7.44 irrigation Unsuitable
purposes

Nearly 93 % (1058 Nos.) of dug well waters of Madhya Pradesh were found to have RSC
values below 2.5 meq/l, which infers that the water is free from alkalinity hazards. However,
7.4 % (85 Nos.) of wells have RSC more than 2.5 meq/l. Excessive use of these high RSC
waters for irrigation can adversely affect fertility of the soil in the area by making it alkaline,
resulting at times in hardening of the soil due to deposition of sodium carbonate. For safe use
of such waters gypsum requirement for different soils needs to be evaluated.

Maximum and minimum values and values exceeding desirable and permissible limit for

drinking use of different parameters is shown in the Table 3.11.
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Table 3.11: showing maximum and minimum values and values exceeding desirable and permissible limit for drinking use of different parameters

No. of % No. of
% samples
BIS BIS Range of | Range of samples samples samples .
. .. . . . exceeding
(desirable (permissi ble | values values | Average | exceeding | exceeding | exceeding ermissible
limit) limit) (Min) (Max) desirable | desirable | permissible P limit
limit limit | limit limit |  limit o
pH 6.5 8.5 6.54 8.30 7.65 0 0 0 0
TDS 500 2000 120 2919 644 713 62 11 1
Total Hardness 200 600 10 1485 303 815 71 53 5
Ca 75 200 2 516 85 497 43 47 4
Mg 30 100 1 146 22 106 9 1 0
Cl 250 1000 10 937 111 102 9 0 0
S04 200 400 4 189 22 0 0 0 0
NO3 45 No relaxation 0 276 35 271 24 271 24
F 1 1.5 0.00 1.95 0.51 105 9 15 1
Total Alkalinity 200 600 24 1885 341 922 81 53 5
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CHAPTER 4
4.0 COMPUTATION OF GROUND WATER RESOURCE

The Dynamic ground water resources (as in 2023) of Madhya Pradesh have been assessed
jointly by Central Ground Water Board, North Central Region, Bhopal and Ground Water
Survey, Water Resource Department, Govt. of Madhya Pradesh under the supervision of State
Level Committee. The dynamic ground water resources are also known as Annual Ground
Water Recharge, since it gets recharged every year from rainfall and other sources (secondary
sources) such as applied irrigation water, surface water bodies, water conservation structures,
etc. Methodology adopted for the assessment has been outlined in Chapter 2 of this report.
This section provides a summary of the Ground Water Resources Assessment 2023 (GWRA-
2023) made for the state. Data of rainfall, ground water structures, canal, tanks ponds etc. are
collected of five years from 2018 to 2022. The water level data are used from 2013 to 2022.
4.1 ASSESSMENT UNITS

In the current assessment year, the ground water resources have been computed for all 317
assessment units (313 administrative blocks and 4 urban areas i.e Bhopal, Indore, Gwalior and
Jabalpur.) of Madhya Pradesh.

The following sub-units are taken into account for the computation of various figures in the
methodology and have been considered as given below: -

4.1.1 Hilly Area

This sub-unit comprises of all portions of ground water assessment unit which have slopes
greater than 20%. This sub-unit is characterized by more runoff and less ground water recharge,
and hence has been excluded for ground water recharge computation.

4.1.2 Poor Ground Water Quality Area

There is no clear cut demarcated area of poor quality in the State for computation of ground
water resources. Apart from this, statistical data of ground water structure is also not available.
Hence this unit has not been considered for resource estimation.

4.1.3 Command and Non-Command Area

In the methodology, it is recommended that dynamic ground water resources estimation should
be carried out for command area and non-command area separately. This has been followed.
For computation of ground water resources of command area only medium and major
command areas have been considered.

Block-wise total geographical areas, hilly area, command area, non-command area and area

worthy for ground recharge are given in Annexure I, whereas district-wise geographical areas,
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hilly area, command area, non-command area and area worthy for ground recharge are shown
in Table 4.1.
Table 4.1: District wise Area Details

Total Geographical Area (ha)
Recharge Worthy Area (ha)
S.N. District Non- Hi
Command illy Area | Total
Area Command Total
Area
1 Agar Malwa 11375 240201 251576 20617 272193
2 | Alirajpur 0 305400 305400 26400 331800
3 | Anuppur 0 294200 294200 78200 372400
4 | Ashoknagar 20650 441594 462244 5150 467394
5 | Balaghat 101503 790290 891793 31107 922900
6 | Barwani 68712 298119 366831 175369 542200
7 | Betul 26248 830202 856450 147850 1004300
8 | Bhind 179891 266009 445900 0 445900
9 | Bhopal 0 264800 264800 12437 277237
10 | Burhanpur 11289 245761 257050 66250 323300
11 | Chhatarpur 116640 673794 790434 78302 868736
12 | Chhindwara 13311 871466 884777 296723 1181500
13 | Damoh 57667 416952 474619 255981 730600
14 | Datia 132097 134103 266200 2900 269100
15 | Dewas 18544 558538 577082 125002 702084
16 | Dhar 149070 663570 812640 2660 815300
17 | Dindori 0 456000 456000 116500 572500
18 | Guna 37209 580305 617514 21486 639000
19 | Gwalior 131133 297167 428300 28100 456400
20 | Harda 79150 190940 270090 62910 333000
21 | Hoshangabad 253623 304729 558352 112048 670400
22 | Indore 5376 376521 381897 7903 389800
23 | Jabalpur 80876 362992 443868 78225 522093
24 | Jhabua 17018 294235 311253 34747 346000
25 | Katni 33404 433244 466648 22752 489400
26 | Khandwa 92560 488886 581446 171004 752450
27 | Khargone 156918 499979 656897 146103 803000
28 | Mandla 31070 542920 573990 180410 754400
29 | Mandsaur 74088 421552 495640 57366 553006
30 | Morena 224789 213700 438489 58400 496889
31 | Narsinghpur 52769 426331 479100 34200 513300
32 | Neemuch 17976 357768 375744 44300 420044
33 | Niwari 12830 139732 152562 3900 156462
34 | Panna 32712 629763 662475 51025 713500
35 | Raisen 58600 602340 660940 185700 846640
36 | Rajgarh 0 615498 615498 0 615498
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Total Geographical Area (ha)
Recharge Worthy Area (ha)
SN District Non- Hilly Area | Total
Command Command Total Y
Area
Area
37 | Ratlam 8614 452986 461600 24500 486100
38 | Rewa 85364 508396 593760 37600 631360
39 | Sagar 40053 885365 925418 99782 1025200
40 | Satna 47108 624998 672106 79910 752016
41 | Sehore 95559 368413 463972 193828 657800
42 | Seoni 71956 733064 805020 70780 875800
43 | Shahdol 5047 492753 497800 86300 584100
44 | Shajapur 0 340617 340617 6708 347325
45 | Sheopur 71150 462330 533480 127120 660600
46 | Shivpuri 69421 907628 977049 50751 1027800
47 | Sidhi 48890 311515 360405 124995 485400
48 | Singrauli 6602 444658 451260 115940 567200
49 | Tikamgarh 26862 308676 335538 12800 348338
50 | Ujjain 0 593933 593933 19090 613023
51 | Umaria 0 421900 421900 32000 453900
52 | Vidisha 76287 594483 670770 66330 737100
State Total (Ha) 2952011 23981316 26933327 3890461 | 30823788
State Total (Sq. Km) 29520.11 239813.16 269333.3 | 38904.61 | 308237.9

4.2 GROUND WATER RESOURCES OF MADHYA PRADESH

Groundwater resources of Madhya Pradesh State have been computed according to
Methodology and norms described in Chapter 2. The assessment wise details have been
provided in Annexure (I to I'V). The Salient features of the computations are given below.
4.2.1 Recharge from Rainfall

Recharge from rainfall has been computed separately for monsoon and non-monsoon periods
as well as for command and non-command areas. Recharge from rainfall is mainly a function
of geographical area of the district, normal monsoon rainfall and lithology of the area.

The recharge from rainfall during monsoon season has been computed using Water Level
Fluctuation Method and Rainfall Infiltration Factor Method, whereas recharge from rainfall
during non-monsoon period has been computed using Rainfall Infiltration Factor Method.
Details of the Assessment unit-wise monsoon and non-monsoon Rainfall recharge have been
given in Annexure II. District-wise recharge from rainfall is given in Table.4.2.
Non-monsoon rainfall recharge is taken into account in Annupur, Balaghat, Betul, Burhanpur,
Chhindwara, Dindori, Mandla, Rewa, Satna, Seoni, Shahdol, Sidhi and Umaria districts, where

non monsoon rainfall is more than 10% of the total annual rainfall. Total recharge from rainfall
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in the State is of the order of 2707390 ham (27.07 becm) which is approximately 76% of the
total annual ground water recharge (Fig 4.1) with Hoshangabad district having the highest
rainfall recharge of 130456 ham and Niwari district has minimum rainfall recharge of the order
of 14460 ham.

4.2.2 Recharge from Other Sources

Total Recharge to ground water has several components, rainfall being the major one. The
other component include seepage from canals, return flow from surface water irrigation, return
flow from ground water irrigation, seepage from Tanks and Ponds, recharge from water
conservation structures and in urban areas recharge from pipeline leakages for command area.
For non—command area seepage from canals and return flow from surface water irrigation is
not applicable. Assessment wise recharge from other sources has been given in Annexure II.
District- wise recharge from other sources is given Table 4.2. Component of recharge from
other sources is highest in Khandwa district (56943 ham) where maximum canal irrigation
facility is available. Lowest value of recharge from other source is recorded in Anuppur (601
ham) and Dindori (907 ham). Total recharge from rainfall is 2707390 ham (27.07 bcm) whereas
from other sources is 840018 ham (8.4 bem). Assessment wise recharge from canals, surface
water irrigation, ground water irrigation, seepage from Tanks and Ponds, water conservation
structures and pipelines has been given in Annexure III. District- wise recharge from canals,
surface water irrigation, ground water irrigation, seepage from Tanks and Ponds, water
conservation structures and pipelines is given Table 4.3.The Ground Water Recharge from
other resources scenario is shown in the Fig.4.2.

4.2.3 Recharge from All Sources

The overall contribution of rainfall (both monsoon & non-monsoon) recharge to state’s total
annual ground water recharge is 76 % and the share of recharge from ‘Other sources’ viz. canal
seepage, return flow from irrigation, recharge from tanks, ponds and water conservation
structures taken together is 24 % (Fig 4.1). The district wise comparison rainfall recharge and
recharge from other sources is prepared and presented in Fig.4.4 and district wise recharge
from ‘Other sources’ viz. canal seepage, return flow from irrigation, recharge from tanks, ponds
and water conservation structures is shown in Fig.4.5. Total replenishable ground water
resources including rainfall recharge and recharge from other sources have been computed on
assessment- wise and by adding up assessment wise figures of the respective districts which is
presented in Annexure II and Table. 4.2. Total annual recharge from all sources in the State
is of the order of 3547408.4 ham (35.47 becm), with Hoshangabad district having the highest

recharge of 179274 ham and Niwari district has minimum recharge of the order of 19644 ham.
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Volumetric estimates are dependent on the areal extent of the assessment units. In order to
compare the ground water resource of different assessment units, the volumetric estimates of
annual ground water recharge have been converted to depth units (m) by dividing the annual
ground water recharge by the recharge worthy area of the respective assessment units (km?).
Spatial variation in annual ground water recharge (m) is shown in Fig 4.6.

4.2.4 Unaccounted Natural Discharge and Annual Extractable Ground Water Resource

The total annual ground water recharge of the area is the sum of monsoon and non-monsoon
recharge. An allowance of 5% of total annual ground water recharge has been kept for natural
discharge in the non-monsoon season, recharge is considered of WLF method is employed to
compute rainfall recharge during monsoon season otherwise 10%. The balance ground water
available accounts for existing net ground water availability for various uses and potential for
future development. Assessment wise unaccounted natural discharge and Annual Extractable
Ground Water Resource is given in Annexure II whereas district wise unaccounted natural
discharge and Annual Extractable Ground Water Resource is given in Table 4.2. Total
unaccounted natural discharge in the State is of the order of 262033 ham (2.62 becm) with
Hoshangabad district having the highest discharge of 15577 ham and Niwari district with
lowest of 1523 ham. The total natural discharge in the state is about 7% of the total annual
Groundwater recharge (Fig 4.3). The Annual Extractable Ground Water Resource in the state
1s 3285375 ham (32.85 bem) with Hoshangabad district having the highest Annual Extractable
Ground Water Resource of 163696 ham and Niwari with lowest of 18120 ham. The Annual
Extractable Ground Water Resource in the state which is 93% of the total annual Groundwater

recharge (Fig 4.3).
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Dynamic Ground Water Resource of Madhya Pradesh - 2023

Ground Water Recharge Scenario

= Recharge from Rainfall-Monsoon
Season

= Recharge from Other Sources- Monsoon

; Season

= Recharge from Rainfall-Non Monsoon
Season

= Recharge from Other Sources- Non
Monsoon Season

Fig. 4.1: Ground Water Recharge Scenario, Madhya Pradesh

Recharge from Other sources Scenario

= Recharge from Canals
6%
= Recharge from Surface
Water Irrigation

= Recharge from Ground
Water Irrigation

Recharge due to Tanks and
Ponds

m Recharge due to Water
Conservation Structures

Fig. 4.2: Recharge from other Sources Scenario, Madhya Pradesh

Natural Discharge

= Total Natural Discharges

= Annual Extractable Ground
Water Resource

Fig. 4.3: Natural Discharge Vs Total Recharge
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Rainfall Recharge Vs Recharge due to other sources
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Fig.4.4: District wise Rainfall Recharge Vs Recharge from Other Sources
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Dynamic Ground Water Resource of Madhya Pradesh - 2023

District wise Recharge from other sources
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Fig.4.5: Comparison of District wise Recharge from other resource
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Table 4.2 District wise Recharge, Madhya Pradesh

Dynamic Ground Water Resource Estimation-2023

Ground Water Recharge (ham) Annual
Monsoon Season Non-Monsoon Season Total Total Natural Extractable
S.N. District Recharge Recharge Recharge Annual Discharges le"lound
Recharge from other from from other Ground (Ham) ater
from rainfall . Water Resource
Sources Rainfall Sources Recharge (Ham)
1 Agar Malwa 31757.01 2604.03 0 9187.76 43548.8 3145.59 40403.21
2 Alirajpur 18876.87 770.93 0 1842.27 21490.07 1559.87 19930.2
3 Anuppur 26118.32 200.17 2107.1 400.77 28826.36 1832.62 26993.74
4 Ashoknagar 29228.49 2196.8 0 8067.76 39493.05 2668.71 36824.34
5 Balaghat 69810.74 3960.44 224.2 3158.61 77153.99 5204.94 71949.04
6 Barwani 32743.41 3706.25 0 19392.12 55841.78 3805.6 52036.18
7 Betul 85090.59 3707.86 2418.12 13682.15 104898.72 7148.41 97750.31
8 Bhind 82570.26 1679.99 0 13789.97 98040.22 8086.63 89953.59
9 Bhopal 31677.21 2441.93 0 6631.29 40750.43 2801.68 37948.75
10 Burhanpur 27844.06 1986.04 264.63 6586.68 36681.41 2718.56 33962.85
11 Chhatarpur 64676.93 5042.92 0 17041.54 86761.39 5861.63 80899.76
12 Chhindwara 86713.02 4167.05 604.31 13324.36 104808.74 7203.55 97605.19
13 Damoh 27977.31 2179.31 0 9222.16 39378.78 2802.61 36576.17
14 Datia 34922.82 908.75 0 7244.29 43075.86 2953.54 40122.32
15 Dewas 66076.9 5016.1 0 15456.72 86549.72 5605.14 80944.58
16 Dhar 86346.09 6948.91 0 45165.44 138460.44 10693.76 127766.67
17 Dindori 33813.45 277.72 288.23 628.8 35008.2 1750.4 33257.8
18 Guna 62490.49 4340.17 0 14851.05 81681.71 4367.12 77314.59
19 Gwalior 56193.02 7877.46 0 18174.39 82244.87 6471.15 75773.72
20 Harda 28181.73 2916.12 0 15859.07 46956.92 3009.31 43947.6
21 Hoshangabad 130455.74 7570.29 0 41247.63 179273.66 15577.28 163696.36
22 Indore 41623.6 4517.11 0 12608.31 58749.02 5312.66 53436.36
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Ground Water Recharge (ham) Annual
Monsoon Season Non-Monsoon Season Total Total Natural Extractable
S.N. District Recharge Recharge Recharge Annual Discharges G\;ound
Recharge from other from from other Ground (Ham) ater
from rainfall . Water Resource
Sources Rainfall Sources Recharge (Ham)
23 Jabalpur 54728.53 3205.37 0 8795.3 66729.2 5432.37 61296.83
24 Jhabua 20152.36 1230.75 0 4700.23 26083.34 1802.86 24280.48
25 Katni 34347.6 1827.32 0 4750.49 40925.41 2896.22 38029.19
26 Khandwa 56949.53 4252.59 0 52690.25 113892.37 8696.11 105196.25
27 Khargone 54255.99 6263.73 0 36982.82 97502.54 5354.7 92147.84
28 Mandla 43130.31 1059.93 865.06 4178.82 49234.12 2461.69 46772.43
29 Mandsaur 47096.4 5924.83 0 16874.16 69895.39 6713.91 63181.48
30 Morena 50183.87 1569.49 0 18057.95 69811.31 5195.77 64615.54
31 Narsinghpur 104751.62 3201.53 0 15975.25 123928.4 11166.07 112762.33
32 Neemuch 28918.55 2792.12 0 8454.47 40165.14 4016.51 36148.63
33 Niwari 14459.5 1292.7 0 3891.47 19643.67 1523.55 18120.11
34 Panna 47030.15 1424.67 0 6206.71 54661.53 4060.04 50601.49
35 Raisen 79475.6 3545.99 0 10376.31 93397.9 6583.98 86813.92
36 Rajgarh 71614.53 4550.51 0 15698.2 91863.24 5339.02 86524.22
37 Ratlam 54707.36 7371.69 0 22937.37 85016.42 8113.75 76902.67
38 Rewa 44966.31 2007.67 283.37 7324.72 54582.07 4761.11 49820.96
39 Sagar 92434.64 3894.23 14470.03 110798.9 8427.56 102371.34
40 Satna 56099.46 2691.5 1151.73 14527.88 74470.57 5452.29 69018.27
41 Sehore 55598.77 3823.16 0 14546.01 73967.94 6473.35 67494.59
42 Seoni 61319.08 2229.07 2284.48 6595.87 72428.5 4034.98 68393.52
43 Shahdol 53203.74 327.6 1305.53 1133.92 55970.79 2798.53 53172.26
44 Shajapur 41301.49 3338.58 0 11063.98 55704.05 4235.84 51468.21
45 Sheopur 35367.05 1089.85 0 19374.62 55831.52 5156.95 50674.57
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Ground Water Recharge (ham) Annual
Monsoon Season Non-Monsoon Season Total Total Natural Extractable
S.N. District Recharge Recharge Recharge Annual Discharges G\;ound
Recharge from other from from other Ground (Ham) ater
from rainfall Sources Rainfall Sources Water Resource
Recharge (Ham)
46 Shivpuri 66541.87 3838.62 0 15047.29 85427.78 7107.83 78319.96
47 Sidhi 27340.89 799.27 392.3 2837.24 31369.7 2157.43 29212.27
48 Singrauli 33965.21 838.15 0 2519.96 37323.32 1866.17 35457.15
49 Tikamgarh 28753.79 2755.05 0 8434.69 39943.53 3514.7 36428.83
50 Ujjain 72131.6 5918.96 0 21647.62 99698.18 8325.12 91373.06
51 Umaria 34464.53 416.86 659.44 1032.75 36573.58 2334.23 34239.35
52 Vidisha 74063.34 3153.79 0 13676.72 90893.85 5450 85443.85
Total (Ham) 2694541.73 161651.93 12848.5 678366.24 3547408.4 262033.4 3285374.93
Total (Bcm) 26.95 1.62 0.13 6.78 35.47 2.62 32.85
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Table 4.3: District wise Recharge from other source components

Recharge Recharge Recharge Recharge due to Recharge Total
Recharge from Surface | from Ground Recharge
S.N. District from Canals Water Water due to Tanks Water . fiue.to from Other
e . R and Ponds Conservation Pipelines

(Ham) Irrigation Irrigation (Ham) Structures (Ham) (Ham) Sources

(Ham) (Ham) (Ham)
1 Agar Malwa 822.45 575.21 8666.67 883.32 844.14 0.00 11791.79

2 Alirajpur 0 0 1680.59 486.63 445.99 0.00 2613.21

3 Anuppur 0 0 370.89 46.48 183.57 0.00 600.94
4 Ashoknagar 1078.16 2912.64 5345.35 404.31 524.08 0.00 10264.54
5 Balaghat 476.37 573.54 3800.71 1212.68 1055.76 0.00 7119.06
6 Barwani 1078.61 9670.01 8344.33 1402.6 2602.84 0.00 23098.39
7 Betul 22191 3097.01 11205.93 1909.74 955.43 0.00 17390.02
8 Bhind 6027.16 3860.51 5279.54 1.15 301.59 0.00 15469.95
9 Bhopal 0 0 5979.09 1490.14 369.38 1234.61 9073.22
10 Burhanpur 83.95 1240.89 4865.79 634.35 1747.72 0.00 8572.70
11 Chhatarpur 3858.06 1977.59 12434.66 2039.58 1774.57 0.00 22084.46
12 Chhindwara 708.57 1234.68 13928.52 867.38 752.26 0.00 17491.41
13 Damoh 1403.38 3311.6 4689.42 1568.61 428.50 0.00 11401.51
14 Datia 1081.84 3437.69 3144.21 26.34 462.96 0.00 8153.04
15 Dewas 267.81 884.88 15089.34 468.89 3761.90 0.00 20472.82
16 Dhar 3624.05 24737.15 19072.12 2826.52 1854.48 0.00 52114.32

17 Dindori 0 0 579.02 0 327.50 0.00 906.52
18 Guna 2114.45 3640.06 11902.21 1071.72 462.78 0.00 19191.22
19 Gwalior 3909.53 15623.83 4513.03 1184.57 360.98 459.90 26051.84
20 Harda 7578.09 7456.05 3603.85 53.03 84.18 0.00 18775.20
21 Hoshangabad 17689.76 20742.26 10016.31 125.64 243.93 0.00 48817.90
22 Indore 53.17 224.85 13605.4 1518.02 492.09 1231.88 17125.41
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Recharge froRIfldSlz:gce fr(l}rflc(l;?‘l;%lelld Recharge Recharge due to Recharge Re];(l)ltaal}ge
S.N. District from Canals Water Water due to Tanks Water . fiue.to from Other
e . R and Ponds Conservation Pipelines
(Ham) Irrigation Irrigation (Ham) Structures (Ham) (Ham) Sources
(Ham) (Ham) (Ham)
23 Jabalpur 291.37 2938.05 7057.8 326.86 839.10 547.50 12000.68
24 Jhabua 138.7 2064.42 2030.54 1266.34 430.98 0.00 5930.98
25 Katni 462.66 1270.17 3503.67 523.27 818.02 0.00 6577.79
26 Khandwa 1143.21 40331.92 10135.4 3336.37 1995.94 0.00 56942.84
27 Khargone 3888.87 20296.09 9431.52 3276.71 6353.34 0.00 43246.53
28 Mandla 1814.45 534.6 1752.07 714.93 422.71 0.00 5238.76
29 Mandsaur 327.6 793.15 15729.71 2643.73 3304.81 0.00 22799.00
30 Morena 10037.27 4177.61 4155.68 390.96 865.91 0.00 19627.43
31 Narsinghpur 2076.27 371.7 16650.35 3.64 74.84 0.00 19176.80
32 Neemuch 201.6 447.56 8518.25 753.44 1325.73 0.00 11246.58
33 Niwari 301.2 569.27 2880.01 428.99 1004.70 0.00 5184.17
34 Panna 641.86 1850.36 3942.77 886.03 310.35 0.00 7631.37
35 Raisen 225.28 91.09 10657 2412.92 535.99 0.00 13922.28
36 Rajgarh 0 0 18387.85 735.88 1125.00 0.00 20248.73
37 Ratlam 1008 19.44 24859.57 850.41 3571.61 0.00 30309.03
38 Rewa 2227.35 889.42 5343.07 409.17 463.41 0.00 9332.42
39 Sagar 889.62 1061.21 14391.62 1363.95 657.85 0.00 18364.25
40 Satna 594.07 5665.9 9854.57 136.58 968.27 0.00 17219.39
41 Sehore 3247.54 3124.33 9896.14 1411.58 689.57 0.00 18369.16
42 Seoni 608.95 897.08 6302.4 424.89 591.63 0.00 8824.95
43 Shahdol 456.58 0 781.14 154.4 69.38 0.00 1461.50
44 Shajapur 0 0 13195.71 571.79 635.06 0.00 14402.56
45 Sheopur 12744.8 3259.29 3650.51 395.05 414.82 0.00 20464.47
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Recharge Recharge Total
Recharge from Surface | from Ground Recharge Recharge due to Recharge Recharge
o due to Tanks Water due to
S.N. District from Canals Water Water . s from Other
e . R and Ponds Conservation Pipelines
(Ham) Irrigation Irrigation (Ham) Structures (Ham) (Ham) Sources
(Ham) (Ham) (Ham)
46 Shivpuri 1941.44 2851.83 12072.17 1377.97 642.50 0.00 18885.91
47 Sidhi 1008.65 71.88 1888.11 339.98 327.90 0.00 3636.52
48 Singrauli 120.77 138.29 2244.94 355.78 498.32 0.00 3358.10
49 Tikamgarh 477.01 1555.09 6785.71 1795.15 576.78 0.00 11189.74
50 Ujjain 0 0 23871.52 2355.38 1339.69 0.00 27566.59
51 Umaria 0 0 1073.75 310.58 65.29 0.00 1449.62
52 Vidisha 2190.09 687.27 12924.79 421.02 607.33 0.00 16830.50
State Total (Ham) 101142.53 201157.47 432085.32 50595.45 51563.47 3473.89 840018.13
State Total (bcm) 1.01 2.01 4.32 0.51 0.52 0.03 8.40
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Dynamic Ground Water Resource of Madhya Pradesh - 2023
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Fig. 4.6: Annual Groundwater Recharge per unit area, Madhya Pradesh
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Dynamic Ground Water Resource of Madhya Pradesh - 2023

4.3 GROUND WATER EXTRACTION FOR ALL USES (DOMESTIC, IRRIGATION
AND INDUSTRIAL)
Ground water extraction for various uses has been calculated separately for command and non-
command areas. Details of assessment-wise groundwater extraction for various uses are given
in Annexure IV. District-wise ground water extraction figures are also compiled and given in
Table 4.4
Total extraction of ground water for all uses in state is calculated as 1930026 ham (19.30 bcm).
From the Table 4.4, it is seen that maximum ground water extraction for all uses is 103926
ham in Ratlam district and minimum extraction of ground water for all uses is 4165 ham in
Dindori district at eastern part of Madhya Pradesh. Comparison of ground water extraction for
various uses reveals that extraction for irrigation accounts for more than 90% of total ground
water extraction, whereas extraction for domestic is 9% and industrial extraction accounts for
meager 1% of the total ground water extraction in the state. (Fig 4.7). The district wise
comparison of Ground Water extraction from different sources is shown in Fig.4.8.
Volumetric estimates are dependent on the areal extent of the assessment units. In order to
compare the total ground water extraction of different assessment units, the volumetric
estimates of total ground water extraction have been converted to depth units (m) by dividing
the total ground water extraction by the area of the respective assessment units (km?). Spatial

variation in total extraction (m) is shown in Fig 4.9.

Ground Water Extraction Scenario

\ = Irrigation Extraction

m Industrial Extraction

= Domestic Extraction

Fig.4.7: Ground Water Extraction Scenario
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Dynamic Ground Water Resource of Madhya Pradesh - 2023

GW Extraction in %

District wise Ground Water Extraction Scenario
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Fig.4.8: District wise Ground Water Extraction Scenario
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Dynamic Ground Water Resource of Madhya Pradesh - 2023
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Table 4.4: District -wise Ground Water Extraction for Various Uses and Stage of Ground WaterExtraction

Current Annual Ground Water Extraction (ham) AA;II:)I;:ZIOS}Z r Netvv(il;(;:nd Stage of Ground
S.N. District Domestic use | Availability for | Water Extraction
Irrigation Industrial Domestic Total as on 2025 future use (%)
(Ham) (ham)
1 Agar Malwa 34666.65 3.67 1666.65 36336.96 1766.32 6513.75 89.94
2 Alirajpur 6722.33 0 1910.82 8633.15 2049.42 11158.44 43.32
3 Anuppur 1483.55 3303.32 1562.47 6349.33 1623.03 20583.85 23.52
4 Ashoknagar 21381.39 1.41 1824.21 23207.03 1927.85 13513.68 63.02
5 Balaghat 12657.22 400.93 3851.18 16909.36 4018.37 54872.5 235
6 Barwani 33377.29 37.99 3727.85 37143.14 413991 19039.54 71.38
7 Betul 44632.8 168.93 3726.52 48528.3 3917.52 49031.02 49.65
8 Bhind 25562.24 248.88 3562.49 29373.62 3758.17 60384.28 32.65
9 Bhopal 23916.38 686.41 5110.13 2971291 5584.57 7761.4 78.3
10 Burhanpur 21940.49 35.42 1728.73 23704.63 1859.14 10127.82 69.8
11 Chhatarpur 49738.65 79.68 3105.27 52923.58 3324.12 27798.46 65.42
12 Chhindwara 55742.33 580.56 5400.1 61722.98 5674.98 35665.53 63.24
13 Damoh 18757.67 299.37 2331.94 21388.93 2735.18 14784 58.48
14 Datia 12664.84 33.36 1766.56 14464.77 1894.54 25529.57 36.05
15 Dewas 60357.41 95.48 4300.72 64753.63 4579.59 18015.08 80
16 Dhar 76853.59 635.01 6069.37 83557.97 6648.4 55147.1 65.4
17 Dindori 2316.18 0 1848.41 4164.57 1986.42 28955.23 12.52
18 Guna 47608.79 78.24 2532.84 50219.89 2715.98 26911.56 64.96
19 Gwalior 18052.15 270.78 5484.37 23807.29 6003.22 51447.58 31.42
20 Harda 14405.04 16.17 1243.99 15665.19 1330.85 28195.56 35.65
21 Hoshangabad 40065.19 18.64 2251.42 42335.23 2355.8 121256.8 25.86
22 Indore 54421.57 1500.83 7870.51 63792.93 8966.3 2547.06 119.38
23 Jabalpur 25295.9 318.94 5834.34 31449.17 6466.18 29704.16 51.31
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Current Annual Ground Water Extraction (ham) AA;II:)I;:ZIOS}Z r Netvv(il;(;:nd Stage of Ground
S.N. District Domestic use | Availability for | Water Extraction
Irrigation Industrial Domestic Total as on 2025 future use (%)
(Ham) (ham)
24 Jhabua 8065.63 0.44 2810.21 10876.28 3147.85 13066.56 44.79
25 Katni 14014.73 1116.18 2786.79 17917.68 2996.11 19902.19 47.12
26 Khandwa 40541.57 69.64 3025.19 43636.4 3243.92 61341.13 41.48
27 Khargone 37725.95 78.26 4518.09 42322.26 4866.61 49477.05 4593
28 Mandla 7008.26 0.07 2537.96 9546.28 2690.49 37073.62 20.41
29 Mandsaur 62918.73 43.65 3105.12 66067.55 3244.75 6601.06 104.57
30 Morena 19963.18 86.34 5881.03 25930.52 6348.42 38217.62 40.13
31 Narsinghpur 72947.95 199.66 2347.59 75495.2 2452.96 37161.76 66.95
32 Neemuch 34072.98 29.85 1769.05 35871.88 1846.2 2846.5 99.23
33 Niwari 11520.12 5.79 1130.38 12656.29 1339.31 5254.88 69.85
34 Panna 15770.99 210.94 2477.82 18459.75 2635.57 31983.99 36.48
35 Raisen 42627.95 548.18 3417.8 46593.92 3727.52 39910.29 53.67
36 Rajgarh 73551.37 11.57 4120.76 77683.72 4534.9 9937.22 89.78
37 Ratlam 99438.31 37.38 4450.12 103925.8 6066.1 2377.85 135.14
38 Rewa 21372.19 185.73 5668.63 27226.55 6185.05 22077.99 54.65
39 Sagar 56806.95 80.78 3807.91 60695.66 4089.76 41393.84 59.29
40 Satna 39418.38 1084.31 4766.96 45269.69 5077.31 25470.08 65.59
41 Sehore 39055.28 117.47 2527.11 41699.87 2714.97 25606.86 61.78
42 Seoni 24964.82 491 3328.53 28298.24 3532.72 39891.08 41.38
43 Shahdol 3124.57 1673.31 2307.45 7105.33 2440.47 45933.91 13.36
44 Shajapur 52782.83 54.55 2182.07 55019.46 2288.53 2116.74 106.9
45 Sheopur 17631.34 44.79 1817.82 19493.95 1968.51 31029.92 38.47
46 Shivpuri 48288.67 42.99 4668.71 53000.39 5048.85 24939.43 67.67
47 Sidhi 7552.41 88.26 2908.38 10549.05 3157.52 18414.08 36.11
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Current Annual Ground Water Extraction (ham) AA;II:) I;:?iloggr Net‘V(il;(;:nd Stage of Ground
S.N. District Domestic use | Availability for | Water Extraction
Irrigation Industrial Domestic Total as on 2025 future use (%)
(Ham) (ham)
48 Singrauli 8979.76 2219.69 2657.3 13856.77 2945.75 21311.92 39.08
49 Tikamgarh 26734.19 0 3074.02 29808.19 3746.52 5948.14 81.83
50 Ujjain 95485.93 57.77 3895.58 99439.27 4104.22 8999.19 108.83
51 Umaria 4294.94 540.07 1571.36 6406.36 1714.96 27689.39 18.71
52 Vidisha 51046 13.93 3969.72 55029.63 4260.54 30123.4 64.4
Total(Ham) 1740326 17460.5 172240.4 1930027 187742.3 1445042 58.75
Total(Bcm) 174 0.17 1.72 19.3 1.88 14.45 58.75
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44 STAGE OF GROUND WATER EXTRACTION

The overall stage of groundwater extraction in the state is 58.75 %. The stage of ground water
extraction is very high in the districts of Indore, Mandsaur, Ratlam, Shajapur and Ujjain where
it is more than 100%, which implies that in these districts the annual ground water consumption
is more than annual extractable ground water resources. In the districts of Agar malwa,
Barwani, Bhopal, Dewas, Rajgarh, and Tikamgarh the stage of ground water Extraction is
between 70-90%. Neemuch district has stage of ground water extraction between 90 to 100 %.
In rest of the districts, the stage of ground water extraction is below 70 %. The Ratlam
(135.14%), Indore (119.38%), districts have highest ground water extraction and Dindori with
12.52% is lowest stage of extraction district in state. The district wise stage of Ground Water
Extraction is given in the Table.4.4 and in bar diagram shown in the Fig.4.10.

The Jaora block of Ratlam district has highest stage of Ground Water Extraction (170.51%)
and tha Paraswada block of Balaghat district has lowest stage of Ground Water Extraction
(4.63%). The Assesment unit wise stage of Ground Water Extraction is given in Annexure IV.
4.5 CATEGORIZATION OF ASSESSMENT UNITS

The distributions of various categorized assessment units are shown in the Fig 4.12. 226
blocks are falling under safe category, 60 blocks are falling in semi-critical category, 5 blocks
of in critical category, and 26 blocks of the state are categorized as over-exploited. List of
safe, semi-critical, critical and over-exploited area is given in Annexure IV and in Annexure
V. Almost all over-exploited blocks are falling in western part of Madhya Pradesh, which is
known as “MALWA AREA” where ground water extraction has increased many folds during
past decades. In the state out of the total assessment units 8% of units are Over-exploited, 2%
units are Critical, 19% of the units are Semi-critical and remaining 71% assessment units are
categorized as Safe. (Fig.4.11).

Out of 32853.75 mcm of Total Annual Extractable Resources of the state, 3424.26 mcm
(10.42 %) are under ‘Over-Exploited’, 537.1 mcm (1.63 %) are under ‘Critical’, 6119.62
mem (18.63 %) are under ’Semi-Critical’, 22772.77 mem (69.32 %) are under ‘Safe’
category assessment units. Category wise annual extractable resources are given in Table
4.5. Out of 269333.27 Sq Km of Recharge worthy area of the state, 22554.86 Sq Km
(8.37 %) are under ‘Over-Exploited’, 4249.07 Sq Km (1.58 %) are under ‘Critical’,
51803.76 Sq Km (19.23 %) are under ’Semi-Critical’, 190725.58 Sq Km (70.81%) are
under ‘Safe’ category assessment units.Category wise Recharge worthy area is given in

Table 4.6.
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B Semi-Critical

Critical
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m Over-Exploited

Figure 4.11: Categorisation of Assessment units

4.6 ALLOCATION OF GROUND WATER RESOURCES FOR DOMESTIC

UTILISATION
The Annual Extractable Ground Water Resources are to be apportioned between domestic,
industrial and irrigation uses. Among these, as per the National Water Policy, requirement for
domestic water supply is to be accorded priority. So the allocation of Ground Water resources
for domestic utilization as on 2025 is caluculated for all assessment units and given in
Annexure IV and district wise allocation is given in the Table 4.4. It is seen that in Madhya
Pradesh 187742 ham (1.88 becm) ground water resource is allocated for domestic utilization.
4.7 GROUND WATER AVAILABLE FOR FUTURE USE
Assessment wise, data of Ground Water Available for future use is given in Annexure-IV.and
district wise are shown in Table 4.4. From Table 4.4, it is seen that in Madhya Pradesh
1445042 ham (14.45 becm) ground water is estimated to be available for future use.
4.8 QUALITY TAGGING
Quality assessment of Ground water is equally important as the quality assessment. But with
the existing network of quality monitoring, it is not possible to categorize the area. There are
so many problems in respect to type of attributes, also.some of the attributes are point data
which can considered as varying linearly between two points. Hence for Madhya Pradesh it
was decided to add a quality tag to the assessment sub unit. In the state the major sources of
quality concern are Salinity and Fluoride. The quality tagged assessment units are given in the

Annexure VI.
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Dynamic Ground Water Resource of Madhya Pradesh - 2023
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Table 4.5: Category wise Annual Extractable Ground Water Resource

Total Safe Semi-Critical Critical Over-Exploited
Annual
Extractable Total Total Total Total
S.N. | Name of District | Resource Annual Annual Annual Annual
of Assessed Extractable % Extractable % Extractable % Extractable %
Units (in Resource Resource Besource Besource
mem) (in mcm) (in mcm) (in mcm) (in mcm)
1 Agar Malwa 404.03 108.3 26.81 104.57 25.88 - - 191.16 47.31
2 Alirajpur 199.3 199.3 100 - - - - - -
3 Anuppur 269.94 224.12 83.03 45.82 16.97 - - - -
4 Ashoknagar 368.24 217.8 59.15 150.44 40.85 - - - -
5 Balaghat 719.49 719.49 100 - - - - - -
6 Barwani 520.36 356.7 68.55 102.51 19.7 - - 61.16 11.75
7 Betul 977.5 722.52 73.91 254.99 26.09 - - - -
8 Bhind 899.54 899.54 100 - - - - - -
9 Bhopal 379.49 - - 379.49 100 - - - -
10 Burhanpur 339.63 165.32 48.68 174.31 51.32 - - - -
11 Chhatarpur 809 4349 53.76 374.1 46.24 - - - -
12 Chhindwara 976.05 665.39 68.17 211.48 21.67 99.18 10.16 - -
13 Damoh 365.76 308.65 84.39 57.11 15.61 - - - -
14 Datia 401.22 401.22 100 - - - - - -
15 Dewas 809.45 436.49 53.92 120.47 14.88 - - 252.49 31.19
16 Dhar 1277.67 831.03 65.04 - - 79.74 6.24 366.9 28.72
17 Dindori 332.58 332.58 100 - - - - - -
18 Guna 773.15 773.15 100 - - - - - -
19 Gwalior 757.74 708.4 93.49 49.34 6.51 - - - -
20 Harda 439.48 439.48 100 - - - - - -
21 Hoshangabad 1636.96 1453.86 88.81 183.1 11.19 - - - -
22 Indore 534.36 - - 106.83 19.99 59 11.04 368.53 68.97
23 Jabalpur 612.97 580.94 94.78 32.03 5.22 - - - -
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Total Safe Semi-Critical Critical Over-Exploited
Annual
Extractable Total Total Total Total
S.N. Name of District | Resource Annual Annual Annual Annual
of Assessed Extractable % Extractable % Extractable % Extractable %
Units (in Resource Resource Besource Besource
mem) (in mcm) (in mcm) (in mcm) (in mcm)
24 Jhabua 242.8 222.34 91.57 20.46 8.43 - - - -
25 Katni 380.29 380.29 100 - - - - - -
26 Khandwa 1051.96 933.15 88.71 118.81 11.29 - - - -
27 Khargone 921.48 864.84 93.85 56.64 6.15 - - - -
28 Mandla 467.72 467.72 100 - - - - - -
29 Mandsaur 631.81 - - 315.37 49.91 - - 316.45 50.09
30 Morena 646.16 646.16 100 - - - - - -
31 Narsinghpur 1127.62 916.14 81.25 211.48 18.75 - - - -
32 Neemuch 361.49 - - 113.02 31.26 - - 248.47 68.74
33 Niwari 181.2 112.16 61.9 69.04 38.1 - - - -
34 Panna 506.01 506.01 100 - - - - - -
35 Raisen 868.14 776.26 89.42 91.88 10.58 - - - -
36 Rajgarh 865.24 - - 563.65 65.14 167.34 19.34 134.26 15.52
37 Ratlam 769.03 - - 117.5 15.28 - - 651.53 84.72
38 Rewa 498.21 461.18 92.57 37.03 7.43 - - - -
39 Sagar 1023.71 1023.71 100 - - - - - -
40 Satna 690.18 368.78 53.43 321.4 46.57 - - - -
41 Sehore 674.95 543.1 80.47 - - 131.84 19.53 - -
42 Seoni 683.94 683.94 100 - - - - - -
43 Shahdol 531.72 531.72 100 - - - - - -
44 Shajapur 514.68 - - 121.84 23.67 - - 392.84 76.33
45 Sheopur 506.75 412.39 81.38 94.35 18.62 - - - -
46 Shivpuri 783.2 322.2 41.14 461 58.86 - - - -
47 Sidhi 292.12 292.12 100 - - - - - -
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Total Safe Semi-Critical Critical Over-Exploited
Annual
Extractable Total Total Total Total
S.N. Name of District | Resource Annual Annual Annual Annual
of Assessed Extractable % Extractable % Extractable % Extractable %
Units (in Resource Resource Besource Besource
mem) (in mcm) (in mcm) (in mcm) (in mcm)
48 Singrauli 354.57 354.57 100 - - - - - -
49 Tikamgarh 364.29 - - 364.29 100 - - - -
50 Ujjain 913.73 - - 473.26 51.79 - - 440.47 48.21
51 Umaria 342.39 342.39 100 - - - - - -
52 Vidisha 854.44 632.4 74.01 222.04 25.99 - - - -
Grand Total 32853.75 22772.77 69.32 6119.62 18.63 537.1 1.63 3424.26 10.42
Table 4.6: Category wise Recharge worthy area
Safe Semi-Critical Critical Over-Exploited Saline
Total
Recharge | Recharge Recharge Recharge Recharge Recharge
Name of XVr(Ll:lz X’orth¥ X’orth¥ XVorth¥ XVorth¥ X\’orth¥
District Assessed Asgzzsls((:d o Asl;z:s((:d Yo Asl;ee:s(;d Yo Asl;ee:s(;d Yo Asl;?s‘s(::d o
Units (in | Units (in Units (in Units (in Units (in Units (in
sq.km) sq.km) sq.km) sq.km) sq.km) sq.km)
1 Agar Malwa | 2515.76 654.46 | 26.01 700.83 27.86 - - 1160.47 | 46.13 - -
2 Alirajpur 3054 3054 100 - - - - - - - -
3 Anuppur 2942 2602 88.44 340 11.56 - - - - - -
4 Ashoknagar | 4622.44 | 2462.59 | 53.27 | 2159.85 | 46.73 - - - - - -
5 Balaghat 8917.93 8917.93 100 - - - - - - - -
6 Barwani 3668.31 2646.15 | 72.14 | 730.36 19.91 - - 291.8 7.95 - -
7 Betul 8564.5 6663.5 77.8 1901 22.2 - - - - - -
8 Bhind 4459 4459 100 - - - - - - - -
9 Bhopal 2648 - - 2648 100 - - - - - -
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Total Safe Semi-Critical Critical Over-Exploited Saline

Recharge | Recharge Recharge Recharge Recharge Recharge

Worthy | Worthy Worthy Worthy Worthy Worthy

S.N. Nz}me. of Areaof | Area of Area of Area of Area of Area of
District Assessed | Assessed o Assessed o Assessed o Assessed o Assessed o

Units (in | Units (in Units (in Units (in Units (in Units (in

sq.km) sq.km) sq.km) sq.km) sq.km) sq.km)
10 Burhanpur 2570.5 1400.5 | 54.48 1170 45.52 - - - - - -
11 Chhatarpur | 7904.34 3938.28 | 49.82 | 3966.06 | 50.18 - - - - - -
12 Chhindwara | 8847.77 6631.89 | 74.96 | 1580.72 | 17.87 635.16 7.18 - - - -
13 Damoh 4746.19 3842.82 | 80.97 | 903.37 19.03 - - - - - -
14 Datia 2662 2662 100 - - - - - - - -
15 Dewas 5770.82 3313.7 | 5742 | 876.31 15.19 - - 1580.81 | 27.39 - -
16 Dhar 8126.4 5169 63.61 - - 534 6.57 2423.4 29.82 - -
17 Dindori 4560 4560 100 - - - - - - - -
18 Guna 6175.14 6175.14 100 - - - - - - - -
19 Gwalior 4283 3859.65 | 90.12 | 423.35 9.88 - - - - - -
20 Harda 2700.9 2700.9 100 - - - - - - - -
21 Hoshangabad | 5583.52 4914.52 | 88.02 669 11.98 - - - - - -
22 Indore 3818.97 - - 1020.92 | 26.73 530 13.88 | 2268.05 | 59.39 - -
23 Jabalpur 4438.68 4070.28 | 91.7 368.4 8.3 - - - - - -
24 Jhabua 3112.53 2699.53 | 86.73 413 13.27 - - - - - -
25 Katni 4666.48 4666.48 100 - - - - - - - -
26 Khandwa 5814.46 4953.46 | 85.19 861 14.81 - - - - - -
27 Khargone 6568.97 6074.57 | 92.47 494 .4 7.53 - - - - - -
28 Mandla 5739.9 5739.9 100 - - - - - - - -
29 Mandsaur 4956.4 - - 2438.83 | 49.21 - - 2517.57 | 50.79 - -
30 Morena 4384.89 4384.89 100 - - - - - - - -
31 Narsinghpur 4791 3947 82.38 844 17.62 - - - - - -
32 Neemuch 3757.44 - - 1153 30.69 - - 2604.44 | 69.31 - -
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Total Safe Semi-Critical Critical Over-Exploited Saline

Recharge | Recharge Recharge Recharge Recharge Recharge

Worthy | Worthy Worthy Worthy Worthy Worthy

S.N. Nz}me. of Areaof | Area of Area of Area of Area of Area of
District Assessed | Assessed o Assessed o Assessed o Assessed o Assessed o

Units (in | Units (in Units (in Units (in Units (in Units (in

sq.km) sq.km) sq.km) sq.km) sq.km) sq.km)
33 Niwari 1525.62 939.62 | 61.59 586 38.41 - - - - - -
34 Panna 6624.75 6624.75 100 - - - - - - - -
35 Raisen 6609.4 5745 86.92 864.4 13.08 - - - - - -
36 Rajgarh 6154.98 - - 3881.98 | 63.07 1368 22.23 905 14.7 - -
37 Ratlam 4616 - - 973 21.08 - - 3643 78.92 - -
38 Rewa 5937.6 5490.3 | 92.47 447.3 7.53 - - - - - -
39 Sagar 9254.18 9254.18 100 - - - - - - - -
40 Satna 6721.06 3576.89 | 53.22 | 3144.17 | 46.78 - - - - - -
41 Sehore 4639.72 3457.81 | 74.53 - - 1181.91 | 2547 - - - -
42 Seoni 8050.2 8050.2 100 - - - - - - - -
43 Shahdol 4978 4978 100 - - - - - - - -
44 Shajapur 3406.17 - - 883.07 25.93 - - 2523.1 74.07 - -
45 Sheopur 5334.8 3697.8 | 69.31 1637 30.69 - - - - - -
46 Shivpuri 9770.49 4354.54 | 44.57 | 541595 | 55.43 - - - - - -
47 Sidhi 3604.05 3604.05 100 - - - - - - - -
48 Singrauli 4512.6 4512.6 100 - - - - - - - -
49 Tikamgarh 3355.38 - - 3355.38 100 - - - - - -
50 Ujjain 5939.33 - - 3302.11 55.6 - - 2637.22 44 .4 - -
51 Umaria 4219 4219 100 - - - - - - - -
52 Vidisha 6707.7 5056.7 | 75.39 1651 24.61 - - - - - -
Grand Total 269333.3 | 190725.6 | 70.81 | 51803.76 | 19.23 | 4249.07 1.58 | 22554.86 | 8.37 - -
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Dynamic Ground Water Resource of Madhya Pradesh - 20

Ground Water Recharge 2020 Vs 2022 Vs 2023
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Fig.4.13: Disctrict wise Ground water Recharge Comparison
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Total GW Extraction 2020 Vs 2022 Vs 2023
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Fig.4.14: Disctrict wise Ground water Extraction Comparison
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4.9 COMPARISON OF RESOURCE OF 2022 WITH BASE YEAR 2023

The total ground water recharge in the state for the year 2022 was 3524443 ham (35.24), while
in 2023 the ground water recharge is 3547408 ham (35.47). In general, the reasons for increase
can be attributed to increased rainfall recharge and implementation of water conservation
structures. The recharge from other sources in the state in 2022 was 825585 ham (8.26 bcm)
while in 2023 the recharge due to other sources is 840018 ham (8.40 bcm). The district wise
comparison of the recharge in 2020, 2022 and 2023 is given in the Fig.4.13. The annual
extractable resource in the state computed in 2022 was 3257963 ham (32.58 bcm) while in
2023 it is 3285375 ham (32.85 bem).

The total groundwater extraction in the state for the year 2022 was 1925334 ham (19.25 bem),
but in the year 2023 total groundwater extraction is increased to 1930027 ham (19.30 bcm)
due to the revision of well census data, population. The district wise comparison of Ground
Water extraction in 2020, 2022 and 2023 is given in the Fig.4.14.

The stage of ground water extraction has reached to 58.75% as compared to 59.10% in
assessment year 2022. In the assessment year-2023 there is no change in categorization as
compared to 2022, 233 assessment units falling in safe category, 60 assessment units falling in
semi-critical category, 05 assessment units in Critical category and 26 units in over-exploited
category which remains same as previous assessment year.

The ground water resources of the individual block /assessment unit show wide variation in the
resource available and stage of ground water extraction.

The assessment units improved or deteriorated from 2017 to 2023 assessment are given in
Table 4.7. For comparison of ground water resources data computed using GEC’2015 analysis
of district wise figures is made for year 2022 and 2023, which is given in Table 4.8.

Table 4.7: Comparison of Categorization of Improved and Deteriorated Assessment Units (2017

and 2022)

E - &Z g '5 4t % ;\; 'g
>t ) =~ [~ = R
z 2 £z |25z Sz 259 58
Z Z 5 | FEEY 5% $TES BN
a 2 »3EE g = #»3EE g =
< - - - ~—
S &4 S S &4 S
Improved
1 DAMOH Batiyagarh 73.37 semi_critical 64.31 safe
2 MANDSAUR Bhanpura 96.48 critical 87.74 semi_critical
3 MANDSAUR Malhargarh 93.97 critical 83.58 semi_critical
4 RAISEN Sanchi 73.15 semi_critical 60.98 safe
5 SAGAR Banda 70.38 semi_critical 58.12 safe
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Deteriorated
1 ANUPPUR Kotma 7.31 safe 79.05 semi_critical
2 | ASHOKNAGAR Chanderi 56.78 safe 71.14 semi_critical
3 | ASHOKNAGAR Isagarh 67.06 safe 78.93 semi_critical
4 BHOPAL Berasia 68.93 safe 75.41 semi_critical
5 BURHANPUR Burhanpur 67.48 safe 73.81 semi_critical
6 | CHHATARPUR Bijawar 66.91 safe 71.22 semi_critical
7 | CHHINDWARA | Chhindwara 88.5 semi_critical 99.43 critical
8 | CHHINDWARA | Mohkheda 67.73 safe 75.59 semi_critical
9 DHAR Tirla 87.6 semi_critical 95.62 critical
10 | HOSHANGABAD | Bankhedi 68.56 safe 81.37 semi_critical
11 JHABUA Jhabua 67.74 safe 83.27 semi_critical
12 | NARSINGHPUR | Narsinghpur 67.48 safe 77.09 semi_critical
13 NEEMUCH Jawad 96.1 critical 109.45 | over_exploited
14 NEEMUCH Neemuch 94.64 critical 107.22 | over_exploited
15 RAJGARH Rajgarh 67.88 safe 72.95 semi_critical
16 RAJGARH Sarangpur 95.39 critical 110.63 | over_exploited
17 REWA Mauganj 65.62 safe 74.94 semi_critical
18 SATNA Amarpatan 65.79 safe 74.85 semi_critical
19 SEHORE Ashta 77.36 semi_critical 99.66 critical
20 SHAJAPUR Kalapipal 97.33 critical 110.83 over_exploited
21 SHEOPUR Vijaypur 63.7 safe 71.81 semi_critical
22 SHIVPURI Kolaras 69.56 safe 74.05 semi_critical
23 VIDISHA Gyaraspur 67.58 safe 70.27 semi_critical
24 VIDISHA Kurwai 69.26 safe 75.8 semi_critical
Table 4.8: District -wise comparison of resource between 2022 and 2023
S. .. G?ol:ll:ll:iai)e‘:“r;cet::)l:ll:ce Total Grqund Water VSVt:ier (gx(t}rr;)cli?oil
N, District (ham) Extraction (ham) (%)
2022 2023 2022 2023 2022 2023
1 | Agar Malwa 40085.67 40403.21 36310.9 | 36336.96 90.58 89.94
2 | Alirajpur 18582.81 19930.2 8602.79 8633.15 46.29 43.32
3 | Anuppur 28004.54 26993.74 6053.9 6349.33 21.62 23.52
4 | Ashoknagar 36404.61 36824.34 | 23181.16 | 23207.03 63.68 63.02
5 | Balaghat 70785.92 71949.04 | 16704.73 | 16909.36 23.6 23.5
6 | Barwani 52314.59 52036.18 | 37065.94 | 37143.14 70.85 71.38
7 | Betul 99244.6 97750.31 484753 48528.3 48.84 49.65
8 | Bhind 91294.34 89953.59 | 29172.84 | 29373.62 31.95 32.65
9 | Bhopal 38862.01 37948.75 | 29606.96 | 2971291 76.18 78.3
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Annual Extractable

Stage of Ground

S. District Groundwater Resource Tﬁ:ﬁ:ﬁﬁ:?ﬁ ;t)er Water Extraction
N. (ham) (%)

2022 2023 2022 2023 2022 2023
10 | Burhanpur 34605.71 33962.85 | 23674.78 | 23704.63 68.41 69.8
11 | Chhatarpur 81465.66 80899.76 52872.8 | 52923.58 64.9 65.42
12 | Chhindwara 99073.78 97605.19 | 61665.69 | 61722.98 62.24 63.24
13 | Damoh 36077.15 36576.17 | 21156.64 | 21388.93 58.64 58.48
14 | Datia 40304.29 40122.32 14577.93 | 14464.77 36.17 36.05
15 | Dewas 80704.84 80944.58 | 64681.73 | 64753.63 80.15 80
16 | Dhar 128641.78 127766.67 | 83662.84 | 83557.97 65.04 65.4
17 | Dindori 32606.26 33257.8 4133.23 4164.57 12.68 12.52
18 | Guna 76657.21 77314.59 50175.9 | 50219.89 65.45 64.96
19 | Gwalior 74870.84 75773.72 | 23895.85 | 23807.29 31.92 31.42
20 | Harda 42912.68 43947.6 15644.99 | 15665.19 36.46 35.65
21 | Hoshangabad 161615.74 163696.36 | 42298.05 | 42335.23 26.17 25.86
22 | Indore 52999.95 53436.36 | 63753.84 | 63792.93 120.29 119.38
23 | Jabalpur 59726.79 61296.83 | 31244.65 | 31449.17 52.31 51.31
24 | Jhabua 23348.92 24280.48 10813.8 10876.28 46.31 44.79
25 | Katni 37236.74 38029.19 17536.65 | 17917.68 47.1 47.12
26 | Khandwa 105370.85 105196.25 | 43572.82 | 43636.4 41.35 41.48
27 | Khargone 92099.37 92147.84 42136.5 | 42322.26 45.75 45.93
28 | Mandla 43590.69 46772.43 9509.63 9546.28 21.82 20.41
29 | Mandsaur 65121.79 63181.48 | 67169.93 | 66067.55 103.15 104.57
30 | Morena 63196.22 64615.54 | 26435.82 | 25930.52 41.83 40.13
31 | Narsinghpur 110803.62 112762.33 | 75267.39 | 75495.2 67.93 66.95
32 | Neemuch 35098.35 36148.63 | 35851.23 | 35871.88 102.15 99.23
33 | Niwari 18001.02 18120.11 12625.12 | 12656.29 70.14 69.85
34 | Panna 49601.45 50601.49 18308.74 | 18459.75 36.91 36.48
35 | Raisen 85150.61 86813.92 | 46514.82 | 46593.92 54.63 53.67
36 | Rajgarh 87119.98 86524.22 | 77817.23 | 77683.72 89.32 89.78
37 | Ratlam 76080.83 76902.67 103784.5 | 103925.8 136.41 135.14
38 | Rewa 49486.3 49820.96 | 27149.99 | 27226.55 54.86 54.65
39 | Sagar 103184.22 102371.34 | 60641.65 | 60695.66 58.77 59.29
40 | Satna 66512.51 69018.27 | 42559.47 | 45269.69 63.99 65.59
41 | Sehore 67184.76 67494.59 | 41496.74 | 41699.87 61.77 61.78
42 | Seoni 69625.5 68393.52 | 28246.69 | 28298.24 40.57 41.38
43 | Shahdol 52389.57 53172.26 6884.07 7105.33 13.14 13.36
44 | Shajapur 51495.34 51468.21 54991.68 | 55019.46 106.79 106.9
45 | Sheopur 41351.53 50674.57 18572.93 | 19493.95 4491 38.47
46 | Shivpuri 78475.3 78319.96 52914.4 | 53000.39 67.43 67.67
47 | Sidhi 30912.09 29212.27 11213.69 | 10549.05 36.28 36.11
48 | Singrauli 32849.38 35457.15 14295.48 | 13856.77 43.52 39.08
49 | Tikamgarh 36123.38 36428.83 | 29718.71 | 29808.19 82.27 81.83
50 | Ujjain 91601.55 91373.06 | 99361.77 | 99439.27 108.47 108.83
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Annual Extractable Stage of Ground

S. .. Groundwater Resource Total Grqund Water Watger Extraction
N, District (ham) Extraction (ham) (%)

2022 2023 2022 2023 2022 2023

51 | Umaria 32238.77 34239.35 6376.02 6406.36 19.78 18.71

52 | Vidisha 84870.33 85443.85 54952.98 | 55029.63 64.75 64.4

TOTAL (ham) 3257963 3285375 1925334 1930027 59.1 58.75

TOTAL (bcm) 32.58 32.85 19.25 19.3 59.1 58.75
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CHAPTER-5

5.0 DISTRICT WISE GROUND WATER RESOURCE

The ground water conditions, its availability and utilization scenario and categorization of
assessment units in different states are discussed in the previous chapter. District wise
summaries are given below.

5.1 AGAR

Agar district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground water
resources of the district have been estimated for base year -2023 on block-wise basis. Out of
272193 ha of geographical area, 251576 ha (92%) is ground water recharge worthy area and
20617 ha (8%) is hilly area. There are four number of assessment units (block) in the district
out of which Barod block falls under Semi-Critical category and Nalkhera and Susner fall in
over exploited category. The highest stage of ground water development is computed as 124.44
% in Nalkhera block. The annual extractable groundwater resource in the district is 40403 ham
and net ground water extraction for all uses is 36336 ham, making stage of ground water
Extraction 89.93% as a whole for district. After making allocation for future domestic supply
for year 2025, balance available ground water for future use would be 6514 ham.

5.2 ALIRAJPUR

Alirajpur district is underlain by Archaean Granite-gneisses, phyllite Basaltic lava flows of
Deccan trap and Bagh Bed. Dynamic Ground water resources of the district have been
estimated for base year- 2023, on block wise basis. Out of 331800 ha of geographical area,
305400 ha (92%) is ground water recharge worthy area and 26400 ha (8%) is hilly area. There
are six number of assessment units (block) in the district which fall under non-command
category, there are no major irrigation projects in the district, and medium irrigation project for
irrigation. All blocks of the district are categorized as safe blocks, and highest stage of ground
water extraction is computed as 69.01 % for Bhabra Block. The annual extractable groundwater
resource in the district is 19930 ham and total ground water extraction for all uses is 6722 ham,
making stage of ground water Extraction 43.31% as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future
use would be 11158 ham.

5.3 ANUPPUR

Anuppur district is underlain by Archaean Granite-gneisses, Gondwanas sandstone-clays,
Lametas and Deccan trap basalts. Dynamic ground water resources of Anuppur district have

been estimated for base year — 2023, on block- wise basis. Out of 372400 ha of geographical
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area, 294200 ha (79%) is ground water recharge worthy area and 78200 ha (21%) is hilly area.
There are four number of assessment units (block) in the district which fall under non-command
sub-unit, as there are no major and medium irrigation projects in the district. Highest stage of
ground water Extarction is computed as 79.05% for Kotma Block. The annual extractable
groundwater resource in the district is 26993 ham and ground water extraction for all uses is
1483 ham, making stage of ground water extraction 23.52% as a whole for district. After
making allocation for future domestic for year 2025, balance available ground water for future
use would be 20583 ham.

5.4 ASHOKNAGAR

Ashoknagar district is underlain by Deccan trap basalts, Vindhyan sandstone and Archaean
granite-gneisses. Dynamic Ground water resources of the district have been estimated for base
year -2023, on block- wise basis. Out of 467394 ha of geographical area, 462244 (98%) ha is
ground water recharge worthy area and 5150 (2%) is hilly area. There are four numbers of
assessment units (block) in the district having command area (4.46 %) and non-command area
(95.54%). Out of four blocks of the district, two blocks are categorized as safe and two blocks
are as semi-critical. Highest stage of ground water extraction is computed as 78.93 % in
Ishagarh block. The annual extractable resource in the district is 36405 ham and gross ground
water extraction for all uses is 23181 ham, making stage of ground water extraction 63.02% as
a whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 1928 ham.

5.5 BALAGHAT

Balaghat district is underlain by Archaean Granite, gneisses and phyllites. Dynamic Ground
water resources of the district have been estimated for base year -2023, on block wise basis.
Out of 922900 ha of geographical area, 891793 ha (97 %) is ground water recharge worthy
area and 31107 ha (3%) is hilly area. There are ten numbers of assessment units (block) in the
district which fall under command (11%) and non-command (89%) sub units. All blocks of the
district are categorized as safe blocks, and highest stage of ground water extraction is computed
as 56.13% for Katangi Block. The annual extractable ground water resource in the district is
71949 ham and ground water extraction for all uses is 12657 ham, making stage of ground
water extraction 23.50% as a whole for district. After making allocation for future domestic
supply for year 2025, balance available ground water for future use would be 54872 ham.

5.6 BARWANI

Barwani district is underlain by, Basaltic lava flows of Deccan trap. Dynamic ground water

resources of the district have been estimated for base year-2023, on block-wise basis. Out of
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542200 ha of geographical area, 366831 (68%) ha is ground water recharge worthy area and
175369 ha (32%) is hilly area. There are seven number of assessment units (block) in the
district which fall under command and non-command sub-unit. Barwani, Niwali, Pati, Thikari
and Sendhwa blocks of the district are categorized as safe blocks, Rajpur as semi critical, and
Pansemal as over exploited with highest stage of ground water extraction which is computed
as 138.33%. The annual extractable ground water resource in the district is 52036 ham and
ground water extraction for all uses is 33377 ham, making stage of ground water extraction
71.37% as a whole for district. After making allocation for future domestic supply for year
2025, balance available ground water for future use would be 19039 ham.

5.7 BETUL

Betul district is underlain by Archaeans Granite-gneisses, Gondwanas sandstone-clays,
Lametas and Deccan trap basalts. Dynamic ground water resources of the district have been
estimated for base year - 2023, on block-wise basis. Out of 1004300 ha of geographical area,
856450 ha (85%) is ground water recharge worthy area and 147850 ha (15%) is hilly area.
There are ten numbers of assessment units (block) in the district which fall under command
(3.41 %) and non-command (96.59%) sub units. All blocks of the district are categorized as
safe blocks except Betul and Multai block. Multai block having highest stage of ground water
extraction, which is computed as 82.75%, and Betul having 81.47% as Semi-Critical Category.
The annual extractable ground water resource in the district is 97750 ham and ground water
extraction for all uses is 44632 ham, making stage of ground water extraction 49.64% as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 49031 ham.

5.8 BHIND

Bhind district is characterized by alluvial formation, Vindhyan Formation, and Gwalior Series.
Dynamic Ground water resources of the district have been estimated for base year -2023, on
block-wise basis. Out of 445900 ha of geographical area, 445900 ha (100%) is ground water
recharge worthy area. There are six numbers of assessment units (block) in the district which
fall under command (40%) and non-command (60%) sub units. All blocks of the district are
categorized as safe blocks, and highest stage of ground water extraction is computed as 36.55%
for Lahar Block. The annual extractable ground water resource in the district 89954 ham and
ground water extraction for all uses is 25662 ham, making stage of ground water extraction
32.65% as a whole for district. After making allocation for future domestic supply for year

2025, balance available ground water for future use would be 60384 ham.
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5.9 BHOPAL

Bhopal district is underlain by Deccan trap basalts and Vindhyan sandstone. Dynamic ground
water resources of the district have been estimated for base year -2023, on block wise basis.
Out 0f 277237 ha of geographical area, 264800 ha (96%) is ground water recharge worthy area
and 12437 ha (4%) is hilly area. There are three number of assessment units (two blocks and
one urban area) in the district which fall under non-command sub unit. All assessment units of
the district are categorized as Semi- Critical. Highest stage of ground water extraction is
computed as 83.45 for Phanda. The annual extractable ground water resource in the district is
37948 ham and ground water extraction for all uses is 23916 ham, making stage of Ground
water extraction 78.29 as a whole for district. After making allocation for future domestic
supply for year 2025, balance available ground water for future use would be 7761 ham.

5.10 BURHANPUR

Burhanpur district is underlain by, Basaltic lava flows of Deccan trap and Tapi alluvium.
Dynamic Ground water resources of the district have been estimated for base year -2023, on
block-wise basis. Out of 323300 ha of geographical area, 257050 ha (80%) is ground water
recharge worthy area and 66250 ha (20%) is hilly area. There are two number of assessment
units (block) in the district which fall under command (4%) and non-command (96%) sub units.
Burhanpur block is categorized as Semi-ctitical while Khakner is categorized as safe with
highest stage of ground water extraction is computed as 73.81% for Burhanpur block. The
annual extractable ground water resource in the district is 33962 ham and ground water
etraction for all uses is 41940 ham, making stage of ground water extraction 69.75 % as a whole
for district. After making allocation for future domestic supply for year 2025, balance available
ground water for future use would be 10127 ham.

5.11 CHHATARPUR

About 65% of the district is occupied by Bundelkhand granite in northern & north central part
with a thin soil cover. The exposure of Bijawars triangular in shape and constitute about 15%
of the south eastern part of the district. Dynamic ground water resources of the district have
been estimated for base year -2023 on block-wise basis. Out of 868736 ha of geographical area,
790434 ha (92%) is ground water recharge worthy area and 78302 ha (8%) is hilly area. There
are eight number of assessment units (block) in the district which fall under non-command
(86%) and command (14%) sub units. Badamalhara, Gaurihar, Loundi and Rajnagar blocks are
in safe. Buxwaha, Chhatarpur, Nowgaon and Bijawar are under semi critical. Highest stage of
ground water extraction is computed as 80.99 % for Nowgaon Block. Annual extractable

ground water resource in the district 80899 ham and ground water extraction for all uses is
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49738 ham, making stage of ground water extraction 65.42% as a whole for district. After
making allocation for future domestic supply for year 2025, balance available ground water for
future use would be 27798 ham.

5.12 CHHINDWARA

Chhindwara district is underlain by Deccan trap basalts, Archaean granite-gneisses and
Gondwanas sandstone-clays. Dynamic ground water resources of the district have been
estimated for base year - 2023 on block-wise basis. Out of 1181500 ha of geographical area,
884777 ha (75%) is ground water recharge worthy area and 296723 ha (25%) is hilly area.
There are eleven number of assessment units (block) in the district which fall under non-
command (99 %) and command (1 % Morkhed and Sauser) sub units. Amarwara, Bichhua,
Chourai, Harrai, Jamai, Sausar, Parasia and Tamia blocks of the district are categorized as safe
blocks, Mohkhed, Pandurna are as semi critical, Chhindwada is categorized as critical. Highest
stage of ground water extraction is computed as 99.43% for Chhindwara block. The annual
extractable ground water resource in the district is 97605 ham and ground water extraction for
all uses is 55742 ham, making stage of ground water extraction 63.23% as a whole for district.
After making allocation for future domestic supply for year 2025, balance available ground
water for future use would be 35665 ham.

5.13 DAMOH

Damoh district is underlain mainly by Vindhyan Shale, Limestone and Sandstone. Dynamic
ground water resources of the district have been estimated for base year -2023 on block-wise
basis. Out of 730600 ha of geographical area, 474619 ha (65%) is ground water recharge
worthy area and 255981 ha (35%) is hilly area. There are seven number of assessment units
(block) in the district which fall under non-command (88 %) and command (12% ) sub units.
Damoh, Hatta, Jabera, Patera, Tedukheda, blocks of the district are categorized as safe blocks,
and Pathariya as semi critical. The highest stage of ground water extration is computed as
80.47% in Pathariya block. The annual extractable ground water resource in the district is
36576 ham and ground water extraction for all uses is 18757 ham, making stage of ground
water extraction 58.47% as a whole for district. After making allocation for future domestic
supply for year 2025, balance available ground water for future use would be 14783 ham.
5.14 DATIA

Datia district is characterized by alluvial formation, Bundelkhand Granite gneiss, and Gwalior
Series Dynamic ground water resources of the district have been estimated for base year -2023
on block-wise basis. Out of 269100 ha of geographical area, 266200 ha (99%) is ground water

recharge worthy area and 2900 (1%) is hilly area. There are three numbers of assessment units
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(block) in the district which fall under command (49%) and non-command (51%) sub units.
All blocks of the district are categorized as safe blocks with highest stage of ground water
development of 53.26% in Datia block. The annual extractable ground water resource in the
district 40122 ham and ground water extraction for all uses is 12664 ham, making stage of
ground water extraction 36.05% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 25529
ham.

5.15 DEWAS

Dewas district is underlain by Deccan trap basalts, Archaeans granite-gneisses and Vindhyan
sandstone. Dynamic ground water resources of the district have been estimated for base year -
2023 on block-wise basis. Out 702084 ha of geographical area, 577082 ha (79 %) is ground
water recharge worthy area and 125002 ha (21%) is hilly area. There are six number of
assessment units (block) in the district which fall under non-command (97 %) and command
(3% Bagli and Kannod) sub units. Bagli, Kannod and Tonkkhurd blocks of the district are
categorized as safe blocks. Kategaon block of the district is categorized as semi critical block,
Dewas and Sonkatch blocks as over exploited with highest stage of ground water extraction of
110.88% in Dewas block. The annual extractable ground water resource in the district is 80944
ham and ground water extraction for all uses is 60357 ham, making stage of ground water
extraction 79.99% as a whole for district. After making allocation for future domestic supply
for year 2025, balance available ground water for future use would be 18015 ham.

5.16 DHAR

Dhar district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground water
resources of the district have been estimated for base year -2023 on block-wise basis. Out of
815300 ha of geographical area, 812640 ha (almost 100%) is ground water recharge worthy
area and 2660 ha (less than 1%) is hilly area. There are thirteen number of assessment units
(block) in the district which fall under non-command (82 %) and command (18 %) sub units.
Bagh, Dahi, Dharampuri, Gandhwani, Kukshi, Manawar, Nisarpur, Sardarpur and Umraban
blocks of the district are categorized as safe blocks. Tirla are categorized as critical and
Badnawar, Dhar and Nalchha are categorized as over exploited with highest stage of ground
water development is computed as 153.44% Dhar block. Annual extractable ground water
resource in the district is 127766 ham and ground water extraction for all uses is 76853 ham,
making stage of ground water extraction 65.39% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for future use would

be 55147 ham.
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5.17 DINDORI

Dindori district is underlain by Deccan trap basalts. Dynamic ground water resources of the
district have been estimated for base year - 2023 on block-wise basis. Out of 572500 ha of
geographical area, 456000 ha (81%) is ground water recharge worthy area and 116500 ha
(19%) is hilly area. There are seven number of assessment units (block) in the district which
fall under non-command sub units. All blocks of the district are categorized as safe blocks, and
highest stage of ground water extraction is computed as 16.97% for Shahpura Block. The
annual extractable ground water resource in the district is 33257 ham and Ground Water
extraction for all uses is 2316 ham, making stage of ground water extraction 12.52 % as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 28955 ham.

5.18 GUNA

Guna district is underlain by Deccan trap basalts, Vindhyan sandstone and laterites. Dynamic
ground water resources of the district have been estimated for base year-2023 on block-wise
basis. Out of 639000 ha of geographical area, 617514 ha (97%) is ground water recharge
worthy area and 21486 ha (3%) is hilly area. There are five number of assessment units in the
district which fall under non-command (94%) and command (6%) units. Presently all the
blocks of the district are categorized as safe blocks. The highest stage of ground water
development is computed as 69.63% in Chachaura block. The annual extractable ground water
resource in the district is 77314 ham and ground water extraction for all uses is 47608 ham,
making stage of ground water extraction 64.95% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for future use would
be 26911 ham.

5.19 GWALIOR

Gwalior district is characterized by Gwalior Series, Bundelkhand granite gneiss, Vindhyan
sandstone and alluvial formations. Dynamic ground water resources of the district have been
estimated for base year — 2023 on block-wise basis. Out of 456400 ha of geographical area,
428300 ha (94%) is ground water recharge worthy area and 28100 ha (6%) is hilly area. In the
district there are total five number of assessment units (four blocks and one urban area), out of
which three numbers of assessment units (Bhitarwar, Dabra and Ghatigaon) in the district fall
under command (30%) and all five assessment units (Bhitarwar, Dabra, Ghatigaon and Morar)
fall under non-command (70%) sub units. All assessment units of the district are categorized
as safe blocks except the Gwalior Urban area which comes under semi critical category with

highest stage of ground water extraction of 76.92%. The annual extractable ground water
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resource in the district is 75774 ham and ground water extraction for all uses is 18052 ham,
making stage of ground water extraction 31.41% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for future use would
be 51447 ham.

5.20 HARDA

Harda district is characterized by alluvial formations and Deccan trap basaltic lava flow.
Dynamic ground water resources of the district have been estimated for base year — 2023 on
block-wise basis. Out of 333000 ha of geographical area, 270090 ha (81%) is ground water
recharge worthy area and 62910 ha (19%) is hilly area. There are three numbers of assessment
units in the district which fall under command (29%) and non-command (71%) categories sub
units. All blocks of the district are categorized as safe blocks, with highest stage of ground
water development of 67.89% in Khirkiya block. The annual extractable ground water resource
in the district 43947 ham and ground water extraction for all uses is 14405 ham, making Stage
of Ground water extraction 35.64% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 28195

ham.

5.21 HOSHANGABAD

Hoshangabad district is characterized by alluvial formations, Gondwana, Archaean and Deccan
trap basaltic lava flow. Dynamic ground water resources of the district have been estimated
for base year - 2023 on block-wise basis. Out of 670400 ha of geographical area, 558352 ha
(83%) is ground water recharge worthy area and 112048 ha (17%) is hilly area. There are seven
number of assessment units in the district which fall under command (45%) and non-command
(55%) sub units. All blocks of the district are categorized as safe blocks, except Bankhedi,
which is categorized as semi-critical with the highest stage of ground water extraction of
81.37%. The annual extractable ground water resource in the district 163696 ham and ground
water extraction for all uses is 40065 ham, making stage of ground water extraction 25.86% as
a whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 121265 ham.

5.22 INDORE

Indore district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year - 2023 on block-wise basis.
Out of 389800 ha of geographical area, 381897 ha (98%) is ground water recharge worthy area

and 7,903 ha (2%) is hilly area. There are five number of assessment units (Depalpur, Indore,
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Mhow, Sanwer and Indore Urban) in the district which fall under non-command (99 %) and
command (1% Mhow and Depalpur) sub units. Mhow block of the district is categorized as
semi critical and Depalpur, Indore, Sanwer and the Indore Urban also categorized as over
exploited. The highest sage of ground water extraction is computed as 142.82% in Depalpur
block. The annual extractable ground water resource in the district is 54436 ham and ground
water extraction for all uses is 54421 ham, making stage of ground water extraction 119.38 %
as a whole for district. After making allocation for future domestic supply for year 2025,
balance available ground water for future use would be 2547 ham.

5.23 JABALPUR

Jabalpur district is underlain by Alluvium, Archaean granite, Basaltic lava flows of Deccan
trap Bijawar and Vindhyan sandstone. Dynamic ground water resources of the district have
been estimated for base year - 2023 on block-wise basis. Out of 522093 ha of geographical
area, 443868 ha (83%) is ground water recharge worthy area and 78225 ha (17%) is hilly area.
There are eight number of assessment units (seven blocks and one urban area) in the district
which fall under non-command (82%- Kundam and Majholi) and command (18%) sub units.
All the assessment units are categorized as safe except the Jabalpur Urban area it is in semi-
criticall category. The highest stage of ground water extraction is computed as 89%
Jabalpur Urban. The annual extractable ground water resource in the district is 61296 ham and
ground water extraction for all uses is 25295 ham, making stage of ground water extraction
51.31% as a whole for district. After making allocation for future domestic supply for year
2025, balance available ground water for future use would be 29704 ham.

5.24 JHABUA

Jhabua district is underlain by Archaeans granite-gneisses, phyllite and Basaltic lava flows of
Deccan trap. Dynamic ground water resources of the district have been estimated for base year
- 2023 on block-wise basis. Out of 346000 ha of geographical area, 311253 ha (90%) is ground
water recharge worthy area and 34747 ha (10%) is hilly area. There are six number of
assessment units (block) in the district which fall under non-command (95%) and command
(5%) (Petlawad) categories. All blocks of the district are categorized as safe blocks, except
Jhabua, which is categorized as semi critical and highest stage of ground water extraction is
computed as 83.27% for Jhabua Block. The annual extractable ground water resource in the
district is 24280 ham and ground water extraction for all uses is 8065 ham, making stage of
ground water extraction 44.79% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 13066

ham.
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5.25 KATNI

Katni district is underlain by Vindhyan sandstone, Bijawar Alluvium and Basaltic lava flows
of Deccan trap and. Dynamic ground water resources of the district have been estimated for
base year - 2023 on block-wise basis. Out of 489400 ha of geographical area, 466648 ha (95
%) is ground water recharge worthy area and 22752 ha (5% is hilly area. There are six number
of assessment units (block) in the district which fall under non-command (93 %) and command
(7 %) sub units. All the blocks of the district are categorized as safe. Highest stage of ground
water extractoion is computed as 62.40% for Vijayraghogarh. The annual extractable ground
water resource in the district is 38029 ham and ground Water extraction for all uses is 14014
ham, making stage of ground water extraction 47.12% as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future
use would be 19902 ham.

5.26 KHANDWA

Khandwa district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year — 2023 on block-wise basis.
Out of 752450 ha of geographical area, 581446 ha (77%) is ground water recharge worthy area
and 171004 ha (23%) is hilly area. There are seven number of assessment units (block) in the
district which fall under non-command (85%) and command (15%, Chhegaon Makhan,
Khandwa, Punasa and Pandhana) sub units. All the blocks except, Chhegaon Makhan are
categorized as safe. Chhegaon Makhan block of the district is categorized as semi critical. The
highest stage of ground water extraction is computed as 86.48% in Chhegaon Makhan. The
annual extractable ground water resource in the district is 105196 ham and ground water
extraction for all uses is 40541 ham, making Stage of Ground water extraction 41.48 % as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 61341 ham.

5.27 KHARGONE

Khargone district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year — 2023 on block-wise basis.
Out of 803000 ha of geographical area, 656897 ha (82 %) is ground water recharge worthy
area and 146103 ha (18 %) is hilly area. There are nine number of assessment units (block) in
the district which fall under non-command (74%) and command (26%) sub units. All the blocks
are categorized as safe except Khargone. Khargone block of the district are categorized as semi-
critical. The highest stage of ground water extraction is computed as 77.77 % in Khargone. The

annual extractable ground water resource in the district is 92147 ham and ground water
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extraction for all uses is 37725 ham, making stage of ground water extraction 45.92% as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 49477 ham.

5.28 MANDLA

Mandla district is underlain by Basaltic lava flows of Deccan trap. Dynamic ground water
resources of the district have been estimated for base year - 2023 on block-wise basis. Out of
754400 ha of geographical area, 573990 ha (83%) is ground water recharge worthy area and
180410 ha (17%) is hilly area. There are nine number of assessment units (block) in the district
which fall under non-command (95 %) and command (5 %- Bichhiya, Mandla and Nainpur)
sub units. All blocks of the district are categorized as safe blocks, and highest stage of ground
water extraction is computed as 51.98% for Mohgaon Block. The annual extractable ground
water resource in the district is 46772 ham and ground water extraction for all uses is 7008
ham, making Stage of Ground water extraction 20.41 % as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future
use would be 37073 ham.

5.29 MANDSAUR

Mandsaur district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year -2023 on block-wise basis.
Out of 522938 ha of geographical area, 498468 ha (90%) is ground water recharge worthy area
and 54470 ha (10 %) is hilly area. Garoth, Bhanpur and Malhargarh blocks of the district are
categorized as semi critical, Mandsaur and Sitamua as over exploited. The highest stage of
ground water extraction is computed as 130.97% Sitamau block. The annual extractable ground
water resource in the district is 63181 ham and ground water extraction for all uses is 62918
ham, making stage of ground water extraction 104.56% as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future
use would be 6601 ham.

5.30 MORENA

Morena district is characterized by alluvial formation,Vindhyan Formation and Gwalior Series.
Dynamic ground water resources of the district have been estimated for base year -2023 on
block-wise basis. Out of 496889 ha of geographical area, 438489 ha (88 %) is ground water
recharge worthy area and 58400 ha (12%)) is hilly area. There are seven numbers of assessment
units (block) in the district which fall under command (51 %) and non-command (49 %) sub
units. All the seven blocks- ambah, Jaura, Kailaras, Morena, Pahadgarh, Porsa and Sabalgarh

blocks are safe. The highest stage of ground water extraction is computed as 59.33% in Ambah
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block. The annual extractable ground water resource in the district 64615 ham and ground
water extraction for all uses is 19963 ham, making stage of ground water extraction 40.13% as
a whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 38217 ham.

5.31 NARSINGHPUR

Narsinghpur district is underlain by Alluvium, Gondwana sandstone, Bijawar and Basaltic lava
flows of Deccan trap. Dynamic ground water resources of the district have been estimated for
base year — 2023 on block-wise basis. Out of 513300 ha of geographical area, 479100 ha (89%)
is ground water recharge worthy area and 34200 ha (11%) is hilly area. There are six number
of assessment units (block) in the district which fall under non-command (90%) and command
(10%) sub units. Except Narsinghpur block, which is categorized as semi critical, all other
blocks are categorized as Safe. The highest stage of ground water extraction is computed 77.09
% in Narsinghpur block. The annual extractable ground water resource in the district is 112762
ham and Ground Water extraction for all uses is 72947 ham, making stage of ground water
extraction 66.95% as a whole for district. After making allocation for future domestic for year
2025, balance available ground water for future use would be 37161 ham.

5.32 NEEMUCH

Neemuch district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year — 2023 on block-wise basis.
Out 0f 420044 ha of geographical area, 375744 ha (89%) is ground water recharge worthy area
and 44300 ha (11 %) is hilly area. There are three number of assessment units (block) in the
district which fall under non-command. Jawad and Neemuch blocks of the district are
categorized as over exploited and Manasa as semi critical. The highest stage of ground water
extraction i1s computed as 109.45% in Jawad block. The annual extractable ground water
resource in the district is 36148 ham and ground water extraction for all uses is 34072 ham,
making stage of ground water extraction 99.23 % as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future
use would be 2846 ham.

5.33 NIWARI

Niwari district is occupied by Bundelkhand granite with a thin soil cover. Dynamic ground
water resources of the district have been estimated for base year- 2023 on block-wise basis.
Out of 156462 ha of geographical area 152562 ha (97%) is ground water recharge worthy area
and 3900 ha (3%) is hilly area. There are two number of assessment units (blocks) in the district

which fall under non-command (89%) and command (11%) sub units. Niwari block is

112

227



categorized as Semi-Critical and Prithvipur as safe. Highest stage of ground water extraction
is computed as 70.17% for Niwari block. The annual extractable ground water availability in
the district 18120 ham and ground water extraction for all uses is 11520 ham, making stage of
ground water extraction 69.84% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 5254
ham.

5.34 PANNA

Panna district is underlain by Vindhyan Shale, Limestone and Sandstone and Alluvium.
Dynamic ground water resources of the district have been estimated for base year - 2023 on
block-wise basis. Out of 713500 ha of geographical area, 662475 ha (93%) is ground water
recharge worthy area and 51025 ha (7%) is hilly area. There are five number of assessment
units (block) in the district which fall under non-command (95%) and command (5% Panna)
sub units. All the blocks of the district are categorized as safe blocks. The highest stage of
ground water extraction is computed as 41.31% in Gunnor block. The annual extractable
ground water resource in the district 50601 ham and ground water extraction for all uses is
15770 ham, making stage of ground water extraction 36.48% as a whole for district. After
making allocation for future domestic supply for year 2025, balance available ground water for
future use would be 31983 ham.

5.35 RAISEN

Raisen district is underlain by Basaltic lava flows of Deccan trap Vindhyan Sandstone and
Alluvium. Dynamic Ground water resource estimation of the district has been computed for
Base Year-2023, on block wise basis. Out of 846640 ha of geographical area, 660940 (78%)
ha is ground water recharge worthy area and 185700 (22 %) is hilly area. There are seven
number of assessment units (block) in the district which fall under non-command (92%) and
command (8% Badi) sub units. All blocks of the district are categorized as safe except
Obedullaganj which fall in semi critical category. The highest stage of ground water extraction
is computed as 89.04% Obedullaganj block. The annual extractable ground water resource in
the district 86813 ham and ground water extraction for all uses is 42627 ham, making stage of
ground water extraction 53.67% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 39910
ham.

5.36 RAJGARH

Rajgarh district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground

water resources of the district have been estimated for base year 2023 on block-wise basis. Out
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0f 6,15,498 ha of geographical area, 6,15,498 ha (100 %) is ground water recharge worthy area.
There are six number of assessment units (block) in the district which fall under non-command.
Biora, Khilchipur, Rajgarh and Zeerapur blocks of the district are categorized as semi critical,
Narsinghgarh block of the district is categorized as critical, Sarangpur categorized as Over-
Exploited. The highest stage of ground water extraction is computed as 110.63 % in Sarangpur
block. The annual extractable ground water resource in the district is 46524 ham and ground
water extraction for all uses is 73551 ham, making stage of ground water extraction 89.78 %
as a whole for district. After making allocation for future domestic supply for year 2025,
balance available ground water for future use would be 9937 ham.

5.37 RATLAM

Ratlam district is underlain by Basaltic lava flows of Deccan trap. Dynamic ground water
resources of the district have been estimated for base year -2023 on block-wise basis. Out of
486100 ha of geographical area, 461600 ha (95 %) is ground water recharge worthy area and
24500 ha (5 %) is hilly area. There are seven number of assessment units (block) in the district
which fall under non-command (98 %) and command (2% Bajna block) sub units. Alote, Jaora,
Piploda and Ratlam blocks of the district are categorized as over exploited, Sailana and Bajna
as semi critical. The highest stage of ground water extraction is computed as 170.51% in Jaora
block. The annual extractable ground water resource in the district 76902 ham and ground
water extraction for all uses is 99438 ham, making stage of ground water extraction 135.13%
as a whole for district. After making allocation for future domestic supply for year 2025,
balance available ground water for future use would be 2377 ham.

5.38 REWA

Rewa district is underlain by Vindhyan Shale, Limestone and Sandstone and Alluvium.
Dynamic ground water resources of the district have been estimated for base year -2023 on
block-wise basis. Out of 631360 ha of geographical area, 593760 ha (93%) is ground water
recharge worthy area and 37600 ha (7%) hilly area. All blocks, of the district are categorized
as safe, except Mauganj which is categorized as semi critical. The highest stage of ground water
extraction is computed as 74.94% in Mauganj block. The annual extractable ground water
resource in the district is 49820 ham and ground water extraction for all uses is 21372 ham,
making stage of ground water extraction 54.64% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for futureuse would

be 22077 ham.
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5.39 SAGAR

Sagar district is underlain by Basaltic lava flows of Deccan trap Vindhyan Sandstone and
Alluvium. Dynamic ground water resources of the district have been estimated for base year -
2023 on block-wise basis. Out of 1025200 ha of geographical area, 925418 ha (90 %) is ground
water recharge worthy area and 99782 ha (10 %) is hilly area. There are eleven number of
assessment units (block) in the district which fall under non-command (95 %) and command
(5 %) sub units. All the blocks are categorized as safe. The highest stage of ground water
extraction is computed as 66.05% in Bina block. The annual extractable ground water resource
in the district 102371 ham and ground water extraction for all uses is 56806 ham, making stage
of ground water extraction 59.28% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 41393
ham.

5.40 SATNA

Satna district is underlain by Vindhyan Shale, Limestone and Sandstone and Alluvium.
Dynamic ground water resources of the district have been estimated for base year -2023 on
block-wise basis. Out of 752016 ha of geographical area, 672106 ha (89%) is ground water
recharge worthy area and 779910 ha (11%) hilly area. There are nine number of assessment
units (block) in the district which fall under non-command and command (Amarpatan, Nagod,
Rampur baghelon, Sohawal, Uchehra blocks). Majhgawan, Nagod, Ramnagar and Unchehra
blocks of the district are categorized as safe. While Amarpatan, Maihar, Rampur Baghelon and
Sohawal blocks as semi critical. The highest stage of ground water Extraction is computed as
89.32% in Rampur Baghelon. The annual extractable ground water resource in the district is
69018 ham and ground water extraction for all uses is 39418 ham, making stage of ground
water development 65.59% as a whole for district. After making allocation for future domestic
supply for year 2025, balance available ground water for future use would be 25470 ham.
5.41 SEHORE

Sehore district is underlain by Basaltic lava flows of Deccan trap, Vindhyan Sandstone and
Alluvium. Dynamic ground water resources of the district have been estimated for base year -
2023 on block-wise basis. Out of 657800 ha of geographical area, 463972 ha (70%) is ground
water recharge worthy area and 193828ha (30%) is hilly area. There are five number of
assessment units (block) in the district which fall under non-command (80%) and command
(20% Ashta, Budhni, Ichawar, Nasrullahganj & Sehore) sub units. Ashta block of the district
are categorized as critical and rest of the blocks are safe. The highest stage of ground water

development is computed as 93.50% Ashta block. The annual extractable ground water
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resource in the district 67494 ham and ground water extraction for all uses is 39055 ham,
making stage of ground water extraction 61.78% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for future use would
be 25606 ham.

5.42 SEONI

Seoni district is underlain by Deccan trap basalts and Archaeans granite-gneisses. Dynamic
ground water resources of the district have been estimated for base year -2023 on block-wise
basis. Out of 875800 ha of geographical area, 805020 ha (92%) is ground water recharge
worthy area and 70780 ha (8 %) is hilly area. There are eight number of assessment units
(block) in the district which fall under non-command (91%) and command (9% Barghat,
Dhanora, Keolari and Seoni) sub units. All the blocks of the district are categorized as safe
blocks. Chhapara is with highest stage of ground water extraction is computed as 69.64%. The
annual extractable ground water resource in the district is 68393 ham and ground water
extraction for all uses is 24963 ham, making stage of ground water extraction 41.38% as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 39891 ham.

5.43 SHAHDOL

Shahdol district is underlain by Archaeans granite-gneisses, Gondwanas sandstone-clays,
Lametas and Deccan trap basalts. Dynamic ground water resources of the district have been
estimated for base year - 2023 on block-wise basis. Out of 584100 ha of geographical area,
497800 ha (85%) is ground water recharge worthy area and 86300 ha (15%) is hilly area. There
are five number of assessment units (block) in the district which fall under non-command &
command (Beohari) category. All blocks of the district are categorized as safe blocks, and
highest stage of ground water extraction is computed as 25.38% for Sohagpur Block. The
annual extractable ground water resource in the district is 53172 ham and ground water
extraction for all uses is 3124 ham, making stage of ground water extraction 13.36% as a whole
for district. After making allocation for future domestic supply for year 2025, balance available
ground water for future use would be 45933 ham.

5.44 SHAJAPUR

Shajapur district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year - 2023 on block-wise basis.
Out of 347325 ha of geographical area, 340617 ha (98%) is ground water recharge worthy area
and 6,708 ha (2%) is hilly area. There are four number of assessment units (blocks) in the

district which fall under non-command. Mohan Berodia, and Kalapipal units are categorized
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as over-exploited, whereas Shajapur unit is categorized as semi-critical of the district. The
highest stage of ground water extraction is computed as 126.69% in Mohan Berodia block. The
annual extractable ground water availability in the district is 51468 ham and ground water
extraction for all uses is 52782 ham, making stage of ground water extraction 106.89 % as a
whole for district. After making allocation for future domestic supply for year 2025, balance
available ground water for future use would be 2116 ham.

5.45 SHEOPUR

Sheopur district is underlain by Vindhyan Sandstone and Alluvium. Dynamic ground water
resources of the district have been estimated for base year -2023 on block-wise basis. Out of
660600 ha of geographical area, 533480 ha (81%) is ground water recharge worthy area and
127120 ha (19%) is hilly area. There are three number of assessment units (blocks) in the
district which fall under non-command (87%) and two (Sheopur and Vijaypur) under command
(13%) sub units. Karhal and Sheopur are categorises as safe and Vijayur is categiorised as semi
critical in this year. The highest stage of ground water extraction is computed as 71.81% in
Vijaypur block. The annual extractable ground water availability in the district 50674 ham and
ground water extraction for all uses is 17631 ham, making stage of ground water extraction
38.47% as a whole for district. After making allocation for future domestic supply for year
2025, balance available ground water for future use would be 31029 ham.

5.46 SHIVPURI

Shivpuri district is underlain by Budelkhand Granite, Basaltic lava flows of Deccan trap
Vindhyan Sandstone and Alluvium. Dynamic ground water resources of the district have been
estimated for base year — 2023 on block-wise basis. Out of 1027800 ha of geographical area,
977049 ha (95%) is ground water recharge worthy area and 50,751 ha (5%) is hilly area. There
are eight number of assessment units (block) in the district which fall under non-command
(93%) and seven also under command (7%) sub units. Karera, Shivpuri and Pohri blocks are
categorized as safe whereas Badarwas, Khaniyadhana, Kolaras, Narwar and Pichor blocks of
the district are categorized as semi critical. The highest stage of ground water extraction is
computed as 83.83% in Khaniyadhana block. The annual extractable ground water availability
in the district 78319 ham and ground water extraction for all uses is 48288 ham, making stage
of ground water extraction 67.67% as a whole for district. After making allocation for future
domestic supply for year 2025, balance available ground water for future use would be 24939

ham.
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5.47 SIDHI

Sidhi district is underlain by Vindhyan limestone sandstone, Archaean granite Gondwana
sandstone and Alluvium Dynamic ground water resources of the district have been estimated
for base year-2023 on block-wise basis. Out of 485400 ha of geographical area, 360405 ha
(74%) 1s ground water recharge worthy area and 124995 ha (26%) is hilly area. There are five
number of assessment units (block) in the district which fall under non-command (87%) and
three under command (13%) sub units. All blocks of the district are categorized as safe. The
highest stage of ground water extraction is computed as 67.69% Sidhi block. The annual
extractable ground water availability in the district 29212 ham and ground water extraction for
all uses is 7552 ham, making stage of ground water extraction 36.11% as a whole for district.
After making allocation for future domestic supply for year 2025, balance available ground
water for future use would be 18414 ham.

5.48 SINGRAULI

Singrauli district is underlain by Archaean granite and Gondwana sandstone. Dynamic ground
water resources of the district have been estimated for base year -2023 on block-wise basis.
Out of 567200 ha of geographical area, 451260 ha (80%) is ground water recharge worthy area
and 115940 ha (20%) is hilly area. There are three number of assessment units (block) in the
district which fall under non-command (86%) and two under command (14% -Deosar,
Waidhan) sub units. All the blocks of the district are categorized as safe. The highest stage of
ground water extration is computed as 44.06% in Waidhan block. The annual extractable water
availability in the district 35457 ham and ground water extraction for all uses is 8979 ham,
making stage of ground water extraction 39.08% as a whole for district. After making allocation
for future domestic supply for year 2025, balance available ground water for future use would
be 21311 ham.

5.49 TIKAMGARH

Tikamgarh district is occupied by Bundelkhand granite with a thin soil cover. Dynamic ground
water resources of the district have been estimated for base year-2023 on block-wise basis. Out
of 348338 ha of geographical area 335538 ha (97%) is ground water recharge worthy area and
12800 ha (3%) is hilly area. There are six number of assessment units (blocks) in the district
which fall under non-command (92%) and command (8%) sub units. All blocks of the district
are categorized as semi critical category. Highest stage of ground water extraction is computed
as 87.43% for Jatara block. The annual extractable ground water availability in the district

36628 ham and ground water extraction for all uses is 26734 ham, making stage of ground
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water extraction 81.83% as a whole for district. After making allocation for future domestic
supply for year 2025, balance available ground water for future use would be 5948 ham.

5.50 UJJAIN

Ujjain district is underlain by mainly Basaltic lava flows of Deccan trap. Dynamic ground
water resources of the district have been estimated for base year-2023 on block-wise basis. Out
of 613023 ha of geographical area, 593933 ha (97%) is ground water recharge worthy area and
19090 ha (3%) is hilly area. There are six number of assessment units (blocks) in the district
which fall under non-command (100 %). Mahidpur, Tarana and Khachrod blocks of the district
are categorized as semi critical. Badnagar, Ghatia and Ujjain blocks are categorized as over
exploited. The highest stage of ground water extraction is computed as 151.30% in Ujjain
block. The annual extractable ground water resource in the district is 91373 ham and ground
water extraction for all uses is 95485 ham, making stage of ground water extraction 108.83%
as a whole for district. After making allocation for future domestic supply for year 2025,
balance available ground water for future use would be 8999 ham.

5.51 UMARIA

Umaria district is underlain by Gondwana sandstone, Archaeans granite-gneisses, -clays,
Lametas and Deccan trap basalts. Dynamic ground water resources of the district have been
estimated for base year-2023 on block-wise basis. Out of 453900 ha of geographical area,
421900 ha (93%) is ground water recharge worthy area and 32,000 ha (7%) is hilly area. There
are three number of assessment units (blocks) in the district which fall under non-command
category. All blocks of the district are categorized as safe blocks, and highest stage of ground
water extraction is computed as 28.12% for Karkeli Block. The annual extractable ground
water resource in the district is 34239 ham and ground water extraction for all uses is 4294
ham, making stage of ground water extraction 18.71 % as a whole for district. After making
allocation for future domestic supply for year 2025, balance available ground water for future

irrigation use is 27689 ham.

5.52 VIDISHA

Vidisha district is underlain by Basaltic lava flows of Deccan trap and Vindhyan Sandstone.
Dynamic ground water resources of the district have been estimated for base year-2023 on
block-wise basis Out of 737100 ha of geographical area, 670770 ha (92%) is ground water
recharge worthy area and 66,330 ha (8%) is hilly area. There are seven number of assessment
units (block) in the district which fall under non-command (89%) and command (11%) sub

units. Five blocks of the district are under safe category whereas two blocks are falling in Semi-
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Critical Category. The highest stage of ground water extraction is computed as 75.80% in
Kurwai block. The annual extractable ground water resource in the district 85443 ham and
ground water extraction for all uses is 51046 ham, making stage of ground water extraction
64.40% as a whole for district. After making allocation for future domestic supply for year

2025, balance available ground water for future use would be 30123 ham.
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CHAPTER 6

5.0 CONCLUSIONS

GEC-2015 methodology has been developed for prevalent Indian conditions, on the
basis of terrain characteristics and data availability. INDIA-GROUNDWATER
RESOURCE ESTIMATION SYSTEM (IN- GRES) is a Software/Web-based
Application developed by CGWB in collaboration with IIT-Hyderabad br assessment
of ground water resources using GEC 2015 Methodology. Constraints in data
availability have been overcome through realistic assumptions based on experience in
the state.

A conscious effort is required on the parts of the State/ Central agencies to acquire the
requisite realistic data to map the changing groundwater scenario in the state.

Total Annual Ground Water Recharge in the state (2023) has been assessed as 35.47
billion cubic meters (bcm). Ground water resources are replenished through rainfall and
other sources like return flow from irrigation, canal seepage, recharge from water
bodies, water conservation structures etc. The main source of annual ground water
recharge is rainfall, which contributes nearly 76% of the Total Annual Ground Water
Recharge.

The Total Annual Extractable Ground Water Resource of the country has been assessed
as 32.85 billion cubic meters (bcm), after keeping a provision for natural discharge.
The Annual Ground Water Extraction of the state (2023) is 19.30 billion cubic meters
(bem), the largest user being irrigation sector.

The Stage of ground water extraction for the entire state, which is the percentage
of groundwater extraction with respect to Annual Extractable Ground Water Recharge,
has been computed as 58.75%. The extraction pattern of ground water is not uniform
across the state, resulting in ground water stressed conditions in some parts of the state
while in some other areas; ground water extraction has been sub- optimal.

Out of the total 317 assessment units (Blocks/ Urban areas) in the state, 26 units (8%)
have been categorized as ‘Over- Exploited’, 5 units (2%) have been categorized as
‘Critical’, 50 units (19%) have been categorized as *Semi-Critical’ and 226 units (71%)
have been categorized as ‘Safe.’

Out of 32853.75 mcm of Total Annual Extractable Resources of the state, 3424.26
mem (10.42 %) are under ‘Over-Exploited’, 537.1 mcm (1.63 %) are under
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‘Critical’, 6119.62 mcm (18.63 %) are under *Semi-Critical’, 22772.77 mcm (69.32
%) are under ‘Safe’ category assessment units.

Out of 269333.27 Sq Km of Recharge worthy area of the state, 22554.86 Sq Km
(8.37 %) are under ‘Over-Exploited’, 4249.07 Sq Km (1.58 %) are under ‘Critical’,
51803.76 Sq Km (19.23 %) are under *Semi-Critical’, 190725.58 Sq Km (70.81%)
are under ‘Safe’ category assessment units.

Almost all over-exploited assessment units falling in western part of Madhya Pradesh,
which is known as “MALWA AREA” where ground water extraction has increased
many folds during past decades.

The total Annual Ground Water Recharge for the entire state, as in 2023 has increased
by 0.23 bcm as compared to the last assessment (2022). The total Annual Extractable
Ground Water Resources has also increased by 0.27 bcm. The Annual Ground Water
Extraction for irrigation, domestic and Industrial uses increased by 0.05 bem during this
period. These variations are attributed mainly to to increased rainfall recharge, the
implementation of water conservation structures, increase in the abstraction
structures and increase in population, and changing ground water regime.

It is further added that in the assessment units with low the ground water potential as
indicated in ‘Unit recharge map’ (Fig 4.6), the ground water extraction is also less,
thereby rendering these units as ‘Safe’. Similarly, in the assessment units with good
ground water potential, the ground water extraction is high which has resulted into
Over-exploitation over a period. The water augmentation efforts can be successful in

such areas, where the ground water potential is high and there is scope for augmentation.

6.1 INFERENCES FROM GROUND WATER RESOURCE ASSESSMENT

An analysis of assessment results leads us to the following inferences as the way forward in the
assessment of Ground water resources.

6.1.1 Water balance Studies

Ground water is one of the several components of the Hydrologic Cycle, other important
components being rainfall, surface water, soil moisture and evapotranspiration. Holistic water
resources management interventions require proper understanding of the interactions between
the different components of the hydrosphere. Studies for determining the Base flow and lateral
flow components in the Water Balance equation need to be taken up to bring more accuracy to
the Ground Water Resources Assessment.

6.1.2 Aquifer Charactersation and Parameter Estimation
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One of the key elements that determine the accuracy of ground water resources assessment is
the realistic estimation of the recharge and discharge parameters. It is recommended that more
experimental studies be taken up for refining the norms of RIF, return flow from irrigation
based on soil types and agro-climatic zone, recharge from water conservation and water bodies
and more field studies for evaluation of specific yield values as well as its variation with depth.
6.1.3 Case Studies Linking Assessment with Management

It is recommended to take up case studies in various assessment units wherein quantitative
evaluation of the ground water management interventions and consequent changes in the
assessment results could be analysed. Such studies would help bring out the efficacy of various
management interventions on the ground water regime.

6.1.4 Temporal availability of Ground Water Resources

Even though the GEC 2015 methodology advocates season-wise resource assessment, the
estimation of recharge during monsoon and non-monsoon seasons may not be sufficient.
Temporal variations in groundwater availability, particularly in hard rock terrain are not
reflected in present practices. Hence, the assessment of temporal availability of ground water
resources on the basis of available water columns can be attempted by considering the water
levels measured frequently using Digital Water Level Recorders (DWLRs).

6.1.5 Creation of Database for Ground Water Resources Assessment and its Regular
updating

GEC 2015 has devised the data structure of all the data elements (like water level, rainfall etc.)
and norms (like Specific Yield, Rainfall Infiltration Factor etc.) with its name, type of data and
its precision. The templates (excel sheets) for data collection/compilation for assessment
through IN- GRES using GEC 2015 has also been devised. However, major challenges are lack
of dedicated manpower as well as presence of State GW/Nodal Departments (in majority of
States) at Districtlevel for understanding/analysis of data/information to be collected/compiled
from different State Departments (like Agriculture, Irrigation, Water Supply, Industries, Water
Conservation etc.). Of particular importance in this regard are data/information related to
recharge from water bodies, water conservation/harvesting structures, return flow from applied
irrigation and details of ground water extraction structures in use for irrigation, domestic and
industrial purpose. These need to be collected/compiled and regularly updated at district/block
level so that more realistic assessment of ground water resources could be accomplished.

6.1.6 Aquifer- Stream Interactions
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Additional studies on aquifer-stream interactions are required to understand the contribution of
ground water to streams and the requirement of environmental flows for sustainability of water

resources and surrounding ecosystem.

6.1.7 Ground Water Modelling and Predictive Simulation
Besides the assessment of the dynamic ground water resources using norms prescribed in GEC
2015 methodology through automation, the concept of Ground water modelling must be
included where predictive simulation can also be done. This would give an idea of the future
availability of Ground water resources with respect to the changing climate and extraction
patterns.
6.2 RECCOMENDATIONS
The dependency on groundwater has increased many folds during the recent years and the
groundwater extraction for irrigation, domestic and industries have resulted in lowering of
water levels, long-term water level declining trend and even drying up of wells. The best option
lies in improving the recharge component in any well-defined administrative or natural
boundary (Block/ Water shed) by an integrated scientific approach with people participatory
program. Such program also needs to include cost effective structures and best practices
possible without deteriorating the existing surface and ground water resources in terms of
quantity and quality. In order to regulate the groundwater extraction, Central Ground Water
Board in association with Ground Water Survey, Water Resource Department has computed
Dynamic Groundwater Resources and categorized blocks as Over Exploited, Critical, Semi
Critical and Safe.
Hence, there is an urgent need to implement artificial recharge schemes to augment ground
water so that artificial recharge would be a part of Sustainable Management of ground water.
The guidelines which can be used in the formulation of scheme proposal can be enumerated as
follows.
Criteria for selection of priority area

1. Area characterized by significant declining post monsoon long term water level trend

2. Area characterized by deeper post monsoon water level.

3. The area having high stage of groundwater extraction and categorized as Over

Exploited, Critical ground water assessment units.
4. The aquifer under stress needs to be considered for artificial recharge specially the

weathered, fractured and jointed basaltic formations of malwa regions and priority also
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be given for recharging at the recharge area of the confined aquifer, viz., crystalline-

sedimentary contacts, palaco-channels, upstream side of fractures/lineaments.
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Annexure-I: assessment unit wise area Details

Total Geographical Area (ha)

Recharge Worthy Area (ha)

;’ Assessment Unit )
Command Non Hilly Area Total
Area Command Total
Area
1 | AGAR MALWA
AGAR 11375 54071 65446 6994 72440
BADOD 0 70083 70083 3515 73598
NALKHEDA 0 56217 56217 4515 60732
SUSNER 0 59830 59830 5593 65423
DISTRICT TOTAL 11375 240201 251576 20617 272193
2 | ALIRAJPUR
ALIRAJPUR 0 63900 63900 2500 66400
BHABRA 0 31300 31300 2700 34000
JOBAT 0 36900 36900 2000 38900
KATTHIWARA 0 51600 51600 11700 63300
SONDWA 0 87400 87400 4800 92200
UDAIGARH 0 34300 34300 2700 37000
DISTRICT TOTAL 0 305400 305400 26400 331800
3 | ANUPPUR
ANUPPUR 0 55700 55700 3300 59000
JAITHARI 0 84000 84000 13000 97000
KOTMA 0 34000 34000 6000 40000
PUSHPARAJGARH 0 120500 120500 55900 176400
DISTRICT TOTAL 0 294200 294200 78200 372400
4 | ASHOKNAGAR
ASHOKNAGAR 3506 121297 124803 0 124803
CHANDERI 4799 104071 108870 4200 113070
ISAGARH 3435 103680 107115 0 107115
MUNGAOLI 8910 112546 121456 950 122406
DISTRICT TOTAL 20650 441594 462244 5150 467394
5 | BALAGHAT
BAIHAR 0 127451 127451 1709 129160
BALAGHAT 18890 103066 121956 263 122219
BIRSA 0 135798 135798 5745 141543
KATANGI 11442 56237 67679 2100 69779
KHAIRLANJI 13658 31730 45388 3400 48788
KIRNAPUR 0 76240 76240 4800 81040
LALBARRA 20858 49374 70232 1360 71592
LANJI 21423 64473 85896 1230 87126
PARASWADA 0 116750 116750 7300 124050
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

;’ Assessment Unit )
Command Non Hilly Area Total
Area Command Total
Area
WARASEONI 15232 29171 44403 3200 47603
DISTRICT TOTAL 101503 790290 891793 31107 922900
6 | BARWANI
BARWANI 14552 41248 55800 20910 76710
NIWALI 470 35091 35561 24049 59610
PANSEMAL 4489 24691 29180 29860 59040
PATI 1040 21552 22592 48628 71220
RAJPUR 21413 51623 73036 4354 77390
SENDHWA 9275 69472 78747 43783 122530
THIKRI 17473 54442 71915 3785 75700
DISTRICT TOTAL 68712 298119 366831 175369 542200
7 | BETUL
AMLA 6438 101862 108300 3700 112000
ATHNER 1457 51843 53300 32000 85300
BETUL 3840 99160 103000 12000 115000
BHAINSDEHI 2179 99821 102000 23700 125700
BHIMPUR 0 97800 97800 17200 115000
CHICHOLI 1336 38514 39850 9550 49400
GHODA DONGRI 1560 112440 114000 16000 130000
MULTAI 4850 82250 87100 21000 108100
PRABHAT
PATTAN 3326 103274 106600 6700 113300
SHAHPUR 1262 43238 44500 6000 50500
DISTRICT TOTAL 26248 830202 856450 147850 1004300
8 | BHIND
ATER 16074 45126 61200 0 61200
BHIND 25614 50586 76200 0 76200
GOHAD 42770 60030 102800 0 102800
LAHAR 31112 34488 65600 0 65600
MEHGAON 31257 65643 96900 0 96900
RON 33064 10136 43200 0 43200
DISTRICT TOTAL 179891 266009 445900 0 445900
9 | BHOPAL
BERASIA 0 136400 136400 6000 142400
BHOPAL URBAN 0 38293 38293 4207 42500
PHANDA 0 90107 90107 2230 92337
DISTRICT TOTAL 0 264800 264800 12437 277237
10 | BURHANPUR
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
BURHANPUR 5866 111134 117000 61600 178600
KHAKNAR 5423 134627 140050 4650 144700
DISTRICT TOTAL 11289 245761 257050 66250 323300
11 | CHHATARPUR
BADA MALHERA 8862 80638 89500 18735 108235
BIJAWAR 1004 140839 141843 17200 159043
BUXWAHA 1718 77395 79113 10920 90033
CHHATARPUR 15093 78296 93389 12500 105889
GAURIHAR 31119 59873 90992 1160 92152
LAUNDI 18007 64254 82261 1920 84181
NOWGAON 16033 66228 82261 9107 91368
RAIJNAGAR 24804 106271 131075 6760 137835
DISTRICT TOTAL 116640 673794 790434 78302 868736
12 | CHHINDWARA
AMARWARA 0 93955 93955 8245 102200
BICHHUA 0 41384 41384 11316 52700
CHAURAI 0 113973 113973 3227 117200
CHHINDWARA 0 63516 63516 4784 68300
HARRAI 0 127238 127238 83462 210700
JAMAI 0 96604 96604 45796 142400
MOHKHEDA 6380 64506 70886 6614 77500
PANDHURNA 0 87186 87186 10014 97200
PARASIA 0 69020 69020 9680 78700
SAUSAR 6931 62382 69313 11487 80800
TAMIA 0 51702 51702 102098 153800
DISTRICT TOTAL 13311 871466 884777 296723 1181500
13 | DAMOH
BATIYAGARH 4095 85087 89182 33318 122500
DAMOH 13815 71085 84900 45500 130400
HATTA 3998 45102 49100 37400 86500
JABERA 12038 51362 63400 62800 126200
PATERA 5851 51849 57700 14600 72300
PATHARIA 4383 85954 90337 6663 97000
TENDULHEDA 13487 26513 40000 55700 95700
DISTRICT TOTAL 57667 416952 474619 255981 730600
14 | DATIA
BHANDER 41252 23248 64500 1100 65600
DATIA 42937 66163 109100 1800 110900
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
SEONDHA 47908 44692 92600 0 92600
DISTRICT TOTAL 132097 134103 266200 2900 269100
15 | DEWAS
BAGLI 3848 177000 180848 23692 204540
DEWAS 0 99961 99961 783 100744
KANNOD 14696 73396 88092 58208 146300
KHATEGAON 0 87631 87631 26869 114500
SONKUTCH 0 58120 58120 9980 68100
TONKKHURD 0 62430 62430 5470 67900
DISTRICT TOTAL 18544 558538 577082 125002 702084
16 | DHAR
BADNAWAR 3420 100320 103740 2660 106400
BAGH 4007 47193 51200 0 51200
DAHI 2932 45268 48200 0 48200
DHAR 0 60200 60200 0 60200
DHARMPURI 28731 14169 42900 0 42900
GANDHWANI 10733 62867 73600 0 73600
KUKSHI 3377 30923 34300 0 34300
MANAWAR 31555 23945 55500 0 55500
NALCHHA 975 77425 78400 0 78400
NISARPUR 20850 14450 35300 0 35300
SARDARPUR 17730 110270 128000 0 128000
TIRLA 0 53400 53400 0 53400
UMARVAN 24760 23140 47900 0 47900
DISTRICT TOTAL 149070 663570 812640 2660 815300
17 | DINDORI
AMARPUR 0 44800 44800 11200 56000
BAJANG 0 43600 43600 10900 54500
DINDORI 0 94160 94160 23540 117700
KARANIJIYA 0 56480 56480 14120 70600
MENHADWANI 0 52800 52800 15700 68500
SAMNAPUR 0 52320 52320 13080 65400
SHAHPURA 0 111840 111840 27960 139800
DISTRICT TOTAL 0 456000 456000 116500 572500
18 | GUNA
ARON 0 78883 78883 0 78883
BAMORI 12640 145508 158148 700 158848
CHACHAURA 5417 112815 118232 1086 119318
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
GUNA 4768 139347 144115 13700 157815
RAGHOGARH 14384 103752 118136 6000 124136
DISTRICT TOTAL 37209 580305 617514 21486 639000
19 | GWALIOR
BHITARWAR 53133 30767 83900 6100 90000
DABRA 60100 31200 91300 6100 97400
GHATIGAON 17900 113090 130990 15900 146890
GWALIOR URBAN 0 42335 42335 0 42335
MORAR 0 79775 79775 0 79775
DISTRICT TOTAL 131133 297167 428300 28100 456400
20 | HARDA
HARDA 45650 46000 91650 13350 105000
KHIRKIYA 0 79440 79440 44560 124000
TIMARNI 33500 65500 99000 5000 104000
DISTRICT TOTAL 79150 190940 270090 62910 333000
21 | HOSHANGABAD
BABAI 89200 0 89200 0 89200
BANKHEDI 0 66900 66900 12000 78900
HOSHANGABAD 57400 0 57400 9500 66900
KESALA 16570 64685 81255 7045 88300
PIPARIYA 17000 69300 86300 12000 98300
SEONI MALWA 58080 75827 133907 3593 137500
SHOHAGPUR 15373 28017 43390 67910 111300
DISTRICT TOTAL 253623 304729 558352 112048 670400
22 | INDORE
DEPALPUR 1832 99127 100959 3241 104200
INDORE 0 49821 49821 1179 51000
INDORE URBAN 0 53000 53000 0 53000
MHOW 3544 98548 102092 2608 104700
SAWER 0 76025 76025 875 76900
DISTRICT TOTAL 5376 376521 381897 7903 389800
23 | JABALPUR
BARGI 13640 27350 40990 31804 72794
JABALPUR
URBAN 0 36840 36840 2609 39449
KUNDAM 0 83200 83200 37800 121000
MAJHOLI 0 62265 62265 0 62265
PANAGAR 7500 19180 26680 0 26680
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

;’ Assessment Unit )
Command Non Hilly Area Total
Area Command Total
Area
PATAN 29902 70498 100400 0 100400
SHAHPURA 17834 29275 47109 6012 53121
SIHORA 12000 34384 46384 0 46384
DISTRICT TOTAL 80876 362992 443868 78225 522093
24 | JHABUA
JHABUA 0 41300 41300 2700 44000
MEGHNAGAR 0 45400 45400 4800 50200
PETLAWAD 17018 74635 91653 6047 97700
RAMA 0 45700 45700 13700 59400
RANAPUR 0 38400 38400 2000 40400
THANDLA 0 48800 48800 5500 54300
DISTRICT TOTAL 17018 294235 311253 34747 346000
25 | KATNI
BADWARA 9278 83580 92858 1342 94200
BAHORIBAND 9348 88552 97900 0 97900
DHIMAR KHEDA 0 84120 84120 8380 92500
MURWARA 9278 56922 66200 0 66200
RITHI 5500 45770 51270 12230 63500
EII;AYRAGHAVGA 0 74300 74300 800 75100
DISTRICT TOTAL 33404 433244 466648 22752 489400
26 | KHANDWA
BALDI 0 54524 54524 57176 111700
CHHEGAON
MAKHAN 3555 82545 86100 900 87000
HARSUD 0 53847 53847 46203 100050
KHALWA 0 97000 97000 51900 148900
KHANDWA 4084 78391 82475 625 83100
PANDHANA 18501 98499 117000 10200 127200
PUNASA 66420 24080 90500 4000 94500
DISTRICT TOTAL 92560 488886 581446 171004 752450
27 | KHARGONE
BARWAHA 35020 98260 133280 13720 147000
BHAGWANPURA 7917 44481 52398 79402 131800
BHIKANGAON 17708 73772 91480 0 91480
GOGAWAN 9693 31017 40710 0 40710
JHIRANYA 5442 61027 66469 52431 118900
KASRAWAD 44357 56843 101200 0 101200
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

;’ Assessment Unit )
Command Non Hilly Area Total
Area Command Total
Area
KHARGONE 8510 40930 49440 0 49440
MAHESHWAR 24134 58486 82620 0 82620
SEGAON 4137 35163 39300 550 39850
DISTRICT TOTAL 156918 499979 656897 146103 803000
28 | MANDLA
BICHHIYA 5038 82882 87920 21980 109900
BIJADANDI 0 60880 60880 15220 76100
GHUGHARI 0 88080 88080 22020 110100
MANDLA 7897 41463 49360 12340 61700
MAWAI 0 117040 117040 29260 146300
MOHGAON 0 32780 32780 9120 41900
NAINPUR 18135 45715 63850 15950 79800
NARAYANGANJ 0 35200 35200 8800 44000
NIWAS 0 38880 38880 45720 84600
DISTRICT TOTAL 31070 542920 573990 180410 754400
29 | MANDSAUR
BHANPURA 20590 30058 50648 54470 105118
GAROTH 25843 87177 113020 0 113020
MALHARGARH 12931 67284 80215 416 80631
MANDSAUR 4986 120700 125686 922 126608
SITAMAU 9738 116333 126071 1558 127629
DISTRICT TOTAL 74088 421552 495640 57366 553006
30 | MORENA
AMBAH 51100 0 51100 0 51100
JAORA 29553 27742 57295 11300 68595
KAILARAS 29144 23150 52294 0 52294
MORENA 45485 55615 101100 5600 106700
PAHADGARH 25200 47800 73000 19200 92200
PORSA 25307 20393 45700 9300 55000
SABALGARH 19000 39000 58000 13000 71000
DISTRICT TOTAL 224789 213700 438489 58400 496889
31 | NARSINGHPUR
CHAWARPATHA 0 91900 91900 1400 93300
CHICHLI 0 85600 85600 10400 96000
GOTEGAON 20900 51900 72800 0 72800
KARELI 13238 70162 83400 9900 93300
NARSINGHPUR 18631 65769 84400 12500 96900
SAIKHEDA 0 61000 61000 0 61000
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
DISTRICT TOTAL 52769 426331 479100 34200 513300
32 | NEEMUCH
JAWAD 6502 150442 156944 5000 161944
MANASA 6836 108464 115300 34300 149600
NEEMUCH 4638 98862 103500 5000 108500
DISTRICT TOTAL 17976 357768 375744 44300 420044
33 | NIWARI
NIWARI 5289 53311 58600 2000 60600
PRITHVIPUR 7541 86421 93962 1900 95862
DISTRICT TOTAL 12830 139732 152562 3900 156462
34 | PANNA
AJAIGARH 2762 87168 89930 1125 91055
GUNNOR 2790 111227 114017 1600 115617
PANNA 13514 184839 198353 6900 205253
PAWAI 4738 132338 137076 20500 157576
SHAHNAGAR 8908 114191 123099 20900 143999
DISTRICT TOTAL 32712 629763 662475 51025 713500
35 | RAISEN
BADI 58600 83200 141800 100 141900
BEGAMGANIJ 0 89300 89300 1900 91200
GAIRATGANIJ 0 74600 74600 17400 92000
OBEDULLAGANJ 0 86440 86440 88500 174940
SANCHI 0 105000 105000 31000 136000
SILWANI 0 99600 99600 29300 128900
UDAIPURA 0 64200 64200 17500 81700
DISTRICT TOTAL 58600 602340 660940 185700 846640
36 | RAJGARH
BIAORA 0 114800 114800 0 114800
JIRAPUR 0 84498 84498 0 84498
KHILCHIPUR 0 78400 78400 0 78400
NARSINGHGARH 0 136800 136800 0 136800
RAJGARH 0 110500 110500 0 110500
SARANGPUR 0 90500 90500 0 90500
DISTRICT TOTAL 0 615498 615498 0 615498
37 | RATLAM
ALOT 0 94500 94500 0 94500
BAINA 8614 44886 53500 14700 68200
JAORA 0 76300 76300 0 76300
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
PIPLODA 0 60400 60400 0 60400
RATLAM 0 133100 133100 0 133100
SAILANA 0 43800 43800 9800 53600
DISTRICT TOTAL 8614 452986 461600 24500 486100
38 | REWA
GANGEV 19423 39707 59130 0 59130
HANUMANA 0 90470 90470 5600 96070
JAWA 0 73400 73400 8000 81400
MAUGAN]J 0 44730 44730 8000 52730
NAIGARHI 0 35790 35790 2000 37790
RAMPUR
KARCHULIYAN 19423 40387 59810 3000 62810
REWA 25008 45412 70420 0 70420
SIRMOUR 21510 64810 86320 5000 91320
TEONTHAR 0 73690 73690 6000 79690
DISTRICT TOTAL 85364 508396 593760 37600 631360
39 | SAGAR
BANDA 3727 79403 83130 12170 95300
BINA 410 81690 82100 500 82600
DEORI 8997 77753 86750 14650 101400
JAISINAGAR 2277 74213 76490 14810 91300
KESLI 5789 60071 65860 13240 79100
KHURAI 2199 88541 90740 2960 93700
MALTHON 979 76901 77880 5920 83800
RAHATGARH 1971 87097 89068 9432 98500
REHLI 2137 99843 101980 10520 112500
SAGAR 3187 104383 107570 9730 117300
SHAHNAGAR 8380 55470 63850 5850 69700
DISTRICT TOTAL 40053 885365 925418 99782 1025200
40 | SATNA
AMARPATAN 2000 63231 65231 0 65231
MAIIHAR 0 94400 94400 18172 112572
MAJHGAWAN 0 139912 139912 24970 164882
NAGOD 1750 89750 91500 3500 95000
RAMNAGAR 0 50354 50354 9700 60054
RAMPUR-
BAGHELAN 31250 46344 77594 9800 87394
SOHAWAL 10442 66750 77192 0 77192
134

249



Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Area Command Total
Area
UNCHEHARA 1666 74257 75923 13768 89691
DISTRICT TOTAL 47108 624998 672106 79910 752016
41 | SEHORE
ASHTA 7707 110484 118191 26066 144257
BUDNI 29876 29897 59773 47738 107511
ICHHAWAR 12022 40483 52505 58580 111085
NASRULLAGANJ 35009 53833 88842 47680 136522
SEHORE 10945 133716 144661 13764 158425
DISTRICT TOTAL 95559 368413 463972 193828 657800
42 | SEONI
BARGHAT 12285 56885 69170 2830 72000
CHHAPARA 0 63240 63240 9860 73100
DHANORA 11951 48949 60900 5800 66700
GHANSAUR 0 83790 83790 12510 96300
KEOLARI 25430 51840 77270 5430 82700
KURAI 0 166970 166970 11330 178300
LAKHNADON 0 154480 154480 15920 170400
SEONI 22290 106910 129200 7100 136300
DISTRICT TOTAL 71956 733064 805020 70780 875800
43 | SHAHDOL
BEOHARI 5047 89453 94500 16500 111000
BURHAR 0 111400 111400 23300 134700
GOHPARU 0 81000 81000 12500 93500
JAISINGHNAGAR 0 135900 135900 28000 163900
SOHAGPUR 0 75000 75000 6000 81000
DISTRICT TOTAL 5047 492753 497800 86300 584100
44 | SHAJAPUR
KALAPIPAL 0 82567 82567 0 82567
MOMAN
BADODIYA 0 88176 88176 2229 90405
SHAJAPUR 0 88307 88307 3479 91786
SHUJALPUR 0 81567 81567 1000 82567
DISTRICT TOTAL 0 340617 340617 6708 347325
45 | SHEOPUR
KARAHAL 0 227180 227180 1520 228700
SHEOPUR 60150 82450 142600 0 142600
VIJAYPUR 11000 152700 163700 125600 289300
DISTRICT TOTAL 71150 462330 533480 127120 660600
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

;’ Assessment Unit )
Command Non Hilly Area Total
Area Command Total
Area
46 | SHIVPURI
BADARWAS 3424 111752 115176 6424 121600
KARERA 13022 86878 99900 1500 101400
KHANIYADHANA 20650 102594 123244 5956 129200
KOLARAS 0 107491 107491 7709 115200
NARWAR 12617 80183 92800 5600 98400
PICHHORE 14559 88325 102884 6216 109100
POHARI 2399 149119 151518 5782 157300
SHIVPURI 2750 181286 184036 11564 195600
DISTRICT TOTAL 69421 907628 977049 50751 1027800
47 | SIDHI
KUSMI 0 70617 70617 62783 133400
MAJHOLI 0 66784 66784 6916 73700
RAMPUR NAIKIN 17110 77944 95054 24346 119400
SIDHI 9500 52450 61950 22450 84400
SIHAWAL 22280 43720 66000 8500 74500
DISTRICT TOTAL 48890 311515 360405 124995 485400
48 | SINGRAULI
CHITRANGI 0 171250 171250 23350 194600
DEOSAR 2150 137960 140110 42090 182200
WAIDHAN 4452 135448 139900 50500 190400
DISTRICT TOTAL 6602 444658 451260 115940 567200
49 | TIKAMGARH
BALDEOGARH 6579 75717 82296 3600 85896
JATARA 7646 89014 96660 4200 100860
PALERA 2468 69154 71622 3200 74822
TIKAMGARH 10169 74791 84960 1800 86760
DISTRICT TOTAL 26862 308676 335538 12800 348338
50 | UJJAIN
BADNAGAR 0 123595 123595 0 123595
GHATIA 0 64163 64163 0 64163
KHCHROD 0 110178 110178 19090 129268
MAHIDPUR 0 113453 113453 0 113453
TARANA 0 106580 106580 0 106580
UJJAIN 0 75964 75964 0 75964
DISTRICT TOTAL 0 593933 593933 19090 613023
51 | UMARIA
KARKELI 0 156000 156000 17000 173000
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Total Geographical Area (ha)

Recharge Worthy Area (ha)

S. Assessment Unit
N Non Hilly Area Total
Command
Command Total
Area
Area
MANPUR 0 184600 184600 5300 189900
PALI 0 81300 81300 9700 91000
DISTRICT TOTAL 0 421900 421900 32000 453900
52 | VIDISHA
BASODA 2241 106559 108800 13500 122300
GYARASPUR 0 84100 84100 3100 87200
KURWAI 0 81000 81000 2100 83100
LATERI 0 89200 89200 9400 98600
NATERAN 20211 77489 97700 15300 113000
SIRONJ 13755 89945 103700 21800 125500
VIDISHA 40080 66190 106270 1130 107400
DISTRICT TOTAL 76287 594483 670770 66330 737100
(SI_}?)TE TOTAL 2952011 23981316 269;332 3890461 30823788
STATE TOTAL (Sq 29520.11 239813.16 269333.2 38904.61 308237.88
Km) 7
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Annexure II: Ground Water Recharge Scenario

Recharge Recharge Recharge Total Annual Annual
Recharge from | from Other from from Other
. . Ground Total Natural | Extractable
. Rainfall- Sources- Rainfall-Non | Sources- Non .
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
1 AGAR MALWA
Agar 8334.04 639.23 0 2888.34 11861.61 1031.48 10830.13
Badod 8730.68 551.85 0 1724.81 11007.34 550.37 10456.97
Nalkheda 7456.04 696.72 0 2442.05 10594.81 1059.49 9535.32
Susner 7236.25 716.23 0 2132.56 10085.04 504.25 9580.79
DISTRICT TOTAL 31757.01 2604.03 0 9187.76 43548.8 3145.59 40403.21
2 ALIRAJPUR
Alirajpur 4552.42 166.06 0 409.75 5128.23 256.41 4871.82
Bhabra 1579.05 115.57 0 275.92 1970.54 197.05 1773.49
Jobat 1861.57 124.63 0 300.07 2286.27 228.63 2057.64
Katthiwara 2603.17 93.44 0 249.2 2945.81 294.58 2651.23
Sondwa 6198.36 118.42 0 337.74 6654.52 332.73 6321.79
Udaigarh 2082.3 152.81 0 269.59 2504.7 250.47 2254.23
DISTRICT TOTAL 18876.87 770.93 0 1842.27 21490.07 1559.87 19930.2
3 ANUPPUR
Anuppur 6927.9 29.48 514.94 40.64 7512.96 375.65 7137.31
Jaithari 6924.66 75.58 628.01 197.98 7826.23 782.62 7043.61
Kotma 4417.49 27.31 314.32 63.73 4822.85 241.14 4581.71
Pushparajgarh 7848.27 67.8 649.83 98.42 8664.32 433.21 8231.11
DISTRICT TOTAL 26118.32 200.17 2107.1 400.77 28826.36 1832.62 26993.74
4 ASHOKNAGAR
Ashoknagar 8393.61 460.92 0 1668.98 10523.51 526.18 9997.33
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Chanderi 5356.25 360.15 0 1294.58 7010.98 385.2 6625.78
Isagarh 7603.39 399.05 0 1351.38 9353.82 935.38 8418.44
Mungaoli 7875.24 976.68 0 3752.82 12604.74 821.95 11782.79
DISTRICT TOTAL 29228.49 2196.8 0 8067.76 39493.05 2668.71 36824.34
5 BALAGHAT
Baihar 9096.89 113.86 32.35 118.75 9361.85 936.19 8425.66
Balaghat 9103.18 748.02 31.1 467.07 10349.37 932.31 9417.06
Birsa 10324.78 130.34 34.7 105.75 10595.57 529.78 10065.79
Katangi 4856.9 599.74 17.15 557.56 6031.35 548.69 5482.66
Khairlanji 3662.37 349.28 11.22 375.65 4398.52 219.92 4178.6
Kirnapur 6297.89 273.48 19.35 336.17 6926.89 346.35 6580.54
Lalbarra 5956.02 843.16 17.12 464.14 7280.44 467.04 6813.4
Lanji 8453.79 360.51 20.96 298.91 9134.17 570.87 8563.3
Paraswada 8677.99 125.99 29.64 81.94 8915.56 445.78 8469.78
Waraseoni 3380.93 416.06 10.61 352.67 4160.27 208.01 3952.25
DISTRICT TOTAL 69810.74 3960.44 224.2 3158.61 77153.99 5204.94 71949.04
6 BARWANI
Barwani 4820.51 367.76 0 1749.17 6937.44 581.55 6355.89
Niwali 3048.15 195.86 0 619.34 3863.35 193.18 3670.17
Pansemal 3730.36 629.84 0 2379.64 6739.84 623.9 6115.94
Pati 2042.24 251.85 0 514.23 2808.32 270.88 2537.44
Rajpur 5952.64 1063.53 0 3774.07 10790.24 539.51 10250.73
Sendhwa 6770.42 616.46 0 1928.51 9315.39 465.78 8849.61
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Thikri 6379.09 580.95 0 8427.16 15387.2 1130.8 14256.4
DISTRICT TOTAL 32743.41 3706.25 0 19392.12 55841.78 3805.6 52036.18
7 BETUL
Amla 11865.17 509.48 286.29 2248.76 14909.7 745.48 14164.22
Athner 4986.76 237.38 157.77 867.69 6249.6 331.51 5918.09
Betul 10434.37 768.91 283.26 2691.06 14177.6 708.88 13468.72
Bhainsdehi 8934.8 310.5 301.93 1299.25 10846.48 1084.65 9761.83
Bhimpur 8721.15 215.76 286.08 648.55 9871.54 493.58 9377.96
Chicholi 4598.36 155.49 104.52 712.09 5570.46 540.37 5030.09
Ghoda Dongri 13498.02 241.91 305.39 1006.77 15052.09 1505.2 13546.89
Multai 9170.86 770.03 257.83 2519.73 12718.45 688.54 12029.91
Prabhat Pattan 9344.92 306.02 315.55 928.55 10895.04 589.43 10305.61
Shahpur 3536.18 192.38 119.5 759.7 4607.76 460.77 4146.99
DISTRICT TOTAL 85090.59 3707.86 2418.12 13682.15 104898.72 7148.41 97750.31
8 BHIND
Ater 13274.43 223.45 0 2033.95 15531.83 1553.18 13978.65
Bhind 11447.87 235.31 0 2518.43 14201.61 1120.88 13080.73
Gohad 18314.5 456.09 0 3218.86 21989.45 1549.25 20440.2
Lahar 10310.59 153.24 0 2044.28 12508.11 910 11598.11
Mehgaon 19852.69 549.59 0 3599.8 24002.08 1972.6 22029.48
Ron 9370.18 62.31 0 374.65 9807.14 980.72 8826.42
DISTRICT TOTAL 82570.26 1679.99 0 13789.97 98040.22 8086.63 89953.59
9 BHOPAL
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Berasia 16331.01 915.03 0 2954.82 20200.86 1010.04 19190.82
Bhopal Urban 3594.13 600.69 0 1071.53 5266.35 263.32 5003.03
Phanda 11752.07 926.21 0 2604.94 15283.22 1528.32 13754.9
DISTRICT TOTAL 31677.21 2441.93 0 6631.29 40750.43 2801.68 37948.75
10 | BURHANPUR
Burhanpur 15035.9 946.54 131.36 3165.2 19279 1848.44 17430.56
Khaknar 12808.16 1039.5 133.27 3421.48 17402.41 870.12 16532.29
DISTRICT TOTAL 27844.06 1986.04 264.63 6586.68 36681.41 2718.56 33962.85
11 | CHHATARPUR
Bada Malhera 9507.28 643.54 0 2979.57 13130.39 796.93 12333.46
Bijawar 10859.1 679.44 0 1810.42 13348.96 674.68 12674.28
Buxwaha 5360.49 451.66 0 1331.67 7143.82 714.39 6429.43
Chhatarpur 7170.33 663.98 0 22143 10048.61 502.43 9546.18
Gaurihar 6228.04 192.32 0 1161.3 7581.66 379.08 7202.58
Laundi 5484.84 608.23 0 2551.17 8644.24 568.8 8075.44
Nowgaon 5870.81 1021.97 0 2328.18 9220.96 461.05 8759.91
Rajnagar 14196.04 781.78 0 2664.93 17642.75 1764.27 15878.48
DISTRICT TOTAL 64676.93 5042.92 0 17041.54 86761.39 5861.63 80899.76
12 | CHHINDWARA
Amarwara 8847.2 374.44 72.98 1243.96 10538.58 1053.85 9484.73
Bichhua 5452.61 171.11 32.15 651.84 6307.71 315.39 5992.32
Chaurai 10732.18 385.08 88.53 1479.75 12685.54 1268.56 11416.98
Chhindwara 8000.32 575.52 47.06 1816.95 10439.85 521.99 9917.86
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water

Recharge (Ham) Resource

Season (Ham) Season Season Season (Ham) (Ham)

(Ham) (Ham) (Ham)

Harrai 7609.17 167.47 53.22 588.47 8418.33 420.91 7997.42
Jamai 11036.22 173.95 71.88 724.95 12007 600.35 11406.65
Mohkheda 7511.26 855.65 52.75 2661.18 11080.84 668.98 10411.86
Pandhurna 8751.69 678.69 67.72 1802.99 11301.09 565.06 10736.03
Parasia 7499.09 246.75 41.24 806 8593.08 859.3 7733.78
Sausar 6462.48 439.37 37.1 1351.08 8290.03 414.49 7875.54
Tamia 4810.8 99.02 39.68 197.19 5146.69 514.67 4632.02
DISTRICT TOTAL 86713.02 4167.05 604.31 13324.36 104808.74 7203.55 97605.19

13 | DAMOH

Batiyagarh 6238.18 335.29 0 1122.96 7696.43 415.9 7280.53

Damoh 6378.77 360.15 0 1477.98 8216.9 725.19 7491.71

Hatta 2132.49 353.86 0 700.76 3187.11 197.93 2989.18

Jabera 2772.92 407.36 0 2985.27 6165.55 472.8 5692.75
Patera 3169.35 227.57 0 739.76 4136.68 383.11 3753.57
Patharia 4780.82 272.58 0 958.05 6011.45 300.58 5710.87
Tendulheda 2504.78 222.5 0 1237.38 3964.66 307.1 3657.56
DISTRICT TOTAL 27977.31 2179.31 0 9222.16 39378.78 2802.61 36576.17

14 | DATIA

Bhander 10996.97 256.8 0 2810.59 14064.36 954.45 13109.91

Datia 5368.02 257.77 0 1555.42 7181.21 359.06 6822.15
Seondha 18557.83 394.18 0 2878.28 21830.29 1640.03 20190.26
DISTRICT TOTAL 34922.82 908.75 0 7244.29 43075.86 2953.54 40122.32

15 | DEWAS
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. . Ground Total Natural Extractable
S.N. Assessment Unit Rainfall- Sources- Rainfall-Non | Sources- Non Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Bagli 17599.75 930.41 0 3039.92 21570.08 1102.86 20467.22
Dewas 11871.73 990.45 0 3489.72 16351.9 817.6 15534.3
Kannod 10103.27 710.38 0 2764.33 13577.98 813.74 12764.24
Khategaon 10009.47 660.51 0 2010.99 12680.97 634.05 12046.92
Sonkutch 7951.51 659.87 0 2182.86 10794.24 1079.43 9714.81
Tonkkhurd 8541.17 1064.48 0 1968.9 11574.55 1157.46 10417.09
DISTRICT TOTAL 66076.9 5016.1 0 15456.72 86549.72 5605.14 80944.58
16 | DHAR
Badnawar 11986.02 948.2 0 4609.08 17543.3 1698.38 15844.92
Bagh 5129.36 179.23 0 1312.48 6621.07 331.06 6290.01
Dahi 5577.2 344.67 0 3597.03 9518.9 776.35 8742.55
Dhar 7002.74 733.53 0 2935.31 10671.58 1067.16 9604.42
Dharmpuri 3484.81 307.7 0 4280.45 8072.96 726.01 7346.95
Gandhwani 6627.76 43543 0 6027.6 13090.79 654.54 12436.25
Kukshi 3701.42 155.08 0 1605.49 5461.99 273.1 5188.89
Manawar 4947.18 410.61 0 4919.18 10276.97 513.85 9763.12
Nalchha 9094.52 778.56 0 2601.12 12474.2 1233.42 11240.78
Nisarpur 3570.39 245.86 0 2969.77 6786.02 339.29 6446.72
Sardarpur 14305.38 1193.59 0 4582.4 20081.37 1744.55 18336.82
Tirla 6211.73 817.16 0 1830.84 8859.73 885.97 7973.76
Umarvan 4707.58 399.29 0 3894.69 9001.56 450.08 8551.48
DISTRICT TOTAL 86346.09 6948.91 0 45165.44 138460.44 10693.76 127766.67
17 | DINDORI
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. . Ground Total Natural Extractable
S.N. Assessment Unit Rainfall- Sources- Rainfall-Non | Sources- Non Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Amarpur 3443.56 30.43 28.32 54.88 3557.19 177.86 3379.33
Bajang 3189.21 26.44 27.56 46.17 3289.38 164.47 312491
Dindori 6348.89 38.03 59.52 87.17 6533.61 326.68 6206.93
Karanjiya 4726.19 38.63 35.7 75.97 4876.49 243.82 4632.67
Menhadwani 4407.55 30.09 33.37 63.89 4534.9 226.74 4308.16
Samnapur 4363.74 53.05 33.07 104.22 4554.08 227.7 4326.38
Shahpura 7334.31 61.05 70.69 196.5 7662.55 383.13 7279.42
DISTRICT TOTAL 33813.45 277.72 288.23 628.8 35008.2 1750.4 33257.8
18 | GUNA
Aron 9844.23 416.21 0 1501.14 11761.58 588.08 11173.5
Bamori 11880 1275.9 0 3639.19 16795.09 839.76 15955.33
Chachaura 15243.57 731.06 0 2741.63 18716.26 935.82 17780.44
Guna 12725.18 807.5 0 2289.33 15822.01 844.24 14977.77
Raghogarh 12797.51 1109.5 0 4679.76 18586.77 1159.22 17427.55
DISTRICT TOTAL 62490.49 4340.17 0 14851.05 81681.71 4367.12 77314.59
19 | GWALIOR
Bhitarwar 14663.32 3450.16 0 7414.88 25528.36 1601.74 23926.62
Dabra 11964.72 3290.76 0 6796.62 22052.1 1402.98 20649.12
Ghatigaon 13166.06 461.4 0 2105.92 15733.38 1573.33 14160.05
Gwalior Urban 4872.58 215.19 0 394.34 5482.11 548.21 4933.9
Morar 11526.34 459.95 0 1462.63 13448.92 1344.89 12104.03
DISTRICT TOTAL 56193.02 7877.46 0 18174.39 82244.87 6471.15 75773.72
20 | HARDA
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Harda 11210.58 467.97 0 1550.68 13229.23 1322.92 11906.3
Khirkiya 5991.15 110.38 0 858.82 6960.35 348.02 6612.33
Timarni 10980 2337.77 0 13449.57 26767.34 1338.37 25428.97
DISTRICT TOTAL 28181.73 2916.12 0 15859.07 46956.92 3009.31 43947.6
21 | HOSHANGABAD
Babai 25728.24 904.71 0 5920.16 32553.11 3255.3 29297.81
Bankhedi 15606.84 532.05 0 3134.86 19273.75 963.68 18310.07
Hoshangabad 16556.07 2201.06 0 11264.83 30021.96 3002.19 27019.75
Kesala 11268.51 1058.82 0 5768.29 18095.62 904.79 17190.83
Pipariya 20061.78 481.09 0 1938.53 22481.4 2018.49 20462.91
Seoni Malwa 32671.54 1832.64 0 10438.26 44942 .44 449424 40448.2
Shohagpur 8562.76 559.92 0 2782.7 11905.38 938.59 10966.79
DISTRICT TOTAL 130455.74 7570.29 0 41247.63 179273.66 15577.28 163696.36
22 | INDORE
Depalpur 12384.46 1678.99 0 4730.68 18794.13 1879.42 16914.71
Indore 6148.64 763.55 0 2157.22 9069.41 906.94 8162.47
Indore Urban 4938.44 586.67 0 1030.66 6555.77 655.58 5900.19
Mhow 8769.46 674.32 0 1801.32 11245.1 562.26 10682.84
Sawer 9382.6 813.58 0 2888.43 13084.61 1308.46 11776.15
DISTRICT TOTAL 41623.6 4517.11 0 12608.31 58749.02 5312.66 53436.36
23 | JABALPUR
Bargi 4356.26 202.53 687.93 5246.72 524.67 4722.05
Jabalpur Urban 2977.45 196.3 384.73 3558.48 355.85 3202.63
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Kundam 4183.18 177.01 0 320.11 4689.3 234.47 4454.83
Majholi 7797.48 219.29 0 680.51 8697.28 869.73 7827.55
Panagar 7189.8 534.5 0 1061.09 8785.39 772.57 8012.82
Patan 12127.79 989.46 0 2939.38 16056.63 1232.89 14823.74
Shahpura 8620.06 526.8 0 1400.09 10546.95 527.34 10019.61
Sihora 7476.51 359.48 0 1312.46 9148.45 914.85 8233.6
DISTRICT TOTAL 54728.53 3205.37 0 8795.3 66729.2 5432.37 61296.83
24 | JHABUA
Jhabua 1750.9 160.42 0 362.32 2273.64 227.36 2046.28
Meghnagar 2961.91 155 0 351.58 3468.49 346.85 3121.64
Petlawad 8108.46 440.06 0 2988.24 11536.76 788.42 10748.34
Rama 2163.78 178.64 0 366.74 2709.16 135.46 2573.7
Ranapur 1790.99 110.44 0 225.22 2126.65 106.33 2020.32
Thandla 3376.32 186.19 0 406.13 3968.64 198.44 3770.2
DISTRICT TOTAL 20152.36 1230.75 0 4700.23 26083.34 1802.86 24280.48
25 | KATNI
Badwara 6792.09 537.12 0 1402.43 8731.64 436.58 8295.06
Bahoriband 7784.55 397.27 0 1078.14 9259.96 926 8333.96
Dhimar Kheda 4892.13 165.65 0 337.2 5394.98 269.75 5125.23
Murwara 5871.68 424.02 0 1009.22 7304.92 437.49 6867.43
Rithi 3381.18 154.76 0 404.03 3939.97 197 3742.97
Vijayraghavgarh 562597 148.5 0 519.47 6293.94 629.4 5664.54
DISTRICT TOTAL 34347.6 1827.32 0 4750.49 40925.41 2896.22 38029.19

146




Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
26 | KHANDWA
Baldi 5489.41 198.53 0 760.95 6448.89 322.45 6126.44
Chhegaon Makhan 10147.47 542.16 0 2511.87 13201.5 1320.16 11881.34
Harsud 4516.63 254.9 0 690.81 5462.34 273.12 5189.22
Khalwa 9773.89 458.57 0 1405.09 11637.55 581.87 11055.68
Khandwa 8262.24 466.88 0 1695.33 10424.45 521.23 9903.22
Pandhana 11507.61 745.35 0 5030.78 17283.74 864.18 16419.55
Punasa 7252.28 1586.2 0 40595.42 49433.9 4813.1 44620.8
DISTRICT TOTAL 56949.53 4252.59 0 52690.25 113892.37 8696.11 105196.25
27 | KHARGONE
Barwaha 10231.04 900.14 0 9899.58 21030.76 1051.54 19979.22
Bhagwanpura 3983.88 877.45 0 2400.04 7261.37 476.1 6785.27
Bhikangaon 8220.37 679.36 0 3629.61 12529.34 626.47 11902.87
Gogawan 3690.34 246.8 0 1598.36 5535.5 276.76 5258.74
Jhiranya 5432.77 1043.26 0 2470.4 8946.43 533.61 8412.82
Kasrawad 8018.42 1106.63 0 9255.17 18380.22 919.01 17461.21
Khargone 4095.85 406.62 0 1459.33 5961.8 298.1 5663.7
Maheshwar 6820.29 588.54 0 4843.21 12252.04 612.6 11639.44
Segaon 3763.03 414.93 0 1427.12 5605.08 560.51 5044.57
DISTRICT TOTAL 54255.99 6263.73 0 36982.82 97502.54 5354.7 92147.84
28 | MANDLA
Bichhiya 6869.04 198.31 132.5 1022.31 8222.16 411.11 7811.05
Bijadandi 3986.83 28.94 91.75 64.28 4171.8 208.59 3963.21
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Ghughari 6149.57 51.86 132.75 91.95 6426.13 3213 6104.83
Mandla 3654.87 173.44 74.39 687.5 4590.2 229.5 4360.7
Mawai 8908.46 78.06 176.39 219.49 9382.4 469.12 8913.28
Mohgaon 2184.32 83.56 49.4 243.79 2561.07 128.05 2433.02
Nainpur 5263.37 249.53 96.23 1417.66 7026.79 351.34 6675.45
Narayanganj 2625.56 114.96 53.05 234.4 3027.97 151.4 2876.57
Niwas 3488.29 81.27 58.6 197.44 3825.6 191.28 3634.32
DISTRICT TOTAL 43130.31 1059.93 865.06 4178.82 49234.12 2461.69 46772.43
29 | MANDSAUR
Bhanpura 4572.41 823.18 0 2175.61 7571.2 598.67 6972.53
Garoth 10826.04 1408.24 0 3289.72 15524 1552.39 13971.61
Malhargarh 7582.49 1404.3 0 2652.74 11639.53 1046.79 10592.74
Mandsaur 12039.29 1098.74 0 3811.23 16949.26 1694.92 15254.34
Sitamau 12076.17 1190.37 0 4944.86 18211.4 1821.14 16390.26
DISTRICT TOTAL 47096.4 5924.83 0 16874.16 69895.39 6713.91 63181.48
30 | MORENA
Ambah 5519.37 138.67 0 1908.27 7566.31 756.63 6809.68
Jaora 7640.35 210.76 0 2919.66 10770.77 538.54 10232.23
Kailaras 6413.06 283.09 0 1860.23 8556.38 566.13 7990.25
Morena 10225.32 351.68 0 2366.14 12943.14 647.16 12295.98
Pahadgarh 6975.5 190.16 0 2415.63 9581.29 958.13 8623.16
Porsa 4936.11 68.98 0 1403.18 6408.27 640.83 5767.44
Sabalgarh 8474.16 326.15 0 5184.84 13985.15 1088.35 12896.8
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water

Recharge (Ham) Resource

Season (Ham) Season Season Season (Ham) (Ham)

(Ham) (Ham) (Ham)
DISTRICT TOTAL 50183.87 1569.49 0 18057.95 69811.31 5195.77 64615.54
31 | NARSINGHPUR
Chawarpatha 21716.54 495.05 0 1660.42 23872.01 2387.2 21484.81
Chichli 16965.83 412.29 0 2172.45 19550.57 1955.06 17595.51
Gotegaon 17529.39 682.74 0 3155.08 21367.21 1829.26 19537.95
Kareli 18637.71 752.24 0 2935.03 22324.98 2232.51 20092.47
Narsinghpur 18271.89 610.01 0 4348.93 23230.83 2082.9 21147.93
Saikheda 11630.26 249.2 0 1703.34 13582.8 679.14 12903.66
DISTRICT TOTAL 104751.62 3201.53 0 15975.25 123928.4 11166.07 112762.33
32 | NEEMUCH
Jawad 8408.4 809.8 0 2872.12 12090.32 1209.03 10881.29
Manasa 9248.88 878.5 0 2430.12 12557.5 1255.75 11301.75
Neemuch 11261.27 1103.82 0 3152.23 15517.32 1551.73 13965.59
DISTRICT TOTAL 28918.55 2792.12 0 8454.47 40165.14 4016.51 36148.63
33 | NIWARI
Niwari 5054.65 503.64 1708.76 7267.05 363.36 6903.69
Prithvipur 9404.85 789.06 2182.71 12376.62 1160.19 11216.42
DISTRICT TOTAL 14459.5 1292.7 3891.47 19643.67 1523.55 18120.11
34 | PANNA

Ajaigarh 16123.22 400.07 0 1773.07 18296.36 1829.64 16466.72

Gunnor 5155.76 288.75 0 886.28 6330.79 596.93 5733.86
Panna 11089.78 234.1 0 1171.55 12495.43 698.28 11797.15

Pawai 8821.3 285.89 0 1267.43 10374.62 518.74 9855.88
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Recharge from flE)enclh(z)l:lglzr Re&ﬁxge fll'f)(;lclh(z)l:lfzr Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Shahnagar 5840.09 215.86 0 1108.38 7164.33 416.45 6747.88
DISTRICT TOTAL 47030.15 1424.67 0 6206.71 54661.53 4060.04 50601.49
35 | RAISEN
Badi 21930.92 1044.21 0 1834.11 24809.24 2108.31 22700.93
Begamganj 9118.91 353.65 0 1205.47 10678.03 533.9 10144.13
Gairatganj 7495.08 327.25 0 1044.25 8866.58 886.66 7979.92
Obedullaganj 7447.64 547.77 0 1676.01 9671.42 483.57 9187.85
Sanchi 11878.07 449.72 0 1567.95 13895.74 694.79 13200.95
Silwani 11241.09 462.51 0 1715.19 13418.79 670.94 12747.85
Udaipura 10363.89 360.88 0 1333.33 12058.1 1205.81 10852.29
DISTRICT TOTAL 79475.6 3545.99 0 10376.31 93397.9 6583.98 86813.92
36 | RAJGARH
Biaora 13990.01 879.77 0 3061.34 17931.12 896.56 17034.56
Jirapur 10379.43 561.65 0 1932.63 12873.71 643.68 12230.03
Khilchipur 9039.72 519.18 0 2082.2 11641.1 582.05 11059.05
Narsinghgarh 13283.22 1026.19 0 3305.03 17614.44 880.72 16733.72
Rajgarh 13668.69 779.63 0 2437.22 16885.54 844.28 16041.26
Sarangpur 11253.46 784.09 0 2879.78 14917.33 1491.73 13425.6
DISTRICT TOTAL 71614.53 4550.51 0 15698.2 91863.24 5339.02 86524.22
37 | RATLAM
Alot 12135.84 1064.33 0 3684.08 16884.25 1688.43 15195.82
Bajna 3610.06 910.89 0 2183.66 6704.61 578.55 6126.06
Jaora 9798.56 1429.23 0 5282.68 16510.47 1651.05 14859.42
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Piploda 7756.66 1036.16 0 3848.99 12641.81 1264.18 11377.63
Ratlam 1709291 2451.47 0 6811.1 26355.48 2635.55 23719.93
Sailana 4313.33 479.61 0 1126.86 5919.8 295.99 5623.81
DISTRICT TOTAL 54707.36 7371.69 0 22937.37 85016.42 8113.75 76902.67
38 | REWA
Gangev 3281.98 229.15 21.43 971.16 4503.72 377.02 4126.7
Hanumana 6890.87 131.68 40.56 347.17 7410.28 741.03 6669.25
Jawa 7929.19 129.91 46.67 513.6 8619.37 861.94 7757.43
Mauganj 3406.97 141.34 20.05 546.07 4114.43 411.44 3702.99
Naigarhi 2360.01 69.52 13.89 337.64 2781.06 278.1 2502.96
Rampur Karchuliyan 3142.71 358.34 20.86 1506.23 5028.14 354.38 4673.76
Rewa 3956.49 343.55 27.06 1383.37 5710.47 285.53 5424.94
Sirmour 4146.38 414.03 34.86 981 5576.27 367.83 5208.44
Teonthar 9851.71 190.15 57.99 738.48 10838.33 1083.84 9754.49
DISTRICT TOTAL 44966.31 2007.67 283.37 7324.72 54582.07 4761.11 49820.96
39 | SAGAR
Banda 9598.27 455.78 0 1274.98 11329.03 1105.78 10223.25
Bina 10599.52 319.82 0 1683.43 12602.77 630.14 11972.63
Deori 7551.4 387.18 0 1390.41 9328.99 932.91 8396.08
Jaisinagar 8874.65 426.15 0 1326.77 10627.57 531.38 10096.19
Kesli 8466.17 494.9 0 1491.15 10452.22 522.61 9929.61
Khurai 8428.8 268.08 0 981.56 9678.44 967.85 8710.59
Malthon 6837.49 176.91 0 725.26 7739.66 773.96 6965.7
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Rahatgarh 8268.49 310.25 0 1116.24 9694.98 484.75 9210.23
Rehli 5888.41 342.44 0 936.1 7166.95 358.34 6808.61
Sagar 13508.74 363.31 0 1670.1 15542.15 1554.21 13987.94
Shahnagar 4412.7 349.41 0 1874.03 6636.14 565.63 6070.51
DISTRICT TOTAL 92434.64 3894.23 0 14470.03 110798.9 8427.56 102371.34
40 | SATNA
Amarpatan 5698.97 404.94 101.72 2403.05 8608.68 788.65 7820.03
Maiihar 5758.88 176.16 129.63 862.07 6926.74 346.34 6580.4
Majhgawan 11453.08 306.8 277.62 907.16 12944.66 647.23 12297.43
Nagod 8216.28 514.66 158.93 2682.18 11572.05 578.61 10993.44
Ramnagar 5629.93 100.06 99.39 415.75 6245.13 624.51 5620.62
Rampur-Baghelan 5630.26 446.67 114.99 3197.93 9389.85 938.98 8450.87
Sohawal 7798.47 506.78 143.89 1871.48 10320.62 1032.05 9288.56
Unchehara 5913.59 235.43 125.56 2188.26 8462.84 495.92 7966.92
DISTRICT TOTAL 56099.46 2691.5 1151.73 14527.88 74470.57 5452.29 69018.27
41 | SEHORE
Ashta 10748.41 931.59 0 2969.36 14649.36 1464.94 13184.42
Budni 6864.69 457.39 0 4045.14 11367.22 967.48 10399.74
Ichhawar 6504.88 42691 0 1221.08 8152.87 483.97 7668.9
Nasrullaganj 10391.02 786.2 0 3043.44 14220.66 999.18 13221.48
Sehore 21089.77 1221.07 0 3266.99 25577.83 2557.78 23020.05
DISTRICT TOTAL 55598.77 3823.16 0 14546.01 73967.94 6473.35 67494.59
42 | SEONI
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Barghat 5457.94 272 196.29 1025.55 6951.78 404.78 6547
Chhapara 5193.44 330.48 179.46 808.67 6512.05 325.61 6186.44
Dhanora 4156.19 107.9 172.82 343.86 4780.77 239.04 4541.73
Ghansaur 6430.76 119.03 237.78 270.2 7057.77 352.89 6704.88
Keolari 5991.97 229.59 219.28 661.32 7102.16 602.2 6499.96
Kurai 13047.56 203.02 473.83 678.57 14402.98 720.15 13682.83
Lakhnadon 12913.64 324.69 438.38 942.09 14618.8 730.94 13887.86
Seoni 8127.58 642.36 366.64 1865.61 11002.19 659.37 10342.82
DISTRICT TOTAL 61319.08 2229.07 2284.48 6595.87 72428.5 4034.98 68393.52
43 | SHAHDOL
Beohari 5745.96 140.43 139.82 640.69 6666.9 333.33 6333.57
Burhar 13468.21 29.28 329.65 54.74 13881.88 694.09 13187.79
Gohparu 10068.83 21.51 239.7 50.5 10380.54 519.03 9861.51
Jaisinghnagar 15741.94 85.63 402.16 245.96 16475.69 823.79 15651.9
Sohagpur 8178.8 50.75 194.2 142.03 8565.78 428.29 8137.49
DISTRICT TOTAL 53203.74 327.6 1305.53 1133.92 55970.79 2798.53 53172.26
44 | SHAJAPUR
Kalapipal 10950.83 825.01 0 2949.35 14725.19 1472.52 13252.67
Moman Badodiya 9606.26 907.29 0 3352.7 13866.25 693.31 13172.94
Shajapur 9926.2 743.52 0 2155.46 12825.18 641.26 12183.92
Shujalpur 10818.2 862.76 0 2606.47 14287.43 1428.75 12858.68
DISTRICT TOTAL 41301.49 3338.58 0 11063.98 55704.05 4235.84 51468.21
45 | SHEOPUR
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Karahal 11707.98 429.92 0 1433.78 13571.68 1357.17 12214.51
Sheopur 16240.76 264.33 0 15744.66 32249.75 3224.98 29024.77
Vijaypur 7418.31 395.6 0 2196.18 10010.09 574.8 9435.29
DISTRICT TOTAL 35367.05 1089.85 0 19374.62 55831.52 5156.95 50674.57
46 | SHIVPURI
Badarwas 9577.09 686.78 0 2230.26 12494.13 1202.58 11291.55
Karera 6015.72 351.06 0 1623.27 7990.05 399.5 7590.55
Khaniyadhana 7482.45 646.3 0 2129.06 10257.81 1025.79 9232.02
Kolaras 9044.91 378.74 0 1472.03 10895.68 1089.57 9806.11
Narwar 6511.48 534.51 0 2353.05 9399.04 939.91 8459.14
Pichhore 5230.32 419.26 0 2046.76 7696.34 384.81 7311.53
Pohari 12172.51 391.53 0 1533.88 14097.92 1409.79 12688.13
Shivpuri 10507.39 430.44 0 1658.98 12596.81 655.88 11940.93
DISTRICT TOTAL 66541.87 3838.62 0 15047.29 85427.78 7107.83 78319.96
47 | SIDHI
Kusmi 7776.26 114.94 115.54 394.86 8401.6 420.08 7981.52
Majholi 5578.06 110.9 69.67 350.99 6109.62 610.97 5498.65
Rampur Naikin 6056.65 202.03 90.25 889.2 7238.13 361.91 6876.22
Sidhi 3654.37 221.76 57.36 607.09 4540.58 256.49 4284.09
Sihawal 4275.55 149.64 59.48 595.1 5079.77 507.98 4571.79
DISTRICT TOTAL 27340.89 799.27 392.3 2837.24 31369.7 215743 29212.27
48 | SINGRAULI
Chitrangi 7830.86 211.86 0 474.32 8517.04 425.86 8091.18
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Recharge

Recharge

Recharge

Recharge from | from Other from from Other Total Annual Annual
. Rainfall- Sources- Rainfall-Non | Sources- Non Ground Tot.al Natural | _Extractable
S.N. Assessment Unit Monsoon Monsoon Monsoon Monsoon Water Discharges | Ground Water
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Deosar 11946.75 246.05 0 724.52 12917.32 645.86 12271.46
Waidhan 14187.6 380.24 0 1321.12 15888.96 794.45 15094.51
DISTRICT TOTAL 33965.21 838.15 0 2519.96 37323.32 1866.17 35457.15
49 | TIKAMGARH
Baldeogarh 7294.24 537.27 0 1670.8 9502.31 950.23 8552.08
Jatara 8801.94 725.97 0 2613.23 12141.14 1214.13 10927.01
Palera 5077.07 454.48 0 1590.51 7122.06 356.09 6765.97
Tikamgarh 7580.54 1037.33 0 2560.15 11178.02 994.25 10183.77
DISTRICT TOTAL 28753.79 2755.05 0 8434.69 39943.53 3514.7 36428.83
50 | UJJAIN
Badnagar 14615.83 1230.65 0 5295.69 21142.17 2114.22 19027.95
Ghatia 9217.38 957.39 0 3318.41 13493.18 1349.32 12143.86
Khchrod 15677.3 812.16 0 2941.38 19430.84 971.54 18459.3
Mahidpur 13416.48 1052.62 0 3393.99 17863.09 1786.31 16076.78
Tarana 10221.43 749.42 0 2492.39 13463.24 673.16 12790.08
Ujjain 8983.18 1116.72 0 4205.76 14305.66 1430.57 12875.09
DISTRICT TOTAL 72131.6 5918.96 0 21647.62 99698.18 8325.12 91373.06
51 | UMARIA
Karkeli 9278.95 205.13 181.25 445.51 10110.84 1011.09 9099.75
Manpur 17454.13 186.63 328.92 512.22 18481.9 924.1 17557.8
Pali 7731.45 25.1 149.27 75.02 7980.84 399.04 7581.8
DISTRICT TOTAL 34464.53 416.86 659.44 1032.75 36573.58 2334.23 34239.35
52 | VIDISHA
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Recharge Recharge Recharge Total Annual Annual
Recharge from | from Other from from Other
. . Ground Total Natural Extractable
. Rainfall- Sources- Rainfall-Non | Sources- Non .
S.N. Assessment Unit Water Discharges | Ground Water
Monsoon Monsoon Monsoon Monsoon
Recharge (Ham) Resource
Season (Ham) Season Season Season (Ham) (Ham)
(Ham) (Ham) (Ham)
Basoda 11463.6 506.48 0 1858.65 13828.73 691.44 13137.29
Gyaraspur 9715.25 404.89 0 1522.07 11642.21 582.11 11060.1
Kurwai 9638.9 490.55 0 1600.7 11730.15 586.51 11143.64
Lateri 8117.76 321.64 0 999.64 9439.04 943.9 8495.14
Nateran 9569.01 370.57 0 1481.55 11421.13 1004.41 10416.72
Sironj 11390.25 505.21 0 244453 14339.99 717 13622.99
Vidisha 14168.57 554.45 0 3769.58 18492.6 924.63 17567.97
DISTRICT TOTAL 74063.34 3153.79 0 13676.72 90893.85 5450 85443.85
STATE TOTAL (Ham) 2694541.73 161651.93 12848.5 678366.24 3547408.4 2620334 3285374.93
STATE TOTAL (bcm) 26.95 1.62 0.13 6.78 35.47 2.62 32.85
156

271



Annexure III: Recharge from Other Sources

Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . A . s . and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in . Structures (in Sources (in
Ham) Ham) (in Ham) Ham) Ham) Ham )
1 | AGAR MALWA
Agar 822.45 575.21 1480.82 405.69 243.392 0 3527.562
Badod 0 0 1949.45 152.79 174.424 0 2276.664
Nalkheda 0 0 2889.66 30.19 218.922 0 3138.772
Susner 0 0 2346.74 294.65 207.404 0 2848.794
DISTRICT TOTAL 822.45 575.21 8666.67 883.32 844.142 0 11791.792
2 | ALIRAJPUR
Alirajpur 0 0 377.82 92.09 105.9 0 575.81
Bhabra 0 0 247.71 81.38 62.4 0 391.49
Jobat 0 0 272 95.94 56.76 0 424.7
Katthiwara 0 0 240.37 66.81 35.462 0 342.642
Sondwa 0 0 348.2 48.5 59.468 0 456.168
Udaigarh 0 0 194.49 101.91 126 0 422.4
DISTRICT TOTAL 0 0 1680.59 486.63 445.99 0 2613.21
3 | ANUPPUR
Anuppur 0 0 25.6 7.01 37.51 0 70.12
Jaithari 0 0 216.68 13 43.886 0 273.566
Kotma 0 0 59.61 6.83 24.596 0 91.036
Pushparajgarh 0 0 69 19.64 77.574 0 166.214
DISTRICT TOTAL 0 0 370.89 46.48 183.566 0 600.936
4 | ASHOKNAGAR
Ashoknagar 78 343.51 1537.49 16.74 154.154 2129.894
Chanderi 63.7 343.51 1095.13 58.33 94.066 1654.736
157

272



Recharge Recharge Recharge due to Total
Recharge Recharge
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Isagarh 19 23.09 1554.84 16.72 136.772 0 1750.422
Mungaoli 917.46 2202.53 1157.89 312.52 139.09 4729.49
DISTRICT TOTAL 1078.16 2912.64 5345.35 404.31 524.082 10264.542
5 | BALAGHAT
Baihar 0 0 53.3 7.99 171.324 0 232.614
Balaghat 97.4 99.12 548.3 359.19 111.086 0 1215.096
Birsa 0 0 34.47 37.26 164.36 0 236.09
Katangi 76.46 74.13 790.59 137.58 78.542 0 1157.302
Khairlanji 35.47 14.96 519.64 69.59 85.282 0 724.942
Kirnapur 0 0 484.27 37.26 88.122 0 609.652
Lalbarra 102.21 183.53 565.34 375.78 80.44 0 1307.3
Lanji 108.09 92.36 346.94 32.79 79.238 0 659.418
Paraswada 0 0 31.84 58.37 117.712 0 207.922
Waraseoni 56.74 109.44 426.02 96.87 79.654 0 768.724
DISTRICT TOTAL 476.37 573.54 3800.71 1212.68 1055.76 0 7119.06
6 | BARWANI
Barwani 153.87 893.91 712.84 18.09 338.206 0 2116.916
Niwali 3.76 37.5 538.17 11.13 224.634 0 815.194
Pansemal 89.67 370.82 2004.09 123.7 421.208 0 3009.488
Pati 9.77 88.83 302.28 25.18 340.018 0 766.078
Rajpur 249.08 1352.11 2103.88 703.15 429.392 0 4837.612
Sendhwa 62.71 622.73 924.43 467.76 467.348 0 2544.978
Thikri 509.75 6304.11 1758.64 53.59 382.036 0 9008.126
DISTRICT TOTAL 1078.61 9670.01 8344.33 1402.6 2602.842 0 23098.392
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Recharge Recharge Recharge Recharge due to Recharge Total
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
7 | BETUL
Amla 50.89 640.74 1731.92 201.79 132.89 0 2758.23
Athner 7.1 181.96 674.8 167.11 74.102 0 1105.072
Betul 19.36 463.44 2624.92 252.31 99.944 0 3459.974
Bhainsdehi 32.48 331.26 878.68 287.13 80.2 0 1609.75
Bhimpur 0 0 644.87 117.44 102.006 0 864.316
Chicholi 20.52 96.42 617.4 74.12 59.114 0 867.574
Ghoda Dongri 15.94 381.02 558.84 143.42 149.46 0 1248.68
Multai 39.36 427.68 2395.77 363.71 63.248 0 3289.768
Prabhat Pattan 22.44 438.57 517.7 155.68 100.186 0 1234.576
Shahpur 13.82 135.92 561.03 147.03 94.284 0 952.084
DISTRICT TOTAL 221.91 3097.01 11205.93 1909.74 955.434 0 17390.024
8 | BHIND
Ater 726.51 496.91 978.48 0 55.51 0 2257.41
Bhind 1158.47 693.94 861.41 0 39.916 0 2753.736
Gohad 2101.2 140.94 1356.76 1.15 74.898 0 3674.948
Lahar 822.29 670.62 663.55 0 41.052 0 2197.512
Mehgaon 1132.03 1805.37 1131.09 0 80.894 0 4149.384
Ron 86.66 52.73 288.25 0 9.322 0 436.962
DISTRICT TOTAL 6027.16 3860.51 5279.54 1.15 301.592 0 15469.952
9 | BHOPAL
Berasia 0 0 3392.28 181.55 296.01 0 3869.84
Bhopal Urban 0 0 0 437.61 0.00 1234.61 1672.22
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Recharge Recharge Recharge Recharge due to Recharge Total
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Phanda 0 0 2586.81 870.98 73.37 0 3531.16
DISTRICT TOTAL 0 0 5979.09 1490.14 369.378 1234.6125 9073.2205
10 | BURHANPUR
Burhanpur 64.28 666.25 2302.05 301.72 777.422 0 4111.72
Khaknar 19.67 574.64 2563.74 332.63 970.298 0 4460.98
DISTRICT TOTAL 83.95 1240.89 4865.79 634.35 1747.72 8572.7
11 | CHHATARPUR
Bada Malhera 782.34 759.35 1707.72 216.07 157.63 0 3623.11
Bijawar 20.68 16.31 2193.93 70.3 188.64 0 2489.86
Buxwaha 36.59 81 1230.44 63.12 372.18 0 1783.33
Chhatarpur 419.04 449.6 1678.96 172.04 158.644 0 2878.28
Gaurihar 485.38 266.33 404.42 7.43 190.06 0 1353.62
Laundi 1277.45 127.01 1210.25 409.87 134.826 0 315941
Nowgaon 470.64 78.62 1635.32 975.01 190.55 0 3350.14
Rajnagar 365.94 199.37 2373.62 125.74 382.036 0 3446.71
DISTRICT TOTAL 3858.06 1977.59 12434.66 2039.58 1774.566 0 22084.456
12 | CHHINDWARA
Amarwara 0 0 1443.11 93.03 82.262 0 1618.40
Bichhua 0 0 700.09 111.76 11.104 0 822.95
Chaurai 0 0 1823.25 29.52 12.06 0 1864.83
Chhindwara 0 0 2227.22 24.61 140.64 0 2392.47
Harrai 0 0 699.86 21.74 34.334 0 755.93
Jamai 0 0 840.05 5.03 53.826 0 898.91
Mohkheda 562.97 889.38 1851.22 74.82 138.43 0 3516.82
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Recharge Recharge Recharge due to Total
Recharge Recharge
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Pandhurna 0 0 2281.5 150.8 49.384 0 2481.68
Parasia 0 0 1007.3 10.77 34.68 0 1052.75
Sausar 145.6 345.3 875.13 270.64 153.78 0 1790.45
Tamia 0 0 179.79 74.66 41.76 0 296.21
DISTRICT TOTAL 708.57 1234.68 13928.52 867.38 752.26 0 17491.41
13 | DAMOH
Batiyagarh 89.83 151.2 995.32 86.86 135.046 0 1458.26
Damoh 129.38 606.31 836.06 245.54 20.848 0 1838.14
Hatta 48.38 162 382.07 410.87 51.292 0 1054.61
Jabera 898.03 1483.49 536.59 410.05 64.488 0 3392.65
Patera 27.93 172.8 597.52 130.64 38.44 0 967.33
Patharia 21.77 54 1038.46 47.66 68.746 0 1230.64
Tendulheda 188.06 681.8 303.4 236.99 49.64 0 1459.89
DISTRICT TOTAL 1403.38 3311.6 4689.42 1568.61 428.5 0 11401.51
14 | DATIA
Bhander 133.57 1954.45 835.32 11.75 132.304 0 3067.39
Datia 324.92 492.12 761.48 11.49 223.188 0 1813.20
Seondha 623.35 991.12 1547.41 3.1 107.47 0 3272.45
DISTRICT TOTAL 1081.84 3437.69 3144.21 26.34 462.962 0 8153.042
15 | DEWAS
Bagli 17.67 57.29 3260.62 69.49 565.262 0 3970.33
Dewas 0 0 3969.23 46.84 464.096 0 4480.17
Kannod 250.14 827.59 1677.58 200.12 519.278 0 3474.71
Khategaon 0 0 2405.24 16.34 249.922 0 2671.50
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Recharge Recharge Recharge Recharge due to Recharge Total
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Sonkutch 0 0 2348.22 74.31 420.198 0 2842.73
Tonkkhurd 0 0 1428.45 61.79 1543.142 3033.38
DISTRICT TOTAL 267.81 884.88 15089.34 468.89 3761.898 20472.818
16 | DHAR
Badnawar 184.31 432.35 4660.31 206.44 73.86 0 5557.27
Bagh 79.06 860.92 378.1 142.64 30.994 0 1491.71
Dabhi 351.21 2810.98 591.58 51.49 136.44 0 3941.70
Dhar 0 0 3491.49 21.69 155.652 0 3668.83
Dharmpuri 504.26 3336.71 412.26 321.72 13.2 0 4588.15
Gandhwani 224.53 5079.4 773.32 172.5 213.276 0 6463.03
Kukshi 60.42 1196.99 369.93 62.43 70.8 0 1760.57
Manawar 241.52 4146.37 663.08 173.76 105.06 0 5329.79
Nalchha 28.59 135.3 3013.5 110.61 91.68 0 3379.68
Nisarpur 230.05 2426.84 482.84 23.64 52.26 0 3215.63
Sardarpur 880.57 1851.49 1910.71 1032.59 100.62 0 5775.98
Tirla 0 0 1837.25 96.89 713.856 0 2648.00
Umarvan 839.53 2459.8 487.75 410.12 96.78 0 4293.98
DISTRICT TOTAL 3624.05 24737.15 19072.12 2826.52 1854.478 0 52114.32
17 | DINDORI
Amarpur 0 0 40.43 0 44.888 0 85.32
Bajang 0 0 31.01 0 41.596 0 72.61
Dindori 0 0 81.24 0 43.966 0 125.21
Karanjiya 0 0 61.78 0 52.83 0 114.61
Menhadwani 0 0 55.9 0 38.07 0 93.97
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Recharge Recharge Recharge due to Total
Recharge Recharge
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Samnapur 0 0 84.67 0 72.6 0 157.27
Shahpura 0 0 223.99 0 33.554 257.54
DISTRICT TOTAL 0 0 579.02 0 327.504 906.52
18 | GUNA
Aron 0 0 1830.07 2.86 84.426 0 1917.36
Bamori 992.9 999.73 2390.64 440.32 91.492 0 4915.08
Chachaura 297.44 60.59 2960.41 63.51 90.746 0 3472.70
Guna 394.68 169.29 2342.25 69.87 120.748 0 3096.84
Raghogarh 429.43 2410.45 2378.84 495.16 75.37 0 5789.25
DISTRICT TOTAL 2114.45 3640.06 11902.21 1071.72 462.782 0 19191.222
19 | GWALIOR
Bhitarwar 1685.54 7708.36 1108.01 281.21 81.91 0 10865.03
Dabra 1483.02 7341.3 961.6 216.32 85.132 0 10087.37
Ghatigaon 740.97 574.17 755.18 372.05 124.95 0 2567.32
Gwalior Urban 0 0 149.63 459.9 609.53
Morar 0 1688.24 165.36 68.988 0 1922.59
DISTRICT TOTAL 3909.53 15623.83 4513.03 1184.57 360.98 459.9 26051.84
20 | HARDA
Harda 301.59 85.05 1525.07 53.03 53.91 0 2018.65
Khirkiya 0 0 952.56 0 16.638 0 969.20
Timarni 7276.5 7371 1126.22 0 13.628 0 15787.35
DISTRICT TOTAL 7578.09 7456.05 3603.85 53.03 84.176 0 18775.20
21 | HOSHANGABAD
Babai 2641.44 3510 659.99 0 13.432 0 6824.86
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Recharge

Recharge

Recharge due to

Total

S . Recharge from Surface | from Ground dlietc(:l;l;lgneks Water . Rgfll::atl;)ge Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Bankhedi 0 3643.92 0 22.99 0 3666.91
Hoshangabad 5695.9 6804 946.89 0 19.102 0 13465.89
Kesala 3234.86 2532.6 943.06 54.79 61.798 0 6827.11
Pipariya 213.63 196.37 1887.41 64.01 58.194 0 2419.61
Seoni Malwa 3864.18 7446.6 927.18 0 32.936 0 12270.90
Shohagpur 2039.75 252.69 1007.86 6.84 35.474 0 3342.61
DISTRICT TOTAL 17689.76 20742.26 10016.31 125.64 243.926 0 48817.90
22 | INDORE
Depalpur 3.86 159.89 5814.63 363.91 67.374 0 6409.66
Indore 0 0 2678.98 189.91 51.872 0 2920.76
Indore Urban 0 0 0 209.85 175.6 1231.875 1617.33
Mhow 49.31 64.96 1875.95 400.24 85.186 0 2475.65
Sawer 0 0 3235.84 354.11 112.06 0 3702.01
DISTRICT TOTAL 53.17 224.85 13605.4 1518.02 492.092 1231.875 17125.41
23 | JABALPUR
Bargi 35.87 158.58 589.14 67.69 39.18 0 890.46
Jabalpur Urban 0 0 0 12.17 21.366 547.5 581.04
Kundam 0 0 256.25 23.89 225.976 0 506.12
Majholi 0 0 766.59 6.39 126.82 0 899.80
Panagar 15.88 16.96 1368.82 94.32 99.61 0 1595.59
Patan 127.71 1914.48 1735.71 42.02 108.924 0 3928.84
Shahpura 87.44 204.35 1504.03 46.41 84.666 0 1926.90
Sihora 24.47 643.68 837.26 33.97 132.562 0 1671.94
DISTRICT TOTAL 291.37 2938.05 7057.8 326.86 839.104 547.5 12000.68
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Recharge Recharge Recharge Recharge due to Recharge Total
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
24 | JHABUA
Jhabua 0 0 315.42 127.22 80.1 0 522.74
Meghnagar 0 0 321.34 135.38 49.86 0 506.58
Petlawad 138.7 2064.42 569.96 559.76 95.46 0 3428.30
Rama 0 0 285.76 210.6 49.02 0 545.38
Ranapur 0 0 201.53 63.69 70.44 0 335.66
Thandla 0 0 336.53 169.69 86.1 0 592.32
DISTRICT TOTAL 138.7 2064.42 2030.54 1266.34 430.98 0 5930.98
25 | KATNI
Badwara 148.13 513.11 879.37 78.74 320.192 0 1939.54
Bahoriband 145.6 345.3 586.41 270.64 127.458 0 1475.41
Dhimar Kheda 0 0 296.21 95.42 111.212 0 502.84
Murwara 162.78 305 772.47 53.03 139.968 0 1433.25
Rithi 6.15 106.76 349.56 15.24 81.074 0 558.78
Vijayraghavgarh 0 0 619.65 10.2 38.112 0 667.96
DISTRICT TOTAL 462.66 1270.17 3503.67 523.27 818.016 0 6577.79
26 | KHANDWA
Baldi 0 0 813 0 146.47 0 959.47
Chhegaon Makhan 26.27 231.72 2464.69 108.83 222.526 0 3054.04
Harsud 0 0 649.52 8.49 287.692 0 945.70
Khalwa 0 0 1515.94 152.1 195.62 0 1863.66
Khandwa 7.52 231.84 1498.39 7.8 416.67 0 2162.22
Pandhana 172.06 2558.86 2227.36 392.05 425.806 0 5776.14
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Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . e e . P and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Punasa 937.36 37309.5 966.5 2667.1 301.152 42181.61
DISTRICT TOTAL 1143.21 40331.92 101354 3336.37 1995.936 56942.84
27 | KHARGONE
Barwaha 1223.18 6696.95 1757.74 382.63 739.218 0 10799.72
Bhagwanpura 122.27 891.87 654.75 481.02 1127.588 0 3277.50
Bhikangaon 328.35 1780.35 1204.82 511.23 484.214 0 4308.96
Gogawan 214.69 689.46 705.92 15.45 219.644 0 1845.16
Jhiranya 173.58 412.54 970.01 679.69 1277.832 0 3513.65
Kasrawad 1104.43 6207.86 1323.3 580.51 1145.694 0 10361.79
Khargone 183.36 163.08 1005.26 178.85 335.392 0 1865.94
Maheshwar 467.16 2980.1 1160.17 263.34 560.97 0 5431.74
Segaon 71.85 473.88 649.55 183.99 462.788 0 1842.06
DISTRICT TOTAL 3888.87 20296.09 9431.52 3276.71 6353.34 0 43246.53
28 | MANDLA
Bichhiya 488.76 232.2 284.35 147.89 67.422 0 1220.62
Bijadandi 0 0 56.7 14.46 22.054 0 93.21
Ghughari 0 0 61.36 35.99 46.466 0 143.82
Mandla 275.07 151.2 230.18 147.89 56.604 0 860.94
Mawai 0 0 235.71 0 61.842 0 297.55
Mohgaon 0 0 264.46 17.01 45.888 0 327.36
Nainpur 1050.62 151.2 255.62 160.37 49.378 0 1667.19
Narayanganj 0 0 180.23 124.45 44.676 0 349.36
Niwas 0 0 183.46 66.87 28.384 0 278.71
DISTRICT TOTAL 1814.45 534.6 1752.07 714.93 422.714 0 5238.76
166

281



Recharge

Recharge

Recharge due to

Total

S . Recharge from Surface | from Ground dlietc(:l;l;lgneks Water . Rgfll::atl;)ge Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
29 | MANDSAUR
Bhanpura 121.8 279.94 1453.95 729.76 413.34 0 2998.79
Garoth 67.2 139.97 2860.66 453.97 1176.162 0 4697.96
Malhargarh 92.4 186.62 2084.88 669.88 1023.256 0 4057.04
Mandsaur 25.2 93.31 4128.56 322.56 340.348 0 4909.98
Sitamau 21 93.31 5201.66 467.56 351.706 0 6135.24
DISTRICT TOTAL 327.6 793.15 15729.71 2643.73 3304.812 0 22799.00
30 | MORENA
Ambah 1412.28 264.67 330.84 3.89 35.26 0 2046.94
Jaora 1590.32 789.41 587.27 34.72 128.7 0 3130.42
Kailaras 784.25 546.34 621.51 41.48 149.732 0 2143.31
Morena 833.84 636.12 856.85 198.17 192.84 0 2717.82
Pahadgarh 1496.22 328.92 597.09 49.1 134.454 0 2605.78
Porsa 1149.24 116.57 103.67 38.78 63.894 0 1472.15
Sabalgarh 2771.12 1495.58 1058.45 24.82 161.028 0 5511.00
DISTRICT TOTAL 10037.27 41717.61 4155.68 390.96 865.908 0 19627.43
31 | NARSINGHPUR
Chawarpatha 0 0 2140.34 0.91 14.222 0 2155.47
Chichli 0 0 2568.24 1.32 15.184 0 2584.74
Gotegaon 860.62 129.6 2841.21 0.09 6.3 0 3837.82
Kareli 355.04 112.5 3210.19 0 9.54 0 3687.27
Narsinghpur 860.61 129.6 3956.79 0 11.948 0 4958.95
Saikheda 0 0 1933.58 1.32 17.642 0 1952.54
DISTRICT TOTAL 2076.27 371.7 16650.35 3.64 74.836 0 19176.80
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Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . e e . P and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
32 | NEEMUCH
Jawad 121.8 223.78 2837.08 139.16 360.092 0 3681.91
Manasa 58.8 139.97 2139.16 418.89 551.792 0 3308.61
Neemuch 21 83.81 3542.01 195.39 413.848 0 4256.06
DISTRICT TOTAL 201.6 447.56 8518.25 753.44 1325.732 0 11246.58
33 | NIWARI
Niwari 184.75 389.77 1055.92 245.32 336.644 0 2212.40
Prithvipur 116.45 179.5 1824.09 183.67 668.058 0 2971.77
DISTRICT TOTAL 301.2 569.27 2880.01 428.99 1004.702 5184.17
34 | PANNA
Ajaigarh 71.47 358.02 1544.04 126.33 73.28 0 2173.14
Gunnor 59.39 324.86 428.31 309.95 52.518 0 1175.03
Panna 122.53 358.02 766.69 111.73 46.674 0 1405.64
Pawai 150.37 388.26 753.78 194.57 66.34 0 1553.32
Shahnagar 238.1 421.2 449.95 143.45 71.54 0 1324.24
DISTRICT TOTAL 641.86 1850.36 3942.77 886.03 310.352 0 7631.37
35 | RAISEN
Badi 225.28 91.09 749.55 1762.99 49.41 0 2878.32
Begamgan;j 0 0 1419.22 11.42 128.482 0 1559.12
Gairatganj 0 0 1192.21 67.89 111.392 0 1371.49
Obedullagan;j 0 0 1771.31 392.75 59.714 0 2223.77
Sanchi 0 0 1831.63 115.58 70.452 0 2017.66
Silwani 0 0 2087.49 7.71 82.506 0 2177.71
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Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . e e . P and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Udaipura 0 0 1605.59 54.58 34.038 1694.21
DISTRICT TOTAL 225.28 91.09 10657 2412.92 535.994 13922.28
36 | RAJGARH
Biaora 0 0 3609.81 94 237.298 0 3941.11
Jirapur 0 0 2291.57 59.57 143.142 0 249428
Khilchipur 0 0 2380.08 106.44 114.868 0 2601.39
Narsinghgarh 0 0 3818.88 187.38 324.964 0 4331.22
Rajgarh 0 0 2791.75 261.96 163.144 0 3216.85
Sarangpur 0 0 3495.76 26.53 141.58 0 3663.87
DISTRICT TOTAL 0 0 18387.85 735.88 1124.996 0 20248.73
37 | RATLAM
Alot 0 0 4361.21 41.06 346.132 0 4748.40
Bajna 1008 19.44 1189.91 274.92 602.278 0 3094.55
Jaora 0 0 6234.35 237.38 240.172 0 6711.90
Piploda 0 0 4729.59 26.64 128.914 0 4885.14
Ratlam 0 0 7283.15 205.88 1773.538 0 9262.57
Sailana 0 0 1061.36 64.53 480.58 0 1606.47
DISTRICT TOTAL 1008 19.44 24859.57 850.41 3571.614 0 30309.03
38 | REWA
Gangev 149.88 318.7 601.05 46.66 84.022 0 1200.31
Hanumana 0 0 354.82 37.19 86.834 0 478.84
Jawa 0 0 601.99 0 41.522 0 643.51
Mauganj 0 0 558.55 88.44 40.426 0 687.42
Naigarhi 0 0 376.52 0 30.648 0 407.17
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Recharge Recharge Recharge due to Total
Recharge Recharge
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Rampur Karchuliyan 693.68 503.74 603.48 11.93 51.748 0 1864.58
Rewa 899.18 48.79 653.31 104.48 21.162 0 1726.92
Sirmour 484.61 18.19 717.13 106.24 68.866 0 1395.04
Teonthar 0 0 876.22 14.23 38.186 0 928.64
DISTRICT TOTAL 2227.35 889.42 5343.07 409.17 463.414 0 9332.42
39 | SAGAR
Banda 71.13 1.25 1500.98 118.31 39.09 0 1730.76
Bina 13.89 3.69 1901.91 33.27 50.48 0 2003.24
Deori 102.83 174.96 1209.91 24497 44918 0 1777.59
Jaisinagar 55.82 2.16 1561.63 110.93 22.374 0 1752.91
Kesli 145.58 21.6 1520.71 234.9 63.26 0 1986.05
Khurai 17.63 5.4 1106.74 59.23 60.636 0 1249.64
Malthon 12.48 34 789.21 50 47.078 0 902.17
Rahatgarh 12.87 2.16 1320.81 51.45 39.204 0 1426.49
Rehli 68.44 27.81 920.56 62.71 199.022 0 1278.54
Sagar 34.27 10.8 1848.79 73.91 65.638 0 2033.41
Shahnagar 354.68 807.98 710.37 324.27 26.146 0 2223.45
DISTRICT TOTAL 889.62 1061.21 14391.62 1363.95 657.846 0 18364.25
40 | SATNA
Amarpatan 18.27 1283.87 1317.36 31.61 156.88 0 2807.99
Maiihar 0 0 972 4.41 61.828 0 1038.24
Majhgawan 0 0 1040.17 46.29 127.492 0 1213.95
Nagod 18.27 1283.87 1746.59 18.93 129.178 0 3196.84
Ramnagar 0 0 465.75 5.56 44.504 0 515.81
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Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . e e . P and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Rampur-Baghelan 33491 1496.39 1715.77 10.71 86.828 0 3644.61
Sohawal 204.35 385.47 1577.62 0.14 210.674 0 2378.25
Unchehara 18.27 1216.3 1019.31 18.93 150.888 0 2423.70
DISTRICT TOTAL 594.07 5665.9 9854.57 136.58 968.272 0 17219.39
41 | SEHORE
Ashta 201.14 399.96 2926.96 198.29 174.602 0 3900.95
Budni 2039.92 1233.36 908.86 256.87 63.52 0 4502.53
Ichhawar 54.42 111.96 1227.28 114.41 139.914 0 1647.98
Nasrullaganj 800.07 939.49 1408.78 531.16 150.14 0 3829.64
Sehore 151.99 439.56 3424.26 310.85 161.396 0 4488.06
DISTRICT TOTAL 3247.54 3124.33 9896.14 1411.58 689.572 0 18369.16
42 | SEONI
Barghat 216.91 114.29 833.65 14 118.71 0 1297.56
Chhapara 0 0 994.68 39.11 105.368 0 1139.16
Dhanora 25.94 108.04 269.91 14.59 33.272 0 451.75
Ghansaur 0 0 334.31 25.7 29.216 0 389.23
Keolari 176.4 343.69 314.96 14.72 41.144 0 890.91
Kurai 0 0 760.61 27.58 93.402 0 881.59
Lakhnadon 0 0 1168.93 20.57 77.276 0 1266.78
Seoni 189.7 331.06 1625.35 268.62 93.238 0 2507.97
DISTRICT TOTAL 608.95 897.08 6302.4 424.89 591.626 0 8824.95
43 | SHAHDOL
Beohari 456.58 0 230.18 79.96 14.402 781.12
Burhar 0 0 55.08 15.96 12.986 84.03
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Recharge

Recharge

Recharge due to

Total

S . Recharge from Surface | from Ground dlietc(:l;l;lgneks Water . Rgfll::atl;)ge Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Gohparu 0 0 56.86 11.69 3.452 0 72.00
Jaisinghnagar 0 0 277.02 23.35 31.212 0 331.58
Sohagpur 0 0 162 23.44 7.332 0 192.77
DISTRICT TOTAL 456.58 0 781.14 154.4 69.384 0 1461.50
44 | SHAJAPUR
Kalapipal 0 0 3551.29 83.81 139.264 0 3774.36
Moman Badodiya 0 0 4058.18 63.03 138.774 0 4259.98
Shajapur 0 0 2339.77 330.45 228.76 0 2898.98
Shujalpur 0 0 3246.47 94.5 128.258 0 3469.23
DISTRICT TOTAL 0 0 13195.71 571.79 635.056 0 14402.56
45 | SHEOPUR
Karahal 0 0 1521.96 307.32 34.42 0 1863.70
Sheopur 12023.91 3138.48 690.05 26.93 129.614 0 16008.98
Vijaypur 720.89 120.81 1438.5 60.8 250.784 0 2591.78
DISTRICT TOTAL 12744.8 3259.29 3650.51 395.05 414.818 0 20464.47
46 | SHIVPURI
Badarwas 175.09 399.81 2194.31 86.93 60.908 0 2917.05
Karera 502.67 411.29 805.19 193.48 61.706 0 1974.34
Khaniyadhana 292.6 369.49 1761.84 221.49 129.938 0 2775.36
Kolaras 0 0 1707.56 56.55 86.652 0 1850.76
Narwar 553.43 593.21 1446.77 196.47 97.67 0 2887.55
Pichhore 197.11 723.79 1263.3 212.48 69.348 0 2466.03
Pohari 137.79 129.6 1412.55 182.89 62.58 0 1925.41
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Recharge Recharge Recharge due to Total
Recharge Recharge
S . Recharge from Surface | from Ground due to Tanks Water . due to Recharge
N Assessment Unit fro.m Canals .Wa.ter . .Wa.ter . and Ponds Conservatlo.n Pipelines (in from Oth'er
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Shivpuri 82.75 224.64 1480.65 227.68 73.694 2089.41
DISTRICT TOTAL 1941.44 2851.83 12072.17 1377.97 642.496 18885.91
47 | SIDHI
Kusmi 0 0 430.92 22.58 56.308 0 509.81
Majholi 0 0 380.16 14.53 67.202 0 461.89
Rampur Naikin 540.54 23.96 393.77 72.06 60.9 0 1091.23
Sidhi 69.65 23.96 515.33 145.3 74.61 0 828.85
Sihawal 398.46 23.96 167.93 85.51 68.882 0 744.74
DISTRICT TOTAL 1008.65 71.88 1888.11 339.98 327.902 0 3636.52
48 | SINGRAULI
Chitrangi 0 0 436.05 107.27 142.86 0 686.18
Deosar 45.36 41.94 686.81 45.32 151.132 0 970.56
Waidhan 75.41 96.35 1122.08 203.19 204.33 0 1701.36
DISTRICT TOTAL 120.77 138.29 2244.94 355.78 498.322 0 3358.10
49 | TIKAMGARH
Baldeogarh 159.37 197.75 1465.28 301.83 83.848 0 2208.08
Jatara 124.46 450.58 2206.13 340.81 217.226 0 3339.21
Palera 59.46 462.02 1192.1 207.43 123.976 0 2044.99
Tikamgarh 133.72 444.74 1922.2 945.08 151.732 0 3597.47
DISTRICT TOTAL 477.01 1555.09 6785.71 1795.15 576.782 0 11189.74
50 | UJJAIN
Badnagar 0 0 6356.76 90.26 79.32 0 6526.34
Ghatia 0 0 3822.01 21591 237.89 0 4275.81
Khchrod 0 0 3164.86 341.6 247.088 0 3753.55
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Recharge Recharge Recharge due to Total
Recharge from Surface | from Ground Recharge Water Recharge Recharge
S Assessment Unit from Canals Water Water due to Tanks Conservation . du'e to . from Other
N . e e . P and Ponds . Pipelines (in .
(in Ham) Irrigation (in | Irrigation (in (in Ham) Structures (in Ham) Sources (in
Ham) Ham) Ham) Ham )
Mahidpur 0 0 3251.29 827.1 368.22 0 4446.61
Tarana 0 0 2625.16 254.15 362.492 0 3241.80
Ujjain 0 0 4651.44 626.36 44.68 0 5322.48
DISTRICT TOTAL 0 0 23871.52 2355.38 1339.69 0 27566.59
51 | UMARIA
Karkeli 0 0 381.03 234.93 34.686 0 650.65
Manpur 0 0 605.88 64.95 28.024 0 698.85
Pali 0 0 86.84 10.7 2.582 0 100.12
DISTRICT TOTAL 0 0 1073.75 310.58 65.292 0 1449.62
52 | VIDISHA
Basoda 20.67 10.91 2234.94 46.27 52.348 0 2365.14
Gyaraspur 0 0 1862.51 2.7 61.75 0 1926.96
Kurwai 0 0 2023.06 7.61 60.576 0 2091.25
Lateri 0 0 1076.2 40.26 204.816 0 1321.28
Nateran 114.92 16.04 1510.72 111.46 98.982 0 1852.12
Sironj 511.95 143.86 2107.41 125.69 60.83 0 2949.74
Vidisha 1542.55 516.46 2109.95 87.03 68.03 0 4324.02
DISTRICT TOTAL 2190.09 687.27 12924.79 421.02 607.332 0 16830.50
STATE TOTAL (Ham) | 101142.53 201157.47 432085.32 50595.45 51563.47 3473.89 840018.13
STATE TOTAL (bcm) 1.01 2.01 4.32 0.51 0.52 0.03 8.40
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Annexure I'V: Ground Water Extraction Scenario

Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction Extraction . for for o 1 ens . .
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
.. . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
1 | AGAR MALWA
Agar 5923.27 0 562.20 6485.45 603.42 4303.46 59.88 safe
Badod 7797.81 3.6719 421.44 8222.9 445.22 2210.29 78.64 semi_critical
Nalkheda 11558.65 0 307.57 11866.22 322.52 0 124.44 over_exploited
Susner 9386.93 0 375.45 9762.39 395.16 0 101.90 over_exploited
DISTRICT TOTAL 34666.65 3.67 1666.65 36336.96 1766.32 6513.75 89.94
2 | ALIRAJPUR
Alirajpur 1511.28 0 333.82 1845.1 351.08 3009.46 37.87 safe
Bhabra 990.82 0 233.03 1223.85 243.49 539.18 69.01 safe
Jobat 1088.01 0 328.34 1416.35 374.66 594.97 68.83 safe
Katthiwara 961.48 0 272.76 1234.25 285.62 1404.12 46.55 safe
Sondwa 1392.79 0 500.44 1893.23 542.84 4386.16 29.95 safe
Udaigarh 777.95 0 242.42 1020.37 251.73 1224.55 45.26 safe
DISTRICT TOTAL 6722.33 0 1910.8188 8633.15 2049.42 11158.44 43.32
3 | ANUPPUR
Anuppur 102.384 43.3574 376.23762 521.97 390.82 6600.76 7.31 safe
Jaithari 866.7 22.703 483.18408 1372.59 501.91 5652.29 19.49 safe
Kotma 238.464 3237.259 146.13651 3621.86 151.8 954.19 79.05 semi_critical
Pushparajgarh 276 0 556.90824 832.91 578.5 7376.61 10.12 safe
DISTRICT TOTAL 1483.548 3303.319 1562.46645 6349.33 1623.03 20583.85 23.52
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
4 | ASHOKNAGAR
Ashoknagar 6149.95 1.37 551.49 6702.81 584.87 3261.14 67.05 safe
Chanderi 4380.52 0.00 332.99 4713.50 353.54 1891.73 71.14 semi_critical
Isagarh 6219.37 0.00 425.10 6644.47 446.58 1752.49 78.93 semi_critical
Mungaoli 4631.56 0.04 514.64 5146.25 542.86 6608.32 43.68 safe
DISTRICT TOTAL 21381.39 1.41 1824.21 23207.03 1927.85 13513.68 63.02
5 | BALAGHAT
Baihar 174.31 0.00 270.73 445.04 282.48 7968.87 5.28 safe
Balaghat 1800.41 76.73 471.50 2348.65 491.97 7047.94 24.94 safe
Birsa 113.22 72.16 324.16 509.54 338.23 9542.18 5.06 safe
Katangi 2622.78 32.14 422.48 3077.41 440.83 2386.90 56.13 safe
Khairlanji 1729.92 83.55 375.00 2188.49 391.28 1973.83 52.37 safe
Kirnapur 1590.14 0.00 448.06 2038.19 467.52 4522.89 30.97 safe
Lalbarra 1908.25 21.54 435.51 2365.30 454.41 4429.20 34.72 safe
Lanji 1165.57 0.00 443.42 1608.99 462.67 6935.06 18.79 safe
Paraswada 104.54 12.72 275.19 392.44 287.13 8065.40 4.63 safe
Waraseoni 1448.07 102.09 385.14 1935.31 401.85 2000.23 48.97 safe
DISTRICT TOTAL 12657.22 400.93 3851.18 16909.36 4018.37 54872.50 23.5
6 | BARWANI
Barwani 2851.35 3.36 504.31 3359.03 563.29 2937.88 52.85 safe
Niwali 2152.68 0.00 342.29 2494.97 386.72 1130.77 67.98 safe
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Ground

Ground

Ground

Annual
GW

Water Water Water Allocation Net Ground Stage of
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Pansemal 8016.31 4.16 439.93 8460.39 476.48 716.92 138.33 over_exploited
Pati 1209.16 0.00 538.36 1747.53 642.41 685.86 68.87 safe
Rajpur 8415.54 6.19 593.53 9015.27 631.60 2382.07 87.95 semi_critical
Sendhwa 3697.67 16.59 922.13 4636.38 1026.64 4108.72 52.39 safe
Thikri 7034.58 7.70 387.30 7429.57 412.77 7077.32 52.11 safe
DISTRICT TOTAL 33377.29 37.99 3727.85 37143.14 4139.91 19039.54 71.38
7 | BETUL
Amla 6927.71 17.52 483.38 7428.62 519.05 6699.93 52.45 safe
Athner 2699.19 0.00 290.57 2989.75 310.86 2908.05 50.52 safe
Betul 10499.72 50.05 423.17 10972.94 454.77 2464.18 81.47 semi_critical
Bhainsdehi 3514.71 0.00 362.30 3877.02 381.74 5865.37 39.72 safe
Bhimpur 2388.42 0.00 414.61 2803.03 445.38 6544.16 29.89 safe
Chicholi 2469.61 0.00 209.47 2679.08 214.98 2345.50 53.26 safe
Ghoda Dongri 2235.38 95.48 545.51 2876.39 553.93 10662.08 21.23 safe
Multai 9583.08 2.37 369.65 9955.10 377.49 2066.97 82.75 semi_critical
Prabhat Pattan 2070.82 1.75 316.90 2389.48 325.41 7907.62 23.19 safe
Shahpur 2244.15 1.75 310.97 2556.89 33391 1567.16 61.66 safe
DISTRICT TOTAL 44632.80 168.93 3726.52 48528.30 3917.52 49031.02 49.65
8 | BHIND
Ater 4350.59 0.00 685.93 5036.51 723.61 8904.46 36.03 safe
Bhind 3737.15 15.87 588.58 4341.59 620.90 8706.82 33.19 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Gohad 6221.57 84.63 644.78 6950.98 680.20 13453.80 34.01 safe
Lahar 3751.92 0.00 487.43 4239.35 514.21 7331.98 36.55 safe
Mehgaon 5384.97 148.38 809.47 6342.83 853.94 15642.18 28.79 safe
Ron 2116.05 0.00 346.29 2462.36 365.31 6345.04 27.90 safe
DISTRICT TOTAL 25562.24 248.88 3562.49 29373.62 3758.17 60384.28 32.65
9 | BHOPAL
Berasia 13569.12 53.50 852.31 14474.93 914.81 4653.39 75.43 semi_critical
Bhopal Urban 0.00 31.38 3727.90 3759.27 4088.58 883.08 75.14 semi_critical
Phanda 10347.26 601.53 529.92 11478.71 581.18 2224.93 83.45 semi_critical
DISTRICT TOTAL 23916.38 686.41 5110.13 2971291 5584.57 7761.40 78.3
10 | BURHANPUR
Burhanpur 11685.54 35.07 1144.95 12865.54 1233.65 4476.32 73.81 semi_critical
Khaknar 10254.95 0.35 583.79 10839.09 625.49 5651.50 65.56 safe
DISTRICT TOTAL 21940.49 35.42 1728.73 23704.63 1859.14 10127.82 69.8
11 | CHHATARPUR
Bada Malhera 6830.89 0.00 484.51 7315.39 518.66 4983.92 59.31 safe
Bijawar 8775.70 0.00 250.33 9026.03 267.97 3630.61 71.22 semi_critical
Buxwaha 4921.78 46.28 234.62 5202.69 251.16 1210.20 80.92 semi_critical
Chhatarpur 6715.87 0.00 269.13 6985.01 288.10 2542.20 73.17 semi_critical
Gaurihar 1617.67 0.00 484.90 2102.56 519.08 5065.84 29.19 safe
Laundi 4840.99 0.00 451.52 5292.49 483.34 2751.13 65.54 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Nowgaon 6541.28 32.67 521.04 7094.98 557.76 1669.35 80.99 semi_critical
Rajnagar 9494.47 0.73 409.21 9904.43 438.05 5945.21 62.38 safe
DISTRICT TOTAL 49738.65 79.68 3105.27 52923.58 3324.12 27798.46 65.42
12 | CHHINDWARA
Amarwara 5772.45 28.5065 416.07 6217.02 438.23 3245.55 65.55 safe
Bichhua 2800.4 0 222.23 3022.63 231.48 2960.44 50.44 safe
Chaurai 7293 0 470.61 7763.61 487.04 3636.94 68.00 safe
Chhindwara 8908.866 46.866 905.80 9861.54 964.01 56.32 99.43 critical
Harrai 2799.44 0 371.73 3171.17 399.49 4798.49 39.65 safe
Jamai 3360.24 169.2122 603.92 4133.37 627.12 7250.08 36.24 safe
Mohkheda 7433.04 11.096 426.62 7870.76 444 .37 2523.35 75.59 semi_critical
Pandhurna 9126 32.2295 464.86 9623.09 477.07 1100.73 89.63 semi_critical
Parasia 4029.2 284 752.21 5065.41 794.97 2625.61 65.50 safe
Sausar 3500.53 8.5045 432.28 3941.32 441.96 3924.54 50.05 safe
Tamia 719.16 0.14235 333.76 1053.06 369.24 3543.48 22.73 safe
DISTRICT TOTAL 55742.33 580.56 5400.10 61722.98 5674.98 35665.53 63.24
13 | DAMOH
Batiyagarh 3981.27 276.05 424.67 4681.98 452.35 2570.87 64.31 safe
Damoh 3344.21 4.72 227.99 3576.91 239.47 3903.32 47.74 safe
Hatta 1528.29 0.00 323.19 1851.46 338.71 1122.20 61.94 safe
Jabera 2146.34 0.00 269.25 2415.59 282.32 3264.09 42.43 safe
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Ground

Ground

Ground

Annual
GW

Water Water Water Allocation Net Ground Stage of
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Patera 2390.13 0.00 43.90 2434.02 313.45 1050.00 64.85 safe
Patharia 4153.84 18.25 423.42 4595.51 448.41 1090.36 80.47 semi_critical
Tendulheda 1213.60 0.35 619.53 1833.46 660.47 1783.16 50.13 safe
DISTRICT TOTAL 18757.67 299.37 2331.94 21388.93 2735.18 14784.00 58.48
14 | DATIA
Bhander 2910.54 0.00 419.51 3330.04 449.90 9749.48 25.40 safe
Datia 2891.92 33.36 707.91 3633.20 759.20 3137.66 53.26 safe
Seondha 6862.38 0.00 639.14 7501.53 685.44 12642.43 37.15 safe
DISTRICT TOTAL 12664.84 33.36 1766.56 14464.77 1894.54 25529.57 36.05
15 | DEWAS
Bagli 13042.53 0.00 805.99 13848.53 855.76 6568.92 67.66 safe
Dewas 15876.91 87.09 1259.80 17223.80 1331.89 0.00 110.88 over exploited
Kannod 6710.32 0.00 739.28 7449.59 808.99 5244.94 58.36 safe
Khategaon 9620.96 0.00 536.63 10157.59 582.09 1843.87 84.32 semi_critical
Sonkutch 9392.88 8.40 624.79 10026.07 654.93 0.00 103.20 over_exploited
Tonkkhurd 5713.81 0.00 334.24 6048.05 345.93 4357.35 58.06 safe
DISTRICT TOTAL 60357.41 95.48 4300.72 64753.63 4579.59 18015.08 80
16 | DHAR
Badnawar 18641.25 152.06 589.23 19382.55 619.43 569.05 122.33 over exploited
Bagh 1512.35 0.00 381.88 1894.22 438.19 4339.48 30.11 safe
Dahi 2931.54 0.00 265.73 3197.27 276.03 5534.98 36.57 safe
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Ground

Ground

Ground

Annual
GW

Water Water Water Allocation Net Ground Stage of
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Dhar 13965.98 242.25 528.76 14737.00 560.92 0.00 153.44 over_exploited
Dharmpuri 1649.03 0.51 494.65 2144.20 526.97 5170.43 29.18 safe
Gandhwani 3093.28 71.87 426.65 3591.80 457.49 8813.61 28.88 safe
Kukshi 1479.71 0.00 292.45 1772.16 309.15 3400.03 34.15 safe
Manawar 2652.31 43.33 471.56 3167.20 505.39 6562.09 32.44 safe
Nalchha 12053.99 124.26 895.06 13073.30 1086.24 192.12 116.30 over exploited
Nisarpur 1931.36 0.00 234.51 2165.87 247.56 4267.80 33.60 safe
Sardarpur 7642.83 0.73 848.77 8492.34 929.18 9764.07 46.31 safe
Tirla 7348.97 0.00 275.22 7624.19 303.22 321.57 95.62 critical
Umarvan 1950.99 0.00 364.88 2315.87 388.63 6211.87 27.08 safe
DISTRICT TOTAL 76853.59 635.01 6069.37 83557.97 6648.40 55147.10 65.4
17 | DINDORI
Amarpur 161.70 0.00 204.14 365.83 219.38 2998.26 10.83 safe
Bajang 124.03 0.00 235.41 359.43 252.99 2747.90 11.50 safe
Dindori 325.00 0.00 365.52 690.52 392.81 5489.12 11.12 safe
Karanjiya 247.15 0.00 238.69 485.83 256.51 4129.02 10.49 safe
Menhadwani 223.60 0.00 227.27 450.87 244.24 3840.32 10.47 safe
Samnapur 338.70 0.00 238.07 576.77 255.84 3731.84 13.33 safe
Shahpura 896.00 0.00 339.32 1235.32 364.65 6018.77 16.97 safe
DISTRICT TOTAL 2316.18 0.00 1848.41 4164.57 1986.42 28955.23 12.52
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
18 | GUNA
Aron 7320.28 0.00 282.36 7602.64 294.11 3559.11 68.04 safe
Bamori 9562.56 0.04 472.87 10035.47 507.97 5884.76 62.90 safe
Chachaura 11841.61 0.00 538.47 12380.08 568.43 5370.40 69.63 safe
Guna 9369.01 77.91 620.74 10067.66 668.77 4862.08 67.22 safe
Raghogarh 9515.34 0.29 618.40 10134.04 676.70 7235.21 58.15 safe
DISTRICT TOTAL 47608.79 78.24 2532.84 50219.89 2715.98 26911.56 64.96
19 | GWALIOR
Bhitarwar 4432.02 3.29 204.65 4639.95 219.12 19272.20 19.39 safe
Dabra 3846.41 9.53 413.27 4269.21 416.97 16376.21 20.68 safe
Ghatigaon 3020.75 163.07 600.77 3784.58 674.03 10302.21 26.73 safe
Gwalior Urban 0.00 0.00 3795.16 3795.16 4189.31 744.59 76.92 semi_critical
Morar 6752.97 94.90 470.52 7318.39 503.79 4752.37 60.46 safe
DISTRICT TOTAL 18052.15 270.78 5484.37 23807.29 6003.22 51447.58 31.42
20 | HARDA
Harda 5920.56 0.00 427.92 6348.47 457.79 5527.96 53.32 safe
Khirkiya 4082.40 0.00 406.70 4489.10 435.10 2094.83 67.89 safe
Timarni 4402.08 16.17 409.38 4827.62 437.96 20572.77 18.98 safe
DISTRICT TOTAL 14405.04 16.17 1243.99 15665.19 1330.85 28195.56 35.65
21 | HOSHANGABAD
Babai 2639.95 0.07 302.11 2942.12 316.11 26341.69 10.04 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for A, s
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Bankhedi 14575.68 0.00 322.81 14898.49 337.77 3396.62 81.37 semi_critical
Hoshangabad 3787.56 2.33 257.27 4047.16 269.20 22960.66 14.98 safe
Kesala 3772.22 10.76 281.04 4064.03 294.07 13113.77 23.64 safe
Pipariya 7549.63 5.48 336.48 7891.57 352.08 12555.74 38.57 safe
Seoni Malwa 3708.72 0.00 431.76 4140.47 451.77 36287.72 10.24 safe
Shohagpur 4031.42 0.00 319.97 4351.39 334.80 6600.57 39.68 safe
DISTRICT TOTAL 40065.19 18.64 2251.42 42335.23 2355.80 121256.77 25.86
22 | INDORE
Depalpur 23258.52 78.19 821.43 24158.13 877.35 201.51 142.82 over_exploited
Indore 10715.89 200.43 689.62 11605.93 711.00 0.00 142.19 over exploited
Indore Urban 0.00 1016.90 4755.89 5772.79 5596.04 127.40 97.84 critical
Mhow 7503.81 58.98 872.25 8435.06 901.88 2218.15 78.96 semi_critical
Sawer 12943.35 146.34 731.32 13821.02 880.03 0.00 117.36 over exploited
DISTRICT TOTAL 54421.57 1500.83 7870.51 63792.93 8966.30 2547.06 119.38
23 | JABALPUR
Bargi 2356.56 0.00 57491 2931.47 601.79 1763.70 62.08 safe
Jabalpur Urban 0.00 85.98 2764.38 2850.36 3252.72 352.27 89.00 semi_critical
Kundam 1025.00 0.00 317.38 1342.38 332.21 3097.62 30.13 safe
Majholi 3066.34 0.07 401.31 3467.72 420.07 4341.07 44.30 safe
Panagar 4706.16 16.50 608.95 5331.61 637.41 2652.75 66.54 safe
Patan 5919.03 0.07 334.43 6253.53 350.06 8554.58 42.19 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Shahpura 5363.24 179.01 484.35 6026.59 506.99 3970.38 60.15 safe
Sihora 2859.57 37.30 348.63 3245.51 364.93 4971.79 39.42 safe
DISTRICT TOTAL 25295.90 318.94 5834.34 31449.17 6466.18 29704.16 51.31
24 | JHABUA
Jhabua 1261.68 0.07 442.22 1703.97 480.52 304.01 83.27 semi_critical
Meghnagar 1285.38 0.00 566.79 1852.17 673.82 1162.44 59.33 safe
Petlawad 2223.32 0.37 662.48 2886.16 749.20 7775.45 26.85 safe
Rama 1143.03 0.00 365.45 1508.48 395.90 1034.77 58.61 safe
Ranapur 806.09 0.00 290.63 1096.72 316.91 897.32 54.28 safe
Thandla 1346.13 0.00 482.65 1828.78 531.50 1892.57 48.51 safe
DISTRICT TOTAL 8065.63 0.44 2810.21 10876.28 3147.85 13066.56 44.79
25 | KATNI
Badwara 3517.47 56.91 558.08 4132.46 600.00 4120.68 49.82 safe
Bahoriband 2345.63 266.73 547.49 3159.85 588.61 5132.99 37.92 safe
Dhimar Kheda 1184.87 0.00 489.45 1674.32 526.22 3414.14 32.67 safe
Murwara 3089.88 240.40 337.54 3667.82 362.89 3174.26 53.41 safe
Rithi 1398.28 0.00 350.14 1748.40 376.43 1968.28 46.71 safe
Vijayraghavgarh 2478.60 552.15 504.09 3534.83 541.96 2091.84 62.40 safe
DISTRICT TOTAL 14014.73 1116.18 2786.79 17917.68 2996.11 19902.19 47.12
26 | KHANDWA
Baldi 3252 0 107.57 3359.56 108.13 2766.32 54.84 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Chhegaon Makhan 9858.76 16.9344 399.79 10275.48 421.29 1584.36 86.48 semi_critical
Harsud 2598.09 0 192.37 2790.47 194.52 2396.6 53.77 safe
Khalwa 6063.75 0 651.62 6715.37 721.56 4270.37 60.74 safe
Khandwa 5993.55 33.653 510.44 6537.65 543.28 3332.73 66.02 safe
Pandhana 8909.43 0 659.57 9569 718.86 6791.26 58.28 safe
Punasa 3865.98 19.053 503.84 4388.87 536.28 40199.49 9.84 safe
DISTRICT TOTAL 40541.57 69.64 3025.19 43636.40 3243.92 61341.13 41.48
27 | KHARGONE
Barwaha 7030.96 18.20 765.55 7814.71 804.77 12125.29 39.11 safe
Bhagwanpura 2618.98 0.00 574.26 3193.23 641.27 3525.03 47.06 safe
Bhikangaon 4819.26 7.26 523.37 5349.89 575.71 6500.64 4495 safe
Gogawan 2823.70 0.00 299.48 3123.18 307.74 2127.3 59.39 safe
Jhiranya 3880.01 0.00 616.18 4496.18 698.15 3834.67 53.44 safe
Kasrawad 5293.19 37.80 603.11 5934.1 640.53 11489.69 33.98 safe
Khargone 4020.98 15.00 368.55 4404.52 382.95 1244.78 77.77 semi_critical
Maheshwar 4640.64 0.00 538.56 5179.21 569.63 6429.16 44.50 safe
Segaon 2598.22 0.00 229.02 2827.24 245.86 2200.49 56.05 safe
DISTRICT TOTAL 37725.95 78.26 4518.09 42322.26 4866.61 49477.05 45.93
28 | MANDLA
Bichhiya 1137.38 0.00 397.08 1534.45 420.94 6252.74 19.64 safe
Bijadandi 226.80 0.00 200.98 427.78 213.06 3523.35 10.79 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Ghughari 245.43 0.00 252.98 498.41 268.18 5591.22 8.16 safe
Mandla 920.70 0.07 460.48 1381.24 488.16 2951.78 31.67 safe
Mawai 942.84 0.00 262.78 1205.62 278.57 7691.87 13.53 safe
Mohgaon 1057.86 0.00 206.80 1264.66 219.23 1155.93 51.98 safe
Nainpur 1022.49 0.00 358.57 1381.07 380.13 5272.82 20.69 safe
Narayanganj 720.90 0.00 228.33 949.23 242.05 1913.62 33.00 safe
Niwas 733.86 0.00 169.96 903.82 180.17 2720.29 24.87 safe
DISTRICT TOTAL 7008.26 0.07 2537.96 9546.28 2690.49 37073.62 2041
29 | MANDSAUR
Bhanpura 5815.78 14.60 287.27 6117.66 299.12 1633.04 87.74 semi_critical
Garoth 11442.60 0.00 607.51 12050.12 666.28 1862.72 86.25 semi_critical
Malhargarh 8339.53 10.29 503.40 8853.23 519.99 1722.92 83.58 semi_critical
Mandsaur 16514.19 16.83 1049.67 17580.70 1078.86 550.08 115.25 over exploited
Sitamau 20806.63 1.93 657.28 21465.84 680.50 832.30 130.97 over exploited
DISTRICT TOTAL 62918.73 43.65 3105.12 66067.55 3244.75 6601.06 104.57
30 | MORENA
Ambah 3308.40 0.00 731.71 4040.11 773.60 2727.68 59.33 safe
Jaora 2610.96 0.04 732.43 3343.43 762.38 6858.85 32.68 safe
Kailaras 2291.76 1.83 593.64 2887.24 645.06 5051.59 36.13 safe
Morena 3644.18 39.22 2100.47 5783.85 2349.05 6263.55 47.04 safe
Pahadgarh 2388.36 0.00 432.03 2820.39 447.89 5786.91 32.71 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Porsa 2073.48 0.00 640.28 2713.76 673.14 3020.82 47.05 safe
Sabalgarh 3646.03 45.26 650.46 4341.74 697.30 8508.22 33.67 safe
DISTRICT TOTAL 19963.18 86.34 5881.03 25930.52 6348.42 38217.62 40.13
31 | NARSINGHPUR
Chawarpatha 14268.96 22.05 418.30 14709.30 437.08 6756.73 68.46 safe
Chichli 10272.96 17.74 409.62 10700.32 428.01 6876.80 60.81 safe
Gotegaon 11364.84 0.07 432.45 11797.36 451.85 7721.19 60.38 safe
Kareli 12840.77 18.76 333.12 13192.65 348.08 6884.86 65.66 safe
Narsinghpur 15827.18 65.70 410.95 16303.84 429.39 4825.65 77.09 semi_critical
Saikheda 8373.24 75.34 343.15 8791.73 358.55 4096.53 68.13 safe
DISTRICT TOTAL 72947.95 199.66 2347.59 75495.20 2452.96 37161.76 66.95
32 | NEEMUCH
Jawad 11348.32 29.04 531.70 11909.05 550.16 351.17 109.45 over exploited
Manasa 8556.62 0.00 432.64 8989.26 453.11 2292.02 79.54 semi_critical
Neemuch 14168.04 0.81 804.71 14973.57 842.93 203.31 107.22 over exploited
DISTRICT TOTAL 34072.98 29.85 1769.05 35871.88 1846.20 2846.50 99.23
33 | NIWARI
Niwari 4223.75 5.79 614.53 4844.07 739.91 1934.24 70.17 semi_critical
Prithvipur 7296.37 0.00 515.84 7812.22 599.40 3320.64 69.65 safe
DISTRICT TOTAL 11520.12 5.79 1130.38 12656.29 1339.31 5254.88 69.85
34 | PANNA
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Annual
Ground Ground Ground GW
Water Water Water Allocation Net Ground Stage of
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Ajaigarh 6176.12 0.00 396.72 6572.84 421.98 9868.62 39.92 safe
Gunnor 1713.24 17.31 638.02 2368.57 678.64 3324.67 41.31 safe
Panna 3066.77 17.31 453.40 3537.48 482.26 8230.81 29.99 safe
Pawai 3015.10 175.97 492.65 3683.72 524.01 6140.80 37.38 safe
Shahnagar 1799.77 0.35 497.03 2297.14 528.68 4419.09 34.04 safe
DISTRICT TOTAL 15770.99 210.94 2477.82 18459.75 2635.57 31983.99 36.48
35 | RAISEN
Badi 2998.19 0.00 598.06 3596.25 636.49 19066.25 15.84 safe
Begamganj 5676.89 0.07 332.17 6009.13 358.32 4108.85 59.24 safe
Gairatganj 4768.85 0.00 363.12 5131.96 399.15 2811.93 64.31 safe
Obedullaganj 7085.23 313.54 782.05 8180.82 896.00 893.08 89.04 semi_critical
Sanchi 7326.50 234.57 489.16 8050.23 520.80 5119.08 60.98 safe
Silwani 8349.97 0.00 412.58 8762.53 437.71 3960.19 68.74 safe
Udaipura 6422.33 0.00 440.67 6863.00 479.05 3950.91 63.24 safe
DISTRICT TOTAL 42627.95 548.18 3417.80 46593.92 3727.52 39910.29 53.67
36 | RAJGARH
Biaora 14439.25 0.01 649.85 15089.10 711.12 1884.19 88.58 semi_critical
Jirapur 9166.28 0.04 450.63 9616.96 487.76 2575.94 78.63 semi_critical
Khilchipur 9520.30 0.00 407.89 9928.19 436.01 1102.74 89.77 semi_critical
Narsinghgarh 15275.52 0.36 1217.55 16493.43 1380.34 77.50 98.56 critical
Rajgarh 11166.98 0.75 535.02 11702.77 576.66 4296.85 72.95 semi_critical
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Sarangpur 13983.03 10.42 859.82 14853.27 943.01 0.00 110.63 over_exploited
DISTRICT TOTAL 73551.37 11.57 4120.76 77683.72 4534.90 9937.22 89.78
37 | RATLAM
Alot 17444.85 2.59 695.15 18142.59 806.35 0.00 119.39 over_exploited
Bajna 4759.65 0.04 562.99 5322.69 655.41 1512.93 86.89 semi_critical
Jaora 24937.40 0.37 399.40 25337.17 440.24 0.00 170.51 over exploited
Piploda 18918.37 0.00 371.64 19290.01 395.68 0.00 169.54 over_exploited
Ratlam 29132.62 34.24 1984.20 31151.06 3255.08 0.00 131.33 over exploited
Sailana 424542 0.15 436.74 4682.29 513.34 864.92 83.26 semi_critical
DISTRICT TOTAL 99438.31 37.38 4450.12 103925.81 6066.10 2377.85 135.14
38 | REWA
Gangev 2404.20 20.74 299.80 2724.74 309.33 1392.43 66.03 safe
Hanumana 1419.28 5.18 771.04 2195.50 840.65 4404.14 32.92 safe
Jawa 2407.92 0.00 610.44 3018.36 665.55 4683.96 38.91 safe
Mauganj 2234.20 3.88 536.92 2775.00 584.59 880.32 74.94 semi_critical
Naigarhi 1506.09 6.24 206.83 1719.16 220.92 769.71 68.69 safe
Rampur Karchuliyan 2413.91 16.85 822.50 3253.25 905.72 1337.29 69.61 safe
Rewa 2613.22 68.04 1044.54 3725.80 1150.13 1593.55 68.68 safe
Sirmour 2868.50 51.84 646.23 3566.58 703.49 1584.60 68.48 safe
Teonthar 3504.87 12.96 730.33 4248.16 804.67 5431.99 43.55 safe
DISTRICT TOTAL 21372.19 185.73 5668.63 27226.55 6185.05 22077.99 54.65
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Annual
Ground Ground Ground GW
Water Water Water Allocation Net Ground Stage of
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e s
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
39 | SAGAR
Banda 5623.62 35.84 282.53 5941.99 286.19 4277.60 58.12 safe
Bina 7572.91 0.91 334.44 7908.26 34291 4055.90 66.05 safe
Deori 4754.05 0.00 359.29 5113.35 369.09 3272.93 60.90 safe
Jaisinagar 6224.80 0.00 259.25 6484.05 274.51 3596.88 64.22 safe
Kesli 6003.29 0.00 330.18 6333.47 347.62 3578.70 63.78 safe
Khurai 4419.53 0.11 539.16 4958.80 673.37 3617.58 56.93 safe
Malthon 3140.00 0.00 419.80 3559.80 450.54 3375.16 51.10 safe
Rahatgarh 5269.76 11.50 273.19 5554.45 289.27 3639.70 60.31 safe
Rehli 3669.14 20.49 272.88 3962.51 275.66 2843.32 58.20 safe
Sagar 7349.35 11.92 403.44 7764.71 427.19 6199.48 55.51 safe
Shahnagar 2780.49 0.00 333.76 3114.27 35341 2936.59 51.30 safe
DISTRICT TOTAL 56806.95 80.78 3807.91 60695.66 4089.76 41393.84 59.29
40 | SATNA
Amarpatan 5269.49 30.80 552.80 5853.09 588.78 1930.96 74.85 semi_critical
Maiihar 3888.00 1038.01 857.47 5783.49 913.30 741.08 87.89 semi_critical
Majhgawan 4160.70 15.50 633.90 4810.11 675.17 7446.05 39.11 safe
Nagod 6986.37 0.00 564.83 7551.21 601.61 3405.45 68.69 safe
Ramnagar 1863.00 0.00 429.13 2292.14 457.07 3300.54 40.78 safe
Rampur-Baghelan 6863.08 0.00 685.19 7548.26 729.80 2889.86 89.32 semi_critical
Sohawal 6310.48 0.00 579.22 6889.72 616.93 2361.13 74.17 semi_critical
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Unchehara 4077.26 0.00 464.41 4541.67 494.65 3395.01 57.01 safe
DISTRICT TOTAL 39418.38 1084.31 4766.96 45269.69 5077.31 25470.08 65.59
41 | SEHORE
Ashta 11648.57 59.00 619.90 12327.47 664.38 812.47 93.50 critical
Budni 3462.13 31.06 210.12 3703.30 222.39 6684.17 35.61 safe
Ichhawar 4846.42 5.89 410.86 5263.17 434.86 2381.73 68.63 safe
Nasrullaganj 5470.09 0.00 464.35 5934.46 514.43 7236.94 44.88 safe
Sehore 13628.06 21.51 821.88 14471.47 878.91 8491.55 62.86 safe
DISTRICT TOTAL 39055.28 117.47 2527.11 41699.87 2714.97 25606.86 61.78
42 | SEONI
Barghat 3089.84 0.00 495.16 3585.00 525.57 2931.59 54.76 safe
Chhapara 3978.72 1.39 328.26 4308.37 348.40 1857.93 69.64 safe
Dhanora 1079.60 0.00 226.98 1306.57 240.90 3221.24 28.77 safe
Ghansaur 1337.25 0.00 380.66 1717.91 404.01 4963.62 25.62 safe
Keolari 1259.85 0.00 422.15 1682.00 448.05 4792.06 25.88 safe
Kurai 3042.42 0.00 311.91 3354.33 331.04 10309.37 24.51 safe
Lakhnadon 4675.74 0.00 509.24 5184.98 540.47 8671.65 37.33 safe
Seoni 6501.38 3.52 654.16 7159.08 694.28 3143.62 69.22 safe
DISTRICT TOTAL 24964.82 4.91 3328.53 28298.24 3532.72 39891.08 41.38
43 | SHAHDOL
Beohari 920.72 0.00 497.57 1418.29 526.25 4886.60 22.39 safe
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for A, s
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Burhar 220.32 750.95 536.56 1507.84 567.49 11649.02 11.43 safe
Gohparu 227.45 0.00 285.98 513.43 302.47 9331.59 5.21 safe
Jaisinghnagar 1108.08 0.00 492.06 1600.14 520.43 14023.39 10.22 safe
Sohagpur 648.00 922.36 495.28 2065.63 523.83 6043.31 25.38 safe
DISTRICT TOTAL 3124.57 1673.31 2307.45 7105.33 244047 45933.91 13.36
44 | SHAJAPUR
Kalapipal 14205.13 34.60 448.02 14687.76 471.53 0.00 110.83 over_exploited
Moman Badodiya 16232.72 0.07 456.44 16689.23 476.09 0.00 126.69 over exploited
Shajapur 9359.10 18.97 657.14 10035.22 689.10 2116.74 82.36 semi_critical
Shujalpur 12985.88 0.91 620.46 13607.25 651.81 0.00 105.82 over exploited
DISTRICT TOTAL 52782.83 54.55 2182.07 55019.46 2288.53 2116.74 106.9
45 | SHEOPUR
Karahal 6087.84 0.00 348.33 6436.17 380.20 5746.47 52.69 safe
Sheopur 5433.55 44.79 803.85 6282.19 864.40 22682.02 21.64 safe
Vijaypur 6109.95 0.00 665.64 6775.59 723.91 2601.43 71.81 semi_critical
DISTRICT TOTAL 17631.34 44.79 1817.82 19493.95 1968.51 31029.92 38.47
46 | SHIVPURI
Badarwas 8777.23 0.00 530.60 9307.83 573.80 1940.52 82.43 semi_critical
Karera 3220.77 38.33 674.07 3933.17 728.96 3602.49 51.82 safe
Khaniyadhana 7047.36 0.00 691.95 7739.32 748.29 1436.36 83.83 semi_critical
Kolaras 6830.25 0.00 431.41 7261.65 466.53 2509.34 74.05 semi_critical
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Annual
Ground Ground Ground GW. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Narwar 5787.07 0.00 576.87 6363.94 623.84 2048.23 75.23 semi_critical
Pichhore 5053.19 0.00 577.58 5630.77 624.61 1633.73 77.01 semi_critical
Pohari 5650.17 0.00 663.88 6314.05 717.94 6320.02 49.76 safe
Shivpuri 5922.63 4.66 522.35 6449.66 564.88 5448.74 54.01 safe
DISTRICT TOTAL 48288.67 42.99 4668.71 53000.39 5048.85 24939.43 67.67
47 | SIDHI
Kusmi 1723.68 0.00 227.33 1951.01 246.81 6011.03 24.44 safe
Majholi 1520.64 0.00 428.76 1949.40 465.49 3512.52 35.45 safe
Rampur Naikin 1575.08 87.92 657.25 2320.27 713.55 4499.65 33.74 safe
Sidhi 2061.29 0.34 838.43 2900.05 910.25 1312.22 67.69 safe
Sihawal 671.72 0.00 756.61 1428.32 821.42 3078.66 31.24 safe
DISTRICT TOTAL 7552.41 88.26 2908.38 10549.05 3157.52 18414.08 36.11
48 | SINGRAULI
Chitrangi 1744.20 622.00 1010.76 3376.97 1118.73 4606.24 41.74 safe
Deosar 2747.25 150.54 931.34 3829.13 1035.43 8338.24 31.20 safe
Waidhan 4488.31 1447.15 715.19 6650.67 791.59 8367.44 44.06 safe
DISTRICT TOTAL 8979.76 2219.69 2657.30 13856.77 2945.75 21311.92 39.08
49 | TIKAMGARH
Baldeogarh 5778.65 0.00 579.69 6358.33 703.73 2069.71 74.35 semi_critical
Jatara 8723.26 0.00 830.15 9553.40 956.48 1247.28 87.43 semi_critical
Palera 4747.60 0.00 794.29 5541.90 922.50 1095.86 81.91 semi_critical
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Annual

Ground Ground Ground GW
. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground

S . Extraction | Extraction | Extraction . for for o e oL
Assessment Unit Name Extraction . Availability Water Categorization

N for for for Domestic .

c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)

Tikamgarh 7484.68 0.00 869.89 8354.56 1163.81 1535.29 82.04 semi_critical
DISTRICT TOTAL 26734.19 0.00 3074.02 29808.19 3746.52 5948.14 81.83

50 | UJJAIN
Badnagar 25427 0.00438 647.47 26074.47 678.79 0 137.03 over_exploited
Ghatia 15288 7.15 366.51 15661.65 387.34 0 128.97 over exploited
Khchrod 12659.4 3.3945 800.09 13462.89 837.35 4959.15 72.93 semi_critical
Mahidpur 13005.17 0 641.98 13647.14 683.45 2388.17 84.89 semi_critical
Tarana 10500.6 18.19379 594.87 11113.67 619.41 1651.87 86.89 semi_critical
Ujjain 18605.76 29.03 844.66 19479.45 897.88 0 151.30 over exploited
DISTRICT TOTAL 95485.93 57.77 3895.58 99439.27 4104.22 8999.19 108.83

51 | UMARIA
Karkeli 1524.10 359.71 674.79 2558.59 736.45 6479.50 28.12 safe
Manpur 2423.52 0.23 651.29 3075.04 710.81 14423.24 17.51 safe
Pali 347.33 180.13 245.28 772.73 267.70 6786.65 10.19 safe
DISTRICT TOTAL 4294.94 540.07 1571.36 6406.36 1714.96 27689.39 18.71

52 | VIDISHA
Basoda 8286.61 0.07 839.08 9125.75 931.30 3919.32 69.46 safe
Gyaraspur 7450.06 0.15 322.01 7772.20 337.91 3272.00 70.27 semi_critical
Kurwai 8092.22 0.00 354.27 8446.49 357.01 2694.41 75.80 semi_critical
Lateri 4304.79 0.00 427.75 4732.54 471.70 3718.65 55.71 safe
Nateran 6042.86 0.00 498.56 6541.43 524.50 3849.35 62.80 safe
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Annual

Ground Ground Ground GW
. Net Ground Stage of
Water Water Water Allocation
. . . Total Water Ground
S . Extraction | Extraction Extraction . for for R . L.
Assessment Unit Name Extraction . Availability Water Categorization
N for for for Domestic .
c . . . (Ham) for future Extraction
Irrigation Industrial Domestic Use as on use (Ham) (%)
Use (Ham) | Use (Ham) | Use (Ham) 2025 0
(Ham)
Sironj 8429.67 0.19 654.33 9084.19 702.31 4490.82 66.68 safe
Vidisha 8439.80 13.52 873.72 9327.03 935.81 8178.85 53.09 safe
DISTRICT TOTAL 51046.00 13.93 3969.72 55029.63 4260.54 30123.40 64.4
STATE TOTAL (Ham) | 1740325.6 17460.5 172240.36 | 1930026.51 | 187742.3 1445041.6 58.75
STATE TOTAL (bcm) 17.40 0.17 1.72 19.30 1.88 14.45 58.75
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Annexure V: Categorisation of Assessment Unit, 2023

Name of Semi- Name of Name of
Critical Critical Over-
S.N. Name of District S.N. S.N. S.N. Exploited
Assessment Assessment
. . Assessment
Units Units .
Units
1 AGAR MALWA 1 Badod 1 Nalkheda
2 Susner
2 ANUPPUR 1 Kotma
3 ASHOKNAGAR 1 Isagarh
2 Chanderi
4 BARWANI 1 Rajpur 1 Pansemal
5 BETUL 1 Betul
2 Multai
6 BHOPAL 1 Berasia
2 Bhopal Urban
3 Phanda
7 BURHANPUR 1 Burhanpur
8 CHHATARPUR 1 Buxwaha
2 Chhatarpur
3 Bijawar
4 Nowgaon
9 CHHINDWARA 1 Mohkheda 1 Chhindwara
2 Pandhurna
10 DAMOH 1 Patharia
11 DEWAS 1 Khategaon 1 Sonkutch
2 Dewas
12 DHAR 1 Tirla 1 Nalchha
2 Dhar
3 Badnawar
13 GWALIOR 1 Gwalior Urban
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Name of

Name of Semi- Name of
Critical Critical Over-
S.N. Name of District S.N. S.N. S.N. Exploited
Assessment Assessment
. . Assessment
Units Units .
Units
14 HOSHANGABAD 1 Bankhedi
15 INDORE 1 Mhow 1 Indore Urban 1 Depalpur
2 Indore
3 Sawer
16 JABALPUR 1 Jabalpur Urban
17 JHABUA 1 Jhabua
Chhegaon
18 KHANDWA 1 Makhan
19 KHARGONE 1 Khargone
20 MANDSAUR 1 Malhargarh 1 Mandsaur
2 Bhanpura 2 Sitamau
3 Garoth
21 NARSINGHPUR 1 Narsinghpur
22 NEEMUCH 1 Manasa 1 Neemuch
2 Jawad
23 NIWARI 1 Niwari
24 RAISEN 1 Obedullagan;j
25 RAJGARH 1 Rajgarh 1 Narsinghgarh 1 Sarangpur
2 Biaora
3 Jirapur
4 Khilchipur
26 RATLAM 1 Sailana 1 Alot
2 Bajna 2 Ratlam
3 Piploda
4 Jaora
27 REWA 1 Mauganj
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Name of Semi- Name of Name of
Critical Critical Over-
S.N. Name of District S.N. S.N. S.N. Exploited
Assessment Assessment
. . Assessment
Units Units .
Units
Rampur-
28 SATNA 1 Baghelan
2 Maiihar
3 Amarpatan
4 Sohawal
29 SEHORE 1 Ashta
30 SHAJAPUR 1 Shajapur 1 Kalapipal
Moman
Badodiya
3 Shujalpur
31 SHEOPUR 1 Vijaypur
32 SHIVPURI 1 Badarwas
2 Kolaras
3 Pichhore
4 Khaniyadhana
5 Narwar
33 TIKAMGARH 1 Palera
2 Baldeogarh
3 Jatara
4 Tikamgarh
34 UJJAIN 1 Tarana 1 Ghatia
2 Mabhidpur Badnagar
3 Khchrod 3 Ujjain
35 VIDISHA 1 Gyaraspur
2 Kurwai
ABSTRACT
e . .. Number of Over
Total No. of Assessed Units Number of Semlcr.ltlcal Number of Crlt{cal Exploited Assessment
Assessment Units Assessment Units .
Units
317 60 5 26
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Annexure VI: Quality Tagging

S.N.

Name of District

S.N.

Name of
Assessment

Units affected

by Fluoride

S.N.

Name of
Assessment
Units
affected by
Arsenic

S.N.

Name of

Assessment Units
affected by

Salinity

ALIRAJPUR

Alirajpur

BHIND

Mehgaon

Gohad

CHHINDWARA

Mohkheda

Chhindwara

Parasia

Bichhua

Chaurai

Tamia

Sausar

Jamai

O |0 [ [\ [ [ W [N |—

Amarwara

—_
=

Pandhurna

DHAR

Tirla

Nalchha

Umarvan

Manawar

Dhar

Badnawar

Bagh

Gandhwani

Nisarpur

Sardarpur

ol =N IN-N 1o BT [o N (V00 S RUMR N

Dahi

—_
\S]

Dharmpuri

JHABUA

Jhabua

Ranapur

Petlawad

Rama

DN B [W N =

Thandla

MANDLA

p—

Mohgaon

Ghughari

Mandla
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S.N.

Name of District

Name of
Assessment
Units affected
by Fluoride

S.N.

S.N.

Name of
Assessment
Units
affected by
Arsenic

Name of
Assessment Units
affected by
Salinity

S.N.

RATLAM

1 Sailana

2 Bajna

SEHORE

Ashta

Sehore

Nasrullaganj

AW (N | =

Ichhawar

SEONI

Ghansaur

Kurai

Chhapara

Seoni

Keolari

AN | B (W=

Barghat

10

SHAJAPUR

1 Kalapipal

Moman
Badodiya

3 Shajapur

Shujalpur

11

VIDISHA

1 Vidisha

ABSTRACT

Total No. of Assessed Units

Number of Assessment
Units affected by
Fluoride

Number of

Assessment Units
affected by Arsenic

Number of Assessment
Units affected by Salinity

50

48

0
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Appendix-A: Government Resolution on constitution of Permanent Central Level Expert Group

(CLEG) for overall re-assessment of Ground Water Resources of the country, (as in 2023)

(TO BE PUBLISHED [N THE GAZETTE OF INDIA PART-1L SECTION -1)

No, T-13014/12019-GW Section
Government of India
Ministry of JAL SHAKTI
Department of Water Resources, River Development & Ganga Rejuvenation

“hhh

Shram Shaki Bhavan, Rafl Marg,
New Delhi, Dated: 08.02.2022

RESOLUTION

Sub: Constitution of Central Level Expert Group (CLEG) for periodic re-assessment
of ground water resources of the country.

The Stute-wise annual assessment of Dynamic Ground Water Resources for the entire country
are made based on the methodologzy and norms recommended oy Ground Water Resources
Estimation Committee (GEC) 1997 and 2015, There sre changes in pround water scenario in
virious parts of the counry bevasse of various interventions by Govemment/public,
Groundwater being a dynamic resource, i1s periodic assessment i the country can help the
palicy makers/planners to take suitzble timely mtervention for susiainabic management of this
precious resource, Accordingly, a Central Level Expert Group (CLEG) is hereby constituted for
over-all supervision of the wssessment of ground water resources in the entire country for each
Water Year. The composition and Terms of Reference of the Expert Group are as follows:-
L. Compasition:

S.No |Designation and Name of Department |Committee
1 Chairman, CGWB Chairman
2. Member(RM), CWC Mcember
3 Member (CGWA), CGWB Member
1 Director, NIH, Roorkee or representative Member
5. Joint Scerctary, Ministry of Agriculture & Farmer Welfre | Member
or his nominee.
- Joint Secretury, Department of Drinking Water Supply Member
& Sanitation, Ministry of Jal Shaktior his pominee.
4 Joing Secretary, Ministry of Housing and Urban A fuirs or | Member
his nemines
g Representative of Department of Civil Engg., Indian Member
[lestitute of Technology-Hydenabad L. _ i
g9, Member(South), CGWB Member Secretary

(OT,
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T-13014/1/2019-GW Section
¥2022/GW Section

Ordered that a copy of the Resolution published be communicated to this Ministry for record.

Director (GW)

MG PIVASHISH KUMAR
To P2 Cuucer

vt vy, w0 PRETH T Y] WA s
[he Mamger. Wridary of Waar Resuuroes, daw Dovetopmon

. & Gangas fuguvenaton

Govermnment of Indiz Press, WY TR G of nck
. 8 ny Refiew Doni-310001
Fandabad (Hacyana).

Copy oz
1. PS w Minister (JAL SHAKTI)
2. PS w MoS (JAL SHAKTD
3. PS 10 MoS (JAL SHAKTT)
4. Sr PPSto Secretary (DoWR.RD & GR)
5. PPSto Joint Secretary (IC & GW)
All members concerned.
Chairman, CGWB, Fandabad.

Member (S), CGWB and Member Secretary of the CLEG, CGWB, CHQ. Faridabad for
information and necessary action,

N @

Copy also to:
NIC for uploading the Resolution on Ministry's website.
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Appendix-B: Constitution of Permanent State Level Committee(as in 2023)

Government of Madhya Pradesh
Water Resources Departmant
Mantralaya

| hawa h

ORDER

Memo No, F-15-21/Miner31 /;,oo Bhopal dated 10702/2022

S'lbi'-‘th-A&s:ss.mcm of Annual Ground Water Resources-comstitution of State Level
Committee for re-assessment of ground waler resources.

The last assessment of ground waler resources for the state was made in the vear
2020 Igoscd on the Methodology sdopted by the Ground Water Resources Estimation
Comimitiee-201 5. With o view Lo re-assess the ground water resources for the year 2022 as
well as in future, the Site Level Committee is constituted as under -

i, Additional Chief secretary/ Principal Secretary WRD Chairman
i Commissioner, Urbun Development and Housing Department Member
fli.  Commissioner, MNREGA, Blopal Member
iv.  Director, Rajeev Gandhi Water Shed Mission Member
v.  General Manager, NABARD, Ehepal Member
vi.  Engimeer-in-Chief, Water Resources Department Member
vit. Engincer-in-Chicl, Public health & Engineering Depanment Member
vili, Engincer-in-Chicf, RES Member
ix. Director, Agriculture Member
8. Director, Directorate Geology & Minirg. Bhopsl Member
xi. Director, Industries Member
xii.  Chief Enginecr, BODHI, Water Resources Depariment Member
xiii. Superintending Geo-Hydrologist, GWSC, Circle Bhopal Member
xiv. Regional Director, CGWB Member Secretary

The committee may cg-opt any other Member(s)yspecial invitee(s), if aecussary,
The broad terms of relerence of he Commiltee would be a5 follows
L To estimae Amwwal ceplenishable ground water resowces of the state in
aecordance with the Ground Water Resources Estimation Methadology .
i To estimale the status of ulilization of the annual replonishabie ground water
TESOLICES,

The Committee wili subout its repart wathin six months from the date of its
constitution, Expenditare on account of TA /DA o official Members of the Commitiee will
be mel from the sowrce from whick they draw their safaces and that of noxofficial
Members, will be bome by the Water Resousces Department e

e9 747'1

(V.5 Tckam
Deputy Scerelnry,
Gove. of M, P.Watcr Resources Depit
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Endt. No. F- lS-'ZlNlmorl}ll)N Bhopal, Dated 10 /022022
Copy forward 10:-

1. OSD, Hon'ble Minister/ State Minister, Govt. of MP, Water Resources Department

Bhopa!

P. A, 10 Additional chief Secretary, Govt. of MP, Water Resources Department
Bhopal,

e

. Commissioner, Urban Development and Housing Department, Bhopal
. Commissioner, MNREGA, Bhopal

3

4

5. Director, Rajiv Gandhi Water Shed Mission, Bhopal,

6. General Manuger, NABARD

7. Engineer-in-Chicf, Water Resources Department, Bhopal

8. Engineer-in-Chicf, Public health & Engincering Department, Bhopal
. Engineer-in-Chief, RES, Bhopal,

l() Director, Agriculture, Govt. of MP, Bhopal,

| 1. Director, Industries, Govt. of MP, Bhopal.

12. Director, Directorate Geology & Mining, Bhopal

13. Chief Engineer, BODHI, Water Resources Depariment, Bhopal

14, Superintending Geo-Hydrotogist, GWSC, Circle Bhopal

15 Regional Director, COWB, Paryawas Bhawan, Bhopal. (-(\ ;

For information and necessary action A

=

! [ }'.9' >
Deputy Sccmur}.
Govt. of M.P.Water Resources Deptt.
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Appendix-C: Minutes of First State Level Committee Meeting

Minutes of First meeting of State Loved Committee (S1C) for *Ground Water Resources
Estimation-2023" held on 19,08,2023

The mecting of the first Staze Level Comminee for Ground Water Resources
Estimation-2023 was held i the Haull no. <211, VB-3, Vallabh Bhawan, Bhopal on 19* Apdt,
2023 at 15:00 hrs, The mesting wes cheired by Sh. S N Misra, Additional Chizf Secretary,
Water Resources Department, Govt of Madhya Prodmb. The meeting wus attended by
compitiee members from Urhan Devedopment and Housing Depariment, MGNREGA, Rajeev
Gandni Woter Stved Missbon, Natonal Bank far Agriculturs and Rumal Development, Water
Resoarce Depatment, Public Health Eogiocering Department, Directorme Geology and
Mining, Maidhya Pradesh Industrial Development Corparation wed Madlizu Pradesh Pollution
Comtrol Board. The list of officers sttended the meeting is enclosed s Annexwne-|
Sh. A K Biswal, Regional Direstor, CGWB. NCR, Bhopal welcomed all the Members of Stare
Leve! Committee and partxcipants. With permission of chair, 3 presentation on “Overview of
Ground Waner Resource Estimation, Strategic Plan and Status of various sctivitics selated 1o
Geound Water Resourve Estemation -20237 was made by Sh. Chittararjan Diswal, Sclentist-C,
COWR, NCR. Bhopal
The preseotations were tollowed by detailed discussions on varlous aspects of the sesource
assessment of 2023,

Tiportant stion poinls emenged from the discussions are Hsied deiow:

o Ground Waler quality lugging of the Ground water quality deteroeied sssessien
units on the hasis of Public Health snd Engincerng Data. [Action: Public Heakh
Enpineering Department, Madhya Prodesh)

= Madhya Pradesh Pollution Coetrol Board, Bhopal (MPPCB) i requested o expedite
it collection of OW Extraction {for industrial uses), as theso daa are avalable
exchulvely = the CTO letter issued by MIPPCB, Bhopal to the industries.

o Surfoce water supply through pipelises, Paved and uspaved ares detnils, details of
Roofiop raln water harvesting and otber eriificinl stractures for urban assessment units
to be provided by Urban Devebopmient and Housing Deparsment,

*  Assesament unil wise Amrit Sarovar dotn and other waler conservation data 1o be
provided by MGNREGA,

o Progress of wark 10 be monitored on o regular basis by Centeal Ground Water Board,
North Cenaral Region, Bhopal and Ground Water Survey, Water Resouwrce Departimest,
Bhopa! 10 ensure completion of re-asscssmeon of provad water resources of Madhyn
Praciesh and approsal by Stnte Level Commitsees timely.

Sh. Chittaragjun Biswal, Scientiss-C with permiszian of chair presented the NAQUIM repotta
of 13 districts, Chairman of the coanmittes uppreciased the work cirried out by COWR, NCR,
Blopal. The chuir mentioned dat the reports nay be sbared with district administration asd
disseminued to genered publx in simple language. The consmittes appeoved the reponts
pesparedt by COWE under National Aquifer Mapping Program,

Further Chittaranjan Biswal, Scientist.C ulso presented he studies that are going 1o toke up by
COWE, NCR under NAQUIM 2.0 AAP-2023-24 in froot of the commitiee. The NAQUIM 2.0
are us fodlows;

Spricgshed managemess sanlies in Amuppar aod Dindo dissrict

Bhopal Urhin sadien

Ulssiin Industry sreas

Water stressed aren- Abot block of Rullam dstrict
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Further the prevention of children falling into abasdoned'open tube wells /bore wells also
discussed In the meeting. The chairman of the committee advised CGWB w prepare & SOF/
guidclines for this,

The meeting ended with thanks to the Chair,

Y
R~
AK Biswal

Member Secretary of SLC
Put up for approval
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Appendix-D: Minutes of Second SCL meeting and approval of GWRA-2023

Minutes of Second meeting of 2 Quarterly Dialogue Event for the state of
Madhya Pradesh held on 17.08.2023

The Second Quarterly Dinlogue Event was held with water sector departments of Madhya
Pradesh in the hall no V=326, VB-3, Bhopal on 17% Augest 2003 at 15-3) hrs. The meeting was
chaired by Sh. Manish Siogh, Principal Seerctary. Water Resource Depariment, Govi, of Madhya
Pradesh, The mecting was astended by officers from Central water Commission Urban
Deselepment and Heasimg Department. MGNREGA, RES, Water Resource Department, Public
Health Engioeering Department, Furmer Wellure and Agricolture Development Departmend,
Directorate Geokogy and Mining. Madbye Pradesh Industrial Development Corporation. Madhya
Prudesh Pollton Control Board, Cemtral Polluton Control Boord, National Institute  of
Hydrology, The list of oflicers attended the meeting is enclosed in Annexure-1,

The agends for this mecting includes -

13 Approval of “Grovnd Water Resources Estimation-2023" Modhya Pradesh by Stase Lewvel
Commiteee (S1C),

) NAQUIM 2.0

1) Swfiace Water Project Works.

Sh. A K Biswal, Regional Director. CGWH, NCR. Bhopa! welcomed all the members present
the meeting.

1. Ground Water Resources Estimation-2023 Madhya Pradesh

With the permission of the chair, a presentation on “Ground Water Resources Estimation-
2023 of Madhya Pradesh” was made by Sh. Chitarangan Biswal, Scientist-C, CGWR, NCR,
Bhopal. The gist of the Dynamic Groundwater Resouwrce Estimation 2023 is given below!

Total Number of assessment units in the ¥ 313 blocks + 4 Urben areas (‘llﬁnml. Indore. Gwalior

Total Annual Ground Water Recharge | 3547
Annual Fxtractable Ground Water 3285
Annusl Ground Water Exinsction (bem) | 1930
Suge of CGround Water Extraction (%) 5875
No of Wer-bpriwd Assessment units %
[Noof Critical assessment units | 5
No of Semi-Critical assessment units i)
No of Safe assessment units 226

T'he Ground Water Resources Estimation-2022 of Mudhyve Pradesh was discussed thoroughly by
the commiitter mambers and after discussion the Ground Water Resources Estimation-2023 of
Madhya Pradesh was appraved by the committee,
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Imporant action points emerged from the discussions of GWRA-2022 are listed below:

e The improvement in categery of Indore Usban (over-exploited i 2020 to eritical 1n 2023)
need (o be commumuated with the Urban Development and Housing Department of the
Indore City.

e A focused and co-ordinated planning is required for entitied water stressed blocks so
that the water supply schemes under Amrut 2.0 and Jal Jeevan Mission have sustainable
waler supply,

e The Madhys Pradesh Madhya Kshetra Vidyat Vitaran Co. Lid may be included in the
committee.

2. NAQUIM 2.0

The four priority areas that are finalised and consented in the 2 Quarterly Dialogue Event
meeting for NAQUIM 2.0 were discussed

1. Springshed Study: Anuppar and Dindor distriet

2. Lirhae area: Bhopal

3. Industrial weea: Uljain

4. Water stressed aree: Alot block (Ratlam block)

Important action points emenged from the discussions of NAQUIM 2.0 are listed below;

s The state povernment requesied 1o include Over-exploited @nd water stressed Jaora
block of Ratlam district in NAQUIM 2.0 priocity area.

o Naticual Institute of Hydrology (N1H), Bhopal agreed 10 support COGWRB, NCR Bhopal in
complesing the scienhfic studies in Jaom block as mentioned above.

Apart from this some otlser points also raised in the meeting os follows
o MPIDC (Madhya Pradesh Indusiind Development Ceoperation) is requested o provide

sitegfor construction of plezometer i their industrial areas,

s The SOP for preventing Children from falling in borewell in Madbya Pradesh should be
prepared in coasultation with the state govemment.

Further n presentation was made by Sh. Neelam Nuwolia, Director, Centrul Wuter
Commission. Madhyo Pradesh regarding the progress of various surfisce waler projects
being carried out in Madhya Pradesh

' . - . ,Q —r 0)3
The meeting ended with thasks to the Chair. (g;w o e
A K Biswal
Regional Director, CGWRB
Member Secretary of SLC
Chairman f v

ypre==s"

AL
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Appendix-E: Minutes of CLEG meeting and approval of GWRA-2023

Minutes of Meeting of Central Level Expert Group for Re-assessment of Ground Water
Resources of India for 2023 (held through Hybrid Mode)

Date: 27.09.2023

The meeting of the Central Level Expert Group (CLEG] for re-assessment of the Ground Water
Resources of India for 2023 was held under the Chalmrmanship of Shri Satish Kumar, Chairman,
Central Ground Water Board (CGWS) through Video Conferencing on 27.09.2023 at 04.C0p.m.
The list of participants is attached (Annexure).

Shr. Satish Kumar, Chairman, CGWB & Chairman, CLEG, welcomed all the Members aof Central
Levz| Expert Group and participants. He briefed the participants about the Ground Water
Resource Assessment 2023 and congratulated all Officers of State GW/Nodal Departments,
Regional offices of CGWE and IIT Hyderabad for their sincere efforte for completion of GW
Resource Asssssment for 2023 through web based application “INDIA-GROUNDWATER
RESOURCE ESTIMATION SYSTEM (IN-GRES)”.

A brief presentation on findings of 'National Compilation on Ground Water Resources of
India, 2023 was made by Dr. Ratikanta Nayak, Regional Director, CGWS, CHQ, Faridabad. It was
informed that all the States/UTs have successfully assessed their ground water resources jointly
with CGWR. Szate Lleval Committees (SLCs) of 30 States/UTs have appraved the GW Resource
Assessment for their respective States/UTs. The GWRA-2023 for Chhattisgarh, Punjab,
Telangana, Chandigarh, Dadra & Nagar Haveli, Damzan & Diu, Jammu & Kashmir are yet to be
approved by their respective States/UTs. However, the results of joint assessment of State
Government and CGWB have been considered for National Compilation of Dynamic Ground
Water Rescurces of India, 2023,

Salient features of the national scenario of dynamic ground water resources of India, based on
the outputs of assessment as in 2023 in respect of 36 States and outputs of assessment as in 2023
in respect of India were presented and discussed. The members appraciated the work done by
CGWB, State Departments and I Hyderabad and expressed their agreement with the whole
process of assessment and outcome of ‘National Compilation on Ground Water Resources of
India,2023".

The presentation was followed by discussions and few paints are listed below.

Actianahle point Action taken/ to be taken by
1 Quality Tagging of | In the Natlonal Report of Dynamic Ground Water
Assessment Units Resources of India-2023, an annexure of Quality Tagging of
Assessment Units is already included.
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2 Analysis of Recharge from | A detailed analysis to be carried out by the Resource cell,
Other Sources CGWE, CHQ Faridabad for various components of Recharge
from Other Sources.

The Members of CLEG aporoved the Ground Water Resource Assessment -2023 of India.

Smt T.S. Anitha Shyarn, Member (Scuth) and Member Secretary of the committes sppreciated
the effarts of Officers at CHOQ, Faridabad for timely compilztion of Nationzl Report. She
appreciated the CLEG members for their valuable inputs which have helped in the realistic
assessment of ground water resources in the country.

The meeting ended with thanks ta the Chair.
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INSPIRATION
Sh. Manish Singh

Principal Secretary, Water Resource Department, Govt. of Madhya Pradesh

Dr. Sunil Kumar Ambast
Chairman, Central Ground Water Board

GUIDANCE

Sh A K Biswal

Regional Director, CGWB, NCR, Bhopal

Sh. Shishir Kushwaha

Engineer in Chief, Water Resource Department

Sh. G P Soni
Chief Engineer (BODHI), Water Resource Department

PRINCIPAL CONTRIBUTOR

Sh. Chittaranjan Biswal
Scientist-C, CGWB, NCR, Bhopal

OTHER CONTRIBUTORS

Central Ground Water Board, North Central Region

Sh. Pradip Roy, Scientist-B

Ms. Saumya Choudhary, Scientist-B

Sh. Kodali Laxman Pradip, Asistant Hydrogeologist
Ms. Saumya Siddharth, Asistant Geophysicist

Ground Water Survey, Water Resource Department

Dr Jitendra Jain, Superitending Geohydrologist
GWALIOR DIVISION

Sh. Alok Kulshresth, Senior Geohydrologist
Mrs Sonali Singh, Asistant Engineer

Sh. D P Bamoriya, Sub Engineer

Sh. H S Shakya, Sub Engineer

Sh. R K Gupta, Sub Engineer
Sh. S S Mishra, Sub Engineer

JABALPUR, BALAGHAT AND REWA DIVISION
Dr. S K Patel, Assistant Geophysicist

KHANDWA DIVISION

Sh. Safdar Hussain Safdari, Senior Geohydrologist
Sh. Sanjay Mahajan, Assistant Geohydrologist

Sh. Pankaj Chouhan, Assistant Geohydrologist

Sh. Sudesh Deokata, Assistant Geohydrologist
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Sh. Prakash Vyas, Assistant Geohydrologist
Sh. Shanka Lal Ladhe, Sub Engineer

SAGAR DIVISION

Sh. R K Sahu, Senior Geohydrologist
Sh. S. S. Ahirwar, Assistant Geophysicist

Sh. Vikas Pimpalkar, Assistant Geohydrologist
Sh. Satish Namdev, Assistant Geohydrologist
Sh. Kulwant Singh, Sub Engineer

Sh. A K Khare, Sub Engineer

Sh. Sanjay Jodhpurkar, Assistant Geohydrologist
Sh. Neeraj Sharma, Sub Engineer

UJJAIN DIVISION

Sh. Sudhir Kumar Sharma, Senior Geohydrologist
Sh Prakash Choudhary, Assistant Geohydrologist
Sh. S S Waskel, Assistant Geohydrologist

Sh. K S Sisodiya, Assistant Geohydrologist
Sh. Hemant Kumar Devara, Assistant Geohydrologist
Sh. Ajaya Jain, Assistant Geohydrologist
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ABBREVIATIONS

bcm Billion Cubic Meter
C Command
CGWB Central Ground Water Board
Central Level Expert Group for overall reassessment of ground
CLEG
water resource of the country
cm Centimeter

DOWR, RD & GR

Department of Water Resources, River Development &
GangaRejuvenation, Ministry of Jal Shakti, Govt. of
India

GEC-1984 Ground Water Estimation Committee, 1984
GEC-1997 Ground Water Resources Estimation Committee, 1997
GWRA- 2015 Ground Water Resources Estimation Committee, 2015
GWS Ground Water Survey
ham Hectare meter
IMD India Meteorological Department
LPA Long Period Average
Ips Litres per second
m Meter
m bgl Meter below ground level
mcm Million cubic Meter
m ham Million hectare meter
mm Millimeter
NABARD National Bank for Agricultural and Rural Development
NC Non Command
Sq. m Square Meter
WRD Water Resource Department
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CENTRAL GROUND WATER BOARD
North Central Region, Bhopal
Department of Water Resources, GR & RD
Ministry of Jal Shakti
Government of India
rdncr-cgwb(@nic.in
&

GROUND WATER SURVEY
Water Resources Department
Government of Madhya Pradesh
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